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Priority claimed from 11/01/2018; Application No. : 2018-002690 ;Japan 

3864748    17/01/2018
[International Registration No. : 1407546]
FIRST CABIN INC.
3-12, Kioicho, Chiyoda-ku 102-0094 Tokyo Japan

Proposed to be Used
IR DIVISION
Providing temporary accommodation; providing information about temporary accommodation; accommodation bureau; 
providing information about accommodation bureau; providing information about temporary accommodation via the 
Internet; providing foods and beverages; providing information about providing foods and beverages; rental of tents; 
rental of conference rooms; rental of facilities for exhibitions; rental of cooking apparatus; rental of electric hot plate for 
household purposes; rental of electric toasters for household purposes; rental of electric cooking ovens for household 
purposes; rental of cooking equipment for industrial purposes; rental of kitchen worktops with integrated sinks for 
commercial use; rental of kitchen sinks for commercial use; rental of non-electric cooking heaters for household 
purposes; rental of kitchen worktops with integrated sinks for household purposes; rental of kitchen sinks for household 
purposes; rental of dishes; rental of futon and quilts; rental of pillows; rental of blankets; rental of curtains; rental of 
furniture; rental of wall hangings; rental of floor coverings; rental of wet wipes; rental of towels.
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3856994    03/05/2018
[International Registration No. : 1405857]
BOSTON MEDICAL GROUP SPAIN, S.L.U.
Avenida de Burgos, 19 E-28036 Madrid Spain

Proposed to be Used
IR DIVISION
Medical services for the treatment of erectile dysfunction and premature ejaculation; medical services; veterinary 
services; hygienic and beauty care for humans or animals; agriculture, horticulture and forestry services.
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2745930    16/10/2013
[International Registration No. : 1202139]
FLSMIDTH A/S
Vigerslev Allé 77 DK-2500 Valby Denmark

Address for service in India/Attorney address:
PUTHRAN ASSOCIATES
B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY, SAIDAPET, CHENNAI - 600015

Proposed to be Used
IR DIVISION
Cl.7;Conveying systems, namely belt conveyor for bulk material, namely ore and minerals; mechanical recovery 
systems for bulk material; conveyors namely pipe conveyors, pneumatic conveying system, drag chain conveyor, belt 
conveyors for bulk materials; scraper conveyors; components for conveying equipment, namely conveyor chain for bulk 
material and package conveyor; sludge piston pump, loading and unloading machines; portable stackers, stacker cranes, 
slewing cranes, rotary-tower cranes, portal cranes, and heavy-load transport machines; shiploader and shipunloader for 
bulk material; silo discharging systems for bulk material; scraper/reclaimer; crushing machines; mechanical equipment to 
separate bulk material; shredders; mixing machines; machines for processing tailing of residual material; machines for 
preparation and deposit of surplus materials; machines for processing of coal, aggregates, ore and minerals; material 
handling systems; industrial classifier; coking plants, namely, coal handling, coal transportation and coal grinding, 
drying, charging and cooling machines; tools and equipment for coking plants, namely hydraulic cylinders and 
mechanically-operated gas valves for furnace heating; motors, coal loaders and coke pushers; coal charging devices for 
the transportation of coal; rolling mills, rollers for rolling mills rolling mill cylinders being parts of machines; mud pump 
pistons.

Cl.11;Steam heating apparatus, preheaters for coking, namely, air flow dryers and heaters of solid material.
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Priority claimed from 09/08/2013; Application No. : 012054938 ;European Union 

2747101    09/12/2013
[International Registration No. : 1202552]
HINTHUNT UNLIMITED KFT.
19 Csaba Street H-3000 Hatvan HU

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.
B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear; clothing, namely, pants, underpants, underwear, petticoats, ready-made linings 
[parts of clothing], boas [necklets], teddies [undergarments], babies" pants [clothing], top hats, hoods [clothing], jackets 
[clothing], jumper dresses, jerseys [clothing], uniforms, leggings [trousers], sweaters, vests, fishing vests, brassieres, 
bath robes, bathing trunks, swimsuits, corsets [underclothing], corselets, camisoles, gabardines [clothing], shoulder 
wraps, stockings, tights, stocking suspenders, girdles, hosiery, shirt yokes, shirts, short-sleeve shirts, bodices [lingerie], 
anti-sweat underwear, sweat-absorbent stockings, dress shields, masquerade costumes, cyclists" clothing, ready-made 
clothing, shirt fronts, slips [undergarments], dressing gowns, suits, aprons [clothing], knitwear [clothing], pyjamas, tee-
shirts, ponchos, clothing for gymnastics, namely, leotards, leg warmers, clothing of imitations of leather, clothing of 
leather, wet suits for water-skiing, trousers, dresses, pullovers, beach clothes, waterproof clothing, socks, sock 
suspenders, skorts, garters, togas; suspenders, pockets for clothing, motorists" clothing, neckties, collar protectors, 
belts [clothing], paper clothing, parkas, bibs, not of paper, saris, sarongs, skirts, maniples, sleep masks, spats, 
combinations [clothing], detachable collars, liveries, mantillas, stuff jackets [clothing], chasubles, smocks, ascots, 
breeches for wear, sashes for wear, pelerines, money belts [clothing], galoshes, singlets, pelisses; outer clothing, namely,
coats, hats, hat frames [skeletons], gloves [clothing], cuffs, fur stoles, veils [clothing], topcoats, pocket squares, mittens, 
shawls, ski gloves, furs [clothing], scarfs, layettes [clothing]; footwear, namely, shoes; heels; inner soles; fittings of metal 
for footwear; studs for football boots, boot uppers, non-slipping devices for footwear, tips for footwear, heelpieces for 
footwear, heelpieces for stockings, wooden shoes, half-boots, boots, bathing caps, bath sandals, football boots, lace 
boots, bath slippers, footwear uppers, footwear, footmuffs, not electrically heated, esparto shoes or sandals, sports 
shoes, boots for sports, gymnastic shoes, beach shoes, ski boots, welts for footwear, soles for footwear, gaiter straps, 
sandals, slippers; headgear, namely, headbands [clothing], ear muffs [clothing], skull caps, muffs [clothing], shower caps,
bandanas [neckerchiefs], cap peaks, caps [headwear], visors [headwear], turbans, berets, paper hats [clothing], miters 
[hats], wimples.

Cl.28;Games and playthings; games and playthings featuring gymnastic and sporting articles not included in other 
classes, namely, clay pigeon traps, clay pigeons [targets], camouflage screens [sports articles], hunting game calls, 
stationary exercise bicycles, masts for sailboards, tables for table tennis, tables for indoor football, dolls" beds, dolls" 
houses, dolls" clothes, dolls" rooms, puppets, backgammon games, baseball gloves, batting gloves [accessories for 
games], gut for rackets, billiard table cushions, billiard tables, billiard cues, billiard balls, billiard markers, bingo cards, 
bobsleighs, body boards, billiard cue tips, spinning tops [toys], conjuring apparatus, targets, lures for hunting or fishing, 
rattles [playthings], slides [playthings], dolls" feeding bottles, checkers [games], checkerboards, discuses for sports, 
flying discs [toys], dice, dominoes, electronic targets, arcade video game machines, building games, building blocks 
[toys], amusement machines, automatic and coin-operated, coin-operated billiard tables, machines for physical exercises, 
exercisers [expanders], harness for sailboards, seal skins [coverings for skis], bowling apparatus and machinery, golf 
gloves, golf bags, with or without wheels, golf clubs, playing balls, skateboards, rollers for stationary exercise bicycles, 
roller skates, in-line roller skates, rosin used by athletes, divot repair tools [golf accessories], candle holders for 
Christmas trees, detonating caps [toys], fish hooks, nets for sports, bells for Christmas trees, climbers" harness, gut for 
fishing, swings, rocking horses, snowshoes, snow globes, hockey sticks, punching bags, portable games with liquid 
crystal displays, rods for fishing, fishing tackle, reels for fishing, lines for fishing, strings for rackets, bows for archery, 
archery implements, scent lures for hunting or fishing, toy vehicles, dolls, play balloons, toy pistols, kites; apparatus for 
games; marbles for games, playing cards, games, toys, toys for domestic pets, kaleidoscopes, scratch cards for playing 
lottery games, scrapers for skis, bite sensors [fishing tackle], bite indicators [fishing tackle], ornaments for Christmas 
trees, except illumination articles and confectionery, Christmas trees of synthetic material, Christmas tree stands, ring 
games, toy masks, gloves for games, swimming kick boards, jigsaw puzzles, stuffed toys, confetti, elbow guards [sports 
articles], skating boots with skates attached, ice skates, chalk for billiard cues, cricket bags, balls for games, air pistols 
[toys], bladders of balls for games, butterfly nets, mah-jong, ascenders [mountaineering equipment], scale model 
vehicles, landing nets for anglers, artificial fishing bait, artificial snow for Christmas trees, mobiles [toys], gaming 
machines for gambling, darts, boxing gloves, kite reels, scale model kits [toys], weight lifting belts [sports articles], 
pachinkos, paintballs [ammunition for paintball guns] [sports apparatus], paintball guns [sports apparatus], paper party 
hats, sling shots [sports articles], horseshoe games, slot machines [gaming machines], piñatas, caps for pistols [toys], 
plush toys, teddy bears, cups for dice, starting blocks for sports, cosaques [toy fireworks], scooters [toys], poles for pole 
vaulting, roulette wheels, chess games, chessboards, hang gliders, bags especially designed for skis and surfboards, 
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paragliders, ski bindings, sole coverings for skis, skis, edges of skis, surf skis, shin guards [sports articles], wax for skis, 
snowboards; bar-bells, sleighs [sports articles], soap bubbles [toys], harpoon guns [sports articles], theatrical masks, 
surf boards, surfboard leashes, board games, novelties for parties, dances [party favors, favours], parlor games, radio-
controlled toy vehicles, ninepins, skittles, quoits, tennis nets, tennis ball throwing apparatus, rackets, knee guards [sports
articles], body-building apparatus, shuttlecocks, appliances for gymnastics, trampolines, practical jokes [novelties], 
spring boards [sports articles], floats for fishing, swimming pools [play articles], swimming jackets, flippers for 
swimming, swimming belts, water wings, men"s athletic supporters [sports articles], protective paddings [parts of sports 
suits], creels [fishing traps], twirling batons, controllers for game consoles, fairground ride apparatus, video game 
machines, sailboards, fencing weapons, fencing gloves, fencing masks, waterskis, counters [discs] for games, chips for 
gambling, puzzles, board games.

Cl.41;Education, providing of training and entertainment, namely, provision of recreational activities, team building 
activities, team building games, group activities, group games, interactive games, interactive puzzles, funfair services, 
pleasure ground services, competitions, game shows, structured challenges in the form of games, puzzles and tasks; 
sporting and cultural activities, academies [education]; arranging and conducting of workshops [training], namely, 
recreational activities, team building activities, team building games, team building puzzles, interactive games, interactive 
puzzles, funfair services, pleasure ground services, competitions, game shows, structured challenges in the form of 
games, puzzles and tasks; sporting and cultural activities, namely, recreational games, team building puzzles, team 
building games, interactive games, interactive puzzles, funfair services, pleasure ground services, competitions, game 
shows, structured challenges in the form of games, puzzles and tasks; education, training and entertainment, namely, 
academies [education]; animal training, zoological garden services, rental of audio equipment, organization of balls, 
circuses, coaching [training], discotheque services, organization of fashion shows for entertainment purposes, health 
club services [health and fitness training], night clubs, electronic desktop publishing, publication of electronic books and 
journals on-line, presentation of live performances, rental of show scenery, academies [education], arranging and 
conducting of colloquiums, subtitling, photography, film production, other than advertising films, movie studios, cinema 
presentations, rental of movie projectors and accessories, conducting fitness classes, party planning [entertainment], 
translation, photographic reporting, providing golf facilities, practical training [demonstration], rental of sound 
recordings, recording studio services, arranging and conducting of concerts, booking of seats for shows, timing of sports 
events, services of schools [education]; games equipment rental, providing casino facilities [gambling], toy rental, 
providing amusement arcade services, ticket agency services [entertainment], sign language interpretation, calligraphy 
services, providing karaoke services, club services [entertainment or education], boarding schools, arranging and 
conducting of conferences, arranging and conducting of congresses, rental of skin diving equipment, publication of 
books, lending libraries, organization of exhibitions for cultural or educational purposes, scriptwriting services, disc 
jockey services, correspondence courses, microfilming, modelling for artists, bookmobile services, rental of cine-films, 
providing museum facilities [presentation, exhibitions], language interpreter services, tuition, education information, 
educational examination, providing on-line electronic publications, not downloadable, game services provided on-line 
from a computer network, nursery schools, vocational guidance [education or training advice], rental of radio and 
television sets, production of radio and television programmes, radio entertainment, news reporters services, production 
of shows, organization of shows [impresario services], operating lotteries, sport camp services, rental of sports 
equipment, except vehicles, providing sports facilities, rental of sports grounds, organization of sports competitions, 
rental of stadium facilities, providing recreation facilities, vocational retraining, personal trainer services [fitness training], 
arranging and conducting of seminars, arranging of beauty contests, gambling, arranging and conducting of 
symposiums, theatre productions; dubbing, rental of stage scenery, entertainment information, amusements, publication 
of texts, other than publicity texts, writing of texts, other than publicity texts, television entertainment, rental of tennis 
courts, physical education, layout services, other than for advertising purposes, gymnastic instruction, recreation 
information, holiday camp services [entertainment], religious education, organization of competitions [education or 
entertainment], amusement parks, rental of video cassette recorders, videotaping, videotape film production, rental of 
camcorders, rental of videotapes, videotape editing, rental of lighting apparatus for theatrical sets or television studios, 
music composition services, production of music, orchestra services, music-halls; entertainer services, namely, 
recreational activities, team building activities, team building games, interactive games, interactive puzzles, funfair 
services, pleasure ground services, competitions, game shows, structured challenges in the form of games, puzzles and 
tasks, sporting and cultural activities.
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Priority claimed from 30/10/2013; Application No. : 012265666 ;European Union 

2747565    03/04/2014
[International Registration No. : 1202672]
OCTOFROST AB
Volframgatan 3, SE-213 64 MALMÖ (Sweden)

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID (3RD FLOOR), 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600015.

Proposed to be Used
IR DIVISION
Cl.11;Freezer installations; deep freezing apparatus.

Cl.37;Freezing equipment installation and repair.
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Priority claimed from 02/10/2013; Application No. : 012189478 ;European Union 

2751278    15/01/2014
[International Registration No. : 1204107]
NIEDAX GMBH & CO. KG
Asbacher Str. 141 53545 Linz am Rhein Germany

Address for service in India/Attorney address:
K & S PARTNERS
4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.6;Installation materials for electricity, gas and water supply installations, namely small items of metal hardware, pipe 
and cable clips, trunking of metal, grooved iron strips, bracket clamps, metal dowels, profile rails and connectors of 
metal, cable holders being installation materials of metal for electricity, gas and water supply installations; framework for 
cable conduits and cable guides of metal for attaching to floors, walls and ceilings, and parts therefor, of metal; 
suspension systems of metal, mainly consisting of wire cables and chains, and parts therefor, of metal; flange fixation 
systems of metal, mainly consisting of flange clamps, brackets and suspending brackets; cable ducts made of metal, 
namely mesh racks, lattice angles, cable trays, cable guides, equipment conduits, cable protection conduits, industrial 
ducts for wiring, wiring conduits, tubes for protecting cables, all being of metal, and parts and attachment devices for the 
aforesaid goods, of metal; floor-to-ceiling columns of metal for supplying electricity to workplaces; suspension frames of 
metal for mounting false ceilings and suspended ceilings, and parts and attachment devices for the aforesaid goods, of 
metal; cable guiding and support framework of metal for maintaining the functioning of electric installations in the event 
of fire.

Cl.20;Installation materials of plastic for electricity, gas and water supply installations, namely rails of plastic, clips for 
cables and pipes of plastic, cable brackets and trunking of plastic, profiled protective caps of plastic, protective strips and
rings of plastic for edges, cable sockets of plastic; cable trays, cable guides, cable trunking and floor ducts of plastic, and 
parts and and attachment devices for the aforesaid goods, of plastic; cable guide systems for rail transport, mainly 
consisting of cable trays of plastic, standing posts of metal and attachment devices of metal; hand rails, including with 
integrated cable guiding, of plastic, and parts and attachment devices for the aforesaid goods, of plastic; fittings of plastic
for the aforesaid goods.
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Priority claimed from 23/09/2013; Application No. : 012162418 ;European Union 

2758024    20/12/2013
[International Registration No. : 1204553]
GEBR. BODE GMBH & CO. KG
Ochshäuser Str. 14 34123 Kassel Germany

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.
B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Cl.7;Drive devices for opening and closing vehicle doors.

Cl.9;In particular electromechanical and electropneumatic drive devices, and control devices for such drive devices, in 
particular electric and electropneumatic control devices; Safety catch devices for vehicle doors, in particular electric and 
electropneumatic safety catch devices.

Cl.12;Mechanical safety catch devices for vehicle doors; Mechanical drive devices for opening and closing vehicle 
doors; doors for motor vehicles and rail vehicles, in particular sliding doors, outward swinging doors, inward swinging 
doors and sliding swing doors; door fittings for vehicle doors.

Cl.37;Maintenance and servicing in the field of drive devices for opening and closing vehicle doors, in particular 
electromechanical and electropneumatic drive devices, and control devices for such drive devices, in particular electric 
and electropneumatic control devices, and safety catch devices for vehicle doors, in particular electric and 
electropneumatic safety catch devices.
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Priority claimed from 08/10/2013; Application No. : 653199 ;Switzerland 

2760653    18/02/2014
[International Registration No. : 1205557]
FIRMENICH SA
1 route des Jeunes, Case postale 239 CH-1211 Genève Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical products, biochemical products and biological preparations for use in the manufacture of perfumes; 
chemical products, biochemical products and biological preparations for use in the manufacture of compositions for 
perfumery, cosmetics, soaps, detergents, deodorants for personal use and deodorants other than for personal use.

Cl.3;Perfumery products; perfumes; essential oils for personal use; essential oils and perfume compositions for use in 
the manufacture of scented products; essential oils for use as cosmetic ingredients.
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Priority claimed from 09/10/2013; Application No. : 653237 ;Switzerland 

2760930    18/02/2014
[International Registration No. : 1205558]
FIRMENICH SA
1 route des Jeunes, Case postale 239 CH-1211 Genève Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical products, biochemical products and biological preparations for use in the manufacture of perfumes; 
chemical products, biochemical products and biological preparations for use in the manufacture of compositions for 
perfumery, cosmetics, soaps, detergents, deodorants for personal use and deodorants other than for personal use.

Cl.3;Perfumery products; perfumes; essential oils for personal use; essential oils and perfume compositions for use in 
the manufacture of scented products; essential oils for use as cosmetic ingredients.
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Priority claimed from 05/02/2014; Application No. : 012565784 ;European Union 

2761902    06/03/2014
[International Registration No. : 1205838]
ESSITY HYGIENE AND HEALTH AKTIEBOLAG
SE-405 03 Göteborg SE

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES
9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
Cl.3;Cloths impregnated with cleaning preparations; soaps, cleaning preparations, towels impregnated with cosmetic 
lotions, cellulose wadding for cosmetic use, cotton swabs for cosmetic use, make-up removing preparations, lotions for 
cosmetic use, cotton sticks for cosmetic use, tissues impregnated with cosmetic preparations for make-up and care 
purposes; cosmetic wipes.

Cl.16;Paper products for household and hygienic purposes (as far as they are contained in this class), in particular 
toilet paper, towels, kitchen towels, handkerchiefs, napkins, paper napkins for removal of make-up; paper products for 
household and hygienic purposes (as far as they are contained in this class), in particular moist toilet paper; 
handkerchiefs soaked with liquid.
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Priority claimed from 28/08/2013; Application No. : 134028598 ;France 

2762071    10/02/2014
[International Registration No. : 1205968]
CULTURESPACES
153 boulevard Haussmann F-75008 PARIS France

Address for service in India/Agents address:
LAKSHMIKUMARAN & SRIDHARAN
B-6/10, SAFDARJUNG ENCLAVE, N. DELHI-29.

Proposed to be Used
IR DIVISION
Cl.9;Cinematographic instruments and apparatus, sound recording disks, compact disks (audio-video), magnetic disks, 
optical disks, optical compact disks; exposed cinematographic film, sound recording film, exposed film, devices for 
editing cinematographic film; sound recording apparatus, sound recording media, magnetic recording media; DVDs, DVD 
players.

Cl.16;Printed matter, newspapers, periodicals, magazines, part-work publications, journals (magazines), books, printed 
matter, posters, diaries, Albums, Almanacs, advertising sheets, calendars, catalogs, photographs, collections of 
illustrated and printed cards, bookbinding material.

Cl.38;Distribution of films, sound recordings and images.

Cl.39;Arranging of tours.

Cl.41;Education and entertainment by cinematographic and audiovisual means; cultural activities, organization of 
cultural or educational exhibitions; museum services (presentation, exhibitions); design, organization, production and 
performance of shows, particularly so-called "sound and light" shows; production, projection, rental and lending of films, 
sound recordings and images; editing of radio or television programs, editing of video tapes and films; rental of show 
scenery; organization and conducting of colloquiums; publishing printed matter, newspapers, magazines, reviews, 
periodicals, books, catalogs and pamphlets, posters, on any kind of media including electronic; publication of texts other 
than advertising texts on any kind of media, including electronic publications; electronic publication of non-downloadable 
books and periodicals online; electronic desktop publishing.
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2762701    11/04/2014
[International Registration No. : 1206390]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT
Galernaya ul., 5, lit. A RU-190000 St-Petersburg RU

Address for service in India/Attorney address:
OBHAN & ASSOCIATES
N 94 Second Floor Panchshila Park New Delhi 110017 India 

Proposed to be Used
IR DIVISION
TO BE ASSOCIATED WITH 2876456.

Cl.1;Fluids for hydraulic circuits; brake fluid; power steering fluid; transmission fluid; coolants for vehicle engines.

Cl.4;Industrial oils and greases; cutting fluids; combustible oil; fuel oil; lubricating oil; motor oil; lubricants; lubricating 
grease; grease for belts.
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2762832    11/04/2014
[International Registration No. : 1206254]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT
Galernaya ul., 5, lit. A RU-190000 St-Petersburg RU

Address for service in India/Attorney address:
OBHAN & ASSOCIATES
N 94 Second Floor Panchshila Park New Delhi 110017 India 

Proposed to be Used
IR DIVISION
Cl.1;Fluids for hydraulic circuits; brake fluid; power steering fluid; transmission fluid; coolants for vehicle engines.

Cl.4;Industrial oils and greases; cutting fluids; combustible oil; fuel oil; lubricating oil; motor oil; lubricants; lubricating 
grease; grease for belts; illuminants.
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Priority claimed from 20/11/2013; Application No. : 655817 ;Switzerland 

2762861    10/03/2014
[International Registration No. : 1206221]
NOVARTIS AG
CH-4002 Basel Switzerland

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, conducting programs in the field of oncology and providing educational materials 
in connection therewith; providing educational information in the field of oncology via an online website.

Cl.44;Providing medical information; providing health information in the field of oncology.
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Priority claimed from 17/12/2013; Application No. : 86146054 ;United States of America 

2763099    10/01/2014
[International Registration No. : 1205832]
MICROSOFT CORPORATION
One Microsoft Way Redmond WA 98052-6399 United States of America

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for information management, data and text processing, networking, electronic mail and other 
electronic communications in the nature of private network and global computer network communications, for use in the 
field of business communications, general email communications, and general use; computer software for use monitoring
and managing e-mail servers for general use; computer software for use creating, managing, and sharing calendars for 
general use; computer software for use managing, and sharing contact information for general use.

Cl.42;Computer services, namely, hosting electronic mail servers; software as a service (SAAS) services featuring 
software for information management, data and text processing, networking, electronic mail and other electronic 
communications in the nature of private network and global computer network communications for use in the field of 
business communications, general email communications, and general use; software as a service (SAAS) services 
featuring software for use monitoring and managing e-mail servers for general use; software as a service (SAAS) services 
featuring software for use creating, managing, and sharing calendars for general use; software as a service (SAAS) 
services featuring software for use managing, and sharing contact information for general use; software as a service 
(SAAS) services featuring software for use in voice message and voice mail management and storage for general use; 
software as a service (SAAS) services featuring software for use in creating and managing digital document archives for 
general use.
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Priority claimed from 04/11/2013; Application No. : 012275814 ;European Union 

2763203    18/12/2013
[International Registration No. : 1205823]
SENSOR MEDICA S.A.S.
VIA UMBERTO AGNELLI, 11 I-00012 GUIDONIA MONTECELIO (RM) Italy

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Milling machines.

Cl.10;Electronic devices used for sport and daily life evaluation, computerized sensor platforms for acquiring the foot 
pressures during the person walking, showing the load distribution on the ground (terms considered too vague by the 
International Bureau - rule 13(2)(b) of the Common Regulations).
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Priority claimed from 20/11/2013; Application No. : 012328654 ;European Union 

2766053    10/03/2014
[International Registration No. : 1206835]
VISUAL RETAILING HOLDING B.V.
Kinderhuissingel 4J NL-2013 AS Haarlem (Netherlands)

Address for service in India/Agents address:
JOHN MATHEW & ASSOCIATES.
S/14, EMPIRE BUILDING OLD RAILWAY STATION ROAD COCHIN 682018 KERALA

Proposed to be Used
IR DIVISION
Cl.9;Photographic instruments; apparatus and parts and fittings supplementing photographic devices; lighting devices 
for taking pictures, namely removable and collapsible apparatus and parts and fittings for hanging lights and parts 
therefor; tripods and carriers (including for suspension from the ceiling) for photographic devices; screens, panels and 
supporting background systems in the field of photography; reflective and absorbent panels for light control, all the 
aforementioned goods for photographic purposes; software in the field of photography (including for processing, zoom 
functions and pc control).

Cl.20;Photography table (special glass table for photographic studios with exchangeable tops in various contrast 
colours).
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Priority claimed from 19/02/2014; Application No. : 201402133 ;Norway 

2766413    27/02/2014
[International Registration No. : 1206839]
VOLT FASHION AS
Bergerveien 5 Norway

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.9;Glasses; spectacle frames; sun glasses; spectacle cases.

Cl.14;Ornaments and precious stones; cufflinks; jewelry, clocks and watches.

Cl.18;Leather and imitations of leather; briefcases, suitcases, valises, backpacks, pocket wallets; umbrellas.

Cl.25;Clothing, footwear, headgear; neckties, bowties, sashes for wear, scarfs.
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Priority claimed from 03/12/2013; Application No. : 86133621 ;United States of America 

2767157    20/12/2013
[International Registration No. : 1207035]
FITBIT, INC.
199 Fremont Street, 14th Floor San Francisco CA 94105 US

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Pedometers; altimeters; scales and personal weighing scales; multifunctional electronic devices for displaying, 
measuring, and uploading to the Internet information including time, date, heart rate, global positioning, direction, 
distance, altitude, speed, steps taken, calories burned, navigational information, changes in heart rate, activity level, 
hours slept, quality of sleep, and silent wake alarm; computer software for wireless data communication for receiving, 
processing, transmitting and displaying information relating to fitness, body fat, body mass index; computer software for 
managing information regarding tracking, compliance and motivation with a health and fitness program.

Cl.44;Providing information regarding nutrition, fitness, dieting, wellness and health via a website.
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2767161    06/08/2013
[International Registration No. : 1207016]
KDDI CORPORATION
3-2, Nishi-Shinjuku 2-chome, Shinjuku-ku Tokyo 163-8003 Japan

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS
4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
To be associated with:
1724539, 1756745, 2408939, 2408940

IR DIVISION
Cl.1;Chemicals; plant growth regulating preparations; plastic adhesives not for stationery or household purposes; 
higher fatty acids; nonferrous metals; non-metallic minerals; unprocessed plastics [plastics in primary form]; pulp; flour 
and starch for industrial purposes; fertilizers; chemical compositions for developing, printing and enlarging photographs; 
reagent paper, other than for medical or veterinary purposes; artificial sweeteners [chemical preparations]; ceramic 
glazings; wallpaper removing preparations.

Cl.2;Coatings [paints]; dyestuffs; pigments; printing ink; colors [for drawing pictures]; nonferrous metals in foil or 
powder form for painters, decorators, printers and artists; precious metals in foil or powder form for painters, decorators, 
printers and artists; anti-rust greases; canada balsam; copal; sandarac; shellac; pine oil; dammar; mordants; mastic; pine 
gum; wood preservatives.

Cl.3;Soaps and detergents; perfumery; cosmetics; adhesives for affixing false hair; false nails; false eyelashes; 
adhesives for affixing false eyelashes; dentifrices; antistatic preparations for household purposes; degreasers other than 
for use in manufacturing processes; rust removing preparations; stain removing benzine; fabric softeners for laundry 
use; laundry starch; laundry bleach; seaweed gelatine for laundry use [funori]; polishing preparations; abrasive paper; 
abrasive cloth; abrasive sand; pumice stone; polishing paper; shoe cream; shoe black [shoe polish]; paint stripping 
preparations.

Cl.4;Industrial oil; non-mineral oils and greases for industrial purposes [not for fuel]; fuels; waxes [raw material]; grease 
for shoes; solid lubricants; leather preserving oil and grease; lamp wicks; candles.

Cl.5;Pharmaceutical preparations; dental materials; bracelets for medical purposes; oiled paper for medical purposes; 
wrapping wafers for medicine doses; gauze for dressings; capsules for medicines; eye patches for medical purposes; ear 
bandages; incontinence diapers; semen for artificial insemination; menstruation bandages; menstruation tampons; 
sanitary napkins; sanitary panties; absorbent cotton; lacteal flour for babies; lactose [milk sugar]; fly catching paper; 
adhesive plasters; bandages for dressings; liquid dressings; mothproofing paper; breast-nursing pads; babies" diapers 
of paper; cotton swabs for medical use.

Cl.6;Iron and steel; nonferrous metals and their alloys; ores of metal; metal materials for building or construction; 
fittings of metal for building; metal hardware; prefabricated building assembly kits of metal; tanks of metal; metal pulleys, 
springs and valves [not including machine elements]; boxes of common metal; loading and unloading pallets of metal; 
turntables for load handling; traversers for load handling; artificial fish reefs of metal; metal moulds for forming cement 
products; transportable greenhouses of metal for household use; paint spraying booths of metal; poultry cages of metal; 
beacons of metal, non-luminous; road signs of metal [not luminous nor mechanical]; railway points; keys [mechanical 
element]; metal junctions for pipes; flanges of metal [collars]; cotter pins of metal; anchors; mooring bitts of metal; 
mooring bollards of metal; anvils; swage blocks; wire gauze; wire rope; chains for dogs; water tanks of metal for 
household purposes; tool boxes of metal, empty; metal stepladders and ladders; metal nameplates and door nameplates; 
towel dispensers of metal; hat-hanging hooks of metal; letter boxes of metal; safety cashboxes; upright signboards of 
metal; sculptures of metal; outdoor blinds of metal; metal tombs and metal tomb plaques; buckles of common metal 
[hardware]; ferrules of metal for walking sticks; crampons [climbing irons]; carabiners; diving boards of metal; spurs; 
pitons of metal [mountaineering equipment]; cashboxes of metal; metal safes.

Cl.7;Metalworking machines and tools; mining machines and apparatus; construction machines and apparatus; 
loading-unloading machines and apparatus; chemical processing machines and apparatus; textile machines and 
apparatus; food or beverage processing machines and apparatus; lumbering, woodworking, or veneer or plywood making 
machines and apparatus; pulp making, papermaking or paper-working machines and apparatus; printing or bookbinding 
machines and apparatus; packaging or wrapping machines and apparatus; plastic processing machines and apparatus; 
semiconductor manufacturing machines and systems; machines and apparatus for manufacturing rubber goods; stone 
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working machines and apparatus; non-electric prime movers [not for land vehicles] and parts thereof; parts for non-
electric prime movers for land vehicles; pneumatic or hydraulic machines and instruments; agricultural machines, 
agricultural implements other than hand-operated; net hauling machines (fishing); trawl winches; line haulers; sewing 
machines; glassware manufacturing machines and apparatus; shoe making machines; leather tanning machines; 
cigarette machines for industrial purposes; adhesive tape dispensing machines; automatic stamping machines; starters 
for motors and engines; AC motors and DC motors [not including those for land vehicles but including "parts" for any AC 
motors and DC motors]; alternators; DC generators; mechanical parking systems; lawnmowers [machines]; dishwashers; 
machines and machine tools for repairing automobiles; machines and apparatus for wax-polishing, electric; washing 
machines [laundry]; vacuum cleaners; brushes [parts of machines]; electric food blenders [for household purposes]; 
curtain drawing devices electrically operated; potters" wheels; painting machines and apparatus; vehicle washing 
installations; waste compacting machines and apparatus; shredders [machines] for industrial use; machine elements [not 
for land vehicles]; gasoline station equipment; vending machines; arc-welding machines; electric metal cutting machines 
(by arc, gas or plasma); electric welding apparatus [for metalworking]; electric door openers.

Cl.8;Hand tools; edge tools [hand tools]; hoes [hand tools]; digging forks [spading forks]; rakes [hand tools], braiders 
[hand tools], lasts [shoemakers" hand tools]; electric razors and electric hair clippers; shaving cases; pedicure sets; 
manicure sets; non-electric planes for flaking dried bonito blocks [Katsuo-bushi planes]; sugar tongs; can openers, non-
electric; nutcrackers; spoons; forks; irons [non-electric hand tools]; needle-threaders; dressmakers" chalk sharpeners; 
diving knives; diving knife holders; ice axes; insecticide sprayers [hand tools]; fire pans for carrying live charcoal [Juno]; 
palette knives; fire tongs; tweezers; electric flat irons; nutcrackers of precious metal; ladles [hand tools].

Cl.9;Laboratory apparatus and instruments; measuring or testing machines and instruments; power distribution or 
control machines and apparatus; batteries and cells; electric or magnetic meters and testers; conductors, electric; 
photographic machines and apparatus; cinematographic machines and apparatus; optical machines and apparatus; 
eyeglasses; spectacles [optics]; optical glass; life saving apparatus and equipment; telecommunication machines and 
apparatus; phonograph records; electronic machines, apparatus and their parts; ozonisers [ozonators]; electrolysers; 
sports training simulators; simulators for the steering and control of vehicles; rotary converters; phase modifiers; 
buzzers; railway signal apparatus, luminous or mechanical; vehicle breakdown warning triangles; road signs, luminous or 
mechanical; fire alarms; gas alarms; gloves for protection against accidents; fire extinguishers; fire plugs; fire hose 
nozzles; fire engines; fire boats; sprinkler systems for fire protection; anti-theft warning apparatus; protective helmets; 
fireproof garments; dust masks; gas masks; magnetic cores; resistance wires; fuel cell electrodes; welding masks; 
exposed cinematographic films; slides [photography]; slide film mounts; recorded video discs and video tapes; coin-
operated mechanisms for gates (car parking facilities); cash registers; slide-rules; coin counting or sorting machines; 
electric sign boards for displaying target figures, current outputs or the like; photo-copying machines; calculating 
machines [hand-operated]; mathematical instruments; time and date stamping machines; time clocks [time recording 
devices]; electronic calculating machines; punched card office machines; voting machines; billing machines; postage 
stamp checking apparatus; weight belts [for scuba diving]; wet suits for scuba diving; air tanks [for scuba diving]; divers" 
apparatus [not for sports]; regulators [for scuba diving]; egg-candlers; metronomes; observation instruments; blueprint 
apparatus; fire hose.

Cl.10;Medical apparatus and instruments; ice bag pillows [for medical purposes]; triangular bandages; supportive 
bandages; catgut; feeding cups [for medical purposes]; dropping pipettes [for medical purposes]; teats; medical ice bags;
medical ice bag holders; nursing appliances; nursing bottles; finger guards for medical purposes; contraceptives, non-
chemical; artificial tympanic membranes; prosthetics or fillings materials [not for dental use]; ear plugs [ear protection 
devices]; gloves for medical purposes; electric massage apparatus for household purposes; urinals [for medical 
purposes]; bed pans; ear picks; sanitary masks for medical use.

Cl.11;Electric lamps and other lighting apparatus; standing paper lanterns [Andon]; gas lamps; oil lamps; Chinese 
lanterns; lamp chimneys; industrial furnaces; nuclear reactors; non-electric heating apparatus for household purposes; 
boilers, other than parts of machines; gas water heaters [for household purposes]; kitchen worktops with integrated 
sinks; sinks; non-electric cooking heaters [for household purposes]; industrial deep fryers; industrial dish drying 
machines for industrial purposes; industrial rice cookers; industrial cooking pots; industrial roasters; industrial cooking 
ovens; freezing machines and apparatus; ice boxes; ice-cooling refrigerators [for household purposes]; forage drying 
apparatus; milk sterilizers; drying apparatus; recuperators [for chemical processing]; steamers [for chemical processing]; 
evaporators; distillation apparatus; heat exchangers, not parts of machines; air-conditioning apparatus [for industrial 
purposes]; toilets [water-closets]; set units of bathroom; apparatus and instruments for use in beauty salons or barbers" 
shops [not including "hairdressing chairs"]; solar water heaters; water purifying apparatus; household electrothermic 
appliances; bath fittings; household tap-water filters; washers for water taps; tap water faucets; level controlling valves in 
tanks; pipe line cocks [spigots]; waste water treatment tanks [for industrial purposes]; waste water treatment tanks for 
household purposes; septic tanks for household purposes; garbage incinerators; septic tanks [for industrial purposes]; 
toilet stool units with a washing water squirter; disinfectant dispensers for toilets; toilet bowls; seatings for use with 
Japanese style toilet bowls; warming pans; pocket warmers; Japanese pocket warmers filled with fuel; heating or cooling 
packs filled with chemical substances ready to react when required; hot water bottles.

Cl.12;Vessels and their parts and fittings; aircraft and their parts and fittings; railway rolling stock and their parts and 
fittings; automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles and their parts and fittings; 
bicycles and their parts and fittings; baby carriages; wheelchairs; rickshaws; sleighs [vehicles]; trolleys; carts; horse 
drawn carriages; bicycle trailers [riyakah]; ropeways for cargo or freight handling; unloading tipplers [for tilting railway 
freight cars]; pusher cars for mining; puller cars for mining; traction engines; non-electric prime movers for land vehicles 
[not including "their parts"]; mechanical elements for land vehicles; AC motors or DC motors for land vehicles [not 
including "their parts"]; adhesive rubber patches for repairing tubes or tires; anti-theft alarms for vehicles; parachutes; 
cigar lighters for automobiles.

Cl.13;Ammunition for firearms; ammunition; gunpowder; explosive powders; pyrotechnic products and their 
peripherals; tanks [weapons]; rockets [projectiles]; rockets for launching of satellites.

Cl.14;Precious metals; jewellery cases [caskets] of precious metal; shoe ornaments of precious metal; ornaments 
[jewellery, jewelry (Am.)]; unwrought and semi-wrought precious stones and their imitations; clocks and watches; 
trophies [prize cups]; commemorative shields; key rings [trinkets or fobs].
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Cl.15;Musical instruments; musical performance auxiliaries; tuning forks; tuning apparatus for musical instruments.

Cl.16;Paper and cardboard; containers of paper, for packaging; food wrapping plastic film for household use; garbage 
bags of paper [for household purposes]; garbage bags of plastics [for household purposes]; hygienic hand towels of 
paper; paper patterns; tablecloths of paper; table napkins of paper; towels of paper; hand towels of paper; banners of 
paper; flags of paper; handkerchiefs of paper; tailors" chalk; baggage tags; printed matter; paintings and calligraphic 
works; photographs [printed]; photograph stands; stationery; pastes and other adhesives for stationery or household 
purposes; addressing machines; printers" reglets; ink ribbons; printing type; hectographs [photocopying apparatus]; 
automatic stamp affixing machines; electric staplers for offices; sealing machines for offices; stamp obliterating 
machines; drawing instruments; decorators" paintbrushes; typewriters, electric or non-electric; check writers; 
duplicators; relief duplicators; paper shredders [for office use]; sealing wax; marking templates; postage meters for office 
use; rotary duplicators; finger-stalls [office requisites].

Cl.17;Rubber [raw or semi-worked]; rubber thread and covered rubber yarn [not for textile use]; washers of rubber or 
vulcanized fiber; valves of rubber or vulcanized fiber [not including machine elements]; rubber cords and laces; asbestos 
cords and strings; rubber stoppers; rubber lids and caps [for industrial packaging containers]; industrial packaging 
containers of rubber; plastic semi-worked products; chemical fiber [not for textile use]; chemical fiber yarn and thread 
[not for textile use]; mica, raw or partly processed; rock wool; slag wool; asbestos; asbestos nets; asbestos yarn; 
asbestos fabrics; asbestos felt; asbestos boards; asbestos powder; condenser paper; asbestos paper; vulcanized fiber 
[fibre]; electrical insulating materials; floating anti-pollution barriers; gaskets; junctions for pipes [not of metal]; asbestos 
safety curtains; insulating gloves; plastic sheeting for agricultural purposes; packings; soundproofing materials [not for 
building purposes].

Cl.18;Leather and fur [unworked or semi-worked]; bags; pouches; vanity cases, not fitted; handbag frames; purse 
frames; umbrellas; walking sticks; canes; metal parts of canes and walking-sticks; walking cane handles; saddlery; 
clothing for domestic pets; stirrups of metal; purses of precious metal; wallets of precious metal; horseshoes, not of 
metal.

Cl.19;Non-metallic minerals for building or construction; ceramic building materials, bricks and refractory products; 
building materials made of linoleum for fixing to existing walls or floors; plastic building materials; synthetic building 
materials; asphalt, and asphalt building or construction materials; rubber building or construction materials; plaster [for 
building purposes]; lime building or construction materials; building or construction materials of plaster; rockslide 
retention nets of textiles [construction materials]; prefabricated building kits [not of metal]; cement and its products; 
lumber; stone; building glass; joinery fittings [not of metal]; nonmetallic mineral materials [unworked or partly worked]; 
tar and pitch; transportable greenhouses [not of metal] for household use; artificial fish reefs [not of metal]; moulds for 
forming cement products [not of metal]; paint spraying booths, not of metal; hen-houses and poultry cages [not of metal]; 
demarcating tapes; vegetation seed-carrier sheets for prevention of earth collapse or landslide; plastic security windows 
allowing communication; signs, non-luminous and non-mechanical, not of metal, for roads; beacons [not of metal, non-
luminous]; reservoirs [not of metal or plastics]; mooring bitts and bollards [not of metal]; stone sculptures; letter boxes of 
masonry; concrete sculptures; marble sculptures; stone lanterns; diving platforms [not of metal]; gravestones and tomb 
plaques [not of metal].

Cl.20;Furniture; reservoirs, not of metal nor of masonry; valves of plastics [not including machine elements]; curtain 
fittings; metal-substitute plastic fasteners; nails, wedges, nuts, screws, tacks, bolts, rivets and casters [not of metal]; 
washers [not of metal, not of rubber or vulcanized fiber]; locks [non-electric, not of metal]; industrial packaging 
containers of wood, bamboo or plastics; ritual equipment; loading pallets, not of metal; beehives [hive boxes or 
honeycombs]; cushions; Japanese floor cushions [Zabuton]; pillows; mattresses; beds for household pets; inflatable 
publicity objects; dog kennels; fans for personal use, non-electric; shopping baskets; picture frames; water tanks for 
household purposes [not of metal or masonry]; step ladders and ladders [not of metal]; tool boxes [not of metal]; nesting 
boxes for small birds; embroidery frames; stakes for plants or trees; artificial model food samples; man-made garden 
ponds [structures]; blinds of reed, rattan or bamboo [Sudare]; sleeping bags [for camping]; hand-held folding fans; bead 
curtains for decoration; towel dispensers [not of metal]; screens [furniture]; nameplates and door nameplates [not of 
metal]; flagpoles; hanging boards [Japanese style pegboards using positional hooks]; oriental folding partition screens 
[Byoubu]; benches; hat hooks [not of metal]; mannequins; straw plaits; upright signboards of wood or plastics; letter 
boxes [not of metal or masonry]; cradles; infant walkers; costume display stands; hairdresser"s chairs; barbers" chairs; 
plaster sculptures; plastic sculptures; wooden sculptures; reeds [raw or partly worked material]; rushes [raw or partly 
worked material]; onigaya hay [raw or partly worked material]; Japanese food wrapping sheets of wood as materials 
[Kyogi]; ferns [unworked or partly worked material]; sedges [unworked or partly worked material]; vegetable aggregate for
plaster [Susa]; bamboo; bamboo skins [unworked or partly worked material]; vines; rattan [unworked or partly worked 
material]; straw of wheat, barley or oats; tree barks; rice straw; tusks [raw or partly worked material]; whalebone, 
unworked or semi-worked; shells and crusts; coral; artificial horns; ivory, unworked or semi-worked; horn, unworked or 
semi-worked; animal teeth; tortoiseshell [unworked or partly worked material]; animal bone [unworked or partly worked 
material]; meerschaum; yellow amber; paper blinds; wind chimes; window shades; interior textile window blinds; rice 
chests; bathroom stools.

Cl.21;Unworked or semi-worked glass [not for building]; cooking pots and pans, non-electric; coffee makers [non-
electric, not of precious metal]; Japanese cast iron kettles, non-electric [Tetsubin]; kettles [non-electric]; tableware [not of 
precious metal], other than knives, forks and spoons; ice pails; whisks, non-electric, for household purposes; cooking 
skewers; non-electric portable coldboxes; strainers; pepper pots, not of precious metal; sugar bowls, not of precious 
metal; salt shakers, not of precious metal; egg cups, not of precious metal; napkin holders, not of precious metal; napkin 
rings, not of precious metal; cabarets [trays], not of precious metal; toothpick holders, not of precious metal; colanders; 
shakers; Japanese style cooked rice scoops [Shamoji]; hand-operated coffee grinders and pepper mills; funnels; food 
preserving jars of glass; drinking flasks for travellers; Surikogi [wooden cooking pestles]; Suribachi [articles of 
earthenware for household use]; Japanese style personal dining trays or stands [Zen]; bottle openers; cooking graters; 
tart scoops; pan mats; chopsticks; chopstick cases; sieves [household utensils]; cutting boards for the kitchen; vacuum 
bottles; rolling pins, domestic; grills [cooking utensils]; toothpicks; lemon squeezers [citrus juicers]; waffle irons, non-
electric; cleaning tools and washing utensils; gloves for household purposes; cosmetic utensils; floss for dental 
purposes; tub brushes; metal brushes; brushes for pipes; industrial brushes; ship-scrubbing brushes; pig bristles [hog 
bristles for brushes]; clothes brushes; shoe brushes; shoe horns; shoe shine cloths; handy shoe shiners; shoe trees 
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[stretchers]; industrial packaging containers of glass or porcelain; feeding troughs; poultry rings; flat-iron stands; feeding
vessels for pets; brushes for pets; chewing goods for pet dogs; flower pots; hydroponic plant pots for home gardening; 
cinder sifters for household purposes; boxes of metal for dispensing paper towels; tailors" sprayers; boot jacks; ironing 
boards [Kotedai]; bird cages; bird baths; watering cans; chamber pots; coal scuttles; soap dispensers; piggy banks, not 
of metal; toilet paper holders; mouse and rat traps; fly swatters; hera-dai fabric marking boards; stirrers for hot bathtub 
water [Yukakibo]; bathroom pails; candle extinguishers, not of precious metal; candlesticks, not of precious metal; vases, 
not of precious metal; upright signboards of glass or ceramics; perfume burners; portable cooking kits for outdoor use; 
flower bowls, not of precious metal; money boxes of metal; Gotoku [Trivets for Japanese charcoal heaters for household 
purposes]; Japanese charcoal extinguishers [Hikeshi-tsubo]; tableware of precious metal, other than knives, forks and 
spoons; pepper pots of precious metal; sugar bowls of precious metal; salt shakers of precious metal; egg cups of 
precious metal; napkin holders of precious metal; napkin rings of precious metal; cabarets [trays] of precious metal; 
toothpick holders of precious metal; vases of precious metal; flower bowls of precious metal; candle extinguishers of 
precious metal; candlesticks of precious metal; powder compacts of precious metal; tanks [indoor aquaria] and their 
fittings; drinking straws; cabarets [trays], not of metal; ladles and dippers for kitchen use; polishing cloth; pig bristles.

Cl.22;Textile fibers [fibres]; knitted cords; Sanada-himo [Japanese-style cords]; starched cords; twisted cords; 
cordage; network; cotton waddings for clothes; hammocks; futon bags; cotton batting for futon; industrial packaging 
containers of textile; industrial packaging containers of straw; tarpaulins; sails; tarpaulins [not for ships]; tents [not for 
camping]; sunshades; Japanese reed screens [Yoshizu]; mountaineering ropes; tents for mountaineering or camping; 
wax ends; sawdust; kapok; wood shavings; wood wool; rice hulls; wax waste; cattle hair [not for textile use, not for 
brushes]; raccoon dog hair [not for textile use, not for brushes]; feathers and downs; horsehair.

Cl.23;Thread.

Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated
cloth; rubberized cloth; leather cloth; filtering materials of textile; woven textile goods for personal use; table napkins of 
textile; dish towels for drying; mosquito nets; bed sheets; futon quilts; futon quilts cases [linen]; futon ticks [unstuffed 
futon]; pillowcases; blankets; seat covers of textile; wall hangings of textile; curtains; shower curtains; table cloths [not 
of paper]; draperies [thick drop curtains]; toilet seat covers of textile; shrouds; shrouds for dressing a corpse for funeral 
[Kyokatabira kimono]; Japanese cloth screens with black-and-white stripes [Kuroshiro-maku]; Japanese cloth screens 
with red-and-white stripes [Kohaku-maku]; labels of cloth; billiard cloth; banners and flags [not of paper].

Cl.25;Clothing; garters; sock suspenders; braces for clothing [suspenders]; waistbands; belts [clothing]; footwear; 
masquerade costumes; clothes for sports; sports shoes; wetsuits for surfing; wetsuits for water-skiing.

Cl.26;Knitted raschel lace fabrics; embroidery and lace fabrics; braids; tapes [semi-finished]; tufts and tassels [semi-
finished]; ribbons [haberdashery]; buttons; needles; hosiery loom needles; knitting sticks; sewing boxes; dressmakers" 
impressing blades; sewing thimbles; needle cushions; boxes for needles, not of precious metal; eyelets for clothing; 
insignias for wear [not of precious metal]; badges for wear, not of precious metal; buckles for clothing [clothing buckles]; 
brooches for clothing; armband for holding sleeves; special sash clips for obi [Obi-dome]; bonnet pins [not of precious 
metal]; ornamental adhesive patches for jackets; brassards; hair ornaments; false beards; false moustaches; hair curlers 
[non-electric]; shoe ornaments, not of precious metal; shoe eyelets; shoe laces; metal fasteners for shoes and boots; 
artificial flowers; shuttles for making fishing nets; electric hair curlers; boxes for needles of precious metal; human hair.

Cl.27;Floor coverings; tatami mats; bath mats for wash places; artificial turf; gymnastic mats; wall hangings, not of 
textile; wallpaper; door mats of metal.

Cl.28;Game machines and apparatus; go games; Japanese chess [Shogi games]; dice; Japanese dice games 
[Sugoroku]; cups for dice; Chinese checkers [games]; chess games; checkers [games]; conjuring apparatus; dominoes; 
mah-jong; billiard equipment; toys; dolls; toys for domestic pets; sports equipment; wax for skis; fishing tackle; 
amusement machines and apparatus for use in amusement parks; slot machines [gaming machines]; inflatable swimming 
floats; swimming flutter boards; apparatus for consumer games adapted for use with an external display screen or 
monitor; cards for game.

Cl.29;Meat; fresh, chilled or frozen edible aquatic animals [not live]; charcuterie; processed seafood products; beans, 
preserved; processed vegetables and fruits; frozen fruits; frozen vegetables; eggs; processed eggs; milk products; edible 
oils and fats; pre-cooked curry stew, stew and soup mixes; side-dish made of fermented soybean [name-mono]; dried 
flakes of laver for sprinkling on rice in hot water [Ochazuke-nori]; Furi-kake [dried flakes of fish, meat, vegetables or 
seaweed]; fried tofu pieces [Abura-age]; freeze-dried tofu pieces [Kohri-dofu]; jelly made from devils" tongue root 
[Konnyaku]; soya milk [milk substitute]; tofu; fermented soybeans [Natto]; protein for human consumption.

Cl.30;Coffee and cocoa; coffee [unroasted]; tea; seasonings [other than spices]; spices; aromatic preparations for 
food; rice; husked oats; husked barley; flour; gluten prepared as foodstuff; cereal preparations; Chinese stuffed 
dumplings [Gyoza, cooked]; sandwiches; Chinese steamed dumplings [Shumai, cooked]; sushi; fried balls of batter mix 
with small pieces of octopus [Takoyaki]; steamed buns stuffed with minced meat [Niku-manjuh]; hamburgers 
[sandwiches]; pizzas; boxed lunches consisting of rice, with added meat, fish or vegetables; hot dogs [sandwiches]; meat 
pies; ravioli; confectionery, bread and buns; instant confectionery mixes; ice cream mixes; sherbet mixes; almond paste; 
yeast powder; koji [fermented malted rice]; yeast; baking powder; ice, natural or artificial; binding agents for ice cream 
[edible ices]; meat tenderizers, for household purposes; by-product of rice for food [sake lees]; preparations for stiffening 
whipped cream.

Cl.31;Foxtail millet [unprocessed]; proso millet [unprocessed]; sesame; buckwheat [unprocessed]; maize; Japanese 
barnyard millet [unprocessed]; wheat, barley and oats [unprocessed]; rice, unprocessed; sorghum [unprocessed]; urushi 
tree seeds; copra; malt [not for food]; hops; rough cork; palms [leaves of the palm tree]; edible aquatic animals [live]; 
edible seaweeds; live mammals, fish [not for food], birds and insects; silkworm eggs; cocoons for silkworm breeding; 
eggs for hatching; animal foodstuffs; fishing baits; fruit, fresh; vegetables, fresh; sugar crops; seeds and bulbs; trees; 
grasses; turf, natural; flowers, dried, for decoration; seedlings; saplings; flowers [natural]; pasture grass; potted dwarfed 
trees [bonsai]; wreaths of natural flowers; protein for animal consumption.

Cl.32;Beer; carbonated drinks [refreshing beverages]; fruit juices; vegetable juices [beverages]; whey beverages; 
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extracts of hops for making beer.

Cl.33;Sake; western liquors [in general]; alcoholic fruit beverages; chinese liquors [in general]; flavored liquors.

Cl.34;Tobacco; cigarette paper; smokers" articles, not of precious metal; matches; smokers" articles of precious metal.

Cl.35;Advertising and providing information relating thereto; telephone book commercials; promoting the goods and 
services of others through the issuance of trading stamps; business management analysis or business consultancy; 
marketing research; providing information concerning commercial sales made on the Internet Websites and commercial 
sales made on the other means; business management of hotels; providing shop information; providing business 
performance information; business information; providing information on industrial or commercial enterprises; 
commercial information agencies; providing economic information; drawing up of statements of accounts; employment 
agencies; auctioneering; import-export agencies; providing information relating to import and export; arranging 
newspaper subscriptions for others; document reproduction; shorthand; transcription; providing business assistance to 
others in the operation of data processing apparatus namely, computers, typewriters, telex machines and other similar 
office machines; office functions, namely filing, in particular documents or magnetic tape; reception services for visitors 
in buildings; publicity material rental; rental of typewriters, copying machines and word processing; arranging of buying 
and selling contracts for third parties via a global computer network; provision of space on homepages and Websites for 
advertising goods and services; management of computer system operation; telephone answering for unavailable 
subscribers; telephone exchange services for others; telephone switching services; providing information relating to 
entry for the prize competition and hosting the prize competition for sales promotion; providing information relating to 
corporate executives and human resources; providing business information on newspaper articles and magazine 
[periodical] articles; providing employment information; rental of vending machines; agencies for arranging subscriptions 
to long distance calls and international telephone service (including arranging subscriptions to automatic telephone 
exchange services) for other telecommunications carriers; arranging subscriptions to portable beepers, automobile 
telephone and portable telephones for others; agencies for arranging subscriptions to telecommunication services; 
agencies for arranging subscriptions to broadcasting by radio, television or over cable networks or satellite.

Cl.36;On-line payment collection agencies; acceptance of deposits [including substitute bond issuance] and 
acceptance of fixed interval installment deposits; loans [financing] and discount of bills; domestic exchange settlement; 
liability guarantee and acceptance of bills; securities lending; acquisition and transfer of monetary claims; safe deposit 
services; exchanging money; trusteeship of financial futures contracts; trusteeship of money, securities, monetary 
claims, personal property, land, rights on land fixtures, surface rights or lease on land; agencies for bond subscriptions; 
foreign exchange transactions; letter-of-credit related services; brokerage for hire-purchase; issue of tokens of value; 
agencies for collecting gas or electric power utility payments; buying and selling of securities; trading of securities index 
futures; trading of securities options and trading of overseas market securities futures; agencies for brokerage of 
securities, securities index futures, securities options, and overseas market securities futures; agencies for brokerage of 
entrusting agents with on-commission trading in domestic markets of securities, securities index futures and securities 
options; agencies for brokerage of entrusting agents with on-commission trading in overseas markets of securities, and 
securities index futures; securities underwriting; securities offering; transaction of securities subscription or offering; 
stock exchange quotations; agencies for commodity futures trading; life insurance brokerage; life insurance 
underwriting; agencies for non-life insurance; claim adjustment for non-life insurance; non-life insurance underwriting; 
insurance premium rate computing; management of buildings; agency services for the leasing or rental of buildings; 
leasing or renting of buildings; purchase and sale of buildings; agency services for the purchase or sale of buildings; real 
estate appraisal; land management; agency services for the leasing or rental of land; leasing of land; purchase and sale of
land; agency services for the purchase or sales of land; providing information on buildings or land [real estate affairs]; 
antique appraisal; art appraisal; precious stone appraisal; company credit investigation; charitable fund raising; agencies 
for collecting information fees.

Cl.37;General building construction works; dredging; general civil engineering works; road paving; masonry; glazing 
[glasswork]; steel structure construction works; plastering; carpentry services; tile laying, bricklaying or block laying; 
joinery; building reinforcing; painting; scaffolding, earthworks or concrete construction; upholstering; sheet metal work; 
building damp-proofing; roofing services; plumbing; machinery installation; drilling of wells; electrical works; 
telecommunication wiring and providing information relating thereto; building insulating; operation and maintenance of 
building equipment; shipbuilding; repair or maintenance of vessels; aircraft repair or maintenance; repair of bicycles; 
repair or maintenance of automobiles; repair or maintenance of railway rolling stocks; repair or maintenance of two-
wheeled motor vehicles; repair or maintenance of chick brooders; repair or maintenance of egg incubators; repair or 
maintenance of medical apparatus and instruments; repair or maintenance of printing or bookbinding machines and 
apparatus; repair or maintenance of movie projectors; repair or maintenance of photographic machines and apparatus; 
repair or maintenance of elevators [lifts]; repair or maintenance of waste water treatment tanks; repair or maintenance of 
chemical processing machines and apparatus; repair or maintenance of chemical plants; repair or maintenance of fire 
alarms; repair or maintenance of gasoline station equipment; repair or maintenance of glassware manufacturing 
machines and apparatus; repair or maintenance of mechanical parking systems; repair or maintenance of milk filtering 
machines; repair or maintenance of milking machines; repair or maintenance of industrial dishwashers; repair or 
maintenance of electric washing machines for industrial purposes; repair or maintenance of fishing machines and 
instruments; repair or maintenance of metalworking machines and tools; repair or maintenance of shoe making 
machines; repair or maintenance of plowing machines and implements [other than "hand-held tools"]; repair or 
maintenance of cultivating machines and implements; repair or maintenance of harvesting machines and implements; 
repair or maintenance of plant fiber processing machines and implements; repair or maintenance of fodder presses; 
repair or maintenance of fodder cutting machines; repair or maintenance of fodder mixing machines; repair or 
maintenance of cake-fodder crushing machines; repair or maintenance of industrial furnaces; repair or maintenance of 
mining machines and apparatus; repair or maintenance of rubber-goods manufacturing machines and apparatus; repair 
or maintenance of sericultural machines and implements; repair or maintenance of vending machines; repair or 
maintenance of firearms; repair or maintenance of water purifying apparatus; repair or maintenance of electric lighting 
apparatus; repair or maintenance of machines and apparatus for processing foods or beverages; repair or maintenance of 
office machines and equipment; repair or maintenance of machines and apparatus for lumbering, woodworking, or veneer 
or plywood making; repair or maintenance of textile machines and apparatus; repair or maintenance of divers" apparatus; 
repair or maintenance of measuring and testing machines and instruments; repair or maintenance of tobacco processing 
machines; repair or maintenance of air-conditioning apparatus [for industrial purposes]; repair or maintenance of 
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burners; repair or maintenance of boilers; repair or maintenance of pumps; repair or maintenance of freezing machines 
and apparatus; repair or maintenance of reservoirs; repair or maintenance of telecommunication machines and apparatus 
[other than telephone apparatus, radio receivers and television receivers]; telephone repair; repair of radio receivers or 
television receivers; maintenance and repair of computer hardware for electronic data processing systems, [including 
processors [central processing units], electronic circuits recorded with computer programs, and magnetic disks recorded 
with computer programs and computer peripheral devices]; repair or maintenance of power distribution or control 
machines and apparatus; repair or maintenance of power generators; repair or maintenance of electric motors; repair or 
maintenance of painting machines and apparatus; repair or maintenance of vehicle washing installations; repair or 
maintenance of construction machines and apparatus; repair or maintenance of waste compacting machines and 
apparatus; repair or maintenance of waste crushing machines; repair or maintenance of machines and apparatus for pulp-
making, papermaking or paper- working; repair or maintenance of semiconductor manufacturing machines and systems; 
repair or maintenance of apparatus and instruments for use in beauty salons or barbers" shops; repair or maintenance of 
plastic processing machines and apparatus; repair or maintenance of packaging or wrapping machines and apparatus; 
repair or maintenance of sewing machines; repair or maintenance of consumer electric appliances; repair or maintenance 
of amusement machines and apparatus; repair or maintenance of floor cleaning machines; repair or maintenance of 
laboratory apparatus and instruments; repair of sports equipment; repair of toys or dolls; furniture restoration; umbrella 
repair; repair or maintenance of gas water heaters; repair or maintenance of non-electric cooking heaters; repair or 
maintenance of signboards; repair or maintenance of cooking pots; repair or maintenance of musical instruments; repair 
of bags or pouches; safe maintenance or repair; shoe repair; setup or repair of locks; repair of toilet stool units with a 
washing water squirts; repair of fishing tackle; clock and watch repair or maintenance; sharpening of scissors and 
kitchen knives; repair of billiard equipment; repair of game machines and apparatus; repair of personal ornaments; repair 
of spectacles; repair or maintenance of bath fittings; fur care and repair; laundering; pressing of clothing; repair of tatami 
mats; clothing repair [mending clothing]; fluffing of cotton batting for futon; chimney sweeping; cleaning of building 
exterior surfaces; window cleaning; carpet and rug cleaning; floor polishing; septic tank cleaning; reservoirs cleaning; 
street cleaning; bathtub and bath boiler cleaning; sterilization of medical apparatus and instruments; disinfecting of 
telephone hand-sets; vermin exterminating [other than for agriculture, horticulture or forestry]; rental of car-washing 
apparatus; rental of electric washing machines; rental of construction machines and apparatus; rental of floor cleaning 
machines; rental of mops; rental of mining machines and apparatus.

Cl.38;Mobile telephone communication; telex services; communications by computer terminals; communications by 
telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone or other means of 
electronic communication]; videotext services; communication via satellite; electronic transmission of sound and images;
communication via video equipment having communication functions; digital network telecommunications services; 
digital transmission of data; electronic mail; teleconferencing services; consultancy, information and advisory services in 
the field of telecommunication other than broadcasting; television broadcasting; cable television broadcasting; radio 
broadcasting; cable broadcasting of radio programs; news agency services; rental of telecommunication equipment 
including telephones and facsimile apparatus; rental of telephone subscription right; information about 
telecommunications; information about broadcasting; information about telephone books; communications by telephone 
for others.

Cl.39;Railway transport and provision of information relating to railway transport; car transport and provision of 
information relating to car transport; provision of information relating to driving directions, toll, travel distance, traffic and 
traffic jams; boat transport and provision of information relating to boat transport; air transport and provision of 
information relating to air transport; packaging of goods; cargo unloading; freight brokerage; ship brokerage; refloating 
of ships; piloting; travel tour operating and organising; travel tour conducting; travel agencies or liaison services 
[excluding those for lodging]; provision of information relating to travel [excluding information about accommodation]; 
warehousing services; temporary safekeeping of personal belongings; gas supplying [distribution]; electricity 
distribution; water supplying [distribution]; heat supplying [distribution]; providing vessel mooring facilities; rental of 
warehouse space; car parking; airport services; management of parking places; rental of wheelchairs; rental of bicycles; 
aircraft rental; rental of containers; rental of pallets; car rental; boat rental; rental of packaging or wrapping machines and 
apparatus; rental of mechanical parking systems and bicycle parking apparatus; agencies for the rental of mechanical 
parking systems and bicycle parking apparatus; rental of freezers and refrigerators; agencies for the rental of freezers 
and refrigerators; rental of freezing machines and apparatus; rental of gasoline station equipment (not for repair and 
maintenance of automobiles).

Cl.40;Treatment or processing of cloth, clothing or fur [including drying]; tailoring; embroidery; paper treating; 
processing of rubber; processing of plastics; processing of foodstuffs for use in manufacture; stone treating; ceramic 
processing; electroplating; mill working; annealing; metal tempering; hot dipping; taxidermy; woodworking; processing of
cinematographic films; photographic enlarging; photographic printing; photographic film development; bookbinding; 
disposal of domestic waste and trash; disposal of industrial waste and trash; recycling of waste and trash; photogravure; 
rental of chemical processing machines and apparatus; rental of glassware manufacturing machines and apparatus; 
rental of metal treating machines and tools; rental of shoe making machines; rental of machines and apparatus for film 
development, photograph printing, photograph enlargement or photograph finishing; rental of machines and apparatus 
for processing foods or beverages; rental of machines and apparatus for lumbering, wood-working, or veneering or 
plywood making; rental of bookbinding machines; rental of textile machines and apparatus; rental of tobacco processing 
machines; rental of waste compacting machines and apparatus; rental of waste crushing machines; rental of machines 
and apparatus for pulp-making, papermaking or paper-working; offset printing; photogravure printing; screen printing; 
lithographic printing; letterpress printing; collection and sorting of domestic waste and trash; collection and sorting of 
industrial waste and trash; rental of knitting machines; rental of sewing machines; rental of air-conditioning apparatus; 
rental of typographic presses; rental of space cooling apparatus; radiation area decontamination services.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging and 
conducting of workshops [training] in the field of sales technique via telephone; providing information relating to 
educational services in the nature of coaching; providing information relating to school; provision of educational 
information; providing information relating to lectures, seminars, and workshops [training]; arranging and conducting 
lectures and workshops [training] in the field of telecommunications technology; animal training; plant exhibitions; 
animal exhibitions; services of reference libraries for literature and documentary records; art exhibitions; gardens for 
public admission; caves for public admission; arranging and planning of movies, shows, plays or musical performances 
and providing information relating thereto; movie showing, movie film production, or movie film distribution and 
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providing information relating thereto; presentation of live show performances and providing information relating thereto; 
direction or presentation of plays and providing information relating thereto; presentation of musical performances and 
providing information relating thereto; production of radio or television programs; organization, arranging and conducting
of professional golf tournaments or competitions and providing information relating thereto; organization, arranging and 
conducting of sumo wrestling competition, and providing information relating thereto; organization, arranging and 
conducting of boxing matches, and providing information relating thereto; organization, arranging and conducting of 
baseball games and providing information relating thereto; organization, arranging and conducting of soccer games and 
providing information relating thereto; organization, arranging and conducting of fishing and providing information 
relating thereto; providing information about fishing spots; organization, arranging and conducting of horse races and 
providing information relating thereto; organization, arranging and conducting of bicycle races and providing information 
relating thereto; organization, arranging and conducting of boat races and providing information relating thereto; 
organization, arranging and conducting of auto races and providing information relating thereto; organization of 
entertainment events [excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat 
races and auto races] and providing information relating thereto; operating lotteries; providing audio or video studio 
services; providing sports facilities and information relating thereto; providing amusement facilities and information 
relating thereto; providing information relating to providing facilities for educational training and development purposes; 
booking of seats for shows; rental of movie projectors and their accessories; rental of cine-films; rental of musical 
instruments; rental of ski equipment; rental of skin diving equipment; rental of television sets; rental of radio sets; book 
rental; rental of records or sound-recorded magnetic tapes; rental of image-recorded magnetic tapes; rental of film 
negatives and positives, and providing information thereto; toy rental; rental of amusement machines and apparatus; 
rental of game machines and apparatus; rental of paintings and calligraphic works and works of art, and providing 
information thereto; game services provided by means of communications by computer terminals; providing information 
relating to newly or renewal opened pachinko parlors; photography; language interpreter services; translation; rental of 
cameras; rental of optical machines and apparatus; editing technological literatures in the field of computers.

Cl.42;Meteorological information; construction drafting by computer aided design system [CAD] and construction 
drafting by other means; providing information relating to construction drafting, surveying, and geological research 
(including designing of housing equipment and instruments); surveying; geological research; designing of machines, 
apparatus, instruments [including their parts] or systems composed of such machines, apparatus and instruments; 
designing; providing information relating to the color coordination of the design of building interiors and exteriors; 
providing technical advice relating to computers; provision of technical information in relation to computers; provision of 
technical information in relation to transistors [electronic]; check and advise on the introduction of computers and use of 
computers and providing information relating thereto; computer programming and providing information relating thereto; 
engineering of international communication network; design and planning services relating to satellite telecommunication 
system; research and development of telecommunications systems among computers; consultancy relating to designing 
and development of computers; consultancy relating to computer programming; research of computer; research of 
telecommunications; research of broadcasting; research and development of communication technology; testing, 
inspection or research of pharmaceuticals, cosmetics or foodstuff; provision of information about biotechnology; 
research on building construction or city planning and providing information relating thereto; testing or research on 
prevention of pollution and providing information thereto; testing or research on electricity; testing or research on civil 
engineering; testing, inspection or research on agriculture, livestock breeding or fisheries; provision of information about 
chemistry; provision of information about science and technology; testing or research on machines, apparatus and 
instruments; investigation and research of telecommunication machines and apparatus; designing of telecommunication 
machines and apparatus; consultancy relating to investigation and research of telecommunication machines and 
apparatus; advice relating to the design of telecommunication machines and apparatus; rental of measuring apparatus; 
rental of computers (including central processing units [processors] and electronic circuits, magnetic disks, magnetic 
tapes and computer peripheral devices recorded with computer programs); rental of laboratory apparatus and 
instruments; rental of drawing instruments; creating and updating of home pages and Web sites for computer networks; 
providing geographical information.

Cl.43;Providing temporary accommodation and information relating thereto; accommodation bureaux [hotels, boarding 
houses or the like]; providing foods and beverages and information relating thereto; providing information in the field of 
recipes and cooking; day-nurseries [crèches]; rental of curtains; rental of furniture; rental of wall hangings; rental of floor 
coverings; rental of meeting rooms; rental of facilities for exhibitions; rental of towels; rental of non-electric cooking 
heaters; rental of kitchen worktops; rental of kitchen sinks; rental of futon and quilts; rental of cooking equipment for 
industrial purposes.

Cl.44;Beauty salons; barbershops; providing information relating to hairdressing and beauty salon services; providing 
bath houses and information relating thereto; garden or flower bed care; garden tree planting; fertilizer spreading; weed 
killing; vermin exterminating [for agriculture, horticulture or forestry]; providing information about medicines relating to 
their component, efficacy, use, pharmacological effect, and mutual influence; massage and therapeutic shiatsu massage; 
moxibustion; treatment for dislocated joints, sprain, bone fractures or the like [Judo-seifuku]; acupuncture; hospitals; 
providing medical information; physical examination; dentistry; preparation and dispensing of medications; providing 
information relating to health care; dietary and nutritional guidance; livestock veterinary services; nursing services and 
home help for the elderly; rental of potted plants; rental of fishing equipment and instruments; rental of combine 
harvesters; rental of lawnmowers; rental of ultrasonic diagnostic apparatus; rental of apparatus and instruments for use 
in beauty salons or barbers" shops.

Cl.45;Marriage partner introduction or dating services and providing information relating thereto; providing facilities for 
wedding ceremonies [including planning and arranging of wedding ceremonies] and information relating thereto; funerals 
and providing information relating thereto; providing grave spaces or charnel houses and information relating thereto; 
agencies for copyright licensing; providing information relating to law and precedents; providing information relating to 
industrial property rights; providing information relating to agencies for social insurance; security guarding for facilities; 
personal body guarding; investigation or surveillance on background profiles; conducting personal credit investigations 
and providing information thereto; providing information relating to fortune-telling; home sitting; clothing rental; rental of 
altars; rental of fire alarms; rental of fire extinguishers; rental of non-electric prime movers; rental of ornaments [jewellery,
jewelry (Am.)] and precious stones; rental of safes.
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2767889    16/12/2013
[International Registration No. : 1206957]
ANCESTRY.COM OPERATIONS INC.
360 West 4800 North Provo, UT 84604 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electronic databases in the field of genealogical historical data, family history data, census data, birth, marriage 
and death records, photographs and graphical representations of family trees recorded on computer media; computer 
software for creating, managing, recording, searching, indexing, filtering and retrieval of genealogical historical data, 
family history data, census data, birth, marriage and death records; computer software for creating, managing, recording, 
searching, indexing, filtering and retrieval of sound and image files; computer software for use in creating, displaying, 
sharing and storing multimedia presentation files that include photographs and sound; computer software for graphically 
depicting genealogical historical data and family history data; computer software to enable searching of data and for 
connection to databases and the Internet; computer software that allows interaction between Internet sites; computer 
software for production of genealogical tables and charts; downloadable electronic publications in the nature of 
magazines and newsletters in the field of genealogy and family history; downloadable reports, tables and charts relating 
to genealogical historical data, family history data, census data, birth, marriage and death records; instructional manuals 
supplied and sold with all computer software identified herein as a unit; computer software for uploading, scanning, 
digitizing, viewing, organizing, sharing and editing photographs and for integrating photographs into genealogical 
databases and family trees; computer application software for mobile phones and handheld computers, namely, software 
for uploading, scanning, digitizing, viewing, organizing, sharing and editing photographs and for integrating photographs 
into genealogical databases and family trees; downloadable software in the nature of a mobile application for uploading, 
scanning, digitizing, viewing, organizing, sharing and editing photographs and for integrating photographs into 
genealogical databases and family trees; computer software for keeping track of genealogical information collected 
during family history and genealogical research and used to create reports, charts, and books containing such 
information; computer application software for mobile phones and handheld computers for researching and managing 
genealogical information collected during family history and genealogical research.

Cl.42;Application service provider services featuring software for use in creating, displaying, sharing and storing 
multimedia presentations that include photographs and sound, all in the field of genealogy and family history; providing 
temporary use of non-downloadable computer software for use in creating, displaying, sharing and storing multimedia 
presentations that include photographs and sound, all in the field of genealogy and family history; providing temporary 
use of non-downloadable computer software that enables family groups to create and maintain personalized websites for 
the purpose of sharing information regarding family members; hosting of digital content on the Internet, namely, hosting 
on-line journals and blogs in the field of genealogy and family history; computer services, namely, hosting and 
maintaining an online website for others to access photo albums and calendars; providing temporary use of non-
downloadable computer software for use in the creation and publication of on-line journals and blogs in the field of 
genealogy and family history; providing scientific analysis in the field of genetic and family history and genealogy; 
reporting services based upon the results of laboratory testing in the field of genetic and family history and genealogy; 
providing online computer databases featuring information based on the results of genetic testing for research purposes; 
application service provider services featuring software for providing access to databases that contain the results of 
genetic and family history testing; application service provider services featuring software for use in data management, 
data storage, data analysis, report generation, user identification, and membership identification, all in the field of genetic 
and family history and genealogy; scientific research in the field of genetic and family history and genealogy; DNA testing 
services for non-medical use, namely, DNA testing for investigating and learning about genealogical and family history; 
hosting of digital content on the Internet, namely, hosting historical data and information and on-line journals and blogs in
the field of historical data and information, genealogy and family history; computer services, namely, hosting and 
maintaining an online website for others to access and share information and data in the fields of historical data and 
information, genealogy and family history; providing temporary use of non-downloadable software for use in creating, 
displaying, sharing and storing information and data in the field of historical data and information, genealogy and family 
history; providing temporary use of non-downloadable computer software that enables family groups to create and 
maintain personalized websites for the purpose of sharing information regarding family members; application service 
provider featuring software for uploading, scanning, digitizing, viewing, organizing, sharing and editing photographs and 
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for integrating photographs into genealogical databases and family trees; providing temporary use of non-downloadable 
software applications for uploading, scanning, digitizing, viewing, organizing, sharing and editing photographs and for 
integrating photographs into genealogical databases and family trees; computer services, namely, hosting of digital 
content on the internet; peer-to-peer browser photo sharing services, namely, providing a website featuring technology 
enabling users to upload, view, and download digital photos; photo scanning services; digitization of photographs and 
documents; computer services in the nature of customized web pages featuring user-defined information and personal 
profiles; providing a web site featuring temporary use of non-downloadable software for keeping track of genealogical 
information collected during family history and genealogical research and used to create reports, charts, and books 
containing such information; providing a website featuring resources, namely, non-downloadable software for keeping 
track of genealogical information collected during family history and genealogical research and used to create reports, 
charts, and books containing such information.

Cl.45;Provision of genealogical information, namely, provision of educational, research and historical tables of 
genealogical information; providing genealogical information, namely, family history information services, namely, 
retrieving, recording and reviewing ancestral data via the global computer network; consultancy, information and 
advisory services relating to the aforesaid; and providing an on-line computer database in the field of genealogy 
information and family history information; providing an online resource center featuring information in the field of 
genetic and family history and genealogy; provision of information in the field of personal historical data and information, 
genealogy and family history; provision of information resulting from educational research in the field of personal 
historical data and information, genealogy and family history; providing genealogical information, namely, family history 
information services in the nature of retrieving, recording and reviewing ancestral data via the Internet; consultancy, 
information and advisory services relating to personal historical data and information, genealogy and family history; 
providing an on-line computer database in the field of personal historical data and information, genealogy information 
and family history information; genealogical services, namely, genealogy and family history research, provided in person 
and via the Internet; genealogical services, namely, genealogy research, provided in person and via the Internet.
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2768103    06/03/2014
[International Registration No. : 1206981]
ION ENTERPRISES LIMITED
4 Cedar Park, Cobham Road Wimborne, Dorset BH21 7SF GB

Address for service in India/Agents address:
R.K. DEWAN & CO.
PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.9;Devices for the prevention of rust, namely sacrificial anodes.

Cl.11;Water treatment devices, apparatus and instruments; water softeners; water filters; water descaling devices; 
parts and fittings for all the aforesaid goods.

Cl.37;Insulation of water treatment devices and equipment for rust prevention and descaling; repair and maintenance 
services for water treatment devices and equipment for rust prevention and descaling; maintenance of water treatment 
devices and equipment for rust prevention and descaling.
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Priority claimed from 16/01/2014; Application No. : 86167339 ;United States of America 

2768124    20/05/2014
[International Registration No. : 1206939]
AGRI-SUPPLY COMPANY
409 East U.S. 70 Highway Garner NC 27529 United States of America

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.8;Tool belts.

Cl.18;Tool bags sold empty; tool pouches sold empty.

Cl.25;Clothing, namely, caps, jeans, T-shirts, hats, jackets, ponchos, coats, raincoats, aprons, gloves, shoes, boots and 
hunting clothing, namely, boots, shirts, pants, jackets, coats.
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Priority claimed from 06/11/2013; Application No. : 012285821 ;European Union 

2768301    27/03/2014
[International Registration No. : 1207078]
ZIEMANN HOLVRIEKA GMBH
Schwieberdinger Str. 86 71636 Ludwigsburg DE

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.6;Goods of common metal, included in this class, in particular containers of sheet metal.

Cl.7;Machines and parts therefor, for the brewing, beverages and foodstuffs industry; brewery machines; brew houses 
[machines]; pressure tank cellars [machines]; tanks for liquid foodstuffs [parts of machines]; brewing tanks [parts of 
machines].

Cl.9;Scientific, weighing, measuring, signalling and checking (supervision) apparatus and instruments, in particular for 
the brewing, beverages and foodstuffs industry.

Cl.11;Apparatus for heating, steam generating, cooking, refrigerating, drying, ventilating and water supply purposes, all 
the aforesaid goods included in class 11 solely for the brewing industry

Cl.42;Scientific and technological services and research, in particular in the field of process technology for brewery 
and brew house installations; industrial analysis and research services, in particular in the field of process technology for 
brewery and brew house installations; design and development of computer hardware and software.
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2768321    06/05/2014
[International Registration No. : 1207098]
XIAMEN MEITU TECHNOLOGY CO., LTD
1-3F, Unit 2, Building No.6, Wanghai Road, Software Park, Siming District, Xiamen Fujian CN

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Portable telephones; cameras [photography]; batteries, electric; headphones; [computer programs [downloadable 
software]; electronic tags for goods; camcorders; laptop computers; television apparatus; chargers for electric batteries.

Cl.38;Television broadcasting; message sending; cellular telephone communication; electronic mail; information about 
telecommunication; electronic bulletin board services [telecommunications services]; providing telecommunication 
channels for teleshopping services; providing Internet chatrooms; communications by computer terminals; providing 
user access to global computer networks.

Cl.42;Research and development for others, packaging design, hosting computer sites [web sites]; installation of 
computer software; providing search engines for the Internet; duplication of computer programs; computer system 
design; computer programming; dress designing; consultancy in the design and development of computer hardware.
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Priority claimed from 12/02/2014; Application No. : 30 2014 023 951.5/35 ;Germany 

2768367    23/04/2014
[International Registration No. : 1207102]
OVIBELL PFLANZEN, DEKO UND FREIZEIT GMBH & CO. KG
Steineshoffweg 2 45479 Mülheim an der Ruhr Germany

Address for service in India/Attorney address:
K & S PARTNERS
4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.35;Advertising and advertising consultancy, in particular layout design of advertising materials; marketing; 
marketing consultancy; wholesale and retail services for tools, goods of metal, DIY-goods, building requisites, garden 
articles, hobby supplies, craft supplies, electric goods, electronic goods, fireworks, printed matter, goods of paper, 
stationery, office requisites, toys, sports articles, furnishing goods, decorative goods, flowers, plants.

Cl.39;Organization and execution of packaging, transport, and storage of goods.

7030



Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

2768392    03/03/2014
[International Registration No. : 1207087]
SOCIETA'ITALIANA ACETILENE E DERIVATI S.I.A.D. S.P.A. IN BREVE S.I.A.D. S.P.A.
Via S. Bernardino, 92 I-24126 BERGAMO (BG) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.4;Combustible and lighting gases.

Cl.5;Gases for medical use.
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Priority claimed from 21/10/2013; Application No. : 012238531 ;European Union 

2769956    26/02/2014
[International Registration No. : 1207152]
DR DENIM AB
Kungsgatan 7A, 4tr SE-411 19 Göteborg Sweden

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES
CENTRAL SQUARE, SUITE-328, PLAZA III, 20 MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI 
ROAD), DELHI 110006

Proposed to be Used
IR DIVISION
TO BE ASSOCIATED WITH 1957087.

Cl.9;Spectacle frames, sunglasses, cases for spectacles and sunglasses, cases for mobile phones, cases for 
computers.

Cl.18;Bags of leather, bags of cloth, rucksacks, toiletry bags sold empty, wallets, key cases, umbrellas.

Cl.25;Clothing, footwear, headgear, belts (clothing).

Cl.35;Retail services regarding spectacle frames, sunglasses, cases for spectacles and sunglasses, cases for mobile 
phones, cases for computers, bags, rucksacks, toilet bags, wallets, key covers, umbrellas, clothing, footwear, headgear, 
belts (clothing).
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Priority claimed from 12/08/2013; Application No. : 30 2013 005 597.7/12 ;Germany 

2770500    03/02/2014
[International Registration No. : 1207321]
WEGMANN AUTOMOTIVE GMBH & CO. KG
Rudolf-Diesel-Straße 6 97209 Veitshöchheim Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring and abrasive preparations; cleaning preparations, namely wheel rim cleaner.

Cl.4;Industrial oils and greases, lubricants; lubricants, namely, lubricant paste, and tire mounting paste.

Cl.6;Common metals and their alloys; metal building materials; ironmongery, small items of metal hardware; goods of 
common metal not included in other classes; props of metal for electric lines; poles of metal, including poles for electric 
lines.

Cl.7;Machines for manufacturing and for assembling of vehicle parts, namely for balancing weights and wheels and 
machine tools; motors (except motors for land vehicles); machine coupling and transmission components (except for 
land vehicles); non hand operated agricultural tools; vending machines; machine tools; hand-held tools, other than hand-
operated.

Cl.8;Hand tools and implements (hand-operated) for dispensing and assembly of vehicle components, namely of wheels 
and balancing weights; cutlery, forks and spoons; side arms; razors; scraping tools; hand tools, hand-operated; hammers 
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[hand tools]; dispensers for balancing weights.

Cl.9;Weighing, measuring, apparatus and instruments; apparatus and instruments for conducting, switching, 
converting, storing, regulating and controlling electricity; apparatus for recording, transmission or reproduction of sound 
or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; coin-operated
mechanisms; cash registers, calculating machines, data processing equipment, computers; software; extinguishers; 
galvanic batteries; batteries, electric; battery terminals.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; balance weights for vehicle wheels; valves for vehicle 
tires; balance weights for gearboxes and couplings for land vehicles.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; adhesive tapes including adhesive tapes for balancing weights.
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2770504    27/03/2014
[International Registration No. : 1207341]
YAMAHACHI CHEMICAL CO., LTD.
54-4, O-chigara, Nishiura-cho, Gamagori-shi Aichi 443-0105 Japan

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.2;Printing ink; colors [for drawing pictures].

Cl.16;Ink stamps; stamping inks; inking pads; ink; pen nibs; pen nibs made of porous materials; writing instruments; 
stationery.

Cl.21;Nail brushes; eyebrow brushes; cosmetic utensils other than electric tooth brushes.
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Priority claimed from 25/11/2013; Application No. : 86128790 ;United States of America 

2770593    12/03/2014
[International Registration No. : 1207328]
KCI LICENSING, INC.
12930 IH-10 West San Antonio TX 782492248 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.5;Surgical and wound dressings; human allograft tissue; human tissue for transplantation purposes; biological 
implants for the surgical repair of soft tissues; medical and surgical foam for use as a dressing on wounds; processed 
injectable human and animal tissue in powder form for transplantation purposes; pharmaceutical preparations for 
wounds; pharmaceutical preparation for use in halting blood flow in surgical and medical procedures; pharmaceuticals, 
namely, a wound healing growth factor; wound dressings and skin wound bandages; surgical anti-microbial dressings; 
and medical dressings for treatment of wounds, namely, foam-based dressings, colloid and collagen-based dressings, 
and chemically treated dressings; processed acellular human soft tissue replacement for use in plastic and 
reconstructive surgery; biological tissue regeneration matrix comprising human derma in the nature of acellular tissue 
augmentation scaffold for use in urology and gynecology pelvic floor repair, and in the manufacture of slings

Cl.10;Surgical, medical, and veterinary apparatus and instruments for wound treatment; medical and surgical 
apparatus for tissue transplantation; medical and surgical devices for processing adipose tissue; tissue therapy control 
systems, comprised of microprocessor-controlled pumps, wound dressings and connecting tubing used in direct 
association with controlled delivery of therapeutic pressure to tissue; medical and surgical drapes

Cl.42;Research and design relating to medical services; medical, scientific and technological research and design 
services for medical purposes; industrial analysis and research services for medical purposes

Cl.44;Medical services, namely, therapeutic wound care services; tissue therapy and tissue therapy control systems, 
namely, the providing of reduced pressure tissue treatment using therapeutic devices with wound site feedback control 
systems for optimizing control of the therapy; preparing and preserving tissue samples for use by others for medical 
purposes, namely, complex surgical tissue repair and soft tissue repair
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Priority claimed from 11/02/2014; Application No. : 655256 ;Switzerland 

2770623    28/02/2014
[International Registration No. : 1207269]
SOCIÉTÉ DES PRODUITS NESTLÉ S.A.
CH-1800 Vevey Switzerland

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.5;Formulated milk, foodstuffs, beverages and food substances for babies; formulated milk, foodstuffs, beverages 
and food substances for children, for medical use; foodstuffs and food substances for medical use for babies, children 
and patients.

Cl.29;Milk and dairy products; milk substitutes; milk beverages, milk predominating; milk-based beverages containing 
cereals and/or chocolate; milk-based desserts and cream-based desserts; yogurts; soya milk (milk substitute), preserved 
soya beans for human consumption.
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Priority claimed from 11/07/2013; Application No. : 13 4 018 976 ;France 

2770651    03/01/2014
[International Registration No. : 1207316]
ARCELORMITTAL SOLUSTIL
Impasse des Prairies ZI nord F-69400 Arnas France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; steel, unwrought or semi-wrought, including stainless steel; carbon steel, coated 
steel, coated quenched steel, chromium steel, galvanized steel, electro-galvanized steel, pre-lacquered steel, aluminum-
coated steel, colored steel, grain-oriented silicon steel; unwrought or semi-wrought cast iron; scrap (waste iron); iron, 
unwrought or semi-wrought, including tinplate, iron for direct reduction and directly reduced iron; ores of metal, including 
crude or processed ores; building materials of metal; laminated or sectional metal building materials, such as heavy 
sections, steel sections, joists, sheet piles and girders; reinforcing materials, of metal, for concrete; metal lining slabs for 
construction; metal floors, metal floor tiles, metal partitions, metal multi-layered panels, metal sidings, metal claddings 
and covers (construction materials); transportable metal constructions, including metal shelters and parts of shelters; 
materials of metal for railway tracks, including rails and component parts thereof; metal cables and wires, non-electric, 
including soldering wire of metal and barbed wire; metal tubes and pipes; small hardware of metal; metal grates and 
screens, metal fences, wire mesh and woven wire cloth, coated or not; springs (metal hardware) metal wiredrawing 
goods, bolts and nails, not included in other classes; plates, sandwich plates and multi-layered sheets; armor plating; 
ferrules of metal; metal frames; metal tanks and metal containers; metal boxes (not included in other classes), including 
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welded metal boxes and their components, such as welded box liners; rings and sealing caps of metal; packaging of 
common metal and tinplate; foundry molds of metal; billets of metal, plates of metal, foils of metal, bands of metal, blanks 
of metal, hoops of metal, reels of metal, profile strips of metal, bars of metal, girders of metal, joists of metal, strips of 
metal, rods of metal, tubes of metal, wires of metal, cables of metal, non-electric, blocks of metal, common metal ingots 
and forge ingots; extra-heavy oxygen-cut parts, plates, rods and tubes of metal, ferrules, shields, metal molds for 
foundries and plastics; balls of steel; iron slabs; heavy copper-smithing parts, forged, molded, cast, die-cast, pressed, 
welded or machined and shaped metal pieces for use in all industries; door and window frames of metal.

Cl.7;Machines and machine tools, particularly rolling mills; rolling mill cylinders and other cylinders (parts of 
machines); continuous metal casting machines, cutting machines, machines for forming, oxygen-cutting, processing, 
stubbing, welding and drawing of metals, sheets and plates of metal, steel converters; metal parts for motors of machines 
and machine tools, not included in other classes (except for land vehicles); coupling and transmission components 
(except for land vehicles); reels (parts of machines).

Cl.9;Scientific, weighing, measuring, signaling, checking, teaching and instruction apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
apparatus and instruments for measuring, controlling, testing, analyzing and inspecting the quality of materials, in 
particular iron and steel products; software; multimedia training apparatus.

Cl.12;Metal couplings for land vehicles, metal shock absorbers for automobiles, metal couplings, metal connecting 
rods for land vehicles other than parts of motors and engines, metal gearboxes for land vehicles, metal crankcases for 
land vehicle components other than for engines, metal chains for automobiles, metal tracks for vehicles, metal clutches 
for land vehicles, metal gears for land vehicles, metal hub caps, metal brakes for vehicles, metal bands for wheel hubs, 
metal mudguards, metal brake linings for vehicles, metal steps for vehicles, metal hubs for vehicle wheels, metal 
transmission shafts for vehicles, metal mufflers for vehicles, metal pedals for vehicles, metal master cylinders for 
vehicles, metal cylinders for vehicles, metal pistons for vehicles; bodies and body parts; bumpers, hoods, suspensions 
for land vehicles, cross bars, chassis, wheels, metal axles, rear and front axles for vehicles, as well as motors and 
engines, all for land vehicles.

Cl.20;Furniture, mirrors, frames.

Cl.40;Treatment of materials; processing of ores, steel, common metals and the alloys thereof; treatment of metals and 
any kind of mechanical, thermomechanical or chemical transformation of the properties and characteristics of metals, 
including direct reduction of iron, metal tempering, finishing of metal surfaces, soldering, casting, anodizing, chromium 
plating, sintering, electro-zinc plating, phosphatizing, milling, shaping, tin plating, galvanizing, nickel plating, laminating, 
shielding, cutting, polishing, magnetizing, plating, punching, stripping and welding; recycling of metal products; 
treatment of materials during the manufacturing process for metal goods, such as forging, pressing, deburring, 
machining, laminating and forming of metals; vacuum treatment; nitriding (treatment of materials); assembling metal 
profiles (for others); treatment of materials for sheet-metal work.

Cl.41;Education; technical and non-technical training; organization and conducting of colloquiums, conferences, 
seminars and conventions; organization of exhibitions and fairs for cultural, educational or recreational purposes; 
entertainment services.

Cl.42;Scientific and technological services and related research and design services (engineering services); industrial 
analysis and research services; design and development of software; advice and information regarding the aforesaid 
services, including in the field of customer services; testing of materials and mechanical research, as well as related 
consulting and information; technical project study; technical and scientific consulting and information for improving the 
quality of goods and services in the field of metals, steels and their scientific use for improving the quality of goods and 
services in the field of metals, steels and their use (quality control); expert reporting and engineering services in the field 
of metals, steels and their use; expert reporting and engineering services in the field of steels and their use; construction 
drafting; design, production and development of software, particularly for the iron and steel industry; design of software 
to provide global solutions for the building sector.
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2771170    19/12/2013
[International Registration No. : 1207375]
RETAIL APPAREL GROUP PTY LTD
Level 1, 409 George Street Waterloo NSW 2017 Australia

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Sunglasses; frames for sunglasses; cases for sunglasses; spectacles; frames for spectacles; cases for spectacles; 
parts and accessories for the aforesaid goods.

Cl.14;Cufflinks; jewellery, including costume jewellery; horological and other chronometric instruments, including 
watches.

Cl.18;Bags; wallets and purses; briefcases and attache cases; backpacks; luggage; umbrellas.

Cl.25;Clothing, including suits, shirts and ties; footwear; headgear.

Cl.35;Retailing, wholesaling, direct selling and online sales of sunglasses, frames for sunglasses, cases for 
sunglasses, spectacles, frames for spectacles, cases for spectacles, cufflinks, jewellery, costume jewellery, horological 
and other chronometric instruments, watches, bags, wallets, purses, briefcases, attache cases, backpacks, luggage, 
umbrellas, clothing, footwear, headgear and parts and accessories for all the aforesaid goods.
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Priority claimed from 22/11/2013; Application No. : 86127351 ;United States of America 

2771847    24/01/2014
[International Registration No. : 1207593]
KORN/FERRY INTERNATIONAL
1900 Avenue of the Stars, Suite 2600 Los Angeles CA 90067 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications in the nature of books, magazines, written articles, newsletters, manuals, 
informational cards, brochures, and educational materials in the field of human resources management and development, 
executive recruitment, talent management, and leadership development.

Cl.16;Printed matter, namely, books, magazines, written articles, newsletters, manuals, informational cards, brochures, 
and educational materials in the field of human resources management and development, executive recruitment, talent 
management, and leadership development.

Cl.35;Executive search, recruitment and placement services; business consultation services in the field of human 
resources management and development; assessment of individuals for the purpose of selection, promotion and other 
employment related recommendations; auditing services for determining business management capabilities; 
organizational services, namely, services for organizing and coordinating talent management; career management, 
namely, providing career information and career networking services for executives; employment counseling and 
consultation in the field of executive recruitment.

Cl.41;Educational services, namely, conducting classes, seminars, workshops, and conferences in the field of human 
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resources, leadership development and diversity and inclusion, and distributing course materials in connection therewith;
executive coaching; providing online non-downloadable publications in the nature of books, magazines, written articles, 
newsletters, manuals, informational cards, brochures, and educational materials in the field of human resources 
management and development, executive recruitment, talent management, and leadership development; providing a 
website featuring blogs in the field of human resources management and development, executive recruitment, talent 
management, and leadership development.

Cl.42;Providing temporary use of non-downloadable software in the field of human resources that enables users to 
conduct online evaluation of and to improve leadership and managerial aptitudes, job performance and job development, 
and recruiting, analysis and evaluation skills.

Cl.45;Licensing of intellectual property in the field of human resources for the assessment, evaluation, management 
and development of competencies, job performance, leadership skills, recruiting, selection, performance management, 
succession planning, talent management and leadership development for individuals and organizations.
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2772015    10/03/2014
[International Registration No. : 1207469]
HYGIENE MEDICAL INDUSTRY CO., LTD.
Nikola Gabrovski st. 81A, P.O. Box 369 BG-5000 Veliko Turnovo Bulgaria

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; chemical substances for 
preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, hair lotions; dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.
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Priority claimed from 12/09/2013; Application No. : 653193 ;Switzerland 

2772069    20/02/2014
[International Registration No. : 1207213]
BURCKHARDT COMPRESSION AG
Im Link 5 CH-8404 Winterthur Switzerland

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Piston rings, seals for piston rods and scraper rings for piston compressors; valves, in particular plate valves, 
"poppet" valves and annular valves for compressors, removable and spare parts for the aforesaid goods; controls for 
machines, motors and engines; joints [parts of engines]; bearings [parts of machines].

Cl.9;Software; downloadable computer programs; downloadable electronic publications and data.

Cl.17;Sealing rings and seals, in particular for reciprocating piston compressors.

Cl.37;Repairs, in particular maintenance and repairs on hydraulic and pneumatic installations and instruments, 
compressors and compressor valves, piston rings, seals for piston rods and scraper rings for piston compressors, and 
components for the aforesaid goods; consulting, except business consulting, in relation to the operation, repair, servicing
and maintenance of machines, in particular of compressors, of piston compressors and their parts.
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Priority claimed from 12/03/2014; Application No. : 30 2014 001 715.6/07 ;Germany 

2772377    28/03/2014
[International Registration No. : 1207632]
FEINMECHANIK MICHAEL DECKEL GMBH & CO. KG
Am Öferl 17-19 82362 Weilheim Germany

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, in particular tool grinding machines, milling machines, CNC-machines; machine parts for the 
aforementioned machine tools, in particular grinding discs, grinding tools and milling tools.

Cl.37;Installation, maintenance and repair of machine tools.

Cl.41;Organisation of and conducting of educational trainings regarding programming, operating and maintenance of 
machine tools.

Cl.42;Scientific and technological services, in particular services of engineers, layout and development of machines.
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Priority claimed from 06/05/2013; Application No. : 30 2013 003 062.1/10 ;Germany 

2772550    05/11/2013
[International Registration No. : 1207761]
KARL STORZ GMBH & CO. KG
Mittelstrasse 8 78532 Tuttlingen Germany

Address for service in India/Attorney address:
DE PENNING & DE PENNING
10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Cl.10;Aerosol dispensers for medical purposes; acupuncture needles; apparatus for use in medical analysis; apparatus 
for artificial respiration; apparatus and installations for the production of X-rays, for medical purposes; nursing 
appliances; apparatus for the treatment of deafness; body rehabilitation apparatus for medical purposes; 
microdermabrasion apparatus; instrument cases for use by doctors; respirators for artificial respiration; babies" bottles; 
basins for medical purposes; receptacles for applying medicines; teething rings; blood testing apparatus; bougies 
[surgery]; hernia bandages; artificial breasts; incubators for medical purposes; incubators for babies; surgical apparatus 
and instruments; thread, surgical; surgical implants [artificial materials]; cutlery [surgical]; suture needles; surgical 
sponges; mirrors for surgeons; suture materials; defibrillators; bougies [surgery]; diagnostic apparatus for medical 
purposes; dialyzers; drainage tubes for medical purposes; insufflators; ice bags for medical purposes; bandages, elastic; 
electric acupuncture instruments; electrodes for medical use; electrocardiographs; tips for crutches for invalids; finger 
guards for medical purposes; feeding bottle teats; dental burs; galvanic belts for medical purposes; galvanic therapeutic 
appliances; gastroscopes; uterine syringes; obstetric apparatus for cattle; obstetric apparatus; forceps; hearing 
protectors; physiotherapy apparatus; appliances for washing body cavities; plaster bandages for orthopedic purposes; 
belts for medical purposes; orthopedic belts; hair prostheses; hematimeters; gloves for medical purposes; urinals 
[vessels]; urethral probes; urethral syringes; invalids" hoists; hot air vibrators for medical purposes; blankets, electric, 
for medical purposes; heating cushions [pads], electric, for medical purposes; heart pacemakers; hearing aids for the 
deaf; ear trumpets; corsets for medical purposes; corn knives; syringes for injections; inhalers; injectors for medical 
purposes; incubators for babies; douche bags; enema apparatus for medical purposes; cannulae; castrating pincers; 
catgut; catheters; cushions for medical purposes; pads [pouches] for preventing pressure sores on patient bodies; 
compressors [surgical]; soporific pillows for insomnia; stockings for varices; ambulance stretchers; draw-sheets for sick 
beds; crutches; artificial eyes; artificial limbs; artificial skin for surgical purposes; artificial jaws; lenses [intraocular 
prostheses] for surgical implantation; artificial teeth; lamps for medical purposes; lancets; lasers for medical purposes; 
abdominal belts; abdominal corsets; spoons for administering medicine; air pillows for medical purposes; air cushions 
for medical purposes; air mattresses, for medical purposes; masks for use by medical personnel; massage apparatus; 
esthetic massage apparatus; gloves for massage; childbirth mattresses; medical apparatus and instruments; medical 
guide wires; physical exercise apparatus, for medical purposes; spoons for administering medicine; knives for surgical 
purposes; breast pumps; umbilical belts; commode chairs; needles for medical purposes; anesthetic apparatus; 
anesthetic masks; contraceptives, non-chemical; ear picks; ear plugs [ear protection devices]; clothing especially for 
operating rooms; operating tables; surgical drapes; ophthalmometers; ophthalmoscopes; orthopedic articles; arch 
supports for footwear; supportive bandages; knee bandages, orthopedic; orthopedic footwear; orthopedic soles; 
pessaries; balling guns; condoms; artificial limbs; pulse meters; pumps for medical purposes; quartz lamps for medical 
purposes; radiological apparatus for medical purposes; fumigation apparatus for medical purposes; X-ray apparatus for 
medical purposes; X-ray photographs for medical purposes; X-ray tubes for medical purposes; radiology screens for 
medical purposes; radium tubes for medical purposes; saws for surgical purposes; feeding bottles; feeding bottle valves; 
scissors for surgery; splints, surgical; slings [supporting bandages]; babies" pacifiers [teats]; cupping glasses; supports 
for flat feet; protection devices against X-rays, for medical purposes; maternity belts; armchairs for medical or dental 
purposes; love dolls [sex dolls]; scalpels; probes for medical purposes; containers especially made for medical waste; 
beds, specially made for medical purposes; cases fitted for medical instruments; furniture especially made for medical 
purposes; spirometers [medical apparatus]; syringes for medical purposes; spittoons for medical purposes; hygienic 
basins; stents; sterile sheets, surgical; stethoscopes; boots for medical purposes; hot air therapeutic apparatus; thermo-
electric compresses [surgery]; thermal packs for first aid purposes; thermometers for medical purposes; stretchers, 
wheeled; trocars; droppers for medical purposes; dropper bottles for medical purposes; filters for ultraviolet rays, for 
medical purposes; ultraviolet ray lamps for medical purposes; maternity belts; incontinence sheets; hypogastric belts; 
abdominal pads; urological apparatus and instruments; vaginal syringes; vaporizers for medical purposes; veterinary 
apparatus and instruments; bed vibrators; vibromassage apparatus; thermo-electric compresses [surgery]; hydrostatic 
[water] beds for medical purposes; water bags for medical purposes; resuscitation apparatus; brushes for cleaning body 
cavities; clips, surgical; dental apparatus and instruments; dental apparatus, electric; mirrors for dentists; dentists" 
armchairs; dentures; orthodontic appliances; pins for artificial teeth; sprayers for medical purposes; tongue scrapers; 
strait jackets.

Cl.16;Transfers [decalcomanias]; address plates for addressing machines; addressing machines; folders for papers; 
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document files [stationery]; scrapbooks; almanacs; announcement cards [stationery]; document laminators for office 
use; stickers [stationery]; cabinets for stationery [office requisites]; pictures; paintings [pictures], framed or unframed; 
biological samples for use in microscopy [teaching materials]; blueprints; pamphlets; bookbinding material; books; 
document holders [stationery]; printed matter; labels, not of textile; flyers; plastic film for wrapping; sheets of reclaimed 
cellulose for wrapping; forms, printed; photographs [printed]; graphic representations; graphic reproductions; manuals 
[handbooks]; histological sections for teaching purposes; calendars; catalogues; teaching materials [except apparatus]; 
loose-leaf binders; stationery; paper tapes and cards for the recordal of computer programmes; prospectuses; 
newsletters; printed publications; bags [envelopes, pouches] of paper or plastics, for packaging; cardboard articles; 
packaging material made of starches; wrapping paper (viscose sheets for wrapping); waxed paper; periodicals; 
magazines [periodicals]; journals.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 05/02/2014; Application No. : 2014-008142 ;Japan 

2773011    18/02/2014
[International Registration No. : 1207787]
NGK INSULATORS, LTD.
2-56 Suda-cho, Mizuho-ku, Nagoya-shi Aichi-ken 467-8530 Japan

Address for service in India/Agents address:
KAN AND KRISHME
B-483, KNK HOUSE, MEERA BAGH, PASCHIM VIHAR, NEW DELHI-110063,INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Ceramic catalyst carriers for purifying or modifying exhaust gas emitted from internal combustion engines; catalyst
carriers for purifying or modifying exhaust gas emitted from internal combustion engines; catalysts for purifying 
automobile exhaust gas; catalysts; chemicals.

Cl.7;Filters and their parts and accessories for collecting soot and particulate contained in exhaust gas emitted from 
internal combustion engines; filters and their parts and accessories for collecting soot and particulate contained in 
exhaust gas emitted from diesel engines; exhaust gas treatment filters for internal combustion engines; exhaust gas 
treatment apparatus for internal combustion engines; catalytic converter units for vehicle exhaust gas; parts of non-
electric prime movers for land vehicles; mining machines and apparatus; construction machines; loading-unloading 
machines and apparatus; net hauling machines for fishing; agricultural machines and implements; lawnmowers 
[machines]; alternators; direct current generators.

Cl.12;Non-electric prime movers for land vehicles, not including their parts; mechanical elements for land vehicles; 
vessels and their parts and fittings; aircraft and their parts and fittings; railway rolling stock and their parts and fittings; 
automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles and their parts and fittings.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

2775052    06/05/2014
[International Registration No. : 1190296]
CLARIANT PRODUKTE (DEUTSCHLAND) GMBH
Brüningstrasse 50 65929 Frankfurt am Main DE

Address for service in India/Attorney address:
OBHAN & ASSOCIATES
N-94, SECOND FLOOR, PANCHSHILA PARK, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.7;Machinery for the chemical industry; machinery for the production of emulsions and dispersions.

Cl.9;Scientific apparatus and instruments for weighing, measuring, signaling, and checking.

Cl.42;Scientific and technological services and research; industrial analysis and research services.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 05/02/2014; Application No. : 2014-008140 ;Japan 

2775776    18/02/2014
[International Registration No. : 1208171]
NGK INSULATORS, LTD.
2-56 Suda-cho, Mizuho-ku, Nagoya-shi Aichi-ken 467-8530 Japan

Address for service in India/Agents address:
KAN AND KRISHME
B-483, KNK HOUSE, MEERA BAGH, PASCHIM VIHAR, NEW DELHI-110063,INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Ceramic catalyst carriers for purifying or modifying exhaust gas emitted from internal combustion engines; catalyst
carriers for purifying or modifying exhaust gas emitted from internal combustion engines; catalysts for purifying 
automobile exhaust gas; catalysts; chemicals.

Cl.7;Filters and their parts and accessories for collecting soot and particulate contained in exhaust gas emitted from 
internal combustion engines; filters and their parts and accessories for collecting soot and particulate contained in 
exhaust gas emitted from diesel engines; exhaust gas treatment filters for internal combustion engines; exhaust gas 
treatment apparatus for internal combustion engines; catalytic converter units for vehicle exhaust gas; parts of non-
electric prime movers for land vehicles; mining machines and apparatus; construction machines; loading-unloading 
machines and apparatus; net hauling machines for fishing; agricultural machines and implements; lawnmowers 
[machines]; alternators; direct current generators.

Cl.12;Non-electric prime movers for land vehicles, not including their parts; mechanical elements for land vehicles; 
vessels and their parts and fittings; aircraft and their parts and fittings; railway rolling stock and their parts and fittings; 
automobiles and their parts and fittings; two-wheeled motor vehicles, bicycles and their parts and fittings.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 17/04/2013; Application No. : 011747979 ;European Union 

2776083    26/09/2013
[International Registration No. : 1208473]
MARSHALL AMPLIFICATION PLC
Denbigh Road Bletchley, Milton Keynes, Buckinghamshire MK1 1DQ United Kingdom

Address for service in India/Attorney address:
ARCHER & ANGEL
K-4, South Extension Part 2, New Delhi- 100049, New Delhi, India

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic audio apparatus and instruments; sound recording, manipulating, amplifying, reproducing 
and transmitting apparatus; electrical and electronic apparatus and instruments, all for audio amplification, for the 
graphic equalisation of sound signal frequencies, for mixing sound tones, altering sound tones, or effecting echo, delay 
and other effects; sound amplifiers; amplifiers for sound reproducing equipment and for use with musical instruments; 
amplifiers complete with loudspeakers and cabinets; valve amplifiers and digital guitar amplifiers; sound reverberation 
units; sound mixing, processing and synthesizing apparatus; sound mixers; sound-mixer units; microphones, 
headphones; loudspeakers; horn-type speakers, loudspeaker cabinets; cases for loudspeakers; foot pedals and foot 
switches for processing, amplifying or distorting sound; foot switches for use with electrical musical instruments; radios; 
MP3 players; portable and handheld digital electronic devices for recording, organizing, transmitting and processing 
audio, data and video files and electronic accessories therefor; docking stations; stands for MP3 players; stereo amplifier 
and speaker base stations; CD, DVD and MP3 cases; computer games; interactive DVD games; computer software for 
recording sound; computer software for use with any of the aforesaid goods; parts and fittings for the aforesaid goods; 
mouse mats; magnets, refrigerator magnets; calculators.

Cl.15;Effects pedals for use with electrical musical instruments; sustain pedals, expression pedals, delay pedals, all 
being electronic effects pedals.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 09/08/2013; Application No. : 654169 ;Switzerland 

2776282    07/02/2014
[International Registration No. : 1208332]
PLANET GDZ AG
Neustadtstrasse 2 CH-8317 Tagelswangen Switzerland

Address for service in India/Agents address:
ANJAN SEN & ASSOCIATES
17 CHAKRABERIA ROAD (SOUTH), KOLKATA 700025,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.6;Metal fittings for buildings or furniture, in particular for doors, gates, windows and other openings in building 
exteriors and interiors; metal finishing profiles for doors; mechanical or magnetic devices made of metal for lowerable 
joints for doors and gates.

Cl.11;Room ventilation devices, in particular ventilation devices for active and passive ventilation integrated in doors, 
gates, windows and other openings in building exteriors and interiors.

Cl.17;Seals for doors, gates, windows and other openings in building exteriors and interiors; plastic seal packing for 
doors, gates, windows and other openings in building exteriors and interiors; joints to be sanded; joints to be brushed; 
joints to be glued.

Cl.19;Reinforcing materials, not of metal, for building, in particular for doors, gates, windows and other openings in 
building exteriors and interiors; finishing profiles for doors not made of metal; mechanical devices for lowerable joints for 
doors and gates not made of metal.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 23/08/2013; Application No. : 2013-65698 ;Japan 

2776410    19/12/2013
[International Registration No. : 1208491]
CANON KABUSHIKI KAISHA
30-2, Shimomaruko 3-chome, Ohta-ku Tokyo 146-8501 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.2;Printing ink; filled ink cartridges for printing machines; filled ink cartridges for ink-jet printers; filled ink cartridges 
for copying machines; filled ink cartridges for facsimile machines; filled ink cartridges for multifunctional printers that 
combine printing, copying, facsimile and scanning capabilities; toner; printing toner; filled toner cartridges; filled toner 
cartridges for laser printers; filled toner cartridges for copying machines; filled toner cartridges for facsimile machines; 
filled toner cartridges for multifunctional printers that combine printing, copying, facsimile and scanning capabilities.

Cl.9;Printers; ink-jet printers; photo printers; laser printers; dye sublimation printers; electrostatic copying machines; 
scanners; facsimile machines; multifunctional printers that combine printing, copying, facsimile and scanning 
capabilities.

Cl.16;Papers; printing papers; photo printing papers.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

 

Priority claimed from 20/09/2013; Application No. : 012158168 ;European Union 

2776817    20/03/2014
[International Registration No. : 1208520]
IMAGINARIUM, S.A.
Plataforma Logística Pla-Za - C/Osca, 4 E-50197 ZARAGOZA Spain

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.28;Games and toys, dolls, playing cards, gymnastic and sporting articles not included in other classes, decorations 
for Christmas trees.

Cl.35;Retail sale services in stores and/or via global computer networks for all kinds of games, toys, garden games, 
backpacks, school supplies, storybooks and stationery, confectionery and children"s confections, spectacles and 
binoculars, computer and electronic games and accessories therefor and computer games; advertising, advisory and 
assistance services for business or company management; assistance in connection with the operation of commercial 
companies as franchises; import and export services and market research and study.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

 

Priority claimed from 01/04/2014; Application No. : 86239325 ;United States of America 

2776886    04/04/2014
[International Registration No. : 1208526]
PADDLE 8, INC.
30 Cooper Square, 4th Floor New York NY 10003 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.35;Arranging and conducting auctions in the field of art, artwork, furniture, jewelry, wine, cars, collectible items, 
memorabilia and travel, culinary, celebrity, culture and fashion experiences; online auction services featuring of art, 
artwork, furniture, jewelry, wine, cars, collectible items, memorabilia and travel, culinary, celebrity, culture and fashion 
experiences; online retail store services featuring art, artwork, furniture, jewelry, wine, collectible items, memorabilia and 
certificates for access to travel, culinary, celebrity, culture and fashion experiences.

Cl.41;Organization of exhibitions for cultural or educational purposes; organizing cultural and arts events.

Cl.42;Providing temporary use of online non-downloadable computer programs for use in enabling third parties to 
conduct auctions; hosting online websites for conducting auctions for others.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 05/02/2014; Application No. : 012565651 ;European Union 

2777227    04/03/2014
[International Registration No. : 1208272]
ESSITY HYGIENE AND HEALTH AKTIEBOLAG
SE-405 03 Göteborg SE

Address for service in India/Attorney address:
SELVAM & SELVAM
9/3,Valliammal Street, Kilpuak, Chennai - 600 010. Tamil Nadu. India.

Proposed to be Used
IR DIVISION
Cl.3;Cloths impregnated with cleaning preparations; soaps, cleaning preparations, towels impregnated with cosmetic 
lotions, cellulose wadding for cosmetic use, cotton swabs for cosmetic use, make-up removing preparations, lotions for 
cosmetic use, cotton sticks for cosmetic use, tissues impregnated with cosmetic preparations for make-up and care 
purposes; cosmetic wipes.

Cl.16;Paper products for household and hygienic purposes (as far as they are contained in this class), in particular 
toilet paper, towels, kitchen towels, handkerchiefs, napkins; paper napkins for removal of make-up; paper products for 
household and hygienic purposes (as far as they are contained in this class), in particular moist toilet paper; 
handkerchiefs soaked with liquid.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

2778831    06/08/2013
[International Registration No. : 1208895]
KDDI CORPORATION
3-2, Nishi-Shinjuku 2-chome, Shinjuku-ku Tokyo 163-8003 Japan

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS
4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.14;Precious metals; jewellery cases [caskets] of precious metal; shoe ornaments of precious metal; ornaments 
[jewellery, jewelry (Am.)]; unwrought and semi-wrought precious stones and their imitations; clocks and watches; 
trophies [prize cups]; commemorative shields; key rings [trinkets or fobs].

Cl.16;Paper and cardboard; containers of paper, for packaging; food wrapping plastic film for household use; garbage 
bags of paper [for household purposes]; garbage bags of plastics [for household purposes]; hygienic hand towels of 
paper; paper patterns; tablecloths of paper; table napkins of paper; towels of paper; hand towels of paper; banners of 
paper; flags of paper; handkerchiefs of paper; tailors" chalk; baggage tags; printed matter; paintings and calligraphic 
works; photographs [printed]; photograph stands; stationery; pastes and other adhesives for stationery or household 
purposes; addressing machines; printers" reglets; ink ribbons; printing type; hectographs [photocopying apparatus]; 
automatic stamp affixing machines; electric staplers for offices; sealing machines for offices; stamp obliterating 
machines; drawing instruments; decorators" paintbrushes; typewriters, electric or non-electric; check writers; 
duplicators; relief duplicators; paper shredders [for office use]; sealing wax; marking templates; postage meters for office 
use; rotary duplicators; finger-stalls [office requisites].

Cl.18;Leather and fur [unworked or semi-worked]; bags; pouches; vanity cases, not fitted; handbag frames; purse 
frames; umbrellas; walking sticks; canes; metal parts of canes and walking-sticks; walking cane handles; saddlery; 
clothing for domestic pets; stirrups of metal; purses of precious metal; wallets of precious metal; horseshoes, not of 
metal.

Cl.25;Clothing; garters; sock suspenders; braces for clothing [suspenders]; waistbands; belts [clothing]; footwear; 
masquerade costumes; clothes for sports; sports shoes; wetsuits for surfing; wetsuits for water-skiing.

Cl.28;Game machines and apparatus; go games; Japanese chess [Shogi games]; dice; Japanese dice games 
[Sugoroku]; cups for dice; Chinese checkers [games]; chess games; checkers [games]; conjuring apparatus; dominoes; 
mah-jong; billiard equipment; toys; dolls; toys for domestic pets; sports equipment; wax for skis; fishing tackle; 
amusement machines and apparatus for use in amusement parks; slot machines [gaming machines]; inflatable swimming 
floats; swimming flutter boards; cards for game; apparatus for consumer games adapted for use with an external display 
screen or monitor.

Cl.35;Retail services or wholesale services for woven fabrics and beddings; retail services or wholesale services for 
clothing; retail services or wholesale services for footwear other than special footwear for sports; retail services or 
wholesale services for bags and pouches; retail services or wholesale services for personal articles; retail services or 
wholesale services for foods and beverages; retail services or wholesale services for automobiles and their parts and 
fittings; retail services or wholesale services for two-wheeled motor vehicles and their parts and fittings; retail services or 
wholesale services for unicycles, bicycles and their parts and fittings; retail services or wholesale services for vessels 
and their parts and fittings; retail services or wholesale services for baby stroller, baby carriages, sleighs [vehicles], 
undercarriages [of railway cars], and trolleys; retail services or wholesale services for adhesive rubber patches for 
repairing tubes or tires; retail services or wholesale services for furniture; retail services or wholesale services for joinery 
fittings; retail services or wholesale services for tatami mats; retail services or wholesale services for floor coverings, 
window shades, indoor window blinds [shades] [furniture], blinds of reed, rattan or bamboo [Sudare], bead curtains for 
decoration, seat covers of textile, curtains, table cloths [not of paper], draperies [thick drop curtains], and tapestry [wall 
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hangings], of textile; retail services or wholesale services for flower vases, flower bowls and wind chimes; retail services 
or wholesale services for screens [furniture] and oriental folding partition screens [Byoubu]; retail services or wholesale 
services for interior figurines [statuettes] of common metal; retail services or wholesale services for interior figurines 
[statuettes] of precious metal; retail services or wholesale services for interior figurines [statuettes] of wood, bamboo, 
porcelain, plastics, terra cotta and glass; retail services or wholesale services for Tarpaulins [not for ships], tents [not for 
camping], sunshades, and Japanese reed screens [Yoshizu]; retail services or wholesale services for benches; retail 
services or wholesale services for stone lanterns; retail services or wholesale services for inflatable publicity objects and 
upright signboards; retail services or wholesale services for artificial model food samples; retail services or wholesale 
services for transportable greenhouses for household use; retail services or wholesale services for artificial turf; retail 
services or wholesale services for outdoor figurines [statuettes] of common metal; retail services or wholesale services 
for outdoor figurines [statuettes] of precious metal; retail services or wholesale services for outdoor figurines [statuettes] 
of wood, bamboo, porcelain, stones, cements, plastics, terra cotta, plaster and glass; retail services or wholesale services 
for ritual equipment; retail services or wholesale services for trophies [prize cups] and commemorative shields; retail 
services or wholesale services for artificial flowers [other than "wreaths of artificial flowers"]; retail services or wholesale 
services for downloadable program for mobile phones, downloadable computer programs and other electrical machinery 
and apparatuses; retail services or wholesale services for bladed or pointed hand tools, hand tools, and hardware; retail 
services or wholesale services for kitchen equipment, cleaning tools and washing utensils; retail services or wholesale 
services for bath fittings; retail services or wholesale services for nameplates and door nameplates; retail services or 
wholesale services for banners, flags and flagpoles; retail services or wholesale services for portable paper lanterns 
[Chochin]; retail services or wholesale services for gas lamps, oil lamps and lamp chimneys; retail services or wholesale 
services for candles; retail services or wholesale services for candle extinguishers and candlesticks; retail services or 
wholesale services for warming pans, pocket warmers, Japanese pocket warmers filled with fuel, and hot water bottles; 
retail services or wholesale services for traps for insect and small animals including rats; retail services or wholesale 
services for step ladders and ladders; retail services or wholesale services for letter boxes; retail services or wholesale 
services for clothes brushes; retail services or wholesale services for hygienic hand towels of paper, towels of paper, 
table napkins of paper, hand towels of paper, and handkerchiefs of paper; retail services or wholesale services for toilet 
stool units with a washing water squirter, disinfectant dispensers for toilets, toilet bowls, seatings for use with Japanese 
style toilet bowls, chamber pots, toilet paper holders, toilet seat covers of textile, urinals [for medical purposes], and bed 
pans; retail services or wholesale services for shopping baskets; retail services or wholesale services for piggy banks; 
retail services or wholesale services for heating or cooling packs filled with chemical substances ready to react when 
required; retail services or wholesale services for hanging boards [Japanese style pegboards using positional hooks]; 
retail services or wholesale services for tool boxes; retail services or wholesale services for towel dispensers, boxes of 
metal for dispensing paper towels, bootjacks, and soap dispensers; retail services or wholesale services for needle-
threaders, dressmakers" chalk sharpeners, paper patterns, tailors" chalk, embroidery frames, flat-iron stands, tailors" 
sprayers, ironing boards [Kotedai], marking boards for use with an impress blades [Hera-dai], knitting sticks, sewing 
boxes, dressmakers" impressing blades, sewing thimbles, needle cushions and boxes for needles; retail services or 
wholesale services for threads; retail services or wholesale services for tapes and ribbons; retail services or wholesale 
services for knitted fabric; retail services or wholesale services for felt and non-woven textile fabrics; retail services or 
wholesale services for vinyl coated cloth, rubberized cloth and leather cloth; retail services or wholesale services for tufts 
and tassels; retail services or wholesale services for string and cordage; retail services or wholesale services for 
cordage; retail services or wholesale services for mannequins and costume display stands; retail services or wholesale 
services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or wholesale 
services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for chemicals; 
retail services or wholesale services for adhesives; retail services or wholesale services for perfumery; retail services or 
wholesale services for shoe black [shoe polish] and polishing preparations; retail services or wholesale services for 
therapeutic shiatsu massage apparatus and other medical apparatus and instruments; retail services or wholesale 
services for agricultural machines, implements and supplies; retail services or wholesale services for flowers [natural] 
and trees; retail services or wholesale services for lawnmowers [machines]; retail services or wholesale services for 
hedge trimmers; retail services or wholesale services for watering hose; retail services or wholesale services for hose 
reels, non-mechanical, for household purposes; retail services or wholesale services for watering nozzle, watering 
apparatus and sprayers for domestic horticultural purposes and parts thereof; retail services or wholesale services for 
flower pots, planters, saucers for flower pots, stakes for plants or trees, watering cans, and gardening jugs; retail services 
or wholesale services for indoor terrariums [plant cultivation] and plastic films for horticultural purposes; retail services 
or wholesale services for insecticide sprayers [hand tools]; retail services or wholesale services for fuel; retail services or 
wholesale services for electronic publications; retail services or wholesale services for printed matter; retail services or 
wholesale services for paintings and calligraphic works, picture frames, sculptures and engravings; retail services or 
wholesale services for paper and stationery; retail services or wholesale services for insect collecting implements; retail 
services or wholesale services for printing inks [other than "mimeographing inks"]; retail services or wholesale services 
for adhesive tape dispensing machines, automatic stamping machines, addressing machines, ink ribbons, automatic 
stamp affixing machines, electric staplers for offices, envelope sealing machines for offices, stamp obliterating machines, 
drawing instruments, typewriters, cash registers, coin counting or sorting machines, electric sign boards for displaying 
target figures, current outputs or the like, photo-copying machines, mathematical instruments, time and date stamping 
machines, time clocks [time recording devices], punched card office machines, voting machines, billing machine, postage 
stamp checking apparatus, check writers, mimeographs, paper shredders [for office use], franking machines for office 
use, document laminators for office use and household purposes and rotary duplicators; retail services or wholesale 
services for sports goods and wax for skis; retail services or wholesale services for fishing tackle and fishing baits; retail 
services or wholesale services for downloadable game programs for home video game machines or for portable games 
with liquid crystal displays, toys, dolls, game machines and apparatus; retail services or wholesale services for 
masquerade costumes; retail services or wholesale services for musical instruments, downloadable music, sound 
recorded compact discs and other records; retail services or wholesale services for downloadable images and computer 
graphics, recorded video discs, DVDs and video tapes, cinefilms, photographs and photograph stands; retail services or 
wholesale services for photographic machines and apparatus, photographic supplies and optical machines and 
apparatus; retail services or wholesale services for laboratory apparatus and instruments; retail services or wholesale 
services for measuring or testing machines and instruments; retail services or wholesale services for clocks, watches 
and spectacles [eyeglasses and goggles]; retail services or wholesale services for tobaccos, smokers" articles and 
matches; retail services or wholesale services for building materials; retail services or wholesale services for coatings 
[paints], pigments and dyestuffs; retail services or wholesale services for unwrought and semi-wrought precious stones 
and their imitations; retail services or wholesale services for pets; retail services or wholesale services for pet food, bait 
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for insects and bait for aquarium fish; retail services or wholesale services for clothing, accessories, collars, harness, 
leads, blankets, and towels for pets; retail services or wholesale services for bags for carrying pets; retail services or 
wholesale services for furniture, kennels, cages, bird cases, mats, pillows, carpets, and cushions for pets; retail services 
or wholesale services for storage furniture for pets goods; retail services or wholesale services for toys and feeding 
vessels for pets; retail services or wholesale services for deodorant sheets and sands for toilets of pets; retail services or 
wholesale services for tanks [indoor aquaria] and their fittings; retail services or wholesale services for metalworking 
machines and tools; retail services or wholesale services for textile machines and apparatus; retail services or wholesale 
services for lumbering, woodworking, or veneer or plywood making machines and apparatus; retail services or wholesale 
services for sewing machines; retail services or wholesale services for painting machines and apparatus; retail services 
or wholesale services for packaging or wrapping machines and apparatus; retail services or wholesale services for stone 
working machines and apparatus; retail services or wholesale services for air-conditioning apparatus [for industrial 
purposes] and freezing machines and apparatus; retail services or wholesale services for fire extinguishers and life 
saving apparatus and equipment; retail services or wholesale services for fire alarms, gas alarms, anti-theft warning 
apparatus, and security alarms; retail services or wholesale services for protective helmets and vehicle breakdown 
warning triangles; retail services or wholesale services for solar water heaters; retail services or wholesale services for 
machine elements [not for land vehicles]; retail services or wholesale services for mechanical elements for land vehicles; 
retail services or wholesale services for dust masks, gas masks, welding masks, fireproof garments; retail services or 
wholesale services for paper [for wrapping]; retail services or wholesale services for bands of rubber [office requisites]; 
retail services or wholesale services for elastic bands for binding; retail services or wholesale services for industrial 
packaging containers of metal [not including "metal stoppers, lids and caps"]; retail services or wholesale services for 
industrial packaging containers of glass [not including "glass stoppers, lids and covers"]; retail services or wholesale 
services for industrial packaging containers of wood [not including "corks nor wooden stoppers, lids and covers"]; retail 
services or wholesale services for containers of paper, for packaging; retail services or wholesale services for industrial 
packaging containers of textile; retail services or wholesale services for industrial packaging containers of bamboo; retail 
services or wholesale services for industrial packaging containers of porcelain; retail services or wholesale services for 
industrial packaging containers of plastics [not including "plastic stoppers, lids and covers"]; retail services or wholesale 
services for plugs of metal, metal lids and caps [for industrial packaging containers], rubber stoppers, rubber lids and 
caps [for industrial packaging containers], plastics stoppers [for industrial packaging containers], plastic lid and covers 
[for industrial packaging containers], wooden stoppers [for industrial packaging containers], wooden lid and covers [for 
industrial packaging containers], glass stoppers [for industrial packaging containers], and glass covers and lids [for 
industrial packaging containers]; retail services or wholesale services for industrial oil; retail services or wholesale 
services for iron and steel, nonferrous metals and their alloys, precious metals, ores of metal, and non-metallic minerals; 
retail services or wholesale services for plastic semi-worked products, rubber [raw or semi-worked], and leather and fur 
[unworked or semi-worked]; retail services or wholesale services for urushi tree seeds, Japanese food wrapping sheets of 
wood as materials [Kyogi], ferns [unworked or partly worked material], bamboo [unworked or partly worked material], 
bamboo skins [unworked or partly worked material], vines, rattan [unworked or partly worked material], tree barks, rice 
straw, straw of wheat, barley or oats, rushes [raw or partly worked material], sedges [unworked or partly worked material], 
onigaya hay [raw or partly worked material], vegetable aggregate for plaster [Susa], reeds [raw or partly worked material], 
sawdust, kapok, rice hulls, wood shavings, wax waste, rags, and wood wool (mineral vegetable materials); retail services 
or wholesale services for tusks [raw or partly worked material], whalebones, shells and crusts, artificial horns, ivory 
[unworked or partly worked material], animal horns, animal teeth, tortoiseshell [unworked or partly worked material], 
animal bone [unworked or partly worked material], coral [unworked or partly worked], pig bristles for brushes, cattle hair, 
human hair, raccoon dog hair, pig bristles [not for textile use, not for brushes], horsehair, feathers and downs [mineral 
animal materials]; retail services or wholesale services for nonmetallic mineral materials [unworked or partly worked]; 
providing business information on newspaper articles and magazine [periodical] articles; rental of vending machines; 
advertising and providing information relating thereto; telephone book commercials; promoting the goods and services of
others through the issuance of trading stamps; business management analysis or business consultancy; marketing 
research; business management of hotels; providing shop information; providing information concerning commercial 
sales performance; providing business information; providing information on industrial or commercial enterprises; 
commercial information agencies; providing economic information; providing information concerning commercial sales 
of new products and other products including information concerning commercial sales made on the Internet; providing 
information on trend in the pachinko industry; drawing up of statements of accounts; employment agencies; 
auctioneering; import-export agencies; providing information relating to import and export; arranging newspaper 
subscriptions for others; document reproduction; shorthand; transcription; providing business assistance to others in 
the operation of data processing apparatus namely, computers, typewriters, telex machines and other similar office 
machines; office functions, namely filing, in particular documents or magnetic tape; reception services for visitors in 
buildings; publicity material rental; rental of typewriters, copying machines and word processors; arranging of buying 
and selling contracts for third parties via a global computer network; management of computer system operation; 
telephone answering for unavailable subscribers; telephone exchange services for others; telephone switching services; 
providing information relating to business person and well-known person; providing information relating to entry for the 
prize competition and hosting the prize competition for sales promotion; agencies for arranging subscriptions to long 
distance calls and international telephone service; arranging subscriptions to portable beepers, automobile telephone, 
portable telephones and other telecommunication equipment for others; agencies for arranging subscriptions to 
broadcasting; providing employment information.

Cl.39;Railway transport and provision of information relating to railway transport; car transport and provision of 
information relating to car transport; provision of information relating to driving directions, toll, travel distance, traffic and 
traffic jams; boat transport and provision of information relating to boat transport; air transport and provision of 
information relating to air transport; packaging of goods; cargo unloading; freight brokerage; ship brokerage; refloating 
of ships; piloting; travel tour operating and organising; travel tour conducting; travel agencies or liaison services 
[excluding those for lodging]; provision of information relating to travel; warehousing services; temporary safekeeping of 
personal belongings; gas supplying [distribution]; electricity distribution; water supplying [distribution]; heat supplying 
[distribution]; providing vessel mooring facilities; rental of warehouse space; car parking; airport services; management 
of parking places; rental of wheelchairs; rental of bicycles; aircraft rental; rental of containers; rental of pallets; car rental; 
boat rental; rental of packaging or wrapping machines and apparatus; rental of mechanical parking systems and bicycle 
parking apparatus; agencies for the rental of mechanical parking systems and bicycle parking apparatus; rental of 
freezers and refrigerators; agencies for the rental of freezers and refrigerators; rental of freezing machines and apparatus; 
rental of gasoline station equipment (not for repair and maintenance of automobiles).

7059



Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging and 
conducting of workshops [training] in the field of sales technique via telephone; providing information relating to 
educational services in the nature of coaching; providing information relating to school; provision of educational 
information; providing information relating to lectures, seminars, and workshops [training]; arranging and conducting 
lectures and workshops [training] in the field of telecommunications technology; animal training; plant exhibitions; 
animal exhibitions; services of reference libraries for literature and documentary records; art exhibitions; gardens for 
public admission; caves for public admission; arranging and planning of movies, shows, plays or musical performances 
and providing information relating thereto; movie showing, movie film production, or movie film distribution and 
providing information relating thereto; presentation of live show performances and providing information relating thereto; 
direction or presentation of plays and providing information relating thereto; presentation of musical performances and 
providing information relating thereto; production of radio or television programs; organization, arranging and conducting
of professional golf tournaments or competitions and providing information relating thereto; organization, arranging and 
conducting of sumo wrestling competition, and providing information relating thereto; organization, arranging and 
conducting of boxing matches, and providing information relating thereto; organization, arranging and conducting of 
baseball games and providing information relating thereto; organization, arranging and conducting of soccer games and 
providing information relating thereto; organization, arranging and conducting of fishing conventions and providing 
information relating thereto; providing information about fishing spots; organization, arranging and conducting of horse 
races and providing information relating thereto; organization, arranging and conducting of bicycle races and providing 
information relating thereto; organization, arranging and conducting of boat races and providing information relating 
thereto; organization, arranging and conducting of auto races and providing information relating thereto; organization of 
entertainment events (excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat 
races and auto races) and providing information relating thereto; operating lotteries; providing audio or video studio 
services; providing sports facilities and information relating thereto; providing amusement facilities and information 
relating thereto; providing information relating to providing facilities for educational training and development purposes; 
booking of seats for shows; rental of movie projectors and their accessories; rental of cine-films; rental of musical 
instruments; rental of ski equipment; rental of skin diving equipment; rental of television sets; rental of radio sets; book 
rental; rental of records or sound-recorded magnetic tapes; rental of image-recorded magnetic tapes; rental of film 
negatives and positives, and providing information thereto; toy rental; rental of amusement machines and apparatus; 
rental of game machines and apparatus; rental of paintings and calligraphic works and works of art, and providing 
information thereto; game services provided by means of communications by computer terminals; photography; 
language interpreter services; translation; rental of cameras; rental of optical machines and apparatus; editing 
technological literatures in the field of computers.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

 

Priority claimed from 07/03/2014; Application No. : 656289 ;Switzerland 

2779234    19/03/2014
[International Registration No. : 1209155]
SOCIÉTÉ DES PRODUITS NESTLÉ S.A.
CH-1800 Vevey Switzerland

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances and foodstuffs for medical and clinical use; formulated milk, foodstuffs, beverages and food 
substances for babies; formulated milk, foodstuffs, beverages and food substances for children, for medical use; 
foodstuffs and food substances for medical use for babies, children and patients; foodstuffs and food substances for 
pregnant women and nursing mothers for medical use; nutritional and dietetic supplements for medical use; vitamin 
preparations, mineral food supplements for medical use.

Cl.29;Cooked dishes based on vegetables, potatoes, fruits, meat, poultry, fish and seafood products; milk and dairy 
products; milk substitutes; milk beverages, milk predominating; milk-based beverages containing cereals and/or 
chocolate; milk-based desserts and cream-based desserts; yogurts; soya milk (milk substitute), preserved soya beans for 
human consumption.

Cl.30;Malt-based preparations for human consumption; cocoa and cocoa-based beverages and preparations; 
chocolate, chocolate products, chocolate-based beverages and preparations; biscuits, cookies; cereals, breakfast 
cereals, cereal bars, ready-to-eat cereals; cereal preparations; food products based on rice, flour or cereals, also in the 
form of cooked dishes.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 29/08/2013; Application No. : 2013-067126 ;Japan 

2779345    26/02/2014
[International Registration No. : 1209151]
SOFTWARE CRADLE CO., LTD.
3-4-5, Umeda, Kita-ku, Osaka-shi Osaka 530-0001 Japan

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; computer software; computers; displays and display units for computers; electronic 
publications.

Cl.16;Manuals and answer books about computer software; printed matter.

Cl.42;Computer software design, computer programming, and maintenance of computer software; providing 
information and consultancy services relating to computer software design, computer programming, and maintenance of 
computer software; rental of computers; providing non-downloadable computer programs; technical advice relating to 
performance, operation and function of computers and computer software; rental of computer software; computer aided 
thermo-fluid analysis; providing information and consultancy services relating to computer aided thermo-fluid analysis; 
computational fluid dynamics analysis.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 11/06/2013; Application No. : 2013-044747 ;Japan 

2780085    08/07/2013
[International Registration No. : 1209305]
SONY INTERACTIVE ENTERTAINMENT INC.
1-7-1 Konan, Minato-ku Tokyo 108-0075 JP

Address for service in India/Attorney address:
D.P.AHUJA & CO.
14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
To be associated with:
2373566

IR DIVISION
Cl.35;Internet advertising services; advertising and publicity services; advertising information services, namely, 
providing business information in the fields of video games; providing and rental of advertising space on the Internet; 
organizing, arranging and conducting exhibitions and tradeshows for books, recorded video discs and videotapes on the 
Internet; promoting the goods and services of others through the administration of sales and promotional incentive 
schemes involving trading stamps; promoting the goods and services of others by awarding purchase points for credit 
card use on the Internet; business management consulting with relation to sale of toys, games and amusement game 
machines; providing sales information about memory media recorded with game software; providing business 
information services about sales or sales ranking of game software; organizing, arranging and conducting marketing 
events for the purpose of sales promotion of video game commodities of others; providing business information in the 
field of the market trends of video game industries and computer game industries; providing business information about 
sales of hand-held games with liquid crystal displays, and electronic circuits, CD-ROMs, DVD-ROMs and optical discs 
recorded with programs for hand-held games with liquid crystal displays; arranging mail orders of commodities via the 
Internet in the nature of administrative processing of purchase orders within the framework of services provided by mail-
order companies; mediation and arrangement of contracts for purchase and sale of products via online shopping mall for 
third parties; business management consulting; marketing research; providing information concerning commercial sales 
of sound recorded CDs and magnetic tapes; providing information concerning commercial sales of video recorded video 
discs and video tapes; providing business information on commodity sales provided in the form of online shopping mall 
on the Internet websites; providing business information on commodity sales via the communications by mobile phones 
and computer terminals; providing business information on commodity sale; providing business information on new 
commodity sale; business management of hotels for others; office work services for the order, reception and delivery of 
goods via TVs, catalogs, mail, computer, wire communications and computer networks; agencies for general clerical 
works, namely, clerical services; clerical services for order, reception and delivery of goods by mail order via the Internet 
and tv broadcasting; office work services for preparing and sending invoices for database use and Internet access; 
agencies for online mail order for books, music, games, computer software, mobile computers, computer accessories and 
computer peripheral devices, namely, order processing services for online mail order for books, music, games, computer 
software, mobile computers, computer accessories and computer peripheral devices; compilation and systemization of 
information into computer databases for computers and consumer video game machines; filing documents or magnetic-
tapes (office functions); retail store services for card games and accessories of card games; retail store services for game 
programs for hand-held games with liquid crystal displays; retail store services for consumer video game machines and 
game programs for consumer video game machines; retail store services for hand-held games with liquid crystal 
displays; retail store services for game controllers, headphones, keyboards, earphones, microphones and memory cards 
for consumer video game machines and hand-held games with liquid crystal displays; retail store services for toys, dolls 
and amusement game machines; retail store services or wholesale store services for sports goods; retail store services 
for pre-recorded DVD video software; on-line retail store services for downloadable pre-recorded music and video; 
systematization of data in computer databases; updating and maintenance of data in computer databases; providing 
business information concerning participation in computer network services.

Cl.38;Providing telecommunications connections to the Internet; providing telecommunications connections to a global
computer network; rental of access time to global computer networks; computer aided transmission of information and 
images; automatically forwarding transmission of digital data by telecommunication; electronic exchange of image and 
sound data via a game-on-demand service or a video-on-demand service; communication by electronic computer 
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terminals, video game consoles or hand-held games with liquid crystal displays; broadcasting services and provision of 
telecommunication access to video and audio content provided via a video-on-demand service via the Internet; 
communication by mobile telephone; transmission of sound and video; consulting in the field of telecommunication 
services, namely, transmission of voice, data, and documents via telecommunications networks; providing e-mail 
services; communication by computer terminals; communication by telephone; value added network communication 
services; transmission services for transmitting video content stored on data storage area of users" severs to users" 
video game consoles, hand-held games with liquid crystal displays, cellular phones, set-top boxes and computer 
terminals via a video-on-demand service; broadcasting of television programmes; cable television broadcasting; radio 
broadcasting; broadcasting of television programmes provided via a video-on-demand; news agency services for 
electronic transmission; rental of telecommunication equipment including telephones and facsimile apparatus; rental of 
telecommunication equipment for accessing to communication networks.

Cl.39;Physical storage of electronically-stored data or documents; provision of travel information excluding those for 
lodging; providing information relating to the transporting passengers and time table of transporting passengers; delivery 
of goods by mail order; transportation information; booking of seats for traveler; providing information about location of 
customers" luggage, mails, parcels, ships, automobiles, airplanes, spacecrafts, trains and other vehicles by using a 
global positioning system; rental of navigation systems.

Cl.41;Providing on-line non-downloadable electronic publications in the nature of magazines in the field of art; 
providing an on-line non-downloadable publication in the nature of encyclopedia; providing non-downloadable electronic 
publications of pages and contents of dictionaries, encyclopedias, pictorial books and photo books by automatic search 
according to keywords requested from databases accumulated information data about the dictionaries, encyclopedias, 
pictorial books and photo books via computer networks; providing non-downloadable electronic magazines of articles 
and columns by automatic search according to pre-registered keywords via computer networks; providing non-
downloadable electronic publications of pages and contents of books in the field of art and music by automatic search 
according to keywords requested from databases storing information about books in the field of the art and music via the 
Internet or computer networks by computer terminals; services of reference libraries for non-downloadable books and 
magazines via computer networks; providing on-line, non-downloadable, electronic dictionary, books and magazines via 
an electronic mail; providing non-downloadable electronic publications, namely, electronic dictionaries, electronic books 
in the field of computer games, movies and entertainment videos and electronic magazines in the field of computer 
games, movies and entertainment videos; providing non-downloadable electronic publications in the nature of manuals in 
the field of video game machines and computer game programs; services of reference libraries for literature and 
documentary records; provision of non-downloadable videos of films, movies and television programs via an online 
video-on-demand service; provision of non-downloadable images and videos via an online video-on-demand service; 
showing videos; producing videos; distributing videos; videotaping; provision of non-downloadable videos of films, 
movies and television programs via video-on-demand service by interactive services of cellular phone receivers; 
providing non-downloadable images of art in the virtual-reality space on the websites; art exhibitions services; art 
exhibitions via on-line including mobile communications in the virtual-reality space for simulation experience; providing 
information about on-line art exhibitions by computer terminals; providing non- downloadable pictures and music by 
automatic search according to keywords requested from databases storing information about pictures, art and music via 
the Internet or computer networks by computer terminals; entertainment services, namely, providing non-downloadable 
images, pictures, sounds and music via telecommunication networks; entertainment services, namely, providing on-line 
video games with systems ranking and distributing scores to users" terminals in real time; rental of electronic magazines 
and other electronic publications; providing information about rental of electronic magazines and other electronic 
publications; book rental; rental of phonograph records or sound-recorded magnetic tapes; rental of image-recorded 
magnetic tapes; rental of memory medium recorded with game programs for consumer video game machines and 
electronic game machines with liquid crystal rental of toys; rental of amusement machines and apparatus; rental of game 
machines and apparatus.

Cl.42;Providing meteorological information; designing consumer video game machines for others; data conversion 
from physical to electronic media; data conversion of computer programs and data, not physical conversion; duplication 
of computer programs; providing electronic verification of on-line orders of digital content and generating electronic 
permission codes which then allow users to access said digital content; rental of magnetic tapes, CD-ROMs and DVD-
ROMs all encoded with system security programs for consumer video game machines and computer; information data 
processing services by computer system, namely, development of data processing programs by order of third parties; 
video game software programming services for others for video game machines for use with television for business and 
personal use; providing information about development, maintenance and design of computer software to secure 
computer network operations against unauthorized access; computer programming and maintenance of computer 
programs; cloud computing; rental of measuring apparatus; rental of Web servers; rental of Web server"s memory for 
entry of diaries and schedules of individuals and corporations and storage of electronic data; computer services, namely, 
hosting on-line interactive public calendars that allow multiple participants to share event schedules; rental of Web 
server"s memory; rental of computers; rental of computer programs; installation of computer software; providing on-line 
non-downloadable software for ensuring the security against unauthorized access to video game machines for use with 
television; providing temporary use of on-line non-downloadable cloud computing software for use in database 
management and use in electronic storage of data; rental of memory space of Websites for electronic storage of files and 
other data; hosting memory space of Websites for electronic storage of files and other data; rental of memory space of 
Web server for electronic storage of files and other data via an on-line computer network; hosting memory space of Web 
server for the on-line electronic storage of files and other data; rental of memory space for electronic storage of digital 
photos and videos accessible via computer networks; hosting memory space for electronic storage of digital photos and 
videos accessible via computer networks; rental of memory space of Web server for archiving databases, images and 
other electronic data; hosting memory space of Web server for archiving databases, images and other electronic data; 
conversion of data or documents from physical to electronic media; rental of memory space of Web server for temporary 
electronic storage of information and data; hosting memory space of Web server for temporary electronic storage of 
information and data; rental of memory space of Web server for electronic storage of digital photos and video; hosting 
memory space of Web server for electronic storage of digital photos and video; electronic data storage; rental of 
computer game software.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 15/08/2013; Application No. : 012070124 ;European Union 

2780099    17/02/2014
[International Registration No. : 1209216]
LYFT, INC.
548 Market Street 68514 SAN FRANCISCO CA 94104 United States of America

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.9;Computer software for coordinating transportation services, namely, software for electronic message alerts 
featuring leads, optimal matches, and matching posts for services, scheduling, namely connecting transportation 
providers with individuals and groups needing rides, the arrangement and booking of transportation, the sending and 
receiving of electronic messages, engaging in social networking and creating profiles.

Cl.35;Business services, namely, providing an online network for contractors to receive leads and bidding 
opportunities by means of an online marketplace for the purpose of developing business in the transportation industry.

Cl.38;Telecommunications services, namely, routing calls, messages, and push notifications to transportation 
providers and riders.

Cl.42;Hosting website featuring an online marketplace.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 20/05/2014; Application No. : 659486 ;Switzerland 

2780293    06/06/2014
[International Registration No. : 1209662]
MIGROS-GENOSSENSCHAFTS-BUND
Limmatstrasse 152 CH-8005 Zürich Switzerland

Address for service in India/Attorney address:
D.P. AHUJA & CO
14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, perfumes.

Cl.5;Vitamin and mineral preparations; dietetic substances consisting of vitamins, minerals, amino acids and trace 
elements.

Cl.44;Hygienic and beauty care for human beings and/or animals; provision of information and advice relating to beauty
care.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 04/11/2016; Application No. : 016007825 ;European Union 

3587992    06/03/2017
[International Registration No. : 1353656]
FEDE - Fédération Européenne des Ecoles
Rue du Rhône 116 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Retail sale of educational materials; retail sale of educational materials on-line on a computer network; online 
advertising on a computer network.

Cl.38;Transmission of information via computer servers; transmission of information via free-access data 
communication; transmission and exchange of information on multimedia carriers; electronic messaging services; 
transmission of electronic mails; transmission of messages, information, data, sound and images via radio relay 
channels, cable, optical fibers, telephone, satellite, terminals, telecommunication networks and computer networks; 
information transmission for others via a worldwide computer network; on-line information transmission; online 
transmission of information relating to training and teaching.

Cl.41;Education; training; professional training; teaching; sporting and cultural activities; publication of books and 
journals; publication of texts other than advertising texts; electronic publication of books, research papers and 
periodicals online; organization and conducting of training workshops, seminars, symposiums, colloquiums, conferences 
or congresses; organization of exhibitions for cultural or educational purposes; correspondence courses; information 
relating to education; provision of non-downloadable online electronic publications.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 23/01/2017; Application No. : 50840/2017 ;Switzerland 

3613281    16/06/2017
[International Registration No. : 1359581]
HFC PRESTIGE INTERNATIONAL HOLDING SWITZERLAND SÀRL
Chemin Louis-Hubert 1-3 CH-1213 Petit-Lancy Switzerland

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.16;Booklets; manuals [handbooks]; user guides.

Cl.41;Arranging and conducting of educational seminars relating to hairdressing techniques.

Cl.44;Hairdressing salon services; hair dyeing services; hair cutting services; hair coloring services; hair styling 
services; services provided by consultants in the field of beauty.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

 

Priority claimed from 16/06/2017; Application No. : 1852280 ;Australia 

3783770    27/02/2018
[International Registration No. : 1387376]
BUTTERMERE PTY LTD, AS TRUSTEE FOR THE KEV TALBOT FAMILY TRUST
1590 Beaudesert Rd ACACIA RIDGE QLD 4110 Australia

Address for service in India/Attorney address:
K & S PARTNERS
4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and toiletries; soaps; skincare products and preparations for the skin, including skin support 
supplements in cream form containing a combination of one or more vitamins, herbs and minerals in an essential oil 
base; beauty masks; oils, lotions and milks all for cosmetic and toiletry purposes; perfumery; essential oils; hair care 
products, including shampoos and conditioners; hair colouring preparations; dentifrices; cleaning, polishing, scouring 
and abrasive preparations; bleaching preparations; cleaning preparations for laundry use.

Cl.5;Pharmaceutical preparations and substances; medicated preparations derived from papaw fruits, including 
preparations for treating various skin related ailments; vitamins and vitamin supplements; minerals and mineral 
supplements; herbs, products containing herbs and products containing herbal extracts, all for medicinal purposes; 
herbal and medicinal teas; liniments, creams and lotions for medicinal purposes; medicinal preparations; plant products 
and plant extracts for medicinal purposes; pharmacological preparations for skin care; nutritional supplements; food 
supplements; dietetic substances, including special dietary foods and beverages; meal replacements, including meal 
replacement shakes and bars; food and beverages for babies; disinfectants; plasters and materials for dressings; sanitary
preparations; preparations for killing vermin; fungicides and herbicides; veterinary preparations.
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Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 14/09/2017; Application No. : 017205981 ;European Union 

3800985    30/01/2018
[International Registration No. : 1394336]
BENE GmbH
Schwarzwiesenstraße 3 A-3340 Waidhofen an der Ybbs Austria

Proposed to be Used
IR DIVISION
Cl.20;Furniture; office furniture.

Cl.42;Engineering design and consultancy; technical project planning; services for the planning [design] of offices; 
planning and design of retail premises; engineering consultancy services; advisory services relating to building design; 
architectural consultancy; office layout design services; office furniture design; design of office space; design of layouts 
for offices; design of layouts for office furniture; planning [design] of multi-story office towers; consultancy in the field of 
office and workplace automation; architectural services for the design of office buildings; architectural services for the 
design of office facilities; design services relating to interior decorating for offices.
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Priority claimed from 10/08/2017; Application No. : 708032 ;Switzerland 

3801315    29/01/2018
[International Registration No. : 1383316]
BRAND TECHNOLOGIES AG
St. Jakob-Strasse 110 CH-4132 Muttenz Switzerland

Address for service in India/Agents address:
KARTIK PUTTAIAH
INVN TREE IP SERVICES, NO.399, 15TH CROSS 5TH MAIN, SECTOR 6, HSR LAYOUT, BANGALORE-560102.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, sound recording disks; compact disks, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; software; fire extinguishers.

Cl.35;Advertising; commercial business management; commercial administration; office functions.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs.

Cl.38;Telecommunications .

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software.

Cl.45;Legal services; security services for the protection of property and individuals; detective agency services; baby 
sitting; escorting in society (chaperoning), mediation; marriage agency services, dating services; horoscope casting; 
undertaking services, crematorium services, organization of religious meetings; clothing rental.
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Priority claimed from 20/07/2017; Application No. : 017001736 ;European Union 

3805042    11/01/2018
[International Registration No. : 1395425]
Lechler GmbH
Ulmer Str. 128 72555 Metzingen Germany

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal (other than parts of machines); metal pipes; nozzles of metal for misting, atomising, spraying, 
distributing and/or mixing of liquids and gases; tanks of metal.

Cl.7;High-pressure spray nozzles for descaling steel products; filters for spray nozzles; installations and devices for 
cooling and installations and devices for descaling steel products using spray nozzles, and parts therefor; all of the 
aforesaid goods being for use in hot-rolling processes, but not for use in connection with cold-rolling processes.
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Priority claimed from 09/08/2017; Application No. : 712304 ;Switzerland 

3809031    29/01/2018
[International Registration No. : 1397260]
RADO UHREN AG (RADO WATCH CO.LTD.) (MONTRES RADO SA)
Bielstrasse 45 CH-2543 Lengnau Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound or images; electronic payment processing 
apparatus, apparatus for processing cashless payment transactions; computers, particularly wrist computers; 
smartwatches; handheld electronic apparatus for wireless reception, storage and transmission of data or messages; 
handheld electronic apparatus for monitoring or organizing personal information; handheld electronic apparatus for 
global positioning [GPS] and displaying maps and transport information; handheld electronic devices for detection, 
storage, monitoring, surveillance and transmission of data relating to user activity, namely position, itinerary, distance 
traveled, heart rate.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class, 
namely figurines, trophies; jewelry, namely rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, tie 
pins, tie clips, jewelry caskets (cases), cases; precious stones, semi-precious stones; timepieces and chronometric 
instruments, namely chronometers, chronographs, clocks, watches, wristwatches, wall clocks, alarm clocks as well as 
parts and accessories for the aforesaid goods, namely hands, anchors, pendulums, barrels, watch cases, watch straps, 
watch dials, clockworks, watch chains, movements for timepieces, watch springs, watch glasses, presentation cases for 
timepieces, cases for timepieces.
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Priority claimed from 27/07/2017; Application No. : 87545344 ;United States of America 

3818159    19/01/2018
[International Registration No. : 1399016]
SYNTHETIC GENOMICS, INC.
11149 North Torrey Pines Road, Suite 100 La Jolla CA 92037 United States of America

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for biological sequence analysis and bioinformatics; scientific instruments and 
apparatus comprised mainly of kits, namely, tubes containing primarily enzymes and buffers for assembling nucleic acid 
molecules for biotechnology research excluding oral contraceptives.

Cl.42;Scientific research and development relating to genetics, modifying and manipulating cells, artificial organs, and 
synthetic biology; scientific and technological research in the field of pharmaceutical preparations excluding oral 
contraceptives, and vaccines, nutrition and bio industrial applications; scientific and technological research services in 
the field of pharmaceutical preparations excluding oral contraceptives, and vaccines, nutrition and bio industrial 
applications.
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Priority claimed from 12/09/2017; Application No. : 017199621 ;European Union 

3827815    05/02/2018
[International Registration No. : 1400127]
SCHOTT AKTIENGESELLSCHAFT
Hattenbergstrasse 10 55122 Mainz Germany

Proposed to be Used
IR DIVISION
Cl.10;Carpoules, ampoules, injection ampoules in the form of parts and fittings for medical apparatus and instruments.

Cl.20;Primary packaging containers of plastic for pharmaceutical preparations; thin-neck ampoules and drinking 
ampoules of plastic.

Cl.21;Primary packaging containers of special glass for pharmaceutical preparations; pharmaceutical vials of special 
glass; thin-neck ampoules and drinking ampoules of special glass.
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Priority claimed from 19/01/2018; Application No. : 87762466 ;United States of America 

3835245    02/02/2018
[International Registration No. : 1401411]
Siemens Healthcare Diagnostics Inc.
511 Benedict Ave. Tarrytown NY 10591 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Medical diagnostic reagents and assays for testing of body fluids.

Cl.10;Medical diagnostic instruments and sensors, sold individually or as a unit, for the analysis of body fluids.
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3853023    12/09/2016
[International Registration No. : 1404542]
FX Group B.V.
Schouwrooij 27 NL-5281 RE Boxtel

Proposed to be Used
IR DIVISION
Cl.7;Blowing machines used for creating wind effects; blowing machines, including machines for blowing confetti, soap 
bubbles and artificial snow; apparatus and machines for shooting confetti, foam and bubbles.

Cl.11;Effects apparatus and machines, for use in entertainment sector, namely apparatus and machines for generating 
and dispersing artificial smoke, smoke, artificial snow, haze, wind, foam and bubbles; foam machines; effects apparatus 
and machines, namely smoke machines for use in entertainment sector; apparatus and installations for ventilating 
purposes, namely fans; light effect machines and installations; air treatment installations used for generating smoke; 
snow making machines; installations for generating flames and flame balls powered by gas bottles; burners, including 
used for generating flames.
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Priority claimed from 27/07/2017; Application No. : 4379561 ;France 

3856962    24/01/2018
[International Registration No. : 1405959]
HERMES INTERNATIONAL
24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys, precious stones, jewelry, necklaces (jewelry), long necklaces (jewelry), chokers 
(necklaces), bracelets (jewelry), rings (jewelry), earrings (jewelry), pendants (jewelry), brooches (jewelry), badges 
(jewelry), cuff links (jewelry), medals (jewelry), medallions (jewelry), charms (jewelry), tie clips, tie pins, chains (jewelry), 
boxes of precious metal, jewelry boxes, watch boxes not of precious metal, jewelry pouches not of precious metal, watch 
pouches not of precious metal, timepieces and chronometric instruments, watches and their structural parts, 
chronographs (watches), chronometers, wristwatches, clocks, pendulum clocks, small clocks, watch bands, watch 
clasps, watch dials, watch cases, watch chains, watch movements, cases for timepieces, jewelry cases, presentation 
cases for timepieces, novelty key rings (trinkets or fobs), ornamental head jewelry.

Cl.25;Clothing for men, women and children, boots, shoes, slippers, fashion clothing accessories for men, women and 
children, namely hats, caps (headwear), bonnets, gloves (clothing), bow ties, neckties, belts (clothing), scarves, pocket 
squares (clothing), sashes for wear (clothing), shawls (clothing), stoles (clothing), stockings, socks, tights, suspenders.
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Priority claimed from 11/08/2017; Application No. : 712387 ;Switzerland 

3856968    09/02/2018
[International Registration No. : 1405780]
SWATCH AG (SWATCH SA) (SWATCH LTD)
Jakob-Stämpfli-Strasse 94 CH-2502 Biel/Bienne Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound or images; electronic payment processing 
apparatus, apparatus for processing cashless payment transactions; magnetic recording media, sound recording disks; 
compact disks, DVDs and other digital recording media; apparatus used for playing compressed sound files (MP3 files); 
calculating machines and data processing equipment, software; games for mobile telephones, for computers and for 
digital personal stereos; electronic game software for mobile telephones, for computers and for digital personal stereos; 
computers, portable computers, handheld computers, mobile computers, personal computers, wrist computers, 
smartwatches, electronic tablets and computerized and mobile devices, digital personal stereos, mobile telephones and 
new-generation mobile telephones with greater functionality (smartphones); telecommunication apparatus and 
instruments; apparatus for recording, transmission, reproduction of sound or images, particularly mobile telephones and 
new-generation mobile telephones with greater functionality (smartphones); handheld electronic apparatus for accessing 
the Internet and sending, receiving, recording and storing short messages, electronic messages, telephone calls, faxes, 
video-conferences, images, sounds, music, text and other digital data; handheld electronic apparatus for wireless 
reception, storage and transmission of data or messages; handheld electronic apparatus for monitoring or organizing 
personal information; handheld electronic apparatus for global positioning [GPS] and displaying maps and transport 
information; handheld electronic devices for detection, storage, monitoring, surveillance and transmission of data relating
to user activity, namely position, itinerary, distance traveled, heart rate; covers for computers, portable and mobile 
telephones; optical apparatus and instruments, particularly spectacles, sunglasses, magnifying glasses; cases for 
spectacles, sunglasses and magnifying glasses; batteries for electronic apparatus and computers, batteries for 
timepieces and chronometric instruments.

Cl.14;Precious metals and their alloys and goods made of these materials or coated therewith included in this class, 
namely figurines, trophies; jewelry, namely rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, tie 
pins, tie clips, jewelry boxes, jewelry cases, cases for watches, cases of precious metals, precious stones, semi-precious 
stones; timepieces and chronometric instruments, namely chronometers, chronographs, clocks, watches, wristwatches, 
wall clocks, alarm clocks as well as parts and accessories for the aforesaid goods, namely hands, anchors, pendulums, 
barrels, watch cases, watch straps, watch dials, clockworks, watch chains, movements for timepieces, watch springs, 
watch glasses, presentation cases for timepieces, cases for timepieces.

Cl.35;Data processing services in the financial field, computer database management services in the financial field; 
promotion of the goods and services of others by means of discounts, advertising, electronic offers, loyalty points and 
value added offers and advertising competitions produced in connection with the use of payment cards and other means 
of payment; promotion of the use of payment cards and other means of payment via promotional incentives provided by 
means of recording programs and post or electronic communications; commercial information via websites; compilation 
and systematization of information into computer databases.

Cl.36;Financial services; financial services, namely, providing, processing, checking and authentication of mobile 
payments and credit and debit card transactions, including payments with or without cash using debit cards, credit cards 
and loyalty cards, particularly contact-less smart cards and cards with contact and near-field communication devices, 
also with money back, also via mobile devices; electronic payment services; scriptural currency payment services for 
third parties and other financial services, particularly for retail trading and service companies; carrying out cashless 
payment transactions; financial consultancy for others in the context of carrying out payments by means of scriptural 
currency and loyalty cards; broadcasting of financial information via a global computer network, wireless network or 
mobile communication device.
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Priority claimed from 02/11/2017; Application No. : 713039 ;Switzerland 

3856969    20/02/2018
[International Registration No. : 1405801]
Läderach (Schweiz) AG
Bleiche 14 CH-8755 Ennenda Switzerland

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and artificial coffee; confectionery, chocolate, chocolate confectionery; chocolate-based 
products; chocolate candy; chocolate tablets; chocolate sauces; chocolate coatings and desserts; chocolate-coated fruit; 
chocolate-based beverages; sugars, natural sweeteners, soft coatings, beekeeping products; ice, ice creams, frozen 
yogurts and sherbets; pastry and confectionery products; edible ice cubes; honey, brown sugar syrup; spices; ice for 
refreshment; chocolate truffles; chocolate extracts; chocolate mousses; airy chocolate; chocolate powder; chocolate 
flavorings; chocolate creams; milk chocolates; filled chocolates; chocolate in alcohol; chocolate pralines; chocolate in 
the form of pralines; coffee mixtures; coffee essences; coffee flavorings; coffee-based fillings.

Cl.35;Advertising; company management; commercial management services; administrative services; retail sale of 
cocoa, cocoa extracts for food and beverages, chocolate drinks, chocolate, chocolate pastes and chocolate coatings, 
chocolate bars, chocolate products, chocolate sauces, confectionery, marzipan, marzipan substitutes, chocolates, also 
filled with liquids, in particular wines and spirits, pastry and confectionery, ice, powder for ices, candy, also filled with 
liquids, jams, cakes and biscuits; online retail sale in connection with cocoa, cocoa extracts for food and beverages, 
chocolate beverages, chocolate, chocolate pastes and chocolate coatings, chocolate bars, chocolate products, chocolate 
sauces, chocolate mousses, confectionery, marzipan, marzipan substitutes, chocolates, also filled with liquids, in 
particular wines and spirits, pastry and confectionery, ices, ice cream, candy, also filled with liquids, jams, cakes and 
biscuits; wholesale services in connection with chocolate; organization of exhibitions for advertising purposes, 
organization of exhibitions for commercial purposes; business advice relating to franchising.
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Priority claimed from 28/09/2017; Application No. : 4392109 ;France 

3856970    24/01/2018
[International Registration No. : 1405778]
ELCOM
1 rue Isaac Asimov, ZI La Maladière F-38300 BOURGOIN-JALLIEU France

Proposed to be Used
IR DIVISION
Cl.7;Machines [robots] and machine tools; mounting and assembly machine; machines and installations for transport 
and transfer of supports and parts for mounting and assembly machines; machines and machine tools for use in supply 
chain mechanization and automation of the ordering operations; mechanization machines for packaging of dispatch of 
orders; machinery for storing, automated handling of pallets of merchandise and constitution of pallets of merchandise; 
handling machines; machines for loading and unloading or stacking of merchandise on a logistic platform; pallet loaders 
(machines and robots for the purpose of putting merchandise on pallets); labeling machines and marking machines; 
wrapping machines; packaging lines and machines; machines and lines for wrapping or packaging; machines for the 
manufacture of wrapping; machines for the manufacture of packaging; forming machines, including for thermosealing, 
thermoforming and folding; filling machines; machines for case packing; packaging closing machines including staplers, 
gluers, stretch-wrapping machines, shrink-wrapping machines; grouping machines for homogeneous and heterogeneous 
products; machines (robots) and machine tools for the handling and conveying of packages, merchandise and 
manufactured parts; machines and automated systems for order preparation; transporters and conveyors; machines, 
machines (robots) and machine tools for loading and unloading; industrial machines for supply-chain management; 
sorting machines for industry and mechanical sorters; goods elevators and elevators.

Cl.9;Recorded computer programs; recorded software; logistics management software and software packages; 
warehouse operational optimization and management software; integrated circuit cards [smart cards]; printed circuit 
boards; encoded magnetic cards; programmable logic controllers [computer systems]; function control software for 
conveyors; data processing equipment and computers; navigation apparatus for conveyors [on-board computers]; 
electrical control and remote control apparatus; automatic or semi-automatic systems, apparatus, machines, mechanisms 
and lines, namely programmable, for preparing and grouping orders and the computer-assisted dispatch of merchandise 
and their accessories, such as proximity sensors, signaling devices, security devices, remote control security devices, 
alarms, control desks and control panels; apparatus and instruments for checking (supervision) sequencers, namely 
command control units; electronic proximity sensors; electric installations for the remote control of industrial operations 
such as those relating to the various process stages for boxing, shaping, wrapping, packaging, sorting, distributing and 
storing goods.

Cl.39;Logistics (transport) services; transport, packaging and storage of merchandise; information in the field of 
logistics (transport), transport, packaging and storage of merchandise; wrapping of merchandise; parcel delivery; 
wrapping of goods, packaging of goods; warehousing; transport of merchandise and pallets by conveyors.

Cl.42;Services provided by engineers, professional consultancy and drawing up of plans not in connection with 
business in the field of logistics; testing of materials, testing of packing and packaging; programming and rental of 
computers, microprocessors, controllers; design and development of software and software packages for logistics 
management; design and development of software for operational optimization and management of warehouses; 
consulting, research, study, design and assistance with computer programs, software and software packages, computer-
aided operations and industrial processes, computer-aided automated control preparations, robots, PLCs, handling 
systems, and automated packaging, packaging and packaging chains; computer-aided management and optimization 
(computer programming and computer software consultancy) of machines, apparatus, mechanisms and semi-automatic 
or automatic lines and automated systems for packaging and handling merchandise and parcels, and for the storage of 
merchandise and parcels on a logistics platform; industrial design services; computer-assisted design services for 
packing and packaging.
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Priority claimed from 21/09/2017; Application No. : 4390211 ;France 

3856971    26/01/2018
[International Registration No. : 1405781]
M. Fabrice TEICHTEIL-KOENIGSBUCH
7-204 Hyosung Villa, 591-1, Banpo-dong, Seocho-gu Seocho-dong, Séoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Software; recorded computer programs; downloadable applications and computer programs; programs and 
applications recorded on computer media; computer platforms in the nature of downloadable or recorded software; 
software for the collection, sorting, editing, organization, modification, revision, analysis, transmission and sharing of 
data and information; file sharing software; computer software for the organization of events and meetings; software to 
create, edit, upload, download, access, view, publish, display, tag, blog, stream, link, annotate, share impressions, 
comment, integrate, transmit and share or otherwise provide multimedia content or electronic information via computer 
and communication networks; software for sending alerts, notifications and electronic reminders; instant messaging 
software; computer network interface software; application software for cloud computing services; cloud servers; 
downloadable cloud software; workflow software; workflow software applications; database management software; 
software for authorizing access to databases; data search software; computer programs for accessing, browsing and 
searching online databases; electronic databases; downloadable electronic publications.

Cl.38;Telecommunications; multimedia telecommunications; electronic bulletin board services (telecommunication 
services); electronic data exchange services; document and information exchange services; information collection and 
distribution (telecommunication) services; services for displaying information from a computer-stored data bank; 
computer-aided image transmission; provision of access to electronic publications; provision of access and rental of 
access time to a computer database; provision of access to online sites enabling users to upload, modify and share 
content; electronic and/or computer transmission of data and documents; dissemination of data, information, images, 
sounds on global communication (the Internet) or private or restricted access networks; secure transmission of data, 
sound and images; computer transmission of information accessible via a code or a terminal; communication of data 
accessible by access code; provision of online forums [chat rooms] for transmitting messages, comments and 
multimedia content between users; provision of access to search engines for users; provision of access to platforms and 
portals on the Internet; telecommunication services provided via portals and Internet platforms; instant messaging 
services.

Cl.42;Design, development, maintenance and updating of software and applications; design, development, 
maintenance and updating of operating software for the access to a computer network in the cloud [cloud computing] as 
well as its use; programming of software for Internet portals, chat rooms [chat], chatlines and Internet forums; design, 
development, maintenance and update for organizing and conducting meetings, events and interactive discussions via 
communication networks; design, development, maintenance and updating of software to create, edit, upload, download, 
access, view, publish, display, tag, blog, stream, link, annotate, share impressions, comment, integrate, transmit and 
share or otherwise provide multimedia content or electronic information via computer and communication networks; 
design and development of software for instant messaging; design and development of data entry systems; design, 
development, maintenance and updating of Web portals; provision of temporary use of non-downloadable software to 
enable sharing of multimedia content and comments among users; hosting web portals; consultancy services relating to 
software and applications; research and development of new products for third parties; information technology 
consulting services; conversion of data or computer programs from a physical to an electronic medium; conversion of 
data or computer programs other than physical conversion; cloud computing; software as a service (SaaS) for project 
control; provision of software; supplying of applications; hosting of computerized data, files, applications and 
information; cloud computing; consulting services in the field of cloud computer networks and applications [cloud 
computing]; platform as a service [PaaS]; authentication services for certificate holders, users and administrators; 
certificate validation services; username and password verification and authentication on electronic and computer 
systems.
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Priority claimed from 31/08/2017; Application No. : 30 2017 108 783 ;Germany 

3856980    23/02/2018
[International Registration No. : 1405821]
URSAPHARM Arzneimittel GmbH
lndustriestraße 35 66129 Saarbrücken Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, 
devices and articles for nursing infants; sexual activity apparatus, devices and articles; containers with dosing devices, in 
particular for dispensing pharmaceutical products, included in this class.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; drawing materials and materials for artists; paintbrushes; 
instructional and teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing 
blocks; cartons of cardboard for packaging; packaging materials made of cardboard; bags and articles for packaging, 
wrapping and storage of paper and cardboard; advertising posters; advertising brochures; leaflets; signs of paper and 
cardboard; flyers; information sheets; package information leaflets.

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services, also 
via internet relating to pharmaceuticals, medical and veterinary preparations, sanitary preparations for medical purposes, 
dietetic food and substances adapted for medical or veterinary use, food for babies, dietary supplements for humans and 
animals, plasters, materials for dressings, materials for stopping teeth, dental wax, disinfectants, preparations for 
destroying vermin, fungicides, herbicides, surgical, medical, dental and veterinary apparatus and instruments, artificial 
limbs, eyes and teeth, orthopaedic articles, suture materials, therapeutic and assistive devices adapted for the disabled, 
massage apparatus, apparatus, devices and articles for nursing infants, sexual activity apparatus, devices and articles, 
containers with dosing devices, in particular for dispensing pharmaceutical products [included in class 10], paper and 
cardboard, printed matter, bookbinding material, photographs, stationery and office requisites, except furniture, 
adhesives for stationery or household purposes, drawing materials and materials for artists, paintbrushes, instructional 
and teaching materials, plastic sheets, films and bags for wrapping and packaging, printers' type, printing blocks, cartons 
of cardboard for packaging, packaging materials made of cardboard, bags and articles for packaging, wrapping and 
storage of paper and cardboard, advertising posters, advertising brochures, leaflets, signs of paper and cardboard, flyers, 
information sheets, package information leaflets.
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Priority claimed from 31/08/2017; Application No. : 87590240 ;United States of America 

3856988    28/02/2018
[International Registration No. : 1405839]
Insmed Incorporated
10 Finderne Ave., Building 10 Bridgewater NJ 08807 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment of lung infections and pulmonary diseases.

Cl.10;Medical devices, namely, nebulizers.

Cl.44;Providing medical and health information via a global computer network.
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3856997    19/03/2018
[International Registration No. : 1405746]
LAR Process Analysers AG
Neuköllnische Allee 134 12057 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus, not for medical purposes; chemical analyzers.

Cl.36;Lease-purchase of measuring apparatus, not for medical purposes, and chemical analysers.

Cl.42;Development and engineering of measuring apparatus and chemical analysers and parts therefor, for others; 
development of computer operating programs for measuring apparatus, not for medical purposes, and chemical 
analysers.
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Priority claimed from 19/02/2018; Application No. : 2018-020001 ;Japan 

3857002    27/02/2018
[International Registration No. : 1405753]
OLYMPUS CORPORATION
2951 Ishikawa-machi, Hachioji-shi Tokyo 192-8507 Japan

Proposed to be Used
IR DIVISION
Cl.9;Wearable computers; personal digital assistants; computer application software for personal digital assistants; 
cloud computing software; computer programs.

Cl.35;Consultancy services in the field of systemization of information into computer databases.

Cl.37;Repair or maintenance of medical apparatus and instruments and providing information relating thereto; 
sterilization of medical apparatus and instruments and providing information relating thereto; repair or maintenance of 
optical machines and apparatus and providing information relating thereto; repair or maintenance of photographic 
machines and apparatus and providing information relating thereto; repair or maintenance of electronic machines and 
apparatus and providing information relating thereto; repair or maintenance of telecommunication machines and 
apparatus and providing information relating thereto; repair or maintenance of laboratory apparatus and instruments and 
providing information relating thereto; repair or maintenance of measuring and testing machines and providing 
information relating thereto.

Cl.41;Provision of training via a global computer network; medical training and teaching; educational and training 
services relating to diagnostic imaging apparatus for medical purposes; consultancy services relating to training; 
arranging and conducting of training courses.

Cl.42;Hosting web portals; providing computer programs for portals via the Internet or mobile phone; software as a 
service; online data storage; providing computer programs for image analysis for medical purposes; computer-aided 
scientific research, testing and analysis services; scientific and medical research and development.

Cl.44;Medical diagnostic services using image data; intermediary services relating to medical diagnosis using image 
data; providing medical information via the Internet and other communication networks.
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Priority claimed from 29/11/2017; Application No. : 017540303 ;European Union 

3857004    18/04/2018
[International Registration No. : 1405757]
Roche Diagnostics GmbH
Sandhofer Str. 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, genomic, measuring and data processing apparatus, devices and instruments; apparatus, devices and 
instruments for identifying, sequencing, analyzing, measuring and/or recording DNA or other molecules (for non-medical 
purposes); laboratory devices for use in research and science; laboratory instruments, namely, devices for analysis of 
nucleic acids and for DNA sequencing; nucleic acid sequencers; imaging devices and analyzers; genotyping and gene 
expression microarrays, associated mapping files and associated kits for analyzing nucleic acids for scientific, 
pharmaceutical and medical research purposes; software for scientific, pharmaceutical and medical research purposes; 
computer systems and software for collecting, storing, analyzing and reporting biological information, and for sample 
tracking and managing projects, laboratory workflow and data, for use in the fields of scientific, diagnostic and clinical 
research and for clinical diagnostic purposes; software for use in analyzing, managing and visualizing DNA sequencing 
data.

Cl.10;Medical apparatus, devices and instruments; diagnostic and testing apparatus, devices and instruments for 
medical purposes; apparatus, devices and instruments for identifying, sequencing, analyzing, measuring and/or 
recording DNA or other molecules for medical purposes; diagnostic and analytical apparatus for medical purposes; 
medical equipment, namely, devices for analyzing nucleic acids and for DNA sequencing for the purpose of rendering 
medical treatment and diagnosis.

Cl.42;Scientific research and consultancy services related thereto; scientific research and consultancy services related 
thereto in the fields of genome sequence analysis and reporting; medical research services; providing DNA screening for 
scientific research purposes; providing diagnostic services for others in the fields of science and research related 
thereto; consulting services in the field of cloud computing in the fields of life science; technical support services, 
namely, infrastructure management services for monitoring, administration and management of cloud computing IT and 
application systems in the fields of life science; computer services, namely cloud hosting provider services for storing, 
analyzing and sharing data in the fields of life science; providing online non-downloadable software for the custom 
design and ordering of assays and reagents; design and development of laboratory instruments and computer systems 
for use in science and clinical research; consultancy, information and advisory services in the field of analysis of 
biomolecules.

Cl.44;Medical services for analysis of genetics; genetic testing for medical purposes; nucleic acid based testing for 
medical purposes; medical services in the field of nucleic acid analysis; medical services in the field of genetic screening.
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Priority claimed from 04/08/2017; Application No. : 30 2017 107 872 ;Germany 

3857009    30/01/2018
[International Registration No. : 1405725]
Vitapio GmbH
28217 Bremen Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for authoring and drafting curricula vitae.

Cl.35;Clerical services; Data processing; creation of curricula vitae for third parties; compilation of curricula vitae for 
third parties.

Cl.38;Telecommunication gateway services; Telecommunication services provided via platforms and portals on the 
Internet and other media; Data transmission and data broadcasting; Communication services for the electronic 
transmission of data; Telecommunications services to obtain information from data banks; Computer aided transmission 
of messages, information and images; Transmission and distribution of data or audiovisual images via a global computer 
network or the Internet.
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Priority claimed from 05/09/2017; Application No. : 2017736511 ;Russian Federation 

3857017    26/02/2018
[International Registration No. : 1405739]
OBSHCHESTVO S OGRANICHENNOY OTVETSTVENNOSTYU "MIKI"
1-y Zheleznodorozhny tup., d. 2, mkr. Skhodnya, g. Khimki RU-141421 Moskovskaya obl. Russian Federation

Proposed to be Used
IR DIVISION
Cl.19;Buildings, not of metal, including geocells, three-dimensional polymeric geocells for three-dimensional soil 
stabilization, among others, of embankments and roads.

Cl.35;Retail or wholesale services for goods, including geocells, three-dimensional polymeric geocells; sales 
promotion of goods, including geocells, three-dimensional polymeric geocells, for others.
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3857026    14/11/2017
[International Registration No. : 1405656]
Reliance Relocation Services, Inc.
Suite 1250, 161 North Clark Street Chicago IL 60601 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Real estate advertising and marketing services in the field of luxury properties, parcels, rental units, and 
developments; referrals in the field of real estate (term considered too vague by the International Bureau - rule 13 (2) (b) of 
the Common Regulations); real estate brokerage support services, namely, Internet marketing and advertising, social 
media advertising and marketing, print marketing and advertising, email marketing and advertising, advertising through 
all public communication means in the form of real estate agent communications, and mobile marketing and advertising; 
personnel, employee and business relocation services; relocation services provided for others, namely, relocation 
services provided to corporations for their relocating employees; rendering technical assistance in the establishment and 
operation for aforementioned relocation services (term considered too vague by the International Bureau - rule 13 (2) (b) 
of the Common Regulations).

Cl.36;Providing information in the field of real estate agencies, financing, sales and leasing via the Internet (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); real estate brokerage.
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3857041    31/01/2018
[International Registration No. : 1405540]
Haynes Publishing Group Plc
Sparkford, Nr Yeovil, Somerset BA22 7JJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.37;Provision of information regarding maintenance, servicing and repair of vehicles, machines, machinery and 
engines; consultancy, advisory and information services relating to maintenance, servicing and repair of vehicles, 
machines, machinery and engines.

Cl.42;Design, development, customization, adaptation, updating, upgrading, maintenance and repair of computer 
software; computer software support services; technical data analysis services; computerised systems analysis of data; 
services relating to data testing, protection and security; providing temporary use of non-downloadable computer 
software; hosting of digital content; programming of software for information and e-commerce platforms for the internet; 
hosting of platforms, portals, blogs and podcasts; maintenance and hosting of on-line web facilities for others; cloud 
computing; software as a service; rental and leasing of computer software; database design and development; 
consultancy, advisory and information services in connection with all of the aforementioned; all the aforementioned 
relating to maintenance, servicing and repair of vehicles, machines, machinery and engines.
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Priority claimed from 10/11/2017; Application No. : 543683 ;Czech Republic 

3857051    16/01/2018
[International Registration No. : 1405538]
Ceská zbrojovka a.s.
Svat. Cecha 1283 CZ-688 01 Uherský Brod Czech Republic

Proposed to be Used
IR DIVISION
Cl.7;Gear boxes other than for land vehicles; gear wheels and pinions for machines; axles for machines; speed 
governors for machines, engines and motors; engine parts, namely joints.

Cl.11;Ventilation and air-conditioning systems; parts and accessories of ventilation and air conditioning systems, air 
conditioners for vehicles, parts and accessories thereof.

Cl.40;Metal treating; metal coating; machining of metal; heat treatment of metal; welding; custom manufacturing in the 
nature of mass production of metal components.
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Priority claimed from 03/08/2017; Application No. : 87555299 ;United States of America 

3857088    05/02/2018
[International Registration No. : 1405507]
Wellhead Power Solutions, LLC
650 Bercut Drive, Suite C Sacramento CA 95811 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for providing consumers with real time information on electric utility rates and energy 
usage and capabilities to track, monitor, and manage electricity usage to enable energy costs savings to the consumer; 
downloadable software in the nature of a mobile application for providing consumers with real time information on 
electric utility rates and energy usage and capabilities to track, monitor, and manage electricity usage to enable energy 
costs savings to the consumer.

Cl.35;Arranging and conducting incentive reward programs to promote efficient energy and electricity usage, 
consumption and management and improve electricity and energy efficiency; promoting the efficient use of energy and 
electricity by providing energy savings information to users through various media.

Cl.42;Platform as a service (PAAS) featuring computer software platforms for providing consumers with real time 
information on electric utility rates and energy usage and capabilities to track, monitor, and manage electricity usage to 
enable energy costs savings to the consumer; energy and electricity usage management information services; consulting 
services in the fields of energy and electricity consumption and usage conservation to improve energy and electricity 
efficiency.
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Priority claimed from 13/09/2016; Application No. : 2016-099970 ;Japan 

3857128    19/04/2018
[International Registration No. : 1330544]
MITSUBISHI GAS CHEMICAL COMPANY, INC.
5-2, Marunouchi 2-Chome, Chiyoda-ku Tokyo 100-8324 Japan

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics in all forms; unprocessed plastics in the form of pellets; unprocessed plastics for industrial 
use.

Cl.17;Semi-processed plastics; semi-processed plastic sheets; semi-processed plastic films.

7094



Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

 

Priority claimed from 16/12/2016; Application No. : 016176001 ;European Union 

3857442    27/04/2018
[International Registration No. : 1372021]
AUCHAN RETAIL INTERNATIONAL
Rue du Maréchal de Lattre de Tassigny F-59170 CROIX France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations and products; Javelle water; stain removers; fabric softeners for laundry use; paint stripping products; 
emery paper; rust removing products; scouring solutions; scale removing preparations for household use; detergents 
other than for use in manufacturing operations and those for medical use; rust removing products; floor waxes; shoe 
wax; products to make leaves shiny; adhesives for cosmetic use; soaps; perfume products, perfumes and eaux de 
toilette; essential oils; deodorants for personal use (perfumery); cosmetics; hair care products; toothpastes, make-up and 
make-up removing products; shaving products; toiletries; cleansing milks and oils for toilet purposes; tissues 
impregnated with cosmetic lotions; sun care products (cosmetic sun-tanning preparations); shampoos for pets; incense; 
scented wood; potpourris [fragrances].

Cl.5;Pharmaceutical products, veterinary products; pharmaceutical products for skin care; dietetic substances, 
beverages and foodstuffs for medical use; nutritional supplements for medical use; medical preparations for slimming; 
medicinal infusions, medicinal herbs, herbal teas; vitamin preparations, preparations of trace elements for human and 
animal consumption; mineral food supplements; food and lacteal flour for babies; plasters, materials for dressings, 
material for dental fillings and dental impressions; antiseptics; disinfectants for medical or hygiene purposes, other than 
soaps; antiparasitic collars for animals; animal washes; sunburn ointments; antiseptic cotton, absorbent cotton; breast-
nursing pads; sterilizing products; adhesives for dentures; deodorants other than for personal use; air purifying 
products; contact lens solutions; disinfectant soaps.
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Cl.35;Retail sale services for cosmetic products; retail and wholesale services and retail store services offering 
perfumery products, cosmetic products for make-up and personal care; electronic advertising and promotional services, 
including emails; online advertising on a computer network; services related to business promotion activity in all its 
forms, namely sample distribution, advertising services; organization of exhibitions, all the aforesaid services are 
connected with the sale of a variety of goods, namely perfumes, toiletries, cosmetics; advertising; commercial business 
management; dissemination of advertising material (leaflets, prospectuses, printed matter, samples); sales promotion for 
others.

Cl.44;Skin care services (beauty and hygiene care); alternative medicine services; hairdressing and beauty salon 
services; hairdressing salon services; beauty care services; consulting relating to beauty care; well-being centers; beauty 
centers; cosmetic services [beauty care]; services provided by consultants in the field of nutrition; aromatherapy 
services; consultancy relating to beauty care; manicure services; sauna services; solarium services; health spa services; 
visagist's services; hygienic and beauty care for human beings; beauty salons, hairdressing salons; wellness salons, 
namely spas; massage services; services provided by consultants and consultancy in the field of cosmetics, perfumery, 
make-up, beauty, care and parapharmacy; public baths for hygiene purposes.
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Priority claimed from 31/07/2017; Application No. : 017052887 ;European Union 

3857510    25/01/2018
[International Registration No. : 1405573]
Filippo Maria Andreani
Via Paolo Sarpi, 60 I-20154 Milano Italy

Proposed to be Used
IR DIVISION
Cl.9;Software; data storage programs; software for the analysis of business data; data processing programs; computer 
software platforms; databases (electronic); computer software for producing financial models; computer software relating 
to the handling of financial transactions; personal computer application software for managing document control 
systems; business management software; interactive computer software enabling exchange of information; application 
software for cloud computing services; downloadable computer software for remote monitoring and analysis; compiler 
software; editing software; downloadable mobile applications for the transmission of information; computer programs for 
user interface design; computer software for document management; decoder software; cloud computing software; 
downloadable computer software for the transmission of data; software for arranging online transactions; software 
drivers; computer software programs for spreadsheet management; computer software to enable searching and retrieval 
of data; interactive computer software; privacy software; computer programs for accessing and using the internet; tax 
preparation software; downloadable computer software for the management of data; privacy protection software; 
interfaces for computers; computer programs for accessing, browsing and searching online databases; computer 
software for converting document images into electronic formats; downloadable mobile applications for the management 
of information; downloadable mobile applications for the management of data; computer programmes relating to financial 
matters; computer software for database management; utility software; computer groupware; data communications 
software; communication software; computer software packages; assistive software; computer communication software 
to allow customers to access bank account information and transact bank business; computer software to enable 
retrieval of data; workflow software; education software; computer software for authorising access to data bases; 
computer software to automate data warehousing; computer software for application and database integration; computer 
software to enable the searching of data; file synchronization software.

Cl.35;Commercial management; information and data compiling and analyzing relating to business management; 
financial records management; computerised office management; consultations relating to business advertising; 
business assistance, management and administrative services; business assistance; business consultancy and advisory 
services; business records management; business management; updating of business information on a computer data 
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base; administrative data processing; computerised business information processing services; business advice relating 
to marketing; assistance to commercial enterprises in the management of their business; assistance to industrial 
enterprises in the conduct of their business; chamber of commerce services for the promotion of businesses; chamber of 
commerce services for the promotion of commerce; negotiation of commercial transactions for third parties.

Cl.42;Data back-up services; development of systems for the processing of data; development of systems for the 
transmission of data; providing electronic memory space on the internet; providing temporary use of on-line non-
downloadable software for importing and managing data; design and development of systems for data input, output, 
processing, display and storage; creation of computing platforms for third parties; design of data storage systems; 
monitoring of computer systems for detecting unauthorized access or data breach; data security consultancy; providing 
back-up computer programs and facilities; design and development of computer programs for data processing; computer 
project management in the field of EDP; development of systems for the storage of data; computer programming services 
for electronic data security; computer security system monitoring services; hosting of computerized data, files, 
applications and information; computer network configuration services; encryption, decryption and authentication of 
information, messages and data; data recovery services; hosting memory space for websites; development of 
technologies for the protection of electronic networks; information technology [IT] consultancy services; rental of 
computer software; software creation; software development; upgrading of computer software; computer software 
design; software as a service [SaaS]; rental of application software; rental of financial management software; repair of 
computer software; developing and updating computer software; updating of smartphone software; development, 
updating and maintenance of software and database systems; computer software programming services; custom design 
of software packages; computer software design and updating; programming of telecommunications software; hosting 
services and software as a service and rental of software; creation of computer programmes for data processing; 
providing temporary use of on-line non-downloadable software for the management of information; providing temporary 
use of on-line non-downloadable software for the management of data; providing temporary use of on-line non-
downloadable software for the transmission of data; providing temporary use of on-line non-downloadable software for 
the transmission of information; programming of operating software for accessing and using a cloud computing network; 
providing temporary use of online, non-downloadable computer software for language translation; design and 
development of operating software for computer networks and servers; design and development of word processing 
software; troubleshooting of computer software problems.
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Priority claimed from 28/03/2017; Application No. : 87388319 ;United States of America 

3857521    19/09/2017
[International Registration No. : 1405466]
American Chemical Society
1155 Sixteenth Street, N.W. Washington DC 20036 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Providing educational scientific and technical online databases with search, retrieval, and analysis capabilities 
(terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing online 
databases featuring educational information in the fields of chemistry and related sciences (terms considered too vague 
by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing educational information in the fields of 
chemistry and related sciences.

Cl.42;Providing scientific and technical online databases with search, retrieval, and analysis capabilities (terms 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing online 
databases featuring scientific information in the fields of chemistry and related sciences (terms considered too vague by 
the International Bureau - rule 13 (2) (b) of the Common Regulations); providing scientific information in the fields of 
chemistry and related sciences.

Cl.45;Providing an online database featuring patents and patent information (terms considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); providing information about patents.
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Priority claimed from 20/02/2018; Application No. : 1370297 ;Benelux 

3857525    30/04/2018
[International Registration No. : 1405437]
Semco Style Institute Holding B.V.
Hogehilweg 8 NL-1101 CC Amsterdam

Proposed to be Used
IR DIVISION
Cl.35;Business economics, organizational and administrative advice; advice on business matters; advising on 
business operations; human resources consultancy, also related to personal development, career counseling, career 
orientation and to career development, among others with the aim of increasing the effectiveness of people; research and 
consultancy in the field of business organization related to the optimal use of knowledge in companies (so-called 
knowledge management); business organizational advice in the context of quality improvement and change management; 
business management consultancy; business consultancy; advice on business strategies; consultancy on business 
management related to the development of managerial staff and leadership; interim business management; commercial 
business advisory services relating to the creation and the operation of franchises; assistance in the management of 
franchised companies; organization of trade fairs and exhibitions for publicity and commercial purposes; consultancy, 
advice and information relating to the aforesaid services; the aforesaid services also provided via electronic networks 
such as the internet.

Cl.41;Education, training, courses, educational meetings, conferences, conferences, lectures, seminars, webinars, 
training courses and workshops; courses, training and education, including on communication skills, personality 
development, team development, leadership and motivation, commercial skills, personnel and organization and on 
business development, among others with the aim of optimizing individual, team and organizational functions; 
workshops, training and courses in the field of team building, personal development, leadership development and on 
management skills; personal coaching (education) of individuals and/or teams in personal or work relations; career 
counseling and coaching [training and education advice]; organizing simulation and role play during assessments being 
educational services; organizing and conducting seminars, workshops, conferences, lectures and other such educational 
events, including in the field of business organization, management, business management, staff and in the field of team 
building; personal coaching (education); preparing, composing, organizing and conducting oral and written examinations,
exams, essays and tests (education); awarding and issuing of diplomas and certificates (education); publishing, editing, 
lending and rental of printed matter, including books, newspapers, magazines, newsletters and periodicals; consultancy, 
advice and information relating to the aforesaid services; the aforesaid services also via electronic networks such as the 
internet.
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Priority claimed from 11/09/2017; Application No. : 4387443 ;France 

3857583    08/03/2018
[International Registration No. : 1405272]
L.A.V.I INTERNATIONAL
69 Chemin du Crêt Martin F-74500 SAINT-PAUL-EN-CHABLAIS France

Proposed to be Used
IR DIVISION
Cl.11;Apparatus and installations for sanitary use; water-saving toilets; dry toilets; portable toilets.

Cl.19;Structures (not of metal) for housing for sanitary facilities including portable toilets and/or dry toilets.

Cl.44;Rental of toilet installations; provision of public toilets.

7101



Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 14/09/2017; Application No. : 26402884 ;China 

3857735    21/02/2018
[International Registration No. : 1405583]
CHINA SOUTHERN AIR HOLDING COMPANY
Baiyun Airport, Guangzhou Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; counters; facsimile machines; scales; naval signaling apparatus; 
navigation apparatus for vehicles, on-board computers; camcorders; fire extinguishing apparatus; protective suits for 
aviators; batteries, electric.

Cl.35;Advertising; on-line advertising on a computer network; rental of advertising space; administration of frequent 
flyer programs; provision of an on-line marketplace for buyers and sellers of goods and services; personnel management 
consultancy; systemization of information into computer databases; business auditing; rental of sales stands; rental of 
vending machines.

Cl.36;Insurance underwriting; financial management; capital investment; art appraisal; real estate agency services; 
brokerage; surety services; charitable fund raising; fiduciary; lending against security.

Cl.38;Radio broadcasting; news agency services; message sending; telephone services; rental of facsimile apparatus; 
rental of telecommunication equipment; providing user access to global computer networks; providing Internet chat 
rooms; videoconferencing services; streaming of data.

Cl.39;Porterage; transport; transport of travelers; packaging of goods; car transport; air transport; chauffeur services; 
storage; parcel delivery; travel reservation.

Cl.41;Education services; arranging and conducting of congresses; mobile library services; publication of books; 
production of radio and television programs; production of shows; entertainment services; ticket agency services for 
entertainment; providing sports facilities; conducting guided tours.

Cl.42;Technical research; quality control; geological research; clinical trials; weather forecasting; material testing; 
industrial design; interior design; cloud computing; creating and maintaining web sites for others.

Cl.43;Hotel reservations; temporary accommodation reservations; rental of meeting rooms; café services; canteen 
services; tourist home services; retirement home services; rental of chairs, tables, table linen, glassware; day-nursery 
services, crèche; boarding for animals.

Cl.45;Security screening of baggage; chaperoning; baby sitting; clothing rental; funerary undertaking; on-line social 
networking services; fire-fighting; lost property return; rental of safes; intellectual property consultancy.
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Priority claimed from 02/11/2017; Application No. : 017426438 ;European Union 

3857897    23/04/2018
[International Registration No. : 1405567]
Välinge Innovation AB
Prästavägen 513 SE-263 65 Viken Sweden

Proposed to be Used
IR DIVISION
Cl.19;Non-metallic building components, namely, panels, tiles and boards; non-metallic manufactured building 
elements, namely, panels, tiles and boards; non-metallic prefabricated building components, namely, panels, tiles and 
boards; non-metal wainscoting.

Cl.20;Fitted furniture; fitted cupboards; fitted kitchen furniture; non-metallic connecting elements for furniture, namely, 
clips; plastic locking mechanisms for furniture; furniture parts; composable furniture; fasteners, not of metal for shelves; 
fasteners, not of metal for furniture; cupboard units being composed primarily of furniture; cupboards; furniture parts, 
namely, joints for furniture; prefabricated shelves; panels being parts of furniture; furniture panels; sections of paneling 
for furniture; modular shelving; furniture for shops; indoor furniture; furniture; furniture units for kitchens; integrated 
furniture; drawers as furniture parts; glass fibre reinforced plastic connecting elements for assembling furniture; furniture 
parts, namely, flexible plastic locking tongue for assembling furniture.

Cl.27;Floor coverings, namely panels, tiles, boards, and carpets made of linoleum, textile, and vinyl; wall coverings, 
namely panels, tiles, boards, and carpets made of linoleum and vinyl.

Cl.42;Technological services and research and design relating thereto, namely, design and development of floors, 
flooring materials, floor boards and floor tiles, ceilings, covering for ceilings, covering for walls, panels, building materials
and furniture.

Cl.45;Licensing of intellectual and industrial property rights.
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Priority claimed from 30/06/2017; Application No. : 4372900 ;France 

3857978    19/12/2017
[International Registration No. : 1405621]
JOON
Immeuble Roissy CDG Saturne, 2 place de Londres, Continental Square 1 F-93290 Tremblay-en-France France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, storing, converting, transmitting, reproducing signals, messages, information, sounds or 
images, magnetic recording media, automatic ticket dispensers, especially for travel documents, airplane tickets, train 
tickets, travel tickets, boarding cards or access cards for waiting lounges, automatic terminals, data processing 
apparatus and equipment and computers, magnetizing and demagnetizing apparatus for magnetic tapes, magnetic and 
optical or electronic data media, optical reading apparatus and instruments, coded information apparatus and 
instruments, readers for access codes, memory cards, magnetic cards, identification cards or chip cards, barcode 
readers, computer diskettes, electronic diaries, ticket dispensers, especially for transport, video cameras, Internet 
cameras (Webcams), integrated circuit cards (smart cards), magnetic cards, magnetic identity cards, magnetic cards for 
capitalizing points, encoded magnetic cards, magnetic subscription cards, magnetic cards, especially intended for travel 
assistance for those with reduced mobility or the handicapped, magnetic loyalty cards or for membership of a club or for 
services for connecting people, integrated circuit cards (smart cards), magnetic or chip payment cards, credit or debit 
cards, chip cards, headsets, compact disks (audio-video), compact optical disks, optical disks, magnetic disks, video 
cassettes, audio cassettes, video tapes, DVDs, CD-ROMs, DVD-ROMs, electronic pens for visual display units, time 
recording apparatus, distance recording apparatus, electronic passenger identification devices, electronic identification 
and registration devices for luggage or merchandise, video screens, electronic tags for merchandise or luggage, data 
processing apparatus, intercommunication apparatus, computers, computer peripheral devices, computer memories, 
modems, transmitters of electronic signals, electronic connections, sockets, plugs and other contacts, computer screens, 
digital screens, display screens, keypads for computers or vending machines, electric converters, computer or telematic 
terminals, microprocessors used especially to access databases, database server centers, luminous or mechanical 
signaling panels, luminous or mechanical signs, luminous beacons, apparatus for air traffic safety, satellite navigational 
apparatus especially intended for air transportation, equipment for fixed, transportable, mobile, hands-free or voice-
activated telephones, telephone answering machines, radio paging apparatus, radios, telephone earphones, audio-video 
earphones, anti-theft warning apparatus, electronic anti-theft installations, surveillance cameras, audio-visual teaching 
and instruction apparatus, video game cartridges, calculating machines, electronic pocket calculators, personal data 
assistants (PDAs), MP3 players, USB ports, USB port keys, precision measuring apparatus, meteorological instruments, 
observation instruments, altimeters, apparatus and instruments for astronomy, azimuth instruments, barometers, 
directional compasses, protection devices for personal use against accidents, life jackets, protective helmets, lifebelts, 
jumping sheets, special protection suits for aviators, material testing instruments and machines, respirators other than 
for artificial respiration, apparatus for air traffic safety, interfaces for computers, computer interfaces, computer software, 
especially in the field of transport, electronic tickets, electronic boarding passes, airplane fleet management software, 
downloadable application software for telephones and computers, sales and promotion software in the fields of travel 
organization, software (recorded programs), software for reserving transport tickets, plane tickets, train tickets and travel 
tickets, software for connecting individuals especially in the context of travel or transport, software enabling the 
downloading of information via the Internet or other communications networks, games software, computer programs 
(downloadable software) especially intended for transportation or connecting individuals in the context of transport or 
travel, downloadable electronic publications, electronic display boards, computer mouse pads, electronic pocket 
translators, pocket calculators, radio sets, signaling apparatus especially intended for travelers, control (inspection) or 
emergency (rescue) apparatus.

Cl.16;Paper badges, tickets, transport tickets, transport passes (tickets), plane tickets, train tickets, travel tickets, 
tickets for vehicle rental, pads (stationery), drawing pads, pamphlets, office requisites (excluding furniture), exercise 
books, calendars, notebooks, cards, postcards, subscription cards, loyalty cards, identification cards, boarding cards, log 
books (aviation), luggage labels, club membership cards, geographical maps, planispheres of paper or cardboard, 
cardboard articles, catalogs, document folders, newsletters, paper cutters (office requisites), covers (stationery), pencils, 
pencil cases, pencil lead holders, pencil sharpeners, magazines, information bulletins, safety cards for airplanes, 
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document files (stationery), writing materials, signboards of paper or cardboard, writing implements, shields (paper 
seals), wrapping paper, paper or cardboard notices, teaching and educational materials (excluding equipment), envelopes 
(stationery), tear-off calendars, non-textile labels, announcement cards (stationery), bunting (of paper), paper sheets 
(stationery), index cards (stationery), forms, terrestrial globes, graphic representations, engravings, printed timetables, 
pictures, printed matter, prints, newspapers, letter-writing paper, table linen (of paper), lithographs, books, bookmarks, 
booklets, manuals, handkerchiefs (of paper), menus made from paper or cardboard, paper place mats, paper tablecloths, 
paper table covers, paper ribbons, paper napkins, paper table mats, face towels of paper, paper hand towels, bibs of 
paper, paper bibs for children, mats for glasses, decanters, bottles or beer mugs made from paper or cardboard, paper 
tissues for removing make-up, stationery articles, paper, letter paper, paperweights, holders for travel, for passports and 
identity documents, checkbook holders, periodicals, photographs, photograph stands, photo engravings, bulldog clips, 
maps, maps of airports, plans of airplanes, portraits, prospectuses, printed publications, registers (books), indexes, 
periodical reviews, bags, small bags (wrapping, pouches) for packaging (of paper or plastics), placeholders, greetings 
cards, blotting pads, pens, stands for pens and pencils, adhesive tape for stationery or household purposes, posters, 
advertisement boards of paper or cardboard, scrapbooks, painting books, transfers, almanacs, watercolors, etchings, 
paintings, engraved works of art, lithographic works of art, atlases, stickers (stationery items), boxes of cardboard or 
paper, stampers (seals), seals, stamp cases, holders for stamps, address stamps, sealing stamps, postage stamps, 
binders (office supplies), stationery cases (office supplies), drawing materials, drawing instruments, drawings, paper 
flags, plastic bubble packs for wrapping or packaging, plastic film for wrapping or packaging, architects' models, slate 
pencils, writing slates, writing chalk, cardboard or paper packaging and covers for bottles, cigar bands, rubber erasers, 
elastic bands for offices, packing paper, ink, inking pads, ink wells, figurines (statuettes) of paper, papier mâché or 
cardboard, paint boxes (school supplies), writing pads, drawing sets, paperweights, instruction sheets and manuals for 
computer systems, software, computers or computer peripheral devices.

Cl.35;Advertising, advertising by mail order, radio advertising, television advertising, advertising via the Internet, 
Intranet and Extranet; commercial business management, commercial administration; office functions; marketing and 
promotion services for airline companies; subscription to newspapers, magazines, journals, periodicals or newsletters 
(for others); advice on business organization and management, professional business consulting, efficiency experts, 
business information, business inquiries, bill-posting, business appraisals, commercial information agencies, cost price 
analysis, dissemination of advertisements, rental of office machines and apparatus, transcription of communications, 
accounting, human resources consulting, personnel recruitment, advertising mailing, direct mail advertising (leaflets, 
prospectuses, printed matter, samples), business management assistance for industrial or commercial companies, 
updating of advertising documentation, document reproduction, organization of exhibitions for commercial and 
advertising purposes, organization of competitions (advertising or sales promotion), compilation and systematization of 
information into computer databases, computerized file management, management of computer files, especially on the 
Internet, extranet or intranet networks, database management, especially on the Internet, extranet or intranet networks, 
rental of advertising space, opinion polling, projects (business management assistance), sales promotion (for others), 
publication of advertising texts, public relations, drawing up of statements of accounts, secretarial services, statistical 
information, auditing, management of promotional bonuses, customer and personnel loyalty via promotional or 
advertising activities; services for managing a loyalty program, especially in the air transport sector, placing and 
receiving orders for products and services via the Internet, intranet and extranet networks, auctioneering especially on 
the Internet, intranet or extranet networks, product demonstrations, marketing studies, market research, economic 
forecasting, modeling for advertising or sales promotion purposes; administrative or commercial management of loyalty 
points or vouchers as part of a customer or personnel loyalty program; business information, advertising and sales 
promotion services for others through the management of commercial Internet sites; representation (promotion) of 
airlines and car rental companies; completion of administrative formalities for the international or domestic transport of 
merchandise and individuals; subscription services for private air transport; retail services for jewelry, luggage, luggage 
tags, leather goods, watches, timepieces, spectacles, clothing, footwear, headgear, table or bath linen, articles for writing, 
writing instruments, office requisites, games, toys, photographic cameras, apparatus for the transmission of sound 
and/or images, data media, razors, power adapters, umbrellas, parasols, tableware, candles, printed matter, stationery, 
books, magazines, newspapers, tobacco and smokers' articles, perfume, cosmetics, make-up.

Cl.39;Transport, packaging and storage of merchandise, transport of passengers, transport of travelers, transport of 
animals, travel organization, escorting of travelers, air hostess services (escorting of travelers), air transport, aeronautical 
transport, freighting, booking of travel through tourist offices (excluding for hotel and boarding house reservations), 
booking of travel through agencies (excluding hotel and boarding house reservations), bus or coach transport, car 
transport, chauffeur services, parcel delivery, packaging of products, delivery of post, delivery of printed matter, 
newspapers, magazines, pamphlets or safety instructions in airports or on board airplanes, warehousing of merchandise; 
distribution (delivery) of luggage, meals, beverages, products, merchandise; wrapping of goods, information relating to 
storage, organization of excursions, dispatch services, freighting (transport of merchandise); information relating to 
transport, travel or vehicle rental; information relating to the transport of passengers, merchandise and animals; vehicle 
rental, courier services (mail or merchandise), car parking services; booking of travel tickets, transport passes or air 
tickets, storage, taxi services, organization of sightseeing tours, freight forwarding, transport reservation, reservation of 
transport for passengers, merchandise and animals; reservations for travel and vehicle rental, transport of valuables, car 
shuttle services, checking-in of luggage, merchandise and passengers; loading and unloading of airplanes, rental and 
loan of air vehicles, public transport for passengers, vehicle breakdown assistance (towing), car rental, rental of storage 
containers, freight brokerage, transport brokerage; rental of warehouses, garages; rental of wheelchairs, rental of parking 
spaces, piloting, salvaging, rescue operations, emergency operations (transport), loans, rental of aircraft or airplanes, 
professional consulting in the field of air transport, routing of food products, beverages, meals or meal trays, loading and 
unloading of merchandise on board aircraft for provisioning (equipping) cabins, cockpits, holds of aircraft, handling of 
merchandise and luggage especially in airports, handling (loading/unloading) of access ramps or bridges, organization of 
transfers and transits of passengers, crew, flight personnel or luggage from one airport or aircraft to another airport or 
aircraft, distribution of energy especially on board airplanes; reservation of transport tickets, air tickets, travel tickets or 
tickets for reservations of vehicles especially via the Internet, intranets or extranets; travel agency services (travel 
organization); providing (rental) of wheelchairs for passengers, especially in airports; information services relating to the 
transport, storage and delivery of merchandise.

Cl.43;Services for providing food and drink, in-flight provision of food and drink, provision of food and drink on board 
airplanes, provision of food and drink in airports, temporary accommodation, rental or provision of meeting rooms, 
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waiting rooms, recreation or relaxation areas particularly in airports, rental or provision of electric household appliances 
for cooking or provision of food and drink, rental of chairs, tables, furniture, table, toilet or bath linen, glassware, services 
provided by restaurants, self-service restaurants, bars, cafés, cafeterias, hotel services, bookings for hotels, restaurants, 
bars or cafés, self-service restaurants, information services regarding hotel or restaurant services, catering services, 
preparing and providing meals, beverages and foodstuffs particularly on board airplanes.

7106



Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 05/01/2018; Application No. : 4417548 ;France 

3857980    09/02/2018
[International Registration No. : 1405601]
BONTAZ CENTRE
Impasse des Chênes, ZI des Valignons MARNAZ F-74460 France

Proposed to be Used
IR DIVISION
Cl.7;Non-return valves not of metal [parts of machines]; cooling valves; non-return valves of metal [parts of machines]; 
unloading check valves for air compressor outlets; fueling nozzles; nozzles as parts of electric sprayers; diesel injectors; 
fuel injectors for internal combustion engines; fuel injection pumps; fuel injection systems for engines; machines for 
plastic injection molding; machines for injection molding, blowing and stretching; electric motors other than for land 
vehicles; shaft couplings (machines); control cables for machines, engines or motors; universal joints; hydraulic controls 
for machines, motors and engines; pneumatic controls for machines, motors and engines; compressors (machines); 
machine valves; fuel filters; oil filters; air filters for engines; hydraulic control cylinders; hydraulic motors; hydraulic 
valves; hydraulic tanks; hydraulic filters; apparatus for filling and draining hydraulic motor-vehicle circuits; air valves; 
valves (parts of machines); pistons (parts of machines, motors or engines).

Cl.12;Vehicles; apparatus for locomotion by land, air or water; vehicle brakes, brake linings for vehicles, brake shoes 
for vehicles, brake segments for vehicles; check valves for vehicle brakes; pressure relief valves for vehicle brakes; bleed 
screws for brake circuits for vehicles; distribution drawers for vehicle gear boxes; cooling nozzles for vehicle engines; 
shock absorbing springs for vehicles; suspension shock absorbers for vehicles; transmission shafts for vehicles; torsion 
bars for vehicles, connecting rods for vehicles, other than parts of motors and engines; hydraulic circuits for vehicles.

Cl.42;Engineering; research and development of new products for others; scientific and industrial research services; 
services provided by engineers; technical expertise (engineering work); technical evaluations concerning design 
(engineering work); research in the technological fields provided by engineers; these services being in particular intended 
for the industrialists of the automobile sector.
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Priority claimed from 04/08/2017; Application No. : 017080243 ;European Union 

3858007    25/01/2018
[International Registration No. : 1405637]
Rittal GmbH & Co. KG
Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.7;Hand-held machine tools, including electrically and pneumatically operated; tools (parts of machines); mechanical 
cutting tools, including electronically and pneumatically operated.

Cl.8;Hand tools and implements (hand-operated), in particular spanners, open-ended and ring spanners, socket 
wrenches, articulated wrenches, spider wrenches, wheel wrenches, torque wrenches; screwdriver, screwdrivers and bolt 
drivers, hand drills [hand tools]; pliers; screwdrivers.

Cl.12;Workshop vans, trolleys; hand-operated tool and materials trolleys (not of metal).

Cl.35;Procurement services for others (purchasing goods and services for other businesses); wholesaling via the 
internet in the fields of machines for treating and processing metal, machines for mounting on production lines, machines 
for wiring on production lines, tools, metal goods for use in the manufacture of switch cabinets and fittings therefor, 
electric goods and electronic goods for switch cabinets, computer hardware and/or data processing; wholesaling in the 
fields of machines for treating and processing metal, machines for mounting on production lines, machines for wiring on 
production lines, tools, metal goods for use in the manufacture of switch cabinets and fittings therefor, electric goods and 
electronic goods for switch cabinets, computer hardware and/or data processing; retail services provided by means of 
online or mail order catalogues in the field of machines for treating and processing metal, machines for mounting on 
production lines, machines for wiring on production lines, tools, metal goods for use in the manufacture of switch 
cabinets and fittings therefor, electric goods and electronic goods for switch cabinets, computer hardware and/or data 
processing.

Cl.42;Design and development of computer hardware and software; updating of computer software; computer system 
analysis; technical testing; scientific testing services; surveying; technical research; mechanical research; installation 
and maintenance of software; calibration and function testing of measuring apparatus; construction drafting; materials 
testing in the field of machine construction; quality testing in the field of machine construction; technical consultancy in 
the field of mechanical engineering; technical project planning in the field of machine construction; material testing; 
technical planning of automation technology; research relating to the computerised automation of technical processes; 
research relating to the computerised automation of industrial processes.
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Priority claimed from 16/08/2017; Application No. : 87570830 ;United States of America 

3858125    14/02/2018
[International Registration No. : 1405703]
CNU Online Holdings, LLC
175 West Jackson Blvd. Suite 1000 Chicago IL 60604 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for use in conducting and managing consumer and 
business financing transactions and applying for and managing consumer loans, business loans, and business lines of 
credit, in the field of financial services and money lending.

Cl.42;Providing temporary use of non-downloadable software via a web site for use in consumer and business 
financing transactions and applying for and managing personal loans, business loans and business lines of credit.
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Priority claimed from 19/12/2017; Application No. : 017607011 ;European Union 

3858126    08/03/2018
[International Registration No. : 1406337]
BASF Agro B.V., Arnhem (NL), Zweigniederlassung Freienbach
Huobstrasse 3 CH-8808 Pfäffikon SZ Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry, particularly plant fortifiers, chemical and/or 
biological preparations for stress management in plants, preparations for regulating plant growth, seed treatment 
preparations, wetting preparations, natural or synthetic chemical substances for increasing sexual attraction or for 
disorienting insects.

Cl.5;Products for vermin destroying and control, insecticides, fungicides, herbicides, pesticides.
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Priority claimed from 06/09/2017; Application No. : 708746 ;Switzerland 

3858137    02/03/2018
[International Registration No. : 1406336]
Bang & Clean GmbH
Bünzweg 15 CH-5504 Othmarsingen Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and apparatus for cleaning by explosive substances, in particular by means of cleaning lances.

Cl.16;Plastic or paper bags for use in processes for cleaning by explosive substances, not for household use.

Cl.37;Cleaning of boiler installations, blast furnaces, incineration installations, industrial installations, tanks, by 
explosion processes, particularly by gas explosion processes.
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Priority claimed from 22/09/2017; Application No. : 4020170120795 ;Republic of Korea 

3858753    12/01/2018
[International Registration No. : 1403963]
LOTTE Corporation
(Sincheon-dong) 300, Olympic-ro, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.35;Retail services provided by duty free stores; management of duty free business; advertising and business 
management consultancy; business information and accounting advisory services; clerical services; business 
administration and office work; human resources management services; department store services; retail services 
provided by hypermarket; comprehensive shopping mall by internet; intermediary telemarketing services through electric 
communication; supermarkets; retail convenience stores; advertising; accounting; sales agency services for 
pharmaceutical and veterinary preparations; business management and organization consultancy; providing of job 
information; compilation of information into computer databases; import-export agency services; office functions; 
auctioneering; secretarial services; rental of vending machines; arranging subscriptions to internet services; sales 
agency services for fertilizers; sales agency services for processed cereals; sales agency services for spices; sales 
agency services for mineral water; sales agency services for beer; sales agency services for processed meat; sales 
agency services for fresh seaweeds; sales agency services for tobacco; sales agency services for laundry starch; sales 
agency services for medical apparatus and instruments other than for dental purposes; sales agency services for 
cosmetics; sales agency services for cleaning preparations; sales agency services for cleaning tools and washing 
utensils (other than electric); sales agency services for coatings [paints]; sales agency services for gemstones; sales 
agency services for building glass; sales agency services for services [dishes]; sales agency services for mattings; sales 
agency services for building timber; sales agency services for toilet paper; sales agency services for stationery; sales 
agency services for leather; sales agency services for pulp; sales agency services for bags; sales agency services for 
furniture; sales agency services for footwear; sales agency services for hot-water heating apparatus; sales agency 
services for non-electric lighting apparatus and devices; sales agency services for nails of metal; sales agency services 
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for non-electric razors; sales agency services for steel; sales agency services for stone; sales agency services for 
photographic apparatus and instruments; sales agency services for clocks; sales agency services for alarms; sales 
agency services for bicycles; sales agency services for food and drink processing machines for industrial purposes; 
sales agency services for electric audio and visual apparatus and instruments; sales agency services for antifreeze; sales 
agency services for gas lighters; sales agency services for firearms; sales agency services for sporting articles (other 
than golf articles/climbing articles); sales agency services for jewelry; sales agency services for overcoats (except wear 
for exclusive use for sports and Korean traditional dress); sales agency services for silkworm eggs; sales agency 
services for raw cotton fibers; sales agency services for yarn and thread for textile purposes; sales agency services for 
fabric; sales agency services for rubber cords and laces; sales agency services for musical instruments; sales agency 
services for books; sales agency services for compositions for the manufacture of technical ceramics.

Cl.36;Financing services; financial trading; banking; securities brokerage; insurance underwriting; financial affairs; 
financial management; financial analysis; financial consultancy; management of buildings; real estate management; 
credit inquiries services relating to finance; credit inquiries services relating to insurance; financial customs brokerage 
services; customs brokerage; art appraisal; jewelry appraisal; charitable fund raising; consultancy relating to financial 
and monetary affairs; banking and insurance services.

Cl.37;Construction; shipbuilding; repair of smokers' articles; repair of medical machines and apparatus; repair of non-
electric dusting apparatus; kitchen equipment installation; fountain pen repair; fur care, cleaning and repair; repair of 
bags; installation of furniture; shoe repair; electric heating equipment installation and repair; repair of non-electric 
lighting apparatus and devices; repair of security locks; repair of hand-operated tools; photographic apparatus repair; 
clock and watch repair; office machines and equipment installation, maintenance and repair; vehicle breakdown 
assistance [repair]; installation/maintenance and repair of construction machines and apparatus; repair of computers; 
repair of lighters for smokers; repair of guns and bullets; repair of sporting articles (other than golf articles/climbing 
articles); repair of jewelry; renovation of clothing; repair or maintenance of sericultural machines and implements; repair 
of musical instruments; book repair; installation of doors and windows; pumicing; cleaning of furnishings; washing of 
motor vehicles; disinfecting for building; shoe cleaning; laundering; automobile decoration; artificial snow-making 
services; cleaning and repair of blocked drains; leather care, cleaning and repair; repair of brake devices; repair of razors; 
repair of lighting apparatus and devices.

Cl.38;Communications by telephone; cellular telephone communication; radio communications; message sending; 
radio communications of data; information transmission via smart phone application; wire communications; television 
communications; communications by cellular phones; data transmission and telecommunication services; video 
communication services; providing user access to global computer networks; digital broadcasting; radio broadcasting; 
television broadcasting; television broadcasting services for mobile telephones; rental of broadcasting equipment; 
satellite transmission; Internet portal services; telecommunications.

Cl.39;Transport; traffic information; storage of goods; hazardous materials warehousing; depot services for the storage
of vehicles; rental of wheelchairs; travel guide services; travel reservation; provision of travel information; physical 
storage of electronically stored data or documents; packaging of goods; diving services (not for salvage); supply of 
electrical energy, gas, water and district heating; transport and storage of trash; transport of goods; delivery of goods; 
storage; packing/crating and warehousing services.

Cl.40;Processing of rubber; processing of plastics; stone treating; processing of glasses; woodworking; paper treating;
refining services; water treating; saddlery working; production of energy; metal treating; cloth treating; processing of 
cereals; processing of furniture; lumber logging services; printing; services of a dental technician; needleworking; 
photographic printing; waste treatment relating to environmental pollution control; rental of air-conditioning apparatus; 
rental of generators; duplication of tape recordings; framing of works of art; taxidermy; timber felling and processing; 
laminating; engraving; water treatment and purification.

Cl.41;Planning services for movies, shows, plays or musical performances; rental of stage scenery; rental of audio 
recordings; instruction of agriculture skills; instruction of fishery skills; publication of books; nightclub services 
[entertainment]; operation of libraries; organization of events for cultural purposes; consultancy relating to education 
instruction; model academies; nursery schools; organization of exhibitions for educational purposes; beauty arts 
instruction; vocational education and training services; providing and operating of sports facilities; providing and 
operating of amusement facilities; operation of amusement parks; photography; photographic reporting; animal training; 
party planning [entertainment]; translation; arranging and conducting of competitions [education or entertainment]; 
entertainment and amusement information; arranging and conducting of seminars, conferences and exhibitions for 
cultural or educational purposes; providing facilities for movies/shows/plays/music or educational training; coaching 
[training]; education information; booking of seats for shows and sports events; ticket reservation and booking services 
for entertainment, sporting and cultural events; instruction of acting/singing/dancing; providing play facilities for children.

Cl.42;Pharmaceutical research; architectural services; product design; visual design; dress design; software design 
and development services; design and development of computer hardware; environmental research; cosmetic research; 
meteorological research; agricultural research; research on construction technology; mechanical research; 
biotechnology research; mining and mineral exploration; product safety testing; marine/aerial and land surveying; 
research and development of new products for others; testing/inspection or research of pharmaceuticals/cosmetics or 
foodstuff; testing/inspection or research on agriculture/livestock breeding or fisheries.

Cl.43;Preparation of food and beverages; snack-bar services; restaurant services; chain restaurant services; provision 
of food and drink by bakeries; coffee shop services; pubs; tourist home services; hotel services; accommodation bureau 
services [hotels, boarding houses]; providing campground facilities; rental of transportable buildings; providing day-care 
centres for the elderly; day-nursery (creche) services; providing of accommodation for animal; rental of meeting rooms; 
rental of cooking apparatus; food stall services.

Cl.44;Agriculture/horticulture and forestry services; fishery for others; pharmacy services; dentistry services; hospitals 
(other than dentistry); veterinary hospitals; beauty salon services; nail art services; beauty salons and hairdressing 
salons; skin beauty salons; public baths; massage services; flower arranging; landscape gardening; beauty shops for 
pets; psychological assessment services; medical and pharmaceutical consultancy; hygienic and beauty care; services 
for the care of the skin; home nursing aid services; nursing care services for mothers.
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Cl.45;Legal services; clothing rental; personal fashion consulting services; providing fashion information; funeral 
services; pet funeral services; personal services rendered by others to meet the needs of individuals at home; lost and 
found bureau services; bodyguard services; guard services; security and protection services; marriage agency services; 
wedding chapel services; fortune telling; pet sitting; running errands for others; personal shopping for others; on-line 
social networking services.
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Priority claimed from 30/10/2017; Application No. : 017416223 ;European Union 

3858763    30/04/2018
[International Registration No. : 1404221]
NEPHOS SOLUTIONS LIMITED
WHITE ROSE HOUSE, 8 OTLEY ROAD HEADINGLEY, Leeds LS6 2AD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Smart bands; smart watches; smart bracelets; smartphone software applications, downloadable; computer 
software; application software; computer software applications, downloadable.

Cl.10;Blood pressure monitors; blood pressure measuring apparatus; electronic blood pressure monitors [for medical 
use]; electronic blood pressure recorders [for medical use]; apparatus for blood monitoring [for medical use].
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Priority claimed from 20/07/2017; Application No. : 2017/20542 ;South Africa 

3858804    02/01/2018
[International Registration No. : 1403987]
Microsoft Corporation
One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consultation services in the fields of information technology, computers, software, cloud computing, 
and enterprise architecture; database management services; IT outsourcing services; business risk assessment and 
management services.

Cl.37;Installation, maintenance and repair of computer hardware; upgrading and updating of computer hardware; 
technical support services, namely, troubleshooting in the nature of the repair of computer hardware.

Cl.41;Educational and training services, namely, providing classes, workshops, seminars, conferences, non-
downloadable videos and webinars in the field of computers, software, technological developments and information 
technology; providing online non-downloadable publications in the nature of articles, videos, and blogs featuring 
information in the fields of computers, software, technological developments and information technology.

Cl.42;Consulting services in the fields of information and telecommunication technology, computer hardware, software,
and cloud computing; data security consultancy; computer software and hardware development; design, deployment, 
integration, and management of computer hardware, software, and networks, and information technology systems; online 
computer services, namely, providing email spam filtering services to protect websites and online applications from 
receiving unsolicited messages; computer services, namely, on-site and remote management of information technology 
(IT) systems and the software application of others, and data recovery services; computer services, namely, computer 
system administration services for others; technical support, namely, monitoring and managing technological functions 
of computer network systems and servers, service desk or help desk services for IT infrastructure, operating systems, 
database systems, and web applications, providing backup computer programs and facilities; computer virus protection 
services; backup and remote online backup services for computer data; computer data storage, management, migration, 
recovery, security, and encryption services; installation, maintenance and repair of computer software; cloud and server 
hosting services; consulting services in the field of design, selection, implementation and use of computer hardware and 
software systems for others; computer disaster recovery planning; leasing of computers and computer programs; 
professional computer services, namely, network analysis, LAN/WAN design, wireless engineering, virtualization and 
computer project management; technical support services, namely, remote and on-site infrastructure management 
services for monitoring, administration and management of public and private cloud computing IT and application 
systems; providing a website that features information on computer technology via the internet; temporary use of non-
downloadable software to enable access and management of information technology (IT) systems, IT infrastructures, IT 
asset management and inventory, IT process automation, IT device lifecycle, IT security, IT reporting and forecasting, IT 
infrastructure fault and performance monitoring, and facilitating IT user service desk and help desk functions; consulting 
services and technical support in the field of IT incident response and IT incident management; consulting services in the 
field of testing and deploying IT infrastructure, operating systems, database systems, software, hardware and web 
applications; incident management for testing and deploying IT infrastructure, operating systems, database systems, 
software, hardware and web applications; technical support services, namely, providing assessment, remediation and 
optimization consulting and support for IT infrastructure, operating systems, database systems, software, hardware and 
web applications.
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Priority claimed from 11/09/2017; Application No. : 017195199 ;European Union 

3859067    04/01/2018
[International Registration No. : 1405171]
Javel-Inn Kft.
Pátyi út 57. H-2092 Budakeszi Hungary

Proposed to be Used
IR DIVISION
Cl.25;Clothing; clothing for wear in javelin throw competitions; tee-shirts; gym suits; sports caps and hats; sweaters; 
sports pants.

Cl.28;Sporting articles and equipment; sporting articles, namely javelins; cases adapted for sporting articles.

Cl.41;Organisation of sports tournaments; rental of sports equipment, except vehicles.
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Priority claimed from 17/08/2017; Application No. : 87573718 ;United States of America 

3859069    14/02/2018
[International Registration No. : 1405393]
Thermogenesis Corp.
2711 CITRUS RD RANCHO CORDOVA CA 95742 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Cells for scientific, laboratory, scientific research and medical research use.

Cl.5;Cells for medical or clinical use; gene therapy products for transplant services, namely, genetically engineered 
tissues for transplant purposes.

Cl.9;Cell culture apparatus for laboratory and scientific use, namely, cell culture chambers; apparatus for isolating, 
preparing, collecting, expanding and cultivating cells for laboratory and scientific use; scientific apparatus for gene 
modification; bioreactor for cell culturing and expansion for scientific use.

Cl.10;Cell culture apparatus for medical use and clinical use, namely, cell culture chambers; apparatus for isolating, 
collecting, cultivating, expanding and preparing cells for medical and clinical use; medical apparatus for gene 
modification; bioreactor for cell culturing and expansion for medical and clinical use.
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Priority claimed from 13/10/2017; Application No. : 4396330 ;France 

3859354    28/02/2018
[International Registration No. : 1406216]
L-ACOUSTICS
13 rue Levacher Cintrat, Parc de la Fontaine de Jouvence F-91462 MARCOUSSIS CEDEX France

Proposed to be Used
IR DIVISION
Cl.9;Software for monitoring, checking and improving the sound quality of audio equipment such as loudspeaker 
cabinets, loudspeakers and amplifiers; firmware for monitoring, checking and improving the sound quality of audio 
equipment such as loudspeaker cabinets, loudspeakers and amplifiers; computer programs and firmware for monitoring, 
checking and improving the sound quality of audio equipment such as loudspeaker cabinets, loudspeakers and 
amplifiers; software embedded in central units for processing, monitoring and checking of audio equipment such as 
loudspeaker cabinets, loudspeakers and amplifiers.

Cl.42;Design of software and firmware for monitoring, checking and improving the sound quality of audio equipment 
such as loudspeaker cabinets, loudspeakers and amplifiers; development of software and firmware for monitoring, 
checking and improving the sound quality of audio equipment such as loudspeaker cabinets, loudspeakers and 
amplifiers; conducting of technical project studies in the field of design and development of software and firmware for 
monitoring, checking and improving the sound quality of audio equipment such as cabinets for loudspeakers, 
loudspeakers and amplifiers; development (design) of software and firmware for monitoring, checking and improving the 
sound quality of audio equipment such as cabinets for loudspeakers, loudspeakers and amplifiers; computer 
programming in the fields of monitoring, checking and improving the sound quality of audio equipment such as 
loudspeaker cabinets, loudspeakers and amplifiers; design of computer systems in the fields of monitoring, checking and 
improving the sound quality of audio equipment such as loudspeaker cabinets, loudspeakers and amplifiers.
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Priority claimed from 19/07/2017; Application No. : 302017000082053 ;Italy 

3859370    15/01/2018
[International Registration No. : 1406040]
TRUST MONTI FONTI
Via Cardina, 63 I-22100 COMO Italy

Proposed to be Used
IR DIVISION
Cl.22;Padding materials, not of rubber, plastics, paper or cardboard; upholstery wool [stuffing]; raw or treated wool; 
carded wool; combed wool; wadding for padding and stuffing upholstery; fleece wool; feathers for stuffing upholstery.

Cl.25;Berets; hosiery; neck scarves [mufflers]; shawls; sweaters; clothing; hats; furs [clothing]; neck scarves 
[mufflers]; casual jackets; waterproof clothing; stuff jackets [clothing]; jackets [clothing]; tee-shirts; footwear.
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3859398    07/03/2018
[International Registration No. : 1406057]
Glen Raven, Inc.
1831 North Park Avenue Glen Raven NC 27217 United States of America

Proposed to be Used
IR DIVISION
Cl.23;Yarn.

Cl.24;Fabrics for the manufacture of awnings, sun and windscreens, shade sails, tents, canopies, boat covers and tops, 
indoor and outdoor furniture, beach, garden and market umbrellas, cushions, pillows, area rugs, draperies, sheers, 
window treatments, automotive applications, namely, headliners and convertible tops, and sports, athletic, tote and golf 
bags.
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Priority claimed from 22/11/2017; Application No. : 4406734 ;France 

3859445    21/03/2018
[International Registration No. : 1405973]
JACRET
2 chemin des Glirettes F-95500 LE THILLAY France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry and science; unprocessed plastics; fire-extinguishing compositions; 
adhesives for use in industry.

Cl.2;Paints; anti-rust products; products against deterioration of wood; coatings (paints).

Cl.16;Adhesives (glues) for stationery or household purposes.

Cl.17;Rubber; raw or partly processed gum; caulking materials; stuffing materials; insulation materials; flexible pipes 
not of metal; rubber stoppers; insulating varnish.

Cl.19;Non-metallic building materials.
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3859541    16/02/2018
[International Registration No. : 1405181]
GALLO S.P.A.
Viale Motta, 129 I-25015 Desenzano del Garda (Brescia) Italy

Proposed to be Used
IR DIVISION
Cl.25;Clothing; footwear; headgear; shirts; jumpers; headscarves; ponchos; socks; knee-high socks; braces for 
clothing [suspenders]; mules; gloves [clothing]; undergarment; sashes for wear; waist belts; hats; berets; swimming 
costumes; neckties; slippers; dress handkerchiefs; tights; bibs; children's wear; infant sleepers.

Cl.35;Advertising; business management; business administration; office functions; import and export services; 
retailing and online sale of various goods, namely jewellery, articles of imitation jewellery, briefcases (leatherware), 
leather pouches; bags of leather, leather handbags, leather travelling suitcases, travelling sets (leatherware), travelling 
sets (leatherware), bags and pocket wallets of leather, credit card holders of leather, leather credit card wallets, travel 
accessories (leather goods), luggage tags (leatherware), pocket wallets, key holders, change purses, clothes, shoes, 
headgear, shirts, jerseys, scarves, ponchos, socks, knee-high socks, braces, slippers, mitts, underwear, scarves, scarves,
bands of leather, hats, caps, bathing wraps, cravats, slippers, pocket squares, tights, bibs, clothing for children, clothing 
for infants, clothing for babies.
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3859571    16/02/2018
[International Registration No. : 1406143]
Animation Studios Caramel & Co, Limited Liability Company
per. Savyinskiy B., d. 12, pom. No.1, et. 3, str. 8, kom. No. 23B RU-119435 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs [printed]; stationery and office 
requisites, except furniture; adhesives [glues] for stationery or household purposes; artists' and drawing materials; 
paintbrushes; instructional and teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' 
type, printing blocks; fountain pens; aquarelles; watercolors [paintings]; watercolours [paintings]; albums; atlases; 
posters; paper bows; table linen of paper; note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for 
the retention of writing instruments; pamphlets; booklets; paper sheets [stationery]; waxed paper; carbon paper; copying 
paper [stationery]; parchment paper; writing paper; luminous paper; toilet paper; wrapping paper; modelling wax, not for 
dental purposes; signboards of paper or cardboard; sewing patterns; modelling clay; polymer modelling clay; terrestrial 
globes; slate pencils; pencil leads; document holders [stationery]; pencil holders; chalk holders; page holders; writing 
slates; blackboards; magazines [periodicals]; pen clips; bookmarkers; periodicals; printed publications; graphic 
representations; calendars; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings 
[pictures], framed or unframed; wood pulp board [stationery]; hat boxes of cardboard; cards; geographical maps; 
painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass for stationery or 
household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for stationery or 
household purposes; books; comic books; drawing pins; envelopes [stationery]; paint boxes [articles for use in school]; 
correcting fluids [office requisites]; gummed tape [stationery]; adhesive bands for stationery or household purposes; 
correcting tapes [office requisites]; adhesive tapes for stationery or household purposes; square rulers for drawing; 
drawing rulers; absorbent sheets of paper or plastic for foodstuff packaging; flyers; paint trays; architects' models; 
postage stamps; modelling materials; teaching materials [except apparatus]; sealing compounds for stationery purposes; 
pencil sharpening machines, electric or non-electric; chalk for lithography; writing chalk; tailors' chalk; marking chalk; 
bags [envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of plastics; painters' easels; 
hand-rests for painters; printing sets, portable [office requisites]; bibs of paper; stickers [stationery]; finger-stalls [office 
requisites]; writing cases [stationery]; cords for bookbinding; paper knives [office requisites]; numbering apparatus; 
bottle envelopes of paper or cardboard; covers [stationery]; passport holders; musical greeting cards; greeting cards; 
postcards; etchings; conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs 
[drawing instruments]; folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; handkerchiefs of 
paper; plastic film for wrapping; bookends; stands for pens and pencils; photograph stands; obliterating stamps; towels 
of paper; writing materials; writing instruments; drawing materials; school supplies [stationery]; lithographic works of art; 
prospectuses; printed timetables; rubber erasers; elastic bands for offices; graphic reproductions; penholders; marking 
pens [stationery]; tissues of paper for removing make-up; face towels of paper; place mats of paper; tablemats of paper; 
tablecloths of paper; paper clasps; document files [stationery]; paper-clips; staples for offices; erasing products; writing 
board erasers; writing or drawing books; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; squares for drawing; chart pointers, non-electronic; manuals [handbooks]; figurines 
[statuettes] of papier mâché; flags of paper; silver paper; molds for modelling clays [artists' materials]; photo-engravings; 
stencil cases; canvas for painting; chromolithographs [chromos]; compasses for drawing; numbers [type]; artists' 
watercolor saucers; correcting ink [heliography]; ink; inkwells; blueprints; stencils; erasing shields; balls for ball-point 
pens; cabinets for stationery [office requisites]; printing type; shields [paper seals]; labels of paper or cardboard.

Cl.25;Clothing, footwear, headgear; bandanas [neckerchiefs]; underwear; sweat-absorbent underwear; berets; overalls; 
boas [necklets]; teddies [underclothing]; ski boots; boots for sports; breeches for wear; trousers; football boots; 
brassieres; valenki [felted boots]; collars [clothing]; detachable collars; veils [clothing]; gabardines [clothing]; galoshes; 
neckties; ascots; leggings [leg warmers]; gaiters; boot uppers; corselets; jerseys [clothing]; vests; sports jerseys; 
hosiery; heels; hoods [clothing]; hat frames [skeletons]; pockets for clothing; neck scarfs [mufflers]; visors [headwear]; 
cap peaks; tights; slips [underclothing]; combinations [clothing]; wet suits for water-skiing; bodices [lingerie]; corsets 
[underclothing]; suits; bathing suits; masquerade costumes; beach clothes; jackets [clothing]; stuff jackets [clothing]; 
fishing vests; leggings [trousers]; liveries; camisoles; sports singlets; cuffs; short-sleeve shirts; mantillas; coats; sleep 
masks; furs [clothing]; mittens; muffs [clothing]; footmuffs, not electrically heated; heelpieces for footwear; bibs, not of 
paper; fur stoles; ear muffs [clothing]; socks; beach shoes; sports shoes; paper clothing; outerclothing; ready-made 
clothing; motorists' clothing; cyclists' clothing; clothing for gymnastics; clothing of imitations of leather; clothing of 
leather; uniforms; fittings of metal for footwear; overcoats; parkas; pelerines; gloves [clothing]; ski gloves; pajamas; 
bathing trunks; shirt fronts; scarfs; pocket squares; dresses; headbands [clothing]; garters; sock suspenders; stocking 
suspenders; ready-made linings [parts of clothing]; dress shields; soles for footwear; braces for clothing [suspenders]; 
lace boots; sweaters; pullovers; jumpers [pullovers]; ponchos; girdles; belts [clothing]; money belts [clothing]; layettes 
[clothing]; non-slipping devices for footwear; heelpieces for stockings; welts for footwear; shirts; wooden shoes; 
sandals; bath sandals; boots; jumper dresses; saris; sarongs; footwear uppers; inner soles; bath slippers; togas; 
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knitwear [clothing]; underpants; gymnastic shoes; slippers; shoes; skull caps; turbans; aprons [clothing]; tee-shirts; 
dressing gowns; bath robes; top hats; tips for footwear; stockings; sweat-absorbent stockings; shawls; caps [headwear]; 
paper hats [clothing]; shower caps; bathing caps; sashes for wear; studs for football boots; hats; babies' pants 
[underwear]; trouser straps; pelisses; esparto shoes or sandals; skirts; petticoats; skorts.

Cl.28;Games and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas trees; 
arcade video game machines; video game machines; gaming machines for gambling; amusement machines, automatic 
and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch cards for 
playing lottery games; skating boots with skates attached; dolls' feeding bottles; shuttlecocks; spinning tops [toys]; 
dumb-bells; jigsaw puzzles; punching bags; flying discs [toys]; discuses for sports; dolls' houses; dominoes; swimming 
kick boards; surfboards; spring boards [sports articles]; chessboards; checkerboards; darts; Christmas trees of synthetic 
material; cups for dice; swimming jackets; kites; toys for pets; stuffed toys; plush toys; toy mobiles; practical jokes 
[novelties]; parlor games; board games; ring games; building games; kaleidoscopes; bladders of balls for games; bingo 
cards; playing cards; fairground ride apparatus; rocking horses; swings; skittles; skittles [games]; billiard cues; hockey 
sticks; bells for Christmas trees; dolls' rooms; controllers for game consoles; controllers for toys; confetti; explosive 
bonbons [Christmas crackers]; cosaques [toy fireworks]; ice skates; roller skates; in-line roller skates; dice; dolls' beds; 
building blocks [toys]; flippers for swimming; bows for archery; skis; waterskis; surf skis; mah-jong; puppets; masks 
[playthings]; carnival masks; theatrical masks; teddy bears; targets; electronic targets; scale model kits [toys]; scale 
model vehicles; kite reels; balls for games; knee guards [sports articles]; elbow guards [sports articles]; backgammon 
games; dolls' clothes; twirling batons; baseball gloves; boxing gloves; gloves for games; batting gloves [accessories for 
games]; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; rattles [playthings]; candle holders for 
Christmas trees; water wings; floats for fishing; swimming belts; decoys for hunting or fishing; soap bubbles [toys]; 
rackets; sling shots [sports articles]; scooters [toys]; sleds [sports articles]; butterfly nets; landing nets for anglers; nets 
for sports; tennis nets; appliances for gymnastics; climbers' harness; fishing tackle; artificial snow for Christmas trees; 
snowboards; remote-controlled toy vehicles; ornaments for Christmas trees, except illumination articles and 
confectionery; conjuring apparatus; apparatus for games; toy figures; counters [discs] for games; marbles for games; 
playing balls; play balloons; chess games; checkers [games]; paper party hats; foosball tables.

Cl.41;Education; providing of training; entertainment services; sporting and cultural activities; academies [education]; 
booking of seats for shows; videotaping; physical education; production of music; discotheque services; dubbing; 
publication of books; education information; recreation information; entertainment information; movie studio services; 
health club services [health and fitness training]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; gymnastic instruction; practical 
training [demonstration]; training services provided via simulators; organization of balls; organization of exhibitions for 
cultural or educational purposes; providing recreation facilities; arranging and conducting of concerts; arranging and 
conducting of workshops [training]; organization of competitions [education or entertainment]; organization of lotteries; 
organization of shows [impresario services]; organization of sports competitions; vocational guidance [education or 
training advice]; amusement park services; television entertainment; providing sports facilities; providing amusement 
arcade services; cinema presentations; presentation of live performances; theatre productions; conducting fitness 
classes; film production, other than advertising films; rental of sound recordings; rental of videotapes; toy rental; rental 
of motion pictures; games equipment rental; on-line publication of electronic books and journals; publication of texts, 
other than publicity texts; radio entertainment; entertainer services; party planning [entertainment]; club services 
[entertainment or education]; providing museum facilities [presentation, exhibitions]; teaching; scriptwriting, other than 
for advertising purposes; ticket agency services [entertainment]; recording studio services; holiday camp services 
[entertainment]; coaching [training]; sport camp services; nursery schools; photography; photographic reporting; 
production of shows; providing on-line videos, not downloadable; providing on-line music, not downloadable; providing 
films, not downloadable, via video-on-demand services.
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3859689    12/04/2018
[International Registration No. : 1406088]
Orcan Energy AG
Rupert-Mayer-Straße 44 81379 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Motors, engines, machines and parts of machines for generating, converting and recovering current or mechanical 
energy from heat, and accessories; internal combustion engines with coupled heat exchangers for generating current and 
heat, being complete units in the form of energy recovery modules.

Cl.11;Small power stations, including block-unit power stations, in the form of modules for generating heat, converting 
heat and recovering heat.

Cl.42;Scientific and technological services and research and development relating thereto, in particular in the field of 
energy generation and energy conversion; scientific and technological consultancy and services in the field of energy 
technology, energy generation, energy saving and environmental protection and research into environmental protection.
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Priority claimed from 15/11/2017; Application No. : 30 2017 029 196 ;Germany 

3859723    02/05/2018
[International Registration No. : 1406267]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; databases; bioinformatics software; chemo informatics software; software
for use in biological and chemical modelling, analysis and information management; software for computer-aided 
molecular design, data processing and data analysis; chemical data analysis software; drug discovery information 
systems software; pre-programmed magnetic and/or optical media.

Cl.38;Providing access to databases; leasing access time to databases.

Cl.42;Design, updating and rental of computer software, hardware, computer systems and databases; analysis of 
databases and computer systems; computer consultancy; programming work for the provision of computer databases; 
biotechnology and pharmaceutical research; professional consultancy in relation to biotechnology and drug 
development; technical project studies; scientific research and development for others; analysis and preparation of data 
for scientific research; provision of information in relation to biology, genomics, proteomics, chemistry, biotechnology, 
Drug discovery and drug development; provision of scientific information related to pharmacy.

Cl.45;Licensing of software.
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Priority claimed from 04/09/2017; Application No. : 4385919 ;France 

3859734    01/03/2018
[International Registration No. : 1406130]
SOCIETE EUROPEENNE DES PRODUITS REFRACTAIRES
"Les Miroirs" - 18 avenue d'Alsace F-92400 COURBEVOIE France

Proposed to be Used
IR DIVISION
Cl.1;Technical ceramic compositions for the manufacture of refractory materials; metal oxides; mixtures of metal oxides
used as components in the manufacture of refractory materials.

Cl.11;Furnaces; industrial furnaces; furnaces for the chemical industry; furnaces for the glass industry; furnaces for 
the iron and steel industry; linings for industrial furnaces.

Cl.19;Refractory linings for use in oven and furnace construction, namely: inner refractory furnace linings not of metal; 
building materials not of metal, namely: refractory materials, refractory concrete, refractory blocks for furnaces and 
refractory bricks.
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3859773    06/03/2018
[International Registration No. : 1406105]
VINCKE HYDRAULIC S.L.
Carretera Nacional 340, Km. 1245,3 Molins de Rei E-08750 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); transmission belts and couplings 
(other than for land vehicles), particularly hydraulic motors and turbines.

Cl.12;Rotary hydraulic shock absorbers for vehicles; hydraulic circuits for automobiles; hydraulic circuits for vehicles; 
hydraulic connectors for vehicles; hydraulic clutches for land vehicles; hydraulic disk brakes; hydraulic rotary motors for 
land vehicles.

Cl.17;Hydraulic hoses made of plastic; hydraulic hoses made of rubber; hydraulic hoses (not of metal, other than parts 
of hydraulic systems for vehicles); flexible tubes, tubes, hoses and accessories thereof, including valves; non-metallic, 
flexible tubes.
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Priority claimed from 08/09/2017; Application No. : 87601951 ;United States of America 

3860358    05/03/2018
[International Registration No. : 1404186]
X-Vax Technology, Inc.
4 World Trade Center, 49th Floor, 150 Greenwich Street New York NY 10007 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Vaccines.

Cl.42;Research and development services for vaccines.

7130



Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

3860362    03/04/2018
[International Registration No. : 1404545]
Fondation Antenna Technologies
24 avenue de la Grenade CH-1207 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 17/11/2017; Application No. : 30 2017 029 483 ;Germany 

3860363    29/03/2018
[International Registration No. : 1404278]
Infineon Technologies AG
Am Campeon 1-15 85579 Neubiberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Chips (integrated circuits); semiconductor chips; semiconductor components; semiconductors; microprocessors; 
microcontroller; transistors [electronic]; electric and electronic power controllers; firmware for microprocessors.

Cl.42;Design and development of semiconductor components.
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3860364    14/02/2018
[International Registration No. : 1404177]
SMARTFLEX TECHNOLOGY PTE LTD
27 Ubi Road 4, 04-01 Singapore 408618 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Smart cards; smart card readers; storage cards [smart cards]; integrated circuit cards [smart cards]; smart cards 
[integrated circuit cards]; blank integrated circuit cards [blank smart cards]; semiconductor chips; semiconductor wafers; 
semiconductor elements; semiconductors [integrated circuits]; integrated circuits; integrated circuit cards; integrated 
circuit chips; integrated circuit boards; integrated circuit modules; chips [integrated circuits]; integrated circuit packages; 
integrated circuit memories; cards with integrated circuits; wafers for integrated circuits; masks for making integrated 
circuits; probes for testing integrated circuits; cards incorporating integrated circuits; sockets for testing integrated 
circuits; test probe assemblies for integrated circuits; electronic chips for the manufacture of integrated circuits; 
electronic chips [semi-conductors] for the manufacture of integrated circuits.

Cl.40;Custom assembling of materials for others; custom assembling of electrical and electronic components, smart 
cards, smart card modules, semi-conductors, semi-conductor chips, integrated circuits, integrated packages and 
integrated circuit chips; custom manufacturing of electrical and electronic components, smart cards, smart card modules, 
semi-conductors, semi-conductor chips, integrated circuits, integrated packages and integrated circuit chips; 
encapsulation of electrical and electronic components, smart cards, smart card modules, semi-conductors, semi-
conductor chips, integrated circuits, integrated packages and integrated circuit chips; consultancy services for all the 
aforesaid services.

Cl.42;Engineering testing; design, engineering and testing of smart cards, smart card modules, semiconductors, 
integrated circuits and electronic components; software engineering services; research and development services 
relating to smart cards, smart card modules, semiconductors, integrated circuits and electronic components; technical 
consultation services relating to design, engineering and testing of smart cards, smart card modules, semiconductors, 
integrated circuits and electronic components.

7133



Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

3860443    23/04/2018
[International Registration No. : 1406321]
Leobeo GmbH
Mevissenstraße 16/03 50668 Köln Germany

Proposed to be Used
IR DIVISION
Cl.12;Strollers; baby carriages; children's safety seats for automobiles; carts; covers for baby strollers; canopies for 
baby strollers.

Cl.18;Sling bags for carrying infants.

Cl.20;Mattresses; pillows; high chairs for babies; non-metal hooks for wall hangings; infant walkers; wall-mounted 
baby changing platforms; playpens for babies; baby changing mats; cribs for babies.
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3860449    27/02/2018
[International Registration No. : 1405410]
Qumulo, Inc.
1501 4th Ave 1600 Seattle WA 98101 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer network-attached storage (NAS) hardware; computer network-attached storage hardware for use in 
storing, curating and managing data; data-aware scale-out computer network-attached storage (NAS) software; 
programmable flash-first hybrid storage software; computer hardware and software that provides real-time analytics on 
data usage patterns and data usage workloads for improving enterprise storage performance and capacity.

Cl.42;Providing temporary use of on-line non-downloadable cloud computing data-aware scale-out computer network-
attached storage (NAS) software; providing temporary use of on-line non-downloadable cloud computing programmable 
flash-first hybrid storage software; providing temporary use of on-line non-downloadable cloud computing software that 
provides real-time analytics on data usage patterns and data usage workloads for improving enterprise storage 
performance and capacity; technical support services namely, troubleshooting in the nature of diagnosing computer 
hardware and software problems in the field of computer network-attached storage; cloud-based monitoring of cluster 
uptime, performance and capacity usage in the field of computer network-attached storage; creating and hosting an 
online community featuring shared communications between community members interested in computer network-
attached storage.
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Priority claimed from 15/11/2017; Application No. : 30 2017 029 195 ;Germany 

3860450    02/05/2018
[International Registration No. : 1406319]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software; databases; bioinformatics software; chemo informatics software; software
for use in biological and chemical modelling, analysis and information management; software for computer-aided 
molecular design, data processing and data analysis; chemical data analysis software; drug discovery information 
systems software; pre-programmed magnetic and/or optical media.

Cl.38;Providing access to databases; leasing access time to databases.

Cl.42;Design, updating and rental of computer software, hardware, computer systems and databases; analysis of 
databases and computer systems; computer consultancy; programming work for the provision of computer databases; 
biotechnology and pharmaceutical research; professional consultancy in relation to biotechnology and drug 
development; technical project studies; scientific research and development for others; analysis and preparation of data 
for scientific research; provision of information in relation to biology, genomics, proteomics, chemistry, biotechnology, 
Drug discovery and drug development; provision of scientific information related to pharmacy.

Cl.45;Licensing of software.
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Priority claimed from 14/12/2017; Application No. : 711318 ;Switzerland 

3860455    18/01/2018
[International Registration No. : 1406330]
Kuoni Global Travel Services (Schweiz) AG
Elias-Canetti-Strasse 2 CH-8050 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications; computer software; all the aforesaid goods for use in connection with travel agency 
services.

Cl.16;Printed matter for use in connection with travel agency services.

Cl.35;Advertising; business management consultancy; business management assistance; organization of exhibitions 
for commercial or advertising purposes; strategic management and marketing of tourism destinations (destination 
management).

Cl.39;Travel agency services, namely travel organization, reservation, arrangement and mediation as well as traffic and 
transport services; escorting of travelers.

Cl.41;Education, training, entertainment; sporting and cultural activities; organization and arrangement of participation 
in colloquiums, conferences, conventions, seminars, exhibitions and events for cultural, recreational and educational 
purposes; leisure services.

Cl.43;Arrangement and brokerage in connection with temporary accommodation and provision of food and drink.
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3860456    12/02/2018
[International Registration No. : 1404137]
BONBONS BARNIER
Rue de la Chênaie F-76800 SAINT-ETIENNE-DU-ROUVRAY France

Proposed to be Used
IR DIVISION
Cl.30;Confectionery products, all these products being of French origin or made in France.

Cl.35;Retail and wholesale of confectionery products of French origin or made in France.
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3860475    15/03/2018
[International Registration No. : 1405428]
ERREPPI S.r.l.
Via dell'industria, 2 - Z.I. I-06031 Bevagna (PG) Italy

Proposed to be Used
IR DIVISION
Cl.7;Agricultural implements other than hand-operated; elevating apparatus; elevating apparatus; construction 
equipment; agricultural, gardening and forestry machines and apparatus; cultivators [machines]; agricultural conveyors 
(machines); elevators [lifts]; cranes [lifting and hoisting apparatus]; agricultural treatment machines for passing over 
crops; agricultural machines for cultivating; agricultural machines for gathering fruit; agricultural machines for grass 
collecting; towable agricultural machines, road construction machines; agricultural machines; multi-purpose agricultural 
machines; self-propelled operating machines; operating machines for use at altitude; machines for maintaining green 
areas; machines for maintaining roads and public areas; pollination machines; pruning machines; cleaning machines for 
streets; urban cleaning machines; construction machines; pesticide treatment machines; agricultural machine tools; 
robotic mechanisms used in agriculture; motorized cultivators; power tillers; sprayers [machines] for agricultural use in 
spraying fungicide; sprayers [machines] for agricultural use in spraying herbicide; self-propelled aerial platforms; tree 
shaking machines for hanging fruit (olives, nuts, hazelnuts, almonds, apricots, cherries, and the like); shaking machines 
for tractors for collecting olives; agricultural implements, other than hand-operated; looms; transmissions for machines; 
stem crushing machines; tree vibrators (machines) for hanging fruit (olives, nuts, hazelnuts, almonds, apricots, cherries, 
and the like); rigid-frame agricultural machines; articulated agricultural machines.

Cl.12;Forklift trucks; self-propelled, all-terrain fork-lift trucks; motorised crawler wheelbarrows; caissons (vehicles); all-
terrain vehicles; agricultural four-wheel drives; agricultural transport vehicles; tracked mini-transporters; parts and 
fittings for land vehicles; trailers [vehicles]; single-axle trailers with drive axles; single-axle towed trailers; agricultural 
trailers; powered agricultural trailers; powered agricultural trailers for motorised cultivators and power tillers; agricultural 
trailers for motorised cultivators and power tillers; agricultural trailers for tractors; trailers for motorised cultivators; 
trailers for power tillers; transporters; agricultural tractors; electric tractors; powered tractors with an articulated frame; 
powered tractors with an articulated frame; agricultural tractors with a load bed; tool-carrying tractors; all-terrain powered 
vehicles; electric agricultural transport vehicles; electric vehicles for maintaining green areas; electric vehicles for urban 
maintenance; electric transport vehicles for use in greenhouses; all-terrain-vehicles (ATVs).
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Priority claimed from 13/06/2017; Application No. : 708571 ;Switzerland 

3860481    11/12/2017
[International Registration No. : 1406211]
Wenger S.A.
Route de Bâle 63 CH-2800 Delémont Switzerland

Proposed to be Used
IR DIVISION
Cl.8;Cutlery, knives (hand tools), multi-function knives, pocket knives, folding knives; hand-operated hand tools and 
implements; pliers, saws, screwdrivers, awls, wood chisels, hex key wrenches, drills (hand tools), fish scalers, hook 
removers, files, nail files, nail clippers, tweezers, scissors, knife sharpeners, spatulas, wire strippers; multi-function 
knives and multi-function hand tools and implements (hand-operated); multi-function knives and multi-function hand 
tools and implements (hand-operated) including blades for knives and/or pliers and/or saws and/or screwdrivers and/or 
awls and/or wood chisels and/or hex key wrenches and/or drills (hand tools) and/or fish scalers and/or files and/or nail 
files and/or nail clippers and/or tweezers and/or scissors and/or knife sharpeners and/or spatulas and/or wire strippers 
and/or can openers and/or multipurpose hooks; forks and spoons; blade sharpening instruments; knife covers, sheaths 
for knives and hand-operated tools and implements.

Cl.9;Measuring, signaling, emergency (life-saving) apparatus and instruments; measuring gauges, thermometers (not 
for medical use), barometers, altimeters, compasses; spectacles (optics), sunglasses, sports glasses, spectacle cases, 
magnifying glasses (optics); apparatus for recording, transmission and reproduction of sound or images, MP3 players; 
magnetic recording media; telephones, including portable telephones; data processing apparatus and computer hardware 
and software, digital diaries and digital organizers with USB port and memory cards (flash cards), USB Flash Drives, USB 
hardware, USB extensions; covers and cases for smartphones, laptop cases; magnifying glasses (optics) and/or 
measuring gauges and/or thermometers (not for medical use) and/or barometers and/or altimeters and/or compasses 
and/or MP3 players and/or USB Flash Drives.

Cl.14;Timepieces and chronometric instruments.

Cl.18;Trunks and suitcases; bags, briefcases (leather goods), document cases, wallets, beach bags, bags for campers, 
shopping bags, handbags, travel bags, school bags, backpacks; umbrellas, parasols and walking sticks.
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Priority claimed from 27/11/2017; Application No. : 2017-155662 ;Japan 

3860483    04/01/2018
[International Registration No. : 1405184]
Sanyo Chemical Industries, Ltd.
11-1, Ikkyo Nomoto-cho, Higashiyama-ku, Kyoto-shi 605-0995 Kyoto Japan

Proposed to be Used
IR DIVISION
Cl.5;Hemostatics for medical purposes; pharmaceutical preparations for use as surgical sealants; pharmaceutical 
preparations for use as sealing agents for surgical purposes; surgical glues; medical adhesives for binding internal 
tissue; medical adhesives for binding wounds; pharmaceutical preparations for hemostasis management; liniments; 
pharmaceutical preparations; reagent paper for medical purposes.

Cl.10;Artificial membrane for vascular use; surgical apparatus and instruments for medical use; medical apparatus and 
instruments.
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3860498    16/01/2018
[International Registration No. : 1405204]
Carl Zeiss AG
Carl-Zeiss-Str. 22 73447 Oberkochen Germany

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments.

Cl.10;Surgical, medical and dental head loupes and parts thereof.
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3860504    22/02/2018
[International Registration No. : 1405411]
FUCHS Lubritech GmbH
Werner-Heisenberg-Straße 1 67661 Kaiserslautern Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances, chemical materials and chemical preparations for use in the metal and foundry industries, 
chemical additives for lubricants, chemical release agents, mordants for metals.

Cl.4;Lubricants and industrial oils, industrial greases and fluids; lubricants for transformation of metals; graphite 
lubricants, sprayable lubricants, non-chemical additives for lubricants and industrial oils; release agents in the form of 
oils and greases for use in the metal and foundry industries.
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Priority claimed from 15/11/2017; Application No. : 87686086 ;United States of America 

3860513    02/03/2018
[International Registration No. : 1405420]
ScrollMotion, Inc.
1460 Broadway, 12th Floor New York NY 10036 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software used to create and distribute interactive sales, marketing and business training 
presentations on mobile computing devices; all of the foregoing excluding applications for social and enterprise 
networking, customer relationship management, spiritual growth and transformation, and loyalty and incentive programs.

Cl.42;Providing cloud-based, non-downloadable software as a service (SAAS) services for development of customized 
mobile applications featuring interactive presentations, pitch decks, portfolios, product catalogs, annual reports and 
other sales, marketing and training collateral for mobile devices; all of the foregoing excluding applications for social and 
enterprise networking, customer relationship management, spiritual growth and transformation, and loyalty and incentive 
programs.
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Priority claimed from 18/09/2017; Application No. : 4389157 ;France 

3860584    09/02/2018
[International Registration No. : 1406214]
I.G.E.+X.A.O.
16 boulevard Déodat de Séverac F-31770 COLOMIERS France

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus, namely, data processing apparatus for computer aided design; CAD software; software 
for computer aided design for mechanical and industrial design; software for managing the life cycle of electrical 
equipment; software for simulation dedicated to electricity; recorded software for computer aided design, for managing 
the life cycle of electrical equipment; software for the design and maintenance of electrical equipment; electric design 
software; software for the manufacture of electrical equipment; software for the design and modification of electrical 
wiring; software for assembly lines and industrial maintenance services.

Cl.41;Training in the use of software for computer aided design, software for managing the life cycle of electrical 
equipment, software for simulation dedicated to electricity.

Cl.42;Design, installation and maintenance of software; computer programming services; computer programming in the
fields of computer aided design, management of the life cycle of electrical equipment and simulation dedicated to 
electricity; services provided by a computer engineer; information and advice relating to computer technology and 
programming in the fields of computer aided design, management of the life cycle of electrical equipment and simulation 
dedicated for electricity; publishing of software in the fields of mechanical engineering; publishing of software intended 
for computer aided design, management of the life cycle of electrical equipment, simulation dedicated to electricity.
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Priority claimed from 14/09/2017; Application No. : 30 2017 023 367 ;Germany 

3860600    01/03/2018
[International Registration No. : 1406065]
Schott Aktiengesellschaft
Hattenbergstrasse 10 55122 Mainz Germany

Proposed to be Used
IR DIVISION
Cl.10;Cartridges being parts of or fittings for medical apparatus and instruments.

Cl.20;Primary packaging containers made of plastic for pharmaceutical preparations; cartridges made of plastic.

Cl.21;Primary packaging containers made of special glass for pharmaceutical preparations; cartridges made of special 
glass.
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3860607    24/01/2018
[International Registration No. : 1406281]
Shandong Qiansen Wood Industry Group Co., Ltd.
Shangye Town Industrial Park, Feixian, Linyi City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.19;Building timber; plywood; veneers; veneer wood; xylolith; windows, not of metal; doors, not of metal.

Cl.20;Furniture; mirrors [looking glasses]; doors for furniture; works of art of wood, wax, plaster or plastic; funerary 
urns; placards of wood or plastics; slatted indoor blinds; work benches; bolsters.
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3860618    02/02/2018
[International Registration No. : 1406246]
Megmilk Snow Brand Co., Ltd.
1-1, Naebo-cho, 6-chome, Higashi-ku 065-0000 Sapporo Japan

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements and/or nutrition for humans 
and animals; plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for 
destroying vermin; fungicides, herbicides; food for babies; powdered milk for babies, infants and young children; liquid 
or powdered milk for babies, infants, young children and children; follow-up milk for infants and young children; 
powdered milk for medical treatment of congenital abnormal syndrome; lacteal flour for babies; dietetic substances 
adapted for medical use; dietetic beverages adapted for medical purposes; dietetic food adapted for medical purposes; 
dietetic food preparations adapted for medical purposes; food- supplements not for medical purposes; mineral food 
supplements; medicated confectionery; medicated drinks; medical drinks; medical teas; herb teas for medical purposes; 
mineral water for medical purposes; therapeutic dietary food preparations intended to prevent gastro- esophageal reflux 
adapted for pharmaceutical purposes; dietetic bread adapted for medical use; royal jelly for medical purposes; medical 
herb; vitamin preparations; enteral nutrition; albuminous preparations for medical purposes; milk ferments for 
pharmaceutical purposes; milk sugar (lactose); enzymes preparations for medicinal purposes; enzymes for medicinal 
purposes; amino acids for medicinal purposes; protein for medical and veterinary use; peptide for medical and veterinary 
use; whey peptide for medical and veterinary use; ceramide for medical and veterinary use; milk ceramide for medical and 
veterinary use; sphingomyelin for medical and veterinary use; iron lactoferrin for medical and veterinary use; microbe for 
medical and veterinary use; microorganism for medical and veterinary use; non- medicated nutrients being nutritional 
supplements; nutritional and dietary supplements (other than for medical purposes); functional beverages, functional 
beverages fortified with protein (non-alcoholic beverages), functional beverages fortified with whey protein (non-alcoholic 
beverages), functional beverages fortified with milk protein (non-alcoholic beverages), functional beverages fortified with 
whey (non-alcoholic beverages), functional beverages fortified with whey peptide (non-alcoholic beverages), functional 
beverages fortified with peptide (non-alcoholic beverages), functional beverages fortified with milk ceramide (non- 
alcoholic beverages), functional follow-up beverages fortified with ceramide (non-alcoholic beverages), functional 
beverages fortified with sphingomyelin (non- alcoholic beverages), functional beverages fortified with iron lactoferrin 
(non-alcoholic beverages), functional beverages fortified with milk fat (non-alcoholic beverages), functional beverages 
fortified with vitamins and minerals (non-alcoholic beverages), functional beverages fortified with protein vitamins and 
minerals (non-alcoholic beverages), functional beverages fortified with protein and vitamins (non-alcoholic beverages), 
functional beverages fortified with protein and minerals (non-alcoholic beverages), all of the aforesaid being dietary 
supplements; functional beverages being dietary supplements not for medical purposes; dietary supplements for animal; 
meal replacements (for medical use) or (for pharmaceutical purposes); nutritional consumption in the form of powder, 
granule, grain, tablet, liquid, gel, jelly and capsule made from protein, or whey peptide, or whey, or ceramide, or 
sphingomyelin, or iron lactoferrin.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; edible oils and fats; powdered milks; fresh milk; skimmed milk; condensed milk; evaporated milk; 
milk beverages; milk-based beverages; fermented milk; yoghurt; butter; cheese; cheese spread; cream; milk ceramide 
(milk products); ceramide (milk products); sphingomyelin (milk products); iron lactoferrin (milk products); milk and milk 
products; milk (liquid or powdered) for young children and children; liquid or powdered milk for pregnant and lactancy 
period women; liquid or powdered milk for adults and elder men; artificial cheese (or imitation cheese); margarine and fat 
spreads; fat-containing mixtures for bread; fatty substances for the manufacture of edible fats; non-dairy cream (cream 
made from edible oils and/or fats); compound cream (cream made from dairy cream and edible oils and/or fats); lard for 
food; chocolate nut butter; peanut butter; fermented soybeans; fermented bean curd; whey; meat products; seafood 
products; jellies; jams; compotes; soups; liquid or powdered milk with additional vitamins and minerals for adults and 
elder men; liquid or powdered milk with additional milk protein for adults and elder men; albumin milk.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastries and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); fruit sauce; spices; ice; coffee beans; seasonings; aromatic preparations for food (not from essential oils); 
husked barley; husked oats; flour for food; gluten for food; cereal preparations; chinese stuffed dumplings (gyoza, 
cooked); pizza crust; sandwich; chinese steamed dumplings (shumai, cooked); sushi; steamed buns stuffed with minced 
meats (chinese-manjuh); hamburgers (sandwiches); pizzas; box lunch (being prepared meals); hot dogs (sandwiches); 
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meat pie; ravioli; confectionery and bread and buns; instant confectionery mixes; ice cream mixes; sherbet mixes; yeast 
powder; binding agents for ice cream; meat tenderizers for household purpose; preparations for stiffening whipped 
cream; sake lees; chocolate-based beverages; cocoa-based beverages; coffee-based beverages; tea-based beverages; 
ice cream; sherbets; frozen yoghurt (confectionery ices); fruit jellies (confectionery or desserts); puddings (desserts); 
mousse (desserts); seasoned powder for sprinkling on rice; pizza sauce; pasta sauce; chocolate sauce; maple sauce 
(sauce made from mainly maple syrup); dessert sauce; chocolate spreads.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages; beer; beer wort; extracts of hops for making beer; mineral water 
(beverages); table waters; waters (beverages); aerated water; soda water; preparations for making aerated water; ginger 
ale; powders for effervescing beverages; pastilles for effervescing beverages; carbonated drinks (refreshing beverages); 
fruit beverages and fruits juices; lemonades; non-alcoholic fruit nectars; tomato juice (beverage); vegetable juices 
(beverages); sherbets (beverages); syrups for beverages; essences for making beverages; preparations for making 
beverages; whey beverages; isotonic beverages; non-alcoholic beverages; mixed fruit and vegetable juices; functional 
water-based beverages; functional water-based beverages fortified with protein (non-alcoholic beverages); functional 
water-based beverages fortified with whey protein (non-alcoholic beverages); functional water-based beverages fortified 
with milk protein (non- alcoholic beverages); functional water-based beverages fortified with whey (non-alcoholic 
beverages); functional water-based beverages fortified with whey peptide (nonalcoholic beverages); functional water-
based beverages fortified with peptide (nonalcoholic beverages); functional water-based beverages fortified with milk 
ceramide (non-alcoholic beverages); functional water-based beverages fortified with ceramide (non-alcoholic beverages); 
functional water-based beverages fortified with sphingomyelin (non-alcoholic beverages); functional water-based 
beverages fortified with iron lactoferrin (non-alcoholic beverages); functional water-based beverages fortified with milk fat 
(non-alcoholic beverages); functional water-based beverages fortified with vitamins and minerals (non-alcoholic 
beverages); functional water-based beverages fortified with protein, vitamins and minerals (non-alcoholic beverages); 
functional water-based beverages fortified with protein and vitamins (non-alcoholic beverages); functional water- based 
beverages fortified with protein and minerals (nonalcoholic beverages); sport drinks.
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Priority claimed from 04/10/2017; Application No. : 30 2017 110 030 ;Germany 

3860621    01/03/2018
[International Registration No. : 1406265]
Semikron International GmbH
Sigmundstrasse 200 90431 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic components; power transformer; voltage converters; voltage regulators; semiconductor 
devices; semiconductor components; particularly discrete and integrated semiconductor devices; transistors, particularly 
bipolar transistors, field-effect transistors and power transistors; diodes, particularly power diodes; thyristors, 
particularly power thyristors; power semiconductor modules; power semiconductor modules with power semiconductor 
components; power semiconductor modules with pressure device for electrical contacting of substrates, connecting 
elements and power semiconductor devices; power semiconductor modules with pressure devices for thermal bonding of 
substrates, connecting elements and power semiconductor devices; converter units with power semiconductor modules, 
also with other electrical and electronic components as well as power converter systems built from these converter units.

Cl.12;Electrical and electronic components for vehicles; power converters; voltage transformer; voltage regulator; 
semiconductor devices; semiconductor devices, in particular discrete and integrated semiconductor devices; transistors, 
particularly bipolar transistors, field-effect transistors and power transistors; diodes, particularly power diodes; 
thyristors, particularly power thyristors; power semiconductor modules; power semiconductor modules with power 
semiconductor components; power semiconductor modules with pressure devices for the electrical contacting of 
substrates, connecting elements and power semiconductor components; power semiconductor modules with pressure 
devices for thermal contacting of substrates, connecting elements and power semiconductor components; converter 
units with power semiconductor modules, including other electrical and electronic components; all aforementioned 
goods for vehicles or for use in vehicles on land, in the air or on water.
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3860642    08/02/2018
[International Registration No. : 1405145]
GROUPE EXO-TIC
8 rue de la Pépinière F-67360 WOERTH France

Proposed to be Used
IR DIVISION
Cl.24;Upholstery fabrics; covers for cushions; bed blankets; sheets; eiderdowns [quilts]; hand towels of textile; pillow 
shams; duvet covers; Bath linen; bed linen; household linen; tablecloths not of paper; curtains; towels of textile 
materials; Washing mitts; table napkins of textile; place mats not of paper.

Cl.25;Shirts; blouses; singlets; briefs; nightgowns; tee-shirts; sweatshirts; smock tops; jumper suits; cardigans; 
dresses; sports jerseys; bathing suits; shawls; turbans; lingerie; pajamas; saris; petticoats; Neck wear; tank tops; 
pullovers; underwear; kimonos; tracksuits; jeans; dressing gowns (robes); nightwear; underwear [lingerie]; bandeaux 
[clothing]; sweaters; shorts; Bermuda shorts; jackets; scarves; sashes for wear; parkas; vests; socks; skirts; culottes; 
bandanas [neckerchiefs]; overcoats; pareus; dressing gowns; belts; trousers; gloves; coats; Footwear; bedroom slippers;
beach footwear; boots; half-boots; sandals; slippers; Hats; caps; visors; caps (bonnets).

Cl.35;Commercial business management; commercial administration of the licensing of the goods and services of 
others; business management assistance; business management consultancy; Procurement services for others 
[purchasing goods and services for other businesses]; administrative processing of purchase orders; commercial or 
industrial company management assistance; market research; retail or wholesale services and presentation on any 
means of communication for retail sale or wholesale of clothing, footwear, boots, half-boots, sandals, slippers, hats, caps, 
visors, bonnets.
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Priority claimed from 14/07/2017; Application No. : 2017-095189 ;Japan 

3860777    10/01/2018
[International Registration No. : 1405400]
ARONKASEI CO., LTD.
2-8-6, Nishi-shimbashi, Minato-ku Tokyo Japan

Proposed to be Used
IR DIVISION
Cl.1;Plastics [raw materials]; thermoplastic elastomer resin; thermoplastic elastomer resins for use in manufacturing in 
a wide variety of industries; silicones; compositions for repairing tires [tyres]; plastisols; synthetic resins, unprocessed; 
unprocessed synthetic resins for use in a wide variety of industry and science; artificial resins, unprocessed; 
unprocessed artificial resins for use in a wide variety of industry and science; unprocessed plastics in all forms; 
unprocessed polymer resins; chemicals; chemicals for use in a wide variety of industry and science.

Cl.17;Plastic semi-worked products; thermoplastic elastomers in the form of pellets; semi-processed acrylic resins; 
semi-processed synthetic resins; sheets of regenerated cellulose, other than for wrapping; foil of regenerated cellulose, 
other than for wrapping; artificial resins [semi-finished products]; semi-processed foams or films of plastic in the nature 
of filtering materials; semi-processed cellulose acetate; semi-processed plastic substances; viscose sheets, other than 
for wrapping; plastic film, other than for wrapping; anti-dazzle films for windows [tinted films]; raw or semi-worked rubber;
liquid rubber; ebonite [vulcanite]; vulcanite [ebonite] molds [moulds]; sleeves of rubber for protecting parts of machines; 
rubber solutions; balata; raw or semi-worked gum; latex rubber; valves of rubber or vulcanized fiber [not including 
machine elements]; gaskets; non-metal junctions for pipes; joint packings; waterproof packings; flanges of plastics; 
packings for flanges of plastics; electrical insulating materials; washers of rubber; washers of vulcanized fibre; rubber 
stoppers; rubber lids and caps for industrial packaging containers.
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Priority claimed from 13/02/2018; Application No. : 3704193 ;Spain 

3860794    22/02/2018
[International Registration No. : 1406108]
MARBYS LOGICAL FOOD PROCESS, S.L.
Pol. Ind. Arboledas II, Avda. de Drago, 15-28 E-45200 ILLESCAS (TOLEDO) Spain

Proposed to be Used
IR DIVISION
Cl.1;Food preservatives, food preserving compounds; emulsifiers for use in food manufacture, emulsifiers for food 
preparations.

Cl.5;Antioxidant food supplements.
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3860845    05/03/2018
[International Registration No. : 1406169]
EMKA Beschlagteile GmbH & Co. KG
Langenberger 32 42551 Velbert Germany

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for the electric industry, mechanical engineering, air conditioning technology and apparatus 
construction, namely lever locks, pivoted lever locks, bar locks, escutcheons and rosettes, locking rods, rod guides, bolt 
locks, sash fasteners, locking tongues, grips, handles, L handles, opening handles, bar handles, push fittings, rollers, 
hinges, bearing pins, bearing bushes, welded reels, lid stays, hinged doors, door stops, rim locks, spring latches, 
clamping bracket locks, snap locks.

Cl.17;Goods of synthetic and natural rubber for technical purposes, namely gaskets and stops in the form of profiles 
and mouldings, lip profiles, clamping profiles, push-on profiles, edge protection profiles.

Cl.20;Fittings of plastic for the electric industry, mechanical engineering, air conditioning technology and apparatus 
construction, namely lever locks, pivoted lever locks, bar locks, escutcheons and rosettes, locking rods, rod guides, bolt 
locks.

7154



Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

Priority claimed from 27/11/2017; Application No. : 017528407 ;European Union 

3860869    19/04/2018
[International Registration No. : 1405903]
Roche Diagnostics GmbH
Sandhofer Str. 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, genomic, measuring and data processing apparatus, devices and instruments; apparatus, devices and 
instruments for identifying, sequencing, analyzing, measuring and/or recording DNA or other molecules (for non-medical 
purposes); laboratory devices for use in research and science; laboratory instruments, namely, devices for analysis of 
nucleic acids and for DNA sequencing; nucleic acid sequencers; imaging devices and analyzers; genotyping and gene 
expression microarrays, associated mapping files and associated kits for analyzing nucleic acids for scientific, 
pharmaceutical and medical research purposes; software for scientific, pharmaceutical and medical research purposes; 
computer systems and software for collecting, storing, analyzing and reporting biological information, and for sample 
tracking and managing projects, laboratory workflow and data, for use in the fields of scientific, diagnostic and clinical 
research and for clinical diagnostic purposes; software for use in analyzing, managing and visualizing DNA sequencing 
data.

Cl.10;Medical apparatus, devices and instruments; diagnostic and testing apparatus, devices and instruments for 
medical purposes; apparatus, devices and instruments for identifying, sequencing, analyzing, measuring and/or 
recording DNA or other molecules for medical purposes; diagnostic and analytical apparatus for medical purposes; 
medical equipment, namely, devices for analyzing nucleic acids and for DNA sequencing for the purpose of rendering 
medical treatment and diagnosis.

Cl.42;Scientific research and consultancy services related thereto; scientific research and consultancy services related 
thereto in the fields of genome sequence analysis and reporting; medical research services; providing DNA screening for 
scientific research purposes; providing diagnostic services for others in the fields of science and research related 
thereto; consulting services in the field of cloud computing in the fields of life science; technical support services, 
namely, infrastructure management services for monitoring, administration and management of cloud computing IT and 
application systems in the fields of life science; computer services, namely cloud hosting provider services for storing, 
analyzing and sharing data in the fields of life science; providing online non-downloadable software for the custom 
design and ordering of assays and reagents; design and development of laboratory instruments and computer systems 
for use in science and clinical research; consultancy, information and advisory services in the field of analysis of 
biomolecules.

Cl.44;Medical services for analysis of genetics; genetic testing for medical purposes; nucleic acid based testing for 
medical purposes; medical services in the field of nucleic acid analysis; medical services in the field of genetic screening.
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Priority claimed from 27/10/2017; Application No. : 87662984 ;United States of America 

3860929    26/02/2018
[International Registration No. : 1405405]
Hover Developer Services, Inc.
4202 Chilberg Avenue SW Seattle WA 98116 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software development kits (SDK); computer software development tools; computer software, namely, software 
development tools for the creation of mobile applications in the field of mobile payments and financial transactions.

Cl.42;Computer software development in the field of mobile applications; computer software development in the field of
financial transactions; software as a service (SAAS) featuring computer software development tools; software as a 
service (SAAS) featuring computer software for the creation of mobile applications in the field of mobile payments and 
financial transactions.
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3861057    11/01/2018
[International Registration No. : 1404687]
Aktsionernoe obshchestvo «Tsifrovoe Televidenie»
Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; accumulators, electric; accumulators, electric, for vehicles; accelerometers; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] apparatus; distillation 
apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check 
franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for 
underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for the production
of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; 
stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial 
purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic
apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting 
at a distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; electronic tags for goods; lens hoods; 
magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets, 
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; bullet-proof clothing; signalling buoys; life 
buoys; marking buoys; directional compasses; vacuum gauges; electrolysers; variometers; verniers; scales; letter 
scales; weighbridges; precision balances; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
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video cassettes; video telephones; video screens; viewfinders, photographic; sockets, plugs and other contacts [electric 
connections]; micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; voltmeters; 
mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers 
[measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; hygrometers; 
hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding leads; plumb bobs; range 
finders; densimeters; densitometers; optical goods; detectors; smoke detectors; counterfeit [false] coin detectors; 
joysticks for use with computers, other than for video games; transparencies [photography]; slide projectors; diaphragms 
[photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; 
disks, magnetic; optical discs; circular slide rules; disk drives for computers; juke boxes for computers; DNA chips; 
electronic notice boards; bullet-proof waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads 
for electric wires; nose clips for divers and swimmers; locks, electric; alarm bells, electric; electric door bells; signal 
bells; bells [warning devices]; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; 
marine depth finders; probes for scientific purposes; buzzers; needles for record players; measures; pressure measuring 
apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure indicators; temperature 
indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; mathematical 
instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth instruments; 
interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial cables; fibre 
[fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; calculating 
machines; pocket calculators; decompression chambers; cinematographic cameras; mouth guards for sports; life-saving 
capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, magnetic; 
video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game machines; 
encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated teller 
machines [ATM]; cathodes; choking coils [impedance]; spools [photography]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons for bells; mouse pads; 
magnetic encoders; anti-glare visors; collectors, electric; loudspeakers; calibrating rings; protective suits for aviators; 
commutators; compact discs [audio-video]; comparators; marine compasses; computers; laptop computers; tablet 
computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; 
traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; 
cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, for the prevention of traffic 
accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical purposes; lactodensimeters; 
lactometers; vacuum tubes [radio]; flashlights [photography]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying chains; fire escapes; rulers 
[measuring instruments]; slide-rules; optical condensers; contact lenses; correcting lenses [optics]; optical lenses; 
electricity conduits; measuring spoons; magnifying glasses [optics]; thread counters; magnets; decorative magnets; 
close-up lenses; crash test dummies; resuscitation mannequins [teaching apparatus]; mouse [computer peripheral]; 
pressure gauges; divers' masks; solderers' helmets; protective masks; materials for electricity mains [wires, cables]; 
voting machines; money counting and sorting machines; material testing instruments and machines; furniture especially 
made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; metronomes; carpenters' rules; rules [measuring 
instruments]; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for counter-operated 
apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; microprocessors;
microscopes; microtomes; microphones; modems; lightning conductors [rods]; monitors [computer hardware]; monitors 
[computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeves for electric cables; 
teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; surveyors' 
levels; sound recording carriers; magnetic data media; optical data media; computer software, recorded; sheaths for 
electric cables; identification sheaths for electric wires; weighing machines; computer hardware; punched card machines 
for offices; life saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; lenses for 
astrophotography; objectives [lenses] [optics]; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; 
clothing for protection against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for 
protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; 
wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; 
sunglasses; goggles for sports; electronic collars to train animals; signalling panels, luminous or mechanical; radio 
pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters 
of electronic signals; switches, electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for 
protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces for 
laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; wafers for 
integrated circuits; printed circuit boards; compact disc players; cassette players; protective films adapted for computer 
screens; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital signs; 
semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, electric; 
telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording apparatus; 
distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the thickness of 
leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching apparatus; time 
recording apparatus; hemline markers; measuring apparatus; measuring devices, electric; apparatus and instruments for 
astronomy; surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and 
instruments; navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; 
chemistry apparatus and instruments; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; masts for 
wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; 
frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
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protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed regulators 
for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; time switches, 
automatic; relays, electric; safety restraints, other than for vehicle seats and sports equipment; X-ray photographs, other 
than for medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; grids for batteries; 
speaking tubes; horns for loudspeakers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light 
apparatus [signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; scanners [data processing equipment];
integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; connectors [electricity]; sonars; sound locating instruments; lighting ballasts; resistances, electric; 
spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection 
devices for personal use against accidents; audiovisual teaching apparatus; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; thermometers, not for medical 
purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; 
transistors [electronic]; transponders; protractors [measuring instruments]; step-up transformers; transformers 
[electricity]; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than 
for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
control of industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video 
recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft 
prevention installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character 
readers; centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; bar code readers; heat regulating apparatus; photocopiers [photographic, 
electrostatic, thermic]; downloadable ring tones for mobile phones; downloadable image files; downloadable music files; 
animated cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic 
lanterns; signal lanterns; optical lamps; cameras [photography]; glazing apparatus for photographic prints; shutters 
[photography]; darkrooms [photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging 
apparatus [photography]; photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope 
slides; cases for smartphones; cases especially made for photographic apparatus and instruments; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; 
cyclotrons; compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for 
laptops; covers for smartphones; fire blankets; chips [integrated circuits]; jigs [measuring instruments]; pedometers; 
meteorological balloons; electrified rails for mounting spot lights; asbestos screens for firemen; fire hose; protective 
helmets for sports; head guards for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; 
distribution boards [electricity]; workmen's protective face-shields; projection screens; radiology screens for industrial 
purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; 
ergometers; armatures [electricity].

Cl.16;Fountain pens; aquarelles; albums; almanacs; document laminators for office use; mimeograph apparatus and 
machines; atlases; posters; paper bows; table linen of paper; tickets; forms, printed; announcement cards [stationery]; 
note books; pads [stationery]; drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; 
pamphlets; booklets; paper sheets [stationery]; waxed paper; paper for recording machines; paper for radiograms; 
electrocardiograph paper; drawer liners of paper, perfumed or not; wood pulp paper; carbon paper; copying paper 
[stationery]; parchment paper; writing paper; luminous paper; Xuan paper for Chinese painting and calligraphy; toilet 
paper; wrapping paper; filter paper; paper; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; 
newspapers; electrotypes; hectographs; modelling clay; terrestrial globes; drawing sets; engravings; slate pencils; pencil 
leads; document holders [stationery]; pencil holders; chalk holders; holders for checkbooks [cheque books]; holders for 
stamps [seals]; diagrams; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; 
advertisement boards of paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; 
magazines [periodicals]; money clips; tags for index cards; pen clips; bookmarkers; etching needles; tracing needles for 
drawing purposes; periodicals; printed publications; paper shredders for office use; graphic representations; credit card 
imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; tracing cloth; tracing patterns; 
gums [adhesives] for stationery or household purposes; lithographic stones; ink stones [ink reservoirs]; pencils; pencil 
lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], framed or unframed; wood pulp 
board [stationery]; cardboard; hat boxes of cardboard; files [office requisites]; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; cases for stamps [seals]; boxes of paper or cardboard; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; stencils [stationery]; French curves; paper ribbons; typewriter ribbons; 
gummed tape [stationery]; adhesive bands for stationery or household purposes; correcting tapes [office requisites]; 
inking ribbons; inking ribbons for computer printers; adhesive tapes for stationery or household purposes; self-adhesive 
tapes for stationery or household purposes; drawing rulers; square rulers; absorbent sheets of paper or plastic for 
foodstuff packaging; humidity control sheets of paper or plastic for foodstuff packaging; viscose sheets for wrapping; 
sheets of reclaimed cellulose for wrapping; plastic bubble packs for wrapping or packaging; steel letters; type [numerals 
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and letters]; lithographs; paint trays; architects' models; postage stamps; plastics for modelling; graphic prints; 
modelling materials; teaching materials [except apparatus]; sealing compounds for stationery purposes; adhesives 
[glues] for stationery or household purposes; bookbinding material; packaging material made of starches; filtering 
materials [paper]; addressing machines; pencil sharpening machines, electric or non-electric; bookbinding apparatus and 
machines [office equipment]; typewriters, electric or non-electric; folders [stationery]; franking machines for office use; 
chalk for lithography; writing chalk; tailors' chalk; marking chalk; bags [envelopes, pouches] of paper or plastics, for 
packaging; garbage bags of paper or of plastics; painters' easels; hand-rests for painters; writing cases [stationery]; 
printing sets, portable [office requisites]; bibs of paper; stickers [stationery]; finger-stalls [office requisites]; cords for 
bookbinding; paper knives [cutters] [office requisites]; numbering apparatus; bottle envelopes of paper or cardboard; 
sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for palletization; embroidery designs 
[patterns]; handwriting specimens for copying; oleographs; musical greeting cards; greeting cards; postcards; etchings; 
conical paper bags; bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; 
folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; bookbindings; pen wipers; office 
perforators; pens [office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing 
stamps; clipboards; address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk 
mats; letter trays; trays for sorting and counting money; coasters of paper; bookends; stamp stands; mats for beer 
glasses; stands for pens and pencils; photograph stands; inking pads; stamp pads; binding strips [bookbinding]; towels 
of paper; inking sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed 
cloth for stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; 
office requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; rubber erasers; elastic bands for offices; T-
squares for drawing; graphic reproductions; penholders; marking pens [stationery]; tissues of paper for removing make-
up; face towels of paper; table napkins of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper 
clasps; document files [stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; 
biological samples for use in microscopy [teaching materials]; histological sections for teaching purposes; steatite 
[tailor's chalk]; writing board erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or 
cardboard; writing or drawing books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; 
transparencies [stationery]; stencil plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for 
gummed surfaces [office requisites]; squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or 
cardboard; envelope sealing machines for offices; sealing machines for offices; vignetting apparatus; apparatus for 
mounting photographs; stapling presses [office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; 
paper coffee filters; flags of paper; flyers; silver paper; molds for modelling clays [artists' materials]; photo-engravings; 
photographs [printed]; stencil cases; canvas for painting; chromolithographs [chromos]; compasses for drawing; 
numbers [type]; artists' watercolor saucers; correcting ink [heliography]; ink; inkwells; blueprints; stencils; erasing 
shields; balls for ball-point pens; cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; 
shields [paper seals]; prints [engravings]; labels, not of textile.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelties for parties, dances 
[party favors, favours]; scratch cards for playing lottery games; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning 
tops [toys]; jigsaw puzzles; clay pigeons [targets]; punching bags; bite sensors [fishing tackle]; hang gliders; flying discs 
[toys]; discuses for sports; dolls' houses; dominoes; swimming kick boards; surfboards; spring boards [sports articles]; 
skateboards; sailboards; chessboards; checkerboards; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; toys; toys for pets; stuffed toys; plush toys; mobiles 
[toys]; practical jokes [novelties]; parlor games; board games; ring games; games; building games; kaleidoscopes; 
bladders of balls for games; rosin used by athletes; edges of skis; bingo cards; playing cards; fairground ride apparatus; 
reels for fishing; rocking horses; swings; skittles; skittles [games]; billiard cues; golf clubs; hockey sticks; seal skins 
[coverings for skis]; bells for Christmas trees; dolls' rooms; controllers for game consoles; paintball guns [sports 
apparatus]; toy air pistols; confetti; explosive bonbons [Christmas crackers]; ice skates; roller skates; in-line roller 
skates; dice; ski bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; 
fishing lines; gut for fishing; bows for archery; skis; waterskis; surf skis; mah-jong; hunting game calls; puppets; carnival 
masks; theatrical masks; fencing masks; masts for sailboards; teddy bears; chalk for billiard cues; targets; electronic 
targets; scale model kits [toys]; scale model vehicles; balls for games; artificial fishing bait; billiard table cushions; knee 
guards [sports articles]; billiard cue tips; elbow guards [sports articles]; dolls' clothes; fencing weapons; twirling batons; 
paragliders; pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for 
games]; fencing gauntlets; pinatas; toy pistols; percussion caps [toys]; caps for pistols [toys]; rattles [playthings]; 
horseshoe games; candle holders for Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats 
for fishing; portable games with liquid crystal displays; swimming belts; decoys for hunting or fishing; scent lures for 
hunting or fishing; archery implements; kite reels; soap bubbles [toys]; divot repair tools [golf accessories]; billiard 
markers; protective paddings [parts of sports suits]; rackets; surfboard leashes; harness for sailboards; weight lifting 
belts [sports articles]; sling shots [sports articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; 
scooters [toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; 
bite indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; clay pigeon traps; billiard tables; 
coin-operated billiard tables; tables for table tennis; tables for table football; strings for rackets; gut for rackets; cricket 
bags; golf bags, with or without wheels; slides [playthings]; radio-controlled toy vehicles; body-building apparatus; 
machines for physical exercises; backgammon games; men's athletic supporters [sports articles]; rods for fishing; 
ornaments for Christmas trees, except illumination articles and confectionery; tennis ball throwing apparatus; conjuring 
apparatus; apparatus for games; bowling apparatus and machinery; counters [discs] for games; chips for gambling; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; play balloons; paintballs 
[ammunition for paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; poles for pole 
vaulting; paper party hats; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
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global computer networks; providing access to databases; providing Internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; 
transmission of greeting cards online; message sending; computer aided transmission of messages and images; 
transmission of telegrams; transmission of digital files; providing online forums; videoconferencing services; rental of 
message sending apparatus; rental of access time to global computer networks; rental of modems; rental of 
telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio broadcasting; communications 
by fiber optic networks; communications by cellular phones; communications by computer terminals; satellite 
transmission; communications by telegrams; communications by telephone; facsimile transmission; paging services 
[radio, telephone or other means of electronic communication]; teleconferencing services; telex services; voice mail 
services; telecommunications routing and junction services; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of sports grounds; rental of tennis courts; lending library 
services; booking of seats for shows; videotaping; physical education; discotheque services; animal training; dubbing; 
gambling services; publication of books; education information; recreation information; entertainment information; movie 
studio services; health club services [health and fitness training]; nightclub services [entertainment]; layout services, 
other than for advertising purposes; microfilming; videotape editing; production of radio and television programmes; 
presentation of variety shows; music composition services; game services provided on-line from a computer network; 
providing on-line electronic publications, not downloadable; religious education; gymnastic instruction; correspondence 
courses; practical training [demonstration]; organization of balls; organization of exhibitions for cultural or educational 
purposes; providing recreation facilities; arranging and conducting of colloquiums; arranging and conducting of 
congresses; arranging and conducting of conferences; arranging and conducting of concerts; arranging and conducting 
of workshops [training]; arranging and conducting of seminars; arranging and conducting of symposiums; organization 
of competitions [education or entertainment]; arranging of beauty contests; organization of lotteries; organization of 
fashion shows for entertainment purposes; organization of shows [impresario services]; organization of sports 
competitions; vocational guidance [education or training advice]; amusement park services; sign language interpretation; 
television entertainment; mobile library services; vocational retraining; providing golf facilities; providing sports facilities; 
providing amusement arcade services; cinema presentations; presentation of live performances; theatre productions; 
conducting fitness classes; educational examination; film production, other than advertising films; rental of audio 
equipment; rental of video cameras; rental of video cassette recorders; rental of videotapes; rental of show scenery; 
rental of sound recordings; toy rental; rental of motion pictures; games equipment rental; rental of stadium facilities; 
rental of lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; zoological garden services; news reporters services; party planning 
[entertainment]; subtitling; holiday camp services [entertainment]; disc jockey services; personal trainer services [fitness 
training]; providing casino facilities [gambling]; calligraphy services; club services [entertainment or education]; 
providing museum facilities [presentation, exhibitions]; teaching; orchestra services; translation; scriptwriting; ticket 
agency services [entertainment]; coaching [training]; sport camp services; recording studio services; language 
interpreter services; educational services provided by schools; nursery schools; photography; photographic reporting; 
presentation of circus performances; boarding school education; production of shows.
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Priority claimed from 06/01/2018; Application No. : 712081 ;Switzerland 

3861076    19/01/2018
[International Registration No. : 1404131]
Dialife SA
Via al Fiume 3 CH-6807 Taverne Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Dialysis machines; dialyzers (dialysis consumables); blood lines (dialysis consumables); fistula needles (dialysis 
consumables); endotoxin filters (dialysis consumables).

Cl.44;Dialysis services.
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Priority claimed from 13/02/2018; Application No. : 017808494 ;European Union 

3861093    27/02/2018
[International Registration No. : 1404631]
Sophie Mallebranche
42 rue de l'Eglise F-75015 Paris France
Guillaume Danset
4bis rue Louis Blanc F-92240 Malakoff France

Proposed to be Used
IR DIVISION
Cl.6;Materials of unwrought and semi-wrought metals, not for a specified use; building components and materials of 
metal; doors, gates, windows and window coverings of metal; hardware of metal; containers and articles for transport and 
packaging of metal; statues and works of art made of common metal; metal structures and transportable buildings of 
metal.

Cl.40;Soldering; cutting of metals; sawing of materials; planing of materials; grinding; polishing of metals; embroidery 
services.

Cl.42;Office design [architecture] and office furnishing [interior design] services; design of interior decor; styling 
[industrial design]; computer-aided design for engineering and industrial design; design services for technical design; 
graphic arts design services; architectural design for interior decoration; research and development of new products for 
others; design of decorative structures; interior design for commercial use; interior decoration advice; interior decoration 
of shops; advisory services relating to interior decoration.
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3861105    27/12/2017
[International Registration No. : 1403892]
MENGHAI TEA FACTORY (General Partnership)
No. 1, New Tea Road, Menghai Town, Menghai County, Xishuangbanna Dai Autonomous Prefecture Yunnan Province China

Proposed to be Used
IR DIVISION
Cl.30;Tea; tea substitutes; iced tea; tea-based beverages; dough fried in beef fat with sugar and sesame; fried dough 
made from broomcorn millet flour; soya flour; ice cream; candy; honey; milky tea (not milk based).

Cl.32;Non-alcoholic fruit nectars; beer; plant beverages; waters [beverages]; mineral water [beverages]; fruit juice; non-
alcoholic fruit beverages; fruit-based beverages containing lactic acid; bean beverages.

Cl.43;Teahouse; canteen services; restaurant services; bar services; café services; snack-bar services; cafeteria 
services; food and drink catering; retirement home services; motel services.
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3864599    12/01/2018
[International Registration No. : 1407289]
PHOTONIA S.R.L.
Via Larga, 36 I-40138 BOLOGNA Italy

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity namely optical lanterns, darkroom lamps, photography lamps, light sources for photography, reflectors for 
photographing, beacon lamps, flash lamps for cameras, image intensifier tubes; lighting devices for taking pictures.

Cl.11;Apparatus for lighting, installations and apparatus for lighting for cinematic, television and theatre scenes namely
light projectors, illuminant lamps for projectors, halogen lighting apparatus for stages, stage lighting apparatus, lighting 
apparatus for interior and exterior, installations for street lighting and industrial lighting, LED lighting installations, lamp 
reflectors.
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3864616    20/02/2018
[International Registration No. : 1407398]
OLIVIER CLAIRE
1 rue des Pénitents Blancs BP 71028 F-31010 Toulouse France

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic creams; aloe vera preparations for cosmetic use; alum stones [astringents]; almond oil; almond milk for 
cosmetic use; almond soap; cosmetic preparations for slimming; amber [perfume]; astringents for cosmetic use; 
cosmetic preparations for baths; bath salts not for medical use; shaving soap; beard dyes; incense sticks; balms other 
than for medical use; beauty masks; bergamot oil; lip glosses; cosmetic skin-tanning preparations; essential oils of 
cedarwood; hair colorants; hair waving preparations; hair dyes; cosmetics for eyelashes; eyebrow cosmetics; eyebrow 
pencils; depilatory wax; essential oils of lemon; eau de cologne; cosmetic kits; cosmetics; pencils for cosmetic use; 
dentifrices; dental bleaching gels; make-up removing products; deodorants [perfumery]; depilatories; lavender water; 
scented water; eaux de toilette; sunscreen preparations; depilatory products; essential oils; make-up; bases for flower 
perfumes; extracts of flowers [perfumes]; massage gels other than for medical use; greases for cosmetic use; oils for 
perfumes and scents; hydrogen peroxide for cosmetic use; ionone [perfumery]; cleansing milk for toilet purposes; hair 
sprays; nail polish (varnish); douching preparations for intimate hygiene, deodorant preparations or for sanitary purposes 
[toiletries]; lipstick; smoothing products [starching]; lotions for cosmetic use; after-shave lotions; hair lotions; tissues 
impregnated with cosmetic lotions; make-up products; mascara; musk [perfumery]; perfumes; air fragrances; skin 
whitening cream; cosmetic products for skin care; pomades for cosmetic use; make-up powder; cakes of toilet soap; 
soaps; shampoos; hair conditioners; cosmetic dyes; varnish-removing products; henna ink [cosmetic dye]; oils for 
cosmetic use; oils for toilet purposes; shaving products; toiletry products; cosmetics for oral and dental care; anti-
wrinkle creams; creams for cellulite reduction; anti-aging creams; anti-wrinkle creams [for cosmetic use]; anti-ageing 
creams [for cosmetic use]; day creams; moisturizing after-shave creams; skin moisturizing creams [cosmetics]; beauty 
creams in the form of balms; night cream; night creams [cosmetics]; nourishing cosmetic creams; exfoliating masks for 
the face; facial scrubs [cosmetic].

Cl.5;Sanitary products for medicine; dermatological pharmaceutical products; medicinal herbs; chemical preparations 
for medical use; chemical preparations for pharmaceutical use; dietetic substances for medical use; herbal teas 
[beverages for medical use].

Cl.35;Retail sale services in department stores in connection with the sale of beauty products, toiletries, apparatus for 
household use, hand tools, optical goods, electronic equipment and household appliances; retail services for clothing 
and clothing accessories; arranging business introductions relating to the purchase and sale of products; organization of 
presentations for commercial purposes; online retail services featuring cosmetic and beauty products as well as clothing 
and accessories; online retail sale services featuring cosmetic and beauty products; commercial research in the field of 
cosmetics, perfumery and beauty products.

Cl.41;Training; coaching [training]; organization of beauty contests; organization and conducting of conferences; 
fitness classes; practical training [demonstration]; organization and conducting of training workshops.

Cl.44;Hygiene and beauty care for human beings; aromatherapy services; beauty salon services; plastic surgery; 
hairdressing salons; manicure services; massage; visagist's services.
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Priority claimed from 13/07/2017; Application No. : 4376114 ;France 

3864625    21/12/2017
[International Registration No. : 1407390]
DECATHLON
4, Boulevard de Mons F-59650 VILLENEUVE-D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus, devices for personal protection against accidents, protective helmets for sports, protective 
masks, gloves for protection against accidents, mouth guards, portable media players, luminous beacons, magnetic 
identification bracelets, connected bracelets [measuring instruments], video cameras, activity sensors for wear, 
headphones, signalling bells, apparatus for time recording, apparatus for distance recording, nets for protection against 
accidents, safety nets, reflective safety vests, apparatus for global positioning systems [GPS], GPS, slope indicators, 
optical lamps, signal lanterns, spectacles, goggles for sports, luminous or mechanical signaling panels, emergency and 
life saving apparatus and equipment, signalling whistles, non-explosive fog signals, walkie-talkies, detection apparatus 
for avalanche victims.

Cl.18;Trunks and suitcases; umbrellas and parasols; sports bags, wallets, bags, backpacks, wheeled bags, handbags, 
traveling bags, garment bags for travel, traveling sets, suitcases, bags for mountaineers, sticks for mountaineers.

Cl.25;Clothing, footwear, headgear, knitted caps, caps, pants, pullovers, socks, sports shoes, ski footwear, cross-
country ski boots, Nordic ski boots, ski boots, snowboard footwear, pants, underwear, scarves, sashes for wear, gloves, 
ski gloves, under-gloves, mittens, vests, trousers, ski suits, ski pants, soles for footwear, bras, t-shirts, ski jackets, down 
jackets, waterproof clothing, coat for skiing.

Cl.28;Games, toys; gymnastic and sporting articles not included in other classes; snowboards, skis, ski poles, skis for 
cross-country skiing, skis for Nordic skiing, bob-sleighs, snowshoes, ski coverings, elbow pads [sports articles], knee 
pads [sports articles], shin pads [sports articles], seal skins [coverings for skis], sleds [sports articles], bags especially 
designed for skis and surfboards, ski covers, bags for skis, ski bindings, snowboard bindings, ski masks.
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Priority claimed from 30/06/2017; Application No. : UK00003240719 ;United Kingdom 

3864632    29/12/2017
[International Registration No. : 1407440]
Sophos Limited
The Pentagon, Abingdon Science Park ABINGDON, Oxfordshire OX14 3YP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; wireless access points; computer software, computer programs, and downloadable mobile 
applications for use in managing, monitoring, protecting, authenticating, and securing data, endpoints, computer 
systems, computer networks, servers, the Internet, and mobile devices; computer software, computer programs, and 
downloadable mobile applications for enforcing data policies; computer anti-virus software; computer anti-malware 
software; computer anti-spam software; computer anti-adware software; computer anti-spyware software; computer 
software for encryption; downloadable computer data-security programs; computer software for use in threat-reduction 
scanning of data, e-mails, electronic files, instant messages, web sites, software, programs, computer systems, and 
endpoints; computer compliance software; computer software for use in Internet content filtering, secure Internet content 
management, Internet content-checking, and data content checking; downloadable electronic publications and data in the 
field of data security and security of endpoints, computer systems, computer networks, servers, the Internet and mobile 
devices; mouse pads, webcam covers, USB hardware, mobile phone battery chargers, mobile phone cases.

Cl.25;Clothing, footwear, headgear.

Cl.35;Business services; business administration of a program for enabling participants to receive expedited sales 
support services in the field of data security, computer security, and network security; business administration services; 
customer service management for others; promoting the use of the security assurance best practices of others in the field
of cloud computing; wholesale or retail services connected with the resale and distribution of computer hardware and 
computer software; database management; promoting the use of the security assurance best practices of others in the 
field of cloud computing; on-line commercial ordering services, provided via a website, in the field of computer hardware 
and computer software; wholesale services through direct solicitation by distributors directed to end-users featuring 
computer hardware and computer software.

Cl.37;Installation, maintenance and repair of computer hardware; technical support services, namely, technical advice 
related to installation and repair of computer hardware; providing technical advice related to installation and repair of 
computer hardware; repair of computer hardware.

Cl.41;Education; providing of training; educational services; conducting educational technical demonstrations, 
presentations, workshops, and training seminars, all in the fields of information technology, computers, data security, 
computer security, and network security and distribution of training materials in connection therewith.

Cl.42;Computer programming services for the protection of software; data security services; computer software 
technical support services; installation, maintenance and repair of computer software; computer security consultancy; 
computer consulting services; provision of computer security consulting services in relation to computer software, 
hardware, firmware and networks; providing on-line, non-downloadable software for use in managing, monitoring, 
protecting, authenticating, and securing data, endpoints, computer systems, computer networks, servers, the Internet, 
and mobile devices; providing on-line, non-downloadable software for enforcing data policies; providing on-line, non-
downloadable software for encryption; providing on-line, non-downloadable computer compliance software; providing on-
line, non-downloadable software for use in Internet content filtering, secure Internet content management, Internet 
content-checking, and data content checking; software as a service (SAAS) services featuring software for use in 
managing, monitoring, protecting, authenticating, and securing data, endpoints, computer systems, computer networks, 
servers, the Internet, and mobile devices; platform as a service (PAAS) services featuring software for use in managing, 
monitoring, protecting, authenticating, and securing data, endpoints, computer systems, computer networks, servers, the 
Internet, and mobile devices; cloud computing featuring software for use in managing, monitoring, protecting, 
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authenticating, and securing data, endpoints, computer systems, computer networks, servers, the Internet, and mobile 
devices; computer development services; computer programming services; computer virus protection services; provision
of computer security services by way of notification of unauthorized electronic messages and related computer attacks; 
computer security services; computer security services in the nature of enforcing, restricting and controlling access 
privileges of users of computing resources for cloud, mobile or network resources based on assigned credentials; 
providing information on data security, and computer security; troubleshooting of computer software problems; technical 
advice related to computer security and computer network security; computer software technical support services; 
monitoring of computer systems for security purposes; providing information to businesses regarding data security and 
computer security; computer software technical support services; trouble shooting and diagnosing issues and problems 
with computer hardware for the repair purposes.
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Priority claimed from 23/06/2017; Application No. : 072768 ;Jamaica 

3864633    21/12/2017
[International Registration No. : 1407439]
Apple Inc.
1 Infinite Loop Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, including computer software in the field of health, fitness, exercise, and wellness.

Cl.10;General wellness instruments, namely, health, fitness, exercise, and wellness sensors, monitors and displays for 
measuring, displaying, tracking, monitoring, storing, and transmitting biometric data, heart rate, body movement, and 
calories burned; general wellness apparatus and devices to measure, display, track, monitor, store, and transmit 
biometric data, heart rate, body movement, and calories burned; medical apparatus and devices.

Cl.28;Fitness and exercise machines and equipment; body-building apparatus.
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Priority claimed from 09/08/2017; Application No. : 302017000092030 ;Italy 

3864637    31/10/2017
[International Registration No. : 1407428]
FANTIC MOTOR S.R.L.
Via Tarantelli, 7 Casier, Frazione Dosson (Treviso) Italy

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses; sunglasses; anti-glare glasses; goggles for sports; swimming goggles; eyeglass and sunglass cases; 
eyeglass and sunglass lenses; eyeglass and sunglass frames; eyeglass and sunglass chains; eyeglass and sunglass 
cords; pince-nez; pince-nez cases; pince-nez chains; pince-nez cords; pince-nez mountings; correcting lenses [optics]; 
velocity sensors; speed measuring apparatus; flashing lights [luminous signals]; reflective apparel and clothing for the 
prevention of accidents; clothing, footwear and headwear for protection against accidents, irradiation and fire; articles of 
protective clothing for wear by motorcyclists for protection against accident or injury; protection devices for personal use 
against accidents; bicycle speedometers; goggles for motorcyclists; bicycle helmets; helmets for motorcyclists; 
protective helmets for sports; protective helmets; face shields for protective helmets; face shields, other than for medical 
purposes; batteries; accumulators [batteries]; battery cables; burglar alarms; speed indicators; time clocks [time 
recording devices]; navigation computers for vehicles; vehicle tracking devices; sirens for vehicles; thermostats for 
vehicles; emergency light bars for vehicles [luminous signals]; navigation apparatus for vehicles [on-board computers]; 
scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.12;Bicycles, parts and fittings therefor included in this class; tricycles, parts and fittings therefor included in this 
class; cycles, parts and fittings therefor included in this class; motorcycles, parts and fittings therefor included in this 
class; automobiles; cars; racing cars; sports cars; spare parts and accessories, included in this class, for automobiles, 
racing cars, sports cars, vehicles, land vehicles; motors, electric, for land vehicles; electric vehicles; electric bicycles; 
prams [baby carriages]; pushchairs; parachutes; two-wheeled trolleys; ski lifts; trailers [vehicles]; air bags for vehicles; 
anti-theft devices for vehicles; kick sledges; fitted covers for vehicles; small wagons for transporting children; motorcycle 
sidecars; engines for land vehicles; gear boxes for land vehicles; rims for vehicle wheels; vehicle covers [shaped]; covers 
for vehicle steering wheels; upholstery for vehicles; ski carriers for cars; saddle covers for bicycles or motorcycles; 
tubeless tires for bicycles; suspension systems for bicycles; structural parts for bicycles; bicycle motors; casings for 
pneumatic tires [tyres]; vehicles; apparatus for locomotion by land, air or water.

Cl.25;Jackets for motorcyclists; tracksuits; gloves for motorcyclists; motorcyclists' clothing; motorcycle rain suits; 
boots for motorcyclists; cyclists' clothing; clothing for sports; sports shorts; sports socks; sweat socks; footwear for 
sports; sports uniforms; moisture-wicking sports shirts; moisture-wicking sports trousers; moisture-wicking sports bras; 
cycling shoes; bicycle gloves; cyclists' jerseys; track sweat shirts; track jackets; running shoes; shell jackets; dresses; 
suits; braces for clothing [suspenders]; stockings; socks; tights; jackets [clothing]; blousons; leggings [trousers]; 
knitwear; sweaters; trousers; clothing of imitations of leather; clothing of leather; pullovers; brassieres; leg warmers; 
scarves; combinations [clothing]; gloves [clothing]; belts [clothing]; kerchiefs [clothing]; sneakers; shoes; caps 
[headwear]; headbands [clothing]; hats; bandanas [neckerchiefs]; fittings of metal for footwear; soles for footwear; heels; 
heelpieces for footwear; tips for footwear; footwear uppers; welts for footwear; shoe straps; protective metal fittings for 
shoes and boots; non-slipping devices for footwear; shoe inserts for non-orthopaedic purposes; pockets for clothing; 
detachable collars; underwear; waterproof clothing; short-sleeved T-shirts; long-sleeved T-shirts; earbands [clothing]; 
inner soles; clothing, footwear, headgear.
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Priority claimed from 09/05/2017; Application No. : 016687964 ;European Union 

3864641    08/11/2017
[International Registration No. : 1407424]
Rovio Entertainment Corporation
Keilaranta 7 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Animated cartoons; audio recordings; audio visual recordings; digital music downloadable provided from a 
computer database or the internet; non-printed publications; electronic publications, downloadable; instruction manuals 
in electronic format; cinematographic films; pre-recorded audio tapes; exposed film; digital music downloadable provided 
from MP3 internet web sites; holographic images; digital music downloadable provided from the internet; weekly 
publications downloaded in electronic form from the internet; recorded discs bearing images; downloadable graphics for 
mobile phones; downloadable publications; downloadable musical sound recordings; downloadable music files; musical 
video recordings; talking books; records [sound recordings]; audio recordings; recorded discs bearing sound; musical 
sound recordings; musical recordings in the form of discs; pre-recorded videos; tape recordings of music; printed 
publications in machine-readable form; printed publications in optically recorded form; printed publications in 
electronically readable format; animated cartoons in the form of cinematographic films; podcasts; computer 
documentation in electronic form; electronic publications recorded on computer media; training manuals in the form of a 
computer program; sensitized films, exposed; photosensitive media [films, exposed]; cinematographic film, exposed; 
video recordings; recorded data files; games software; recorded content; media content; software; databases (electronic);
computer games programmes downloaded via the internet [software]; downloadable electronic game programs; 
downloadable computer game programs; downloadable video game programs; software programs for video games; 
programmed video games contained on cartridges [software]; recorded computer game programs; computer games; 
video game programs; computer programmes stored in digital form; computer software in the field of electronic 
publishing; personal computer application software for managing document control systems; computer software 
downloaded from the internet; interactive computer software; interactive multimedia computer programs; computer 
software that permits games to be played; application software; education software; computer software downloadable 
from global computer information networks; children's educational software; computer software concerned with 
children's education; data recorded electronically; audio cassettes; compact discs; DVDs; electronic data carriers; pre-
recorded compact discs; information technology and audiovisual equipment; computer operating systems.

Cl.16;Disposable paper products; decoration and art materials and media; pastes and other adhesives for stationery or 
household purposes; printed matter; paper and cardboard; books; stationery and educational supplies; works of art and 
figurines of paper and cardboard, and architects' models; bags and articles for packaging, wrapping and storage of paper, 
cardboard or plastics; drawing materials; drawing paper; arts, crafts and modelling equipment.

Cl.25;Footwear; hats; clothing; sports shirts with short sleeves; menswear; casual shirts; casual trousers; leisurewear; 
layettes [clothing]; swimming trunks; sports clothing [other than golf gloves]; sportswear; tops [clothing]; coats and 
socks; tee-shirts; sweatpants; socks; shorts; slipovers; blousons; long jackets; long sleeve pullovers; printed t-shirts; 
shirts; loungewear; outerclothing for men; short-sleeve shirts; short-sleeved or long-sleeved t-shirts; trousers for 
children; children's wear; skirt suits; gloves [clothing]; collared shirts; running suits; hooded sweatshirts; hooded tops; 
briefs; skirts; denim jeans; sweat shirts; sweat suits; denim jackets; sun hats; peaked headwear; caps with visors; 
bonnets; children's headwear; bonnets [headwear]; sun visors [headwear]; sun visors; caps [headwear]; pumps 
[footwear]; football boots; footwear [excluding orthopedic footwear]; footwear for men; canvas shoes; espadrilles; 
basketball sneakers; gym boots; children's footwear; running shoes; training shoes; leather shoes; footwear for women; 
slip-on shoes; booties; slippers; shoes with hook and pile fastening tapes; sandals; infants' footwear; beach shoes; 
cycling shoes; casual footwear; costumes.

Cl.28;Fairground and playground apparatus; festive decorations (terms considered too vague by the International 
Bureau - rule 13 (2) (b) of the Common Regulations) and artificial christmas trees; toys, games, playthings and novelties; 
sporting articles and equipment; video game apparatus; balloons; fabric toys; carnival caps; face masks being 
playthings; children's multiple activity toy; children's bicycles (other than for transport) (terms considered too vague by 
the International Bureau - rule 13 (2) (b) of the Common Regulations); board games; kites; toy hats; toy tableware; playing 
balls; toy sporting apparatus; toy vehicles with transforming parts; games; toys simulating objects used by adults in day 
to day activity; teddy bears; dolls; battery operated toys; toy figurines; counters for games; scale model vehicles; 
miniature car models [toys or playthings]; inflatable toys; building games; sports games; children's playthings.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; news reporters 
services; news programme services; publishing of stories; publication of printed matter; publication of the editorial 
content of sites accessible via a global computer network; publishing of electronic publications; providing electronic 
publications; providing on-line electronic publications, not downloadable; publication of texts; on-line publication of 
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electronic books and journals (non-downloadable); providing online non-downloadable comic books and graphic novels; 
providing on-line non-downloadable general feature magazines; music publishing and music recording services; music 
publishing services; on-line publishing services; publication and editing of printed matter; publication of printed matter 
relating to education; publication of educational books; publication of educational teaching materials; publication of 
instructional literature; publication of printed matter and printed publications; publication of newspapers, periodicals, 
catalogs and brochures; publication of books; consultation services relating to the publication of books; publishing 
services for books and magazines; publication and edition of books (terms considered linguistically incorrect by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); publication of electronic books and journals on-line; 
electronic desktop publishing; publication of books relating to entertainment; electronic text publishing services; 
publication of electronic books and journals on-line; provision of electronic publications (not downloadable); publication 
of electronic magazines; live band performances; arranging of visual entertainment; arranging of visual and musical 
entertainment; organisation of recreational activities; provision of recreational events; providing recreational areas in the 
nature of play areas for children; provision of information relating to entertainment online from a computer database of 
the internet (terms considered linguistically incorrect by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); entertainment services in the nature of an amusement park show; entertainment; provision of entertainment 
services through the media of video-films; provision of entertainment services through the media of publications; 
amusement centers; production of shows; entertainment, education and instruction services; video entertainment 
services; exhibition of video films; provision of recreational activities; leisure services; sporting and cultural activities; 
computer and video game amusement services; providing information on-line relating to computer games and computer 
enhancements for games; providing on-line information in the field of computer gaming entertainment; television 
entertainment; theme park services; theatre entertainment; theatre services; theater productions; adventure playground 
services; popular entertainment services; provision of games by means of a computer based system; providing games 
(terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); provision of on-line 
entertainment; provision of on-line computer games; on-line gaming services; providing on-line computer database in the 
field of computer games (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); musical entertainment; musical entertainment services; performing of music and singing; live 
entertainment; children's adventure playground services; organisation of events for cultural, entertainment and sporting 
purposes; organization of balls; internet games (non-downloadable) (terms considered too vague by the International 
Bureau - rule 13 (2) (b) of the Common Regulations); electronic game services provided by means of the internet; 
electronic game services and competitions provided by means of the internet; amusement park services; entertainment; 
amusement and theme park services; amusement park and theme park services; organising of shows for entertainment 
purposes; film distribution; cinematographic entertainment services; distribution of movies; rental of motion pictures; live
entertainment, live services (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); cinema presentations; electronic games services provided from a computer database or by means of the 
internet; electronic games services, including provision of computer games on-line or by means of a global computer 
network; entertainment services in the form of television programmes; entertainment services in the form of motion 
pictures; entertainment services for producing live shows; entertainment services in the form of cinema performances; 
provision of entertainment services through the media of audio tapes; provision of entertainment services through the 
media of television; entertainment in the form of recorded music (services providing -); provision of entertainment 
services through the media of cine-films; entertainment, sporting and cultural activities; electronic online publication of 
periodicals and books; arranging of games; organisation of games and competitions; adult training; electronic data 
processing training; education and instruction; sports and fitness; audio and video production, and photography; training 
in electronics; provision of education courses relating to electronics; english language education services; arranging of 
training courses; education services for imparting language teaching methods; provision of language schools and 
language courses; organisation of language courses; language tuition; provision of information relating to training; 
professional consultancy relating to education; educational advisory services; organising of educational games; advisory 
services relating to education; providing computer-delivered educational testing and assessments; provision of day-care 
[educational] units (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
educational testing; provision of training and education; consultancy services relating to training; provision of education 
courses; providing of education; education; training and further training consultancy; organisation of training courses; 
provision of training courses; development of educational materials; dissemination of educational material; arranging 
teaching programmes; provision of training facilities; education services relating to the development of childrens' 
intellectual faculties; education services relating to computers; education services relating to computer systems; 
conducting courses, seminars and workshops; educational services provided for children; educational services provided 
for teachers of children; training in the operation of software systems; training in the development of software systems; 
training in the design of software systems; training of teachers; teacher training services; education in the field of data 
processing; education in the field of computing; school courses relating to study assistance; training in the use of data 
processing programs; provision of instruction relating to data processing; training services relating to computer-aided 
design; providing computer assisted courses of instruction; instruction in the use of computers; instruction in the 
development of computers; services for the provision of training in the use of computers; provision of computer related 
training courses; provision of education courses relating to computers; organisation of computer related training 
courses; training services relating to computers; computer education training; training in the operation of computerised 
systems; training services relating to computer systems; computer training; computer training services; training in the 
development of computer programs; training in the operation of computer programs; training in the design of computer 
programs; provision of instruction relating to computer programming; training in computer programming; computer 
education training services; computerised training in career counselling; training relating to computer techniques; 
provision of courses of instruction in the management of information technology; training services relating to the use of 
information technology; educational services relating to information technology; sporting education services; sporting 
and recreational activities; sporting services; sports tuition, coaching and instruction; recreation and training services; 
services for the production of entertainment in the form of film; film production for entertainment purposes; production 
and distribution of motion pictures; production of entertainment in the form of television programmes; production of 
entertainment in the form of sound recordings; animation production services; creating animated cartoons; production of 
animated programmes for use on television and cable; audio, film, video and television recording services.
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Priority claimed from 22/02/2017; Application No. : 016393704 ;European Union 

3864648    14/08/2017
[International Registration No. : 1407418]
CONGATEC AG
Auwiesenstraße 5 94469 Deggendorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Information technology and audiovisual equipment; apparatus, instruments and cables for electricity; measuring, 
detecting and monitoring instruments; measuring, detecting and monitoring devices; mains monitoring apparatus 
(electric -); equipment for data communications and computer networking; peripherals adapted for use with computers; 
electricity indicators; monitors [computer hardware]; computers and computer hardware; data processing apparatus; 
minicomputers; microcomputer apparatus; computer modules; computer servers; motherboards; motherboards; 
computer components and components for computers; integrated circuits; integrated circuit modules; central processing 
units; central processing units for processing information, data, sound or images; central processing unit coolers; heat 
sinks; computer heat sinks; recorded content; software; recorded computer programs; computer programs 
[downloadable software]; firmware; computer operating system software; software drivers for electronic devices; bios 
software; interfaces for computers; monitors [computer programs]; housings for electrical apparatus.

Cl.38;Telecommunication services; computer communication and internet access; providing user access to computer 
programmes in data networks; access to content, websites and portals; providing access to databases in computer 
networks.

Cl.42;IT services, namely development, programming and implementation of software; creation, updating and adapting 
of computer programs; IT consultancy and information; consultancy in the field of computer hardware and software; IT 
security services in the nature of protection and recovery of computer data, maintenance of computer software; computer 
system analysis services and computer diagnostic services; research and development of computer hardware and 
computer systems and implementation of computer programs; computer project management; technological services in 
relation to computers; computer network services; monitoring of computer systems by remote access; development of 
information technology and audiovisual apparatus; development of computer hardware, mini-computers, micro-
computers, integrated circuits, modules for integrated circuits, coolers for central processing units and heat sinks; 
design services; engineering design; technical design of information technology and audiovisual apparatus, computer 
hardware, mini-computers, micro-computers, integrated circuits, modules for integrated circuits, coolers for central 
processing units and heat sinks, computer modules, computer servers, motherboards (computers), main boards 
(computers) and computer components and computer parts; engineering testing.
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Priority claimed from 05/06/2017; Application No. : 4/2017/008627 ;Philipines 

3864649    08/06/2017
[International Registration No. : 1407414]
Eugenio S. Ynion, Jr.
888 Yngen Building, Sabak St. corner Magsaysay Road, Brgy, San Antonio, San Pedro City 4023 Laguna Philippines

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; computer software for real time-online freight management; computer 
software for use as an application programming interface (API); application programming interface for computer software 
which facilitates online services for allowing data retrieval, upload, download, access and management; computer 
application or messaging software for mobile devices, namely software that allows, provides, facilitates communication 
among stakeholders such as shipper direct to broker, trucker, warehouse owners, carrier booking, insurance and other 
related service providers; computer software for use for real-time reporting and data analytics; computer software for 
facilitating payments and online transactions; computer software which provides integrated and central storage of 
transactions among stakeholders in the import and export process; apparatus for recording, transmission or 
reproduction of sound or images; scientific, nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signalling, checking, supervision, life-saving, cargo-saving and teaching apparatus and instruments as far as 
included in this class and not in other classes.

Cl.35;Business services, namely information management services in the field of freight pick-up, transportation, 
storage and delivery; business administration relating to shipment processing, shipment document and invoice 
preparation; online advertising services for others, namely providing advertising space on Internet web sites; providing 
online business information directory on the Internet; as far as included in this class and not in other classes.

Cl.38;Telecommunication services, namely routing calls, SMS messages; electronic transmission of data, messages 
and information; providing an online, interactive board for the transmission of messages among computer users 
concerning the status of a shipment via a global communications network; as far as included in this class and not in other
classes.

Cl.39;Providing a website featuring information in shipping, delivery, distribution and storage of goods; freight 
transportation by means of truck, train, and air; goods ware-housing; rental of storage containers; expedited shipping 
services; transport brokerage; shipping logistics; as far as included in this class and not in other classes; shipment 
tracking over computer networks, intranets and internets; business advisory and consulting services on the 
administrative processing of scheduling of pick-up, preparing and filing of customer claims, setting up accounts, billing 
and payment processes and assisting in technical development and support systems in the fields of freight pick-up, 
transportation, storage and delivery.

Cl.42;Providing online non-downloadable Internet based software applications for providing technical systems 
development and support services in the field of shipping and global logistics; providing a secure web-based service 
enabling individuals and businesses to remotely set up accounts and upload information for delivery to customers re-
shipping capabilities and functionalities, shipping transactions, billing, bill payment and accounts, claims processing and 
scheduling and tracking; as far as included in this class and not in other classes.
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Priority claimed from 20/10/2017; Application No. : 30 2017 026 985 ;Germany 

3864652    23/02/2018
[International Registration No. : 1407485]
Ecolab Deutschland GmbH
Ecolab-Allee 1 40789 Monheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Mixing machines; paper production machines; shaping and moulding machines; filtering machines, separators and 
centrifuges; material production and processing machines; machines and machine tools for treatment of materials and 
for manufacturing; cutting, drilling, abrading, sharpening and surface treatment machines and apparatus; driving devices 
for machines; machine tools; motors except for land vehicles; machine coupling and transmission components, except 
for land vehicles; machines for supplying and applying chemicals into industrial process streams; mixing systems 
comprised of machines for supplying and applying chemicals, pumps, hoses and valves for mixing chemicals into 
industrial process systems.

Cl.9;Fluid flow meters as part of mixing systems for mixing chemicals into industrial process streams.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; custom design and engineering of mixing 
systems for chemical injection processes.
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Priority claimed from 25/07/2017; Application No. : UK000032459811 ;United Kingdom 

3864691    18/01/2018
[International Registration No. : 1407519]
Quantum Base Limited
Alpha House, 4 Greek Street Stockport, Cheshire SK3 8AB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Checking (supervision) apparatus and instruments; authentication apparatus and equipment; security apparatus 
and devices; security devices for use in authentication of objects; anti-counterfeit security apparatus and devices; anti-
counterfeit security tags; electronic security apparatus and devices; electronic security tags; optical security apparatus 
and devices; optical security tags; security control apparatus; electronic security systems; optical security systems; 
security tokens; identification labels (machine readable); identification labels (encoded); encryption apparatus and 
devices; encryption software; parts and fittings for the aforesaid.

Cl.16;Printed matter; paper and cardboard; plastic sheets, films and bags for wrapping and packaging.

Cl.42;Scientific and technological services and research and design relating thereto in the field of authentication, 
security and anti-counterfeiting; testing, authentication and quality control; encryption, decryption and authentication of 
information, messages and data; information, advice and consultancy in relation to the aforesaid.

Cl.45;Security services for the physical protection of tangible property; security marking of goods; security marking of 
documents; security inspection services for others; information, advice and consultancy in relation to the aforesaid.
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Priority claimed from 12/12/2017; Application No. : 302017000143029 ;Italy 

3864693    15/12/2017
[International Registration No. : 1407517]
AUTOGRILL S.P.A.
Via Luigi Giulietti, 9 I-28100 Novara Italy

Proposed to be Used
IR DIVISION
Cl.20;Work benches; benches, (furniture); counters (tables); sideboards; trolleys (furniture); containers (not of metal); 
picture frames; meat safes; fixed napkin dispensers not of metal; room dividers; display stands; point of sale displays 
(furniture); signboards of wood or plastics; furniture; furniture for displaying goods; presentation boards; directory 
boards; work surfaces; fitted furniture covers, not of fabrics; racks (furniture); display boards; exhibition boards; dining 
room tables; placards of wood or plastics or recycled materials; console tables; decorative panels made from recycled 
materials (furniture); trays, not of metal; table tops; furniture partitions.

Cl.21;Tablemats, not of paper or textile; household containers; lunch boxes; window-boxes; plates; souvenir plates; 
food storage containers; containers for household or kitchen use; services (dishes); knife boards; cups; place mats, not 
of paper or textile; kitchen utensils; holloware; vases; biodegradable trays for domestic purposes; cabarets (trays).

Cl.27;Borders being wall decorations in the nature of wall covering; wall coverings.
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Priority claimed from 19/07/2017; Application No. : 30 2017 107 194 ;Germany 

3864711    20/11/2017
[International Registration No. : 1407506]
asecos GmbH
Weiherfeldsiedlung 16-18 63584 Gründau Germany

Proposed to be Used
IR DIVISION
Cl.6;Cabins made of metal with integrated extractor fan and extractor filters; storage drums of metal; tanks of metal for 
chemicals, compressed gas and liquids; taps of metal for casks; containment pans of metal; racks of metal for hazardous 
substances; cabinets of metal for hazardous substance and chemicals; cabinets of metal for drums; safety cabinets of 
metal.

Cl.9;Laboratory furniture.

Cl.11;Hoods incorporating extractor fans; air filters; air filtering apparatus; air filters for extracting smoke; circulating 
air filter cabinets; circulating air filters; fans; refrigerators; air-conditioning apparatus; ventilation hoods; hoods for air-
conditioning apparatus; electrically powered fans for ventilation purposes; fans for fume extractors; fans for ventilating 
purposes.

Cl.19;Cabins (not of metal) with integrated extractor fan and extractor filter; passable floor elements in the form of 
collection trays.

Cl.20;Cabinets; fire-resistant cabinets; fire-resistant lockable containers; cabinets with extraction systems; safety 
cabinets; wall units; furniture with integrated extractor filters; tables (furniture) with integrated extraction filters; racks 
(furniture); hazardous waste and chemical cabinets (furniture); storage cabinets (furniture); table (furniture) provided with 
a fume and / or extractor filter; room dividers (furniture) provided with a fume and / or extractor filter; funnels for filling 
containers; oil sumps, not of metal; pallets and trays, not of metal [for collection chemicals and health hazardous 
substances]; cabinets and storage for compressed gas cylinders; waste containers and containers for disposing of 
hazardous substances; mobile and walk-in storage containers; safety, filling and transport containers, taps for casks, 
valves (not being parts of machines), tanks, jerrycans (all goods of plastic and / or concrete); grates, not of metal 
[covers]; taps (non-metallic) for casks; collecting trays (not-metallic); cabinets and storage for gas cylinders (non-
metallic); waste containers and containers for disposing of hazardous materials (non-metallic); mobile and walk-in 
storage containers (non-metallic); security cabinets; containers, not of metal [storage, transport]; tanks, jerrycans (non-
metallic).

Cl.37;Maintenance of laboratory and safety and hazardous material cabinets; maintenance of smoking cabins, 
maintenance of hazardous material storage facilities.
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Priority claimed from 31/03/2017; Application No. : 016542268 ;European Union 

3864729    22/09/2017
[International Registration No. : 1407500]
Ahlstrom-Munksjö Oyj
Alvar Aallon katu 3 C FI-00100 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; reagent 
paper; sensitized paper; unexposed sensitized paper; test paper, chemical; litmus paper; albumenized paper; diazo paper;
paper pulp; filtering materials [vegetable substances].

Cl.3;Bleaching preparations and other substances for laundry use; cleaning agents, polishing preparations, polishing 
agents, stain removal and abrasive preparations; dentifrices; depilatory preparations; depilatory strips; abrasive paper; 
sandpaper; polishing paper.

Cl.5;Medicinal, pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; plasters, 
materials for dressings; materials used in plasters and casts; teeth filling material; reagent paper for medical or veterinary 
purposes; surgical dressings; dressings, medical; surgical adhesive tapes; padding used under plasters; adhesive bands 
for medical purposes; adhesive tapes for protecting against wounds, chafing and burns; diagnostic testing materials for 
medical use; test paper for medical use; in vitro diagnostic preparations for medical use; medical diagnostic test strips; 
diagnostic sample cards for medical purposes; medical sterilising paper.

Cl.6;Ores, common metals and their alloys; metal building materials; transportable buildings of metal; non-electric 
cables and wires of common metal; metal hardware; pipes and tubes of metal; containers of metal for storage or 
transport; aluminium; sheets of aluminium; aluminium strips; aluminum foil paper; aluminium foil paper laminates; 
packaging materials of aluminium.

Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); filters being parts of machines or engines; filter presses; fuel economisers for motors and 
engines; steam/oil separators; dust filters and bags for vacuum cleaners; filters for cleaning cooling air for engines and 
machines; fuel filters for machines and engines; oil filters for engines and machines; gas filters for engines and 
machines; filtering machines; filters for cleaning cooling air, for engines.

Cl.10;Surgical, medical, dental, veterinary apparatus and instruments; artificial limbs, artificial eyes and artificial teeth; 
orthopedic articles; suture materials; surgical drapes; sterile sheets, surgical; surgical textiles; masks for use by medical 
personnel; gloves for medical purposes; blankets, electric, for medical purposes; washing suits; filters for medical 
purposes; blood filters; filters for breathing apparatus; filters for inhalers; fabrics of non-woven textile materials for 
medical use; paper formed of synthetic and natural fibres for separating plasma from blood samples; sample pads for 
separating blood; separation instruments for medical use; specimen samplers for medical use; medical diagnostic pads; 
filters for syringes; surgical implants.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; filters for industrial and household use; filters for air conditioning; filters for the purification of air; air 
cleaning apparatus; air filtering installations; electrostatic air filters; water filters; dust filters; parts and fittings for all the 
aforesaid goods.

Cl.16;Paper and cardboard; printed matter; stationery; pastes and other adhesives for stationery or household 
purposes; instructional material for teaching (except apparatus); plastic films, sheets and bags for wrapping and packing; 
printers' type; printing blocks; paper for use in the manufacture of abrasive paper; coated paper; crepe paper; parchment 
paper; glassine paper; graphic paper; label paper; poster paper; pre-impregnated decorative papers; release paper; paper 
for use in the manufacture of wallpaper; vegetable parchment paper; filtering materials of paper; filter paper; base papers 
for masking tape; tissues; paper table covers; ground cover paper; filter materials of paper or cardboard; surface-finished 
papers; calendered paper; coffee filter papers, tea filters of paper; release papers for silicone coatings; parchment paper 
for baking, cooking and food packaging use; paper for use in the manufacture of filters; adhesive tapes for stationery use;
paper materials for adhesive tapes; packaging and papers for medical devices; paper for use in manufacturing paper bags
for wrapping medical devices and medical instruments for sterilisation purposes and for keeping them sterile; paper for 
use in the manufacture of sterile wrappings, bags and rolls; paper for packaging surgical gloves, surgical towels and 
theatre clothing; sheets of reclaimed cellulose for wrapping.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; adhesive bands, 
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other than stationery and not for medical or household purposes; asbestos fabrics; asbestos paper; bags [envelopes, 
pouches] of rubber, for packaging; carbon fibers [fibres], other than for textile use; cellulose acetate, semi-processed; 
cotton wool for packing [caulking]; fibreglass fabrics for insulation; fiberglass for insulation; filtering materials [semi-
processed foams or films of plastic]; films of regenerated cellulose, except for packaging, films of regenerated cellulose, 
except for packaging; insulating fabrics; non-conducting materials for retaining heat; padding materials of rubber or 
plastics; paper for electrical capacitors; plastic film, not for wrapping; semi-processed plastics; fibers (plastic -), not for 
use in textiles; reinforcing materials, not of metal, for pipes; rubber, raw or semi-worked; waterproof packings; flexible 
pipes, not of metal; glass fibers for use in the manufacture of building insulation; glass fiber filtration media sold in rolls; 
glass fiber insulation for use in construction; reinforcements made of fibreglass for insulating purposes; fibreglass tissue 
for insulating purposes; semi-finished fibreglass filter materials for industrial use; plastic flexible tubes, plastic films for 
packing; adhesive tape for industrial or commercial packing use; adhesive tapes for industrial purposes; duct tape; 
masking tape; reinforcements made of fibreglass for insulating purposes.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; boards made of wood particles; fiber reinforced plastic construction materials; fibre materials for 
building purposes; non-woven textile materials made from natural and/or synthetic fibres or strands, paper, textile and/or 
pads for use as roof linings.

Cl.21;Household and kitchen utensils and household and kitchen containers; combs and sponges; brushes (except 
paintbrushes); brush-making materials; articles for cleaning purposes; steelwool; glass, unworked or semi-worked, 
except building glass; glassware, porcelainware, earthenware; fabrics (buckets made of woven -); cake moulds; cloth for 
washing floors; coffee filters, non-electric; cookery molds [moulds]; cups of paper or plastic; fibreglass, other than for 
insulation or textile use; glass fibers and glass fiber rovings for non-textile purposes; glass fibres, not for textile 
purposes; glass fibers for reinforcing plastics; fiberglass rovings, not for textile use; household containers made of non-
woven textile or paper; moulds made of non-woven textile or paper; tea strainers; glass fibers for reinforcing plastics.

Cl.24;Textiles and substitutes for textiles; bed covers; table covers; textile tablecloths; non-woven textile made of 
synthetic and/or natural fibres; non-woven textile filter fabrics made of synthetic and/or natural fibres; fabrics made from 
synthetic threads; textile coasters; fabrics for textile use; face towels [made of textile materials]; fiberglass fabrics, for 
textile use; filtering materials of textile; furniture coverings of plastic; furniture coverings of textile; non-woven fabric 
textiles; plastic material [substitute for fabrics]; woven fabrics; fabric wall curtains; tapestry [wall hangings], of textile; 
non-woven textile filter materials sold in rolls, namely fibre filter textiles made from synthetic and natural fibres, fibre filter 
textiles made from synthetic fibres, and fibre filter textiles made from natural fibres; non-woven textile materials made of 
natural fibres for the food industry; non-woven textile materials for the automobile industry; non-woven textiles for use in 
the manufacture of packaging for sterilising medical devices and medical instruments, and for keeping them sterile; non-
woven textiles for use in the manufacture of sterilisation wrappings, sterilisation bags and sterilisation rolls; non-woven 
textiles for packaging surgical gloves, surgical towels and theatre clothing.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); textile wallpaper; wallpaper; non-woven textile materials made from natural and/or synthetic fibres or strands, 
paper, textile and/or pads for use as wall coverings, floor coverings or decorative wall hangings or floor mats; non-woven 
textile wall coverings, floor coverings, floor mats for vehicles; fibreglass mats; fabric wallpapers.
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Priority claimed from 23/11/2016; Application No. : 016092769 ;European Union 

3864732    22/05/2017
[International Registration No. : 1407497]
Hamilton Germany GmbH
Fraunhoferstraße 17 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; reagents for chemical analyses; laboratory chemicals for scientific use; 
chemical solutions for process analytics; electrolyte solutions, other than for medical use; buffers [chemicals]; acids; 
alkaline metals; proteins for use in science; genetic identity tests comprised of reagents; media for cell culture for use in 
non-medical research laboratories; media for cell culture for use in the biotechnological industry; culture media for 
microbiology; diagnostic reagents for in-vitro applications in biochemistry, clinical chemistry and microbiology; 
biochemicals for in vitro and in vivo scientific use; biochemicals namely, precursors for in vitro genetic engineering use; 
chemicals for use in the purification of proteins for in vitro use; reagents for in-vitro laboratory use [other than for medical
or veterinary purposes]; chemical solutions for conducting nucleic acid tests; chemical solutions for purification of 
nucleic acids, not for medical purposes; nucleic acid amplification reagents [other than for medical use]; chemicals for 
use in performing nucleic acid polymerase chain reactions, not for medical purposes; nucleic acids for scientific 
purposes; chemical solutions for conducting ELISA tests, not for medical purposes; chemical solutions for conducting 
analyses of blood and urine of human or animal origin, not for medical purposes; chemical solutions for DNA and RNA 
preparation and isolation, not for medical purposes; chemical solutions for isolation of nucleic acids, not for medical 
purposes; chemical solutions for cell screening, not for medical purposes; chemical solutions for biomarker and protein 
analysis, analysis of protein sequences and glycan structures, not for medical purposes; chemical solutions for 
immunoassays, not for medical purposes; chemical compounds for the manufacture of artificial resins; eluting solvents 
for use in analytical and organic chemistry, in chromatography and manufacturing processes; unprocessed resins; 
polymer resins, unprocessed; chemical digestion solutions used in industry and science; water treatment preparations; 
chemical compositions for water treatment; chemical products for the treatment of sewage; ion exchangers; ion exchange
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resins; laboratory gases for scientific use; chemically treated test strips, other than for medical purposes; filtering media 
of chemical and non-chemical substances included in the class; pharmaceutical grade water, in particular with purity 
degrees WFI, PW, HPW and UPW, for scientific research and laboratories; ultra-pure water; distilled water.

Cl.5;Diagnostic preparations; pharmaceutical preparations; chemical preparations for medical or pharmaceutical 
purposes; diagnostic reagents for medical or veterinary purposes; medical diagnostic test strips; genetic identity tests, 
consisting of reagents for medical purposes; medical diagnostic reagents and assays for testing of body fluids; reagents 
for in-vitro laboratory tests for medical and veterinary purposes; in vitro diagnostic preparations for medical use; in vitro 
gender prediction test kit; electrolyte solutions for medical use; sterile solutions for medical purposes.

Cl.6;Metal hardware; metallic mountings; pipes and tubes of metal; couplings of metal for tubing; tanks of metal; 
closures of metal for containers; containers of metal for storage, transport and stockpiling of biological, clinical, 
chemical, forensic and biopharmaceutical substances; armor-plating of metal for measuring equipment and sensors; 
valves of metal; manually operated metal valves; valves of metal for regulating fluid flow; compression fittings for pipes 
of metal; parts and accessories for all the aforesaid goods, included in this class.

Cl.7;Machine tools; machines, namely, machines for washing laboratory apparatus, machines for sealing containers, 
machines for filling containers, drain cocks, compressors for gases, air condensers [parts of machines], water-cooled 
condensers [parts of machines]; evaporative condensers [parts of machines]; separators, waste compactors, stacking 
apparatus, vaporisers [parts of machines], vibrating screen separators, blowing machines, hand-held filtering units; 
motor and engines except for land vehicles; machine coupling and transmission components (except for land vehicles); 
die-cutting machines; compressors; robots; robotic filling machines; pumps [machines]; pumps being parts of motors 
and engines; machines, namely automatic distribution machines; valves operated by changes in pressure; valves 
operated automatically by hydraulic control; power operated valves; valves [mechanical] for regulating fluid flow; valves 
(clack -) [parts of machines]; valves operated automatically by pneumatic control; valves for pumps; valve positioners 
[parts of machines]; valve position adjusters [parts of machines]; valve manifolds [parts of machines]; clamp connectors 
for piping [parts of machines]; blowing machines for the compression, exhaustion and transport of gases; self-regulating 
pumps (other than for dispensing fuels at filling stations); cleaning-in-place (CIP) and sterilisation-in-place cleaning 
installations for in-situ and automated cleaning and sterilisation of process engineering installations and production 
installations; parts and accessories for all the aforesaid goods, included in this class.

Cl.9;Apparatus, instruments and cables for electricity; analysis and diagnostic apparatus, not for medical purposes; 
measuring, detecting and monitoring instruments, indicators and controllers; electric control apparatus; robotic electrical 
control apparatus; electronic control apparatus, control units and control systems; apparatus for scientific research and 
laboratories; valve positioners for laboratory use; valve position adjusters for laboratory use; valve manifolds for 
scientific research and laboratories; scientific, optical, analytical, measuring, dosage, diagnostic and checking 
(supervision) apparatus and instruments; scientific, optical, analytical, measuring, dispensing, diagnostic and checking 
(supervision) apparatus and instruments for use in laboratories; dispensers, of metal, for laboratory use; conduits, pipes, 
tubes, fittings, bushings, flanges, connectors, couplers and adapters for laboratory apparatus and instruments; fans for 
laboratory apparatus and instruments; spouts for air supply for laboratory apparatus and laboratory instruments; 
automatic pipetting work stations; liquid handling workstations for scientific research and laboratories; laboratory robots; 
laboratory equipment systems consisting of automatic pipetting workstations connected to one another and scientific 
laboratory apparatus for storage and management of biological, clinical, chemical, forensic and biopharmaceutical 
substances and samples; laboratory apparatus and instruments, namely sensors for measuring pH, dissolved oxygen, 
oxidation reduction potential, ozone, organic carbon and conductivity, at the same time being provided with an integrated 
device for enhancing and wired and wireless transmission of sensor signals, for monitoring sensor functions and for 
controlling and setting sensor calibration; laboratory apparatus and instruments for removal of biological, clinical, 
chemical, forensic and biopharmaceutical substances and samples using excess pressure; vacuum controllers; 
decappers, cappers and cap removers for sample containers for laboratory use; automated decappers, cappers and cap 
removers for sample containers for laboratory use; cappers and decappers for capping and uncapping of sample 
receptacles with push-in stoppers and screwing and unscrewing of screw caps for sample receptacles for scientific 
research and laboratories; cappers and decappers for automated capping and uncapping of sample receptacles with 
push-in stoppers and automated screwing and unscrewing of screw caps for sample receptacles for scientific research 
and laboratories; laboratory apparatus and instruments for process analytics, not for medical purposes; laboratory 
apparatus and instruments for biopharmaceutical process applications, not for medical purposes; laboratory apparatus 
and instruments for biopharmaceutical process installations, not for medical purposes; storage and distribution 
installations (for laboratory purposes) for pharmaceutical grade water, in particular with purity degrees WFI, PW, HPW and
UPW, not for medical purposes; laboratory apparatus and instruments for media and buffer preparation, not for medical 
purposes; laboratory apparatus, namely apparatus for fermentation; fermentation tanks for scientific research and 
laboratories; collection tanks for scientific research and laboratories; laboratory apparatus and instruments for analysis 
of feed water for steam generators; capacitors; laboratory apparatus and instruments for clinical chemistry, not for 
medical purposes; laboratory apparatus and instruments for sample preparation and processing in analytical 
laboratories; laboratory apparatus and instruments, namely sample cutters for processing of biological, clinical, chemical,
forensic and biopharmaceutical substances and samples for scientific research; diluters for sample preparation and 
processing in analytical laboratories; dispensers for sample preparation and processing in analytical laboratories; diluter 
and dispenser systems for sample preparation in analytical laboratories; laboratory apparatus and instruments for blood 
separation, not for medical purposes; apparatus for scientific research and laboratories for the storage, transport and 
management of biological, clinical, chemical, forensic and biopharmaceutical substances and samples; chromatographic 
apparatus for scientific or laboratory purposes; automatic ion-exchange chromatography apparatus for laboratory use; 
automated ion-exclusion chromatography apparatus for laboratory use; automated reversed-phase chromatography 
apparatus for laboratory use; separation cartridges for chromatography for scientific or laboratory use; separation 
columns for ion exclusion, ion exchange and reversed phase chromatography for scientific or laboratory purposes; 
bioreactor for cell culturing; cell culture apparatus for laboratory use; incubators for laboratory use; cell banks for 
laboratory use; laboratory apparatus and instruments for processing, reproduction, purification and isolation of nucleic 
acids, not for medical purposes; laboratory apparatus and instruments for conducting of nucleic acid polymerase chain 
reactions, not for medical purposes; devices for analyzing genome information; laboratory apparatus and instruments for 
dna and rna preparations and isolation, not for medical purposes; laboratory apparatus and instruments for genome 
sequencing, not for medical purposes; laboratory apparatus and instruments for transfection, not for medical purposes; 
laboratory apparatus and instruments for transformation, namely for non-viral transmission of free DNA into competent 
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bacterial cells, fungi, algae, yeast and plants, not for medical purposes; laboratory apparatus and instruments for cell 
screening, not for medical purposes; equilibrium dialysers for determining the binding effect of molecules and ions on 
proteins, not for medical purposes; laboratory apparatus and instruments for examining and determining of ADMET 
parameters, not for medical purposes; laboratory apparatus and instruments for examining the absorption, reabsorption 
and distribution of pharmaceutical active ingredients in an organism, not for medical purposes; laboratory apparatus and 
instruments for protein crystallography, not for medical purposes; laboratory apparatus and instruments for examining 
and analysing the crystallisation process of chemical substances and pharmaceutical active ingredients, not for medical 
purposes; laboratory apparatus and instruments for X-ray structural analysis, not for medical purposes; laboratory 
apparatus and instruments for X-ray diffraction analysis, not for medical purposes; differential scanning calorimeters for 
scientific research and laboratories; laboratory apparatus and instruments for conducting of polymorphism screenings of 
chemical substances and pharmaceutical active ingredients, not for medical purposes; laboratory apparatus and 
instruments for verifying the storage stability of chemical substances and pharmaceutical active ingredients, not for 
medical purposes; laboratory apparatus and instruments for verification and analysis of the compatibility of mixtures and 
combinations of different chemical substances and pharmaceutical active ingredients, not for medical purposes; 
laboratory apparatus and instruments for verification and analysis of the suspensibility of solid or lyophilised chemical 
substances and pharmaceutical active ingredients, not for medical purposes; laboratory apparatus and instruments for 
magnetic separation of cells, not for medical purposes; laboratory apparatus and instruments for fluorescence-activated 
cell sorting, not for medical purposes; laboratory apparatus and instruments for cryopreservation services, not for 
medical purposes; laboratory apparatus and instruments for cultivation and fermentation of microorganisms, not for 
medical purposes; laboratory apparatus and instruments for generating of cell lines, not for medical purposes; laboratory 
apparatus and instruments for cloning of cells, not for medical purposes; laboratory apparatus and instruments for 
determination and analysis of the alcohol, drug, heavy metal and toxin content in human and animal blood or urine, not 
for medical purposes; laboratory apparatus and instruments for determination and analysis of the arsenic content and 
arsenic speciation in water and in human and animal foodstuffs, not for medical purposes; laboratory apparatus and 
instruments for determination and analysis of the chromium content and chromium speciation in water and in human and 
animal foodstuffs, not for medical purposes; laboratory apparatus and instruments for determination and analysis of 
pesticide, herbicide, petroleum, toxin, pathogen and heavy metal content in soil and water samples, not for medical 
purposes; laboratory apparatus and instruments for determination and analysis of the proportion of fat, sugar, glucose, 
fructose, sucrose and water-soluble vitamins in human and animal foodstuffs, not for medical purposes; laboratory 
apparatus and instruments for conducting of paternity tests, not for medical purposes; laboratory apparatus and 
instruments for development and determination of composition of active ingredients in pharmaceuticals, not for medical 
purposes; laboratory apparatus and instruments for in-vitro diagnostics, not for medical purposes; laboratory apparatus 
and instruments for conducting of allergy tests, not for medical purposes; laboratory apparatus and instruments for 
biomarker and protein analysis, not for medical purposes; laboratory apparatus and instruments for analysis of protein 
sequences, not for medical purposes; laboratory apparatus and instruments for analysis of glycan structures, not for 
medical purposes; laboratory apparatus and instruments for conducting analyses of blood and urine of human or animal 
origin, not for medical purposes; laboratory apparatus and instruments for conducting nucleic acid tests, not for medical 
purposes; laboratory apparatus and instruments for conducting ELISA tests, not for medical purposes; laboratory 
apparatus and instruments for immunoassays, not for medical purposes; laboratory apparatus and instruments for 
determination and analysis of the precious metal content in soil and stone samples, not for medical purposes; laboratory 
apparatus and instruments for determination and analysis of anions and inorganic ions in groundwater and drinking 
water, not for medical purposes; laboratory apparatus and instruments for extraction and analysis of oil samples, not for 
medical purposes; scientific apparatus for determining the water content in petroleum products; laboratory apparatus and
instruments for purification of oligonucleotides, not for medical purposes; laboratory apparatus and instruments for 
purification of pharmaceutical active ingredients, not for medical purposes; laboratory apparatus and instruments for 
proteomics, not for medical purposes; laboratory apparatus and instruments for atomic absorption spectrometry, not for 
medical purposes; laboratory apparatus and instruments for inductively coupled plasma spectroscopy, not for medical 
purposes; laboratory apparatus and instruments for electrophoresis, not for medical purposes; laboratory apparatus and 
instruments for conducting of water solubility tests, not for medical purposes; laboratory apparatus and instruments for 
quantitative analysis of xenobiotic and biotic substances in biological systems, not for medical purposes; laboratory 
apparatus and instruments for determination of the undissolved proportion of pharmaceutical active ingredients in 
chemical solutions, not for medical purposes; laboratory apparatus and instruments for wet and dry grinding of particles 
of pharmaceutical substances, not for medical purposes; laboratory apparatus and instruments for measuring of particle 
size, pharmaceutical substances, not for medical purposes; apparatus for taking oil samples for scientific research and 
laboratories; apparatus and installations for disposal and removal of biomedical and biohazardous waste by means of 
conversion into non-infectious solid waste, for scientific and laboratory purposes; receiving tanks for scientific and 
laboratory purposes; collection containers for scientific and laboratory purposes; degassers for scientific and laboratory 
purposes; instruments for temperature control; temperature indicating apparatus; temperature controlling apparatus; 
temperature logging apparatus; temperature sensing apparatus for scientific use; temperature measuring apparatus for 
scientific use; temperature feedback units; digital cameras; wireless and wired transmitters; wireless and wired receivers; 
wired and wireless communication devices; wireless and wired two-way communications systems; wireless and wired 
communications apparatus for the transmission of data; interfaces for computers; electric interface cables; interfaces for 
sensors for measuring pH, dissolved oxygen, oxidation reduction potential, ozone, organic carbon and conductivity; 
apparatus and instruments for use in clinical, analytical and biopharmaceutical laboratories; mass spectrometers; 
cytometers; laboratory shakers; heated laboratory shakers; incubators for laboratory use; incubation plates for scientific 
or laboratory use; incubator shakers for laboratory use, heated incubator shakers for laboratory use; laboratory stirrers; 
laboratory mixers; apparatus for heating and refrigerating for laboratory use; evaporators for laboratory use; heat 
exchange crucibles for scientific use; sampling devices for laboratory use and scientific purposes; automated sampling 
devices for laboratory use and scientific purposes; manual probe heads for laboratory use and scientific purposes; tactile 
switches for laboratory use and scientific purposes; foot switches for laboratory use and scientific purposes; high-
performance liquid chromatography (HPLC) columns for laboratory use and scientific purposes; septa for laboratory use 
and scientific purposes; high-temperature resistant septa for laboratory use and scientific purposes; petri dishes; petri 
dishes used in laboratory research; life-saving apparatus, life-saving appliances; calculators, data recording and 
processing apparatus, printers; computers; tablet computers; portable computers; automated pipettes; pipettes; pipette 
tips; pipettors; pipetting channels; pipetting heads; pipetting arms; pipette modules; pipette end cutters; feeders for 
pipettes; thermo cyclers; vacuum apparatus for laboratory use; vacuum pumps for laboratory use; vacuum probes for 
laboratory use; vacuum stations for laboratory use; laboratory apparatus and instruments for automated refilling of 
reagents; reagent containers for laboratory use; laboratory centrifuges; filtering units for laboratory use; filters for 
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pipettes or pipette tips; probes and pipettes for scientific purposes; micropumps for laboratory purposes; analysers for 
liquids; scientific dispensers included in the class; scientific apparatus and instruments, namely dispensing apparatus 
attached to bottles, scientific syringes and syringes for use in chemistry, syringes with threaded plungers for use in 
chemistry; multi-channel syringes with interchangeable needles for gel loading for laboratory purposes; syringe needles 
for laboratory use; syringe needles of glass for laboratory use; syringe guides for laboratory use; wire for cleaning 
syringe needles for laboratory use; tungsten wire for cleaning syringe needles for laboratory use; syringe racks for 
laboratory use; pipette accessories, namely pipette holders, pipette carriers and pipette stands; pipette racks for 
laboratory use; holders for pipette carriers for laboratory use; reusable dispenser syringes for laboratory use; disposable 
dispenser syringes for laboratory use; syringe pumps for laboratory use; sample carrier plates for laboratory use; bar 
code readers; vessels for liquids for use in laboratories, replenishment stands for pipettes, reagent containers, plates 
equipped with micro strips; laboratory installations, equipment and holders for storage of biological, clinical, chemical, 
forensic and biopharmaceutical substances and samples; electrodes; electrodes for sensors; cathodes; sensors and 
detectors; sensors for measuring instruments; touchscreen sensors; optical sensors; electro-optical sensors; optical 
fibre sensors; optical sensors for water level detection; water level detection apparatus; water level indicators, water level 
indicators; electronic sensors; sensors for monitoring of CIP and SIP cleaning installations and processes; sensors for 
analysis of feed water for steam generators; sensors for monitoring of ion exchangers; sensor controllers; housings for 
measuring equipment and sensors; holding devices for measuring equipment and sensors; protective sleeves and 
protective films for measuring devices and sensors; protective sleeves and protective films for electric wires; protective 
sleeves and protective films for touchpads (electric), electronic touchpads, computer touchpads, touchscreens for 
computers, visual display screens, displays, computer monitors, touchscreen monitors; diaphragms for scientific 
apparatus; glassware for use in a laboratory; hollow glass containers for measuring; glassware for scientific use 
[specifically adapted]; sealing machines for laboratory purposes; washing apparatus for needles of precious metals for 
laboratory use; software programs for medical use; data processing equipment for medical use; valves (electronic 
controls for automatically operating -); laboratory apparatus for collecting, dispensing, transporting and positioning 
objects and substances in solid, liquid or gas form; apparatus and instruments for checking (supervision) respirators for 
artificial respiration; analysis robots not for medical purposes; apparatus for recording, transmission or reproduction of 
sound, images or data; data carriers for recording images, sound and data; computer network apparatus, data 
communications apparatus, computer network equipment, data communications equipment; mobile and wired data 
communications apparatus; mobile and wired communications terminals; data communications receivers; data 
transmission networks; computer networking hardware; data communications hardware; wireless local area network 
devices; handheld digital electronic devices for data processing, information processing, storing and displaying data, 
transmitting and receiving data, transmission of data between computers, and software related thereto; blank computer 
storage media; USB flash drives; USB cables; USB card readers; memory card readers; flash card adapters; flash card 
readers; optical cards; flash memory card; secure digital storage cards; recorded content; information technology and 
audiovisual equipment; electronic apparatus for processing data, processing information, storing and displaying data, 
transmitting and receiving data, transmitting data between computers; electronic interactive apparatus for monitoring 
sensor functions and for controlling and adjusting sensor calibration of sensors used for measuring pH, dissolved 
oxygen, oxidation reduction potential, ozone, organic carbon and conductivity; electric control panels; electric power 
units; electricity mains apparatus; data synchronization cables; data transmission cables; cables for electrical signal 
transmission; threaded cable connectors of metal; connections for electric cables; data processing apparatus for the 
electronic recording, transforming, displaying, accumulating, transmitting and printing of medical data, in particular, 
customer data; computer software; software for monitoring and controlling respirators and respiratory support 
apparatus; computer software for determination of the undissolved proportion of pharmaceutical active ingredients in 
chemical solutions; computer software for conducting, analysis and representation of x-ray structural examinations and 
X-ray diffraction examinations; computer software for conducting, analysis and representation of differential scanning 
calorimetry; computer software for conducting, analysis and representation of polymorphism screenings of chemical 
substances and pharmaceutical active ingredients; computer software for analysis and representation of the storage 
stability of chemical substances and pharmaceutical active ingredients; computer software for analysis and 
representation of the compatibility of mixtures and combinations of different chemical substances and pharmaceutical 
active ingredients; computer software for development and determination of the composition of active ingredients in 
pharmaceuticals, not for medical purposes; computer software for analysis and representation of suspensibility of solid 
or lyophilised chemical substances and pharmaceutical active ingredients; computer software for mass spectrometry; 
computer software for atomic absorption spectrometry; computer software for inductively coupled plasma spectrometry; 
computer software for wireless and wired network communications; computer software for wireless and wired content 
transmission; computer software and computer firmware, namely operating system programs and data synchronization 
programs; database synchronisation software; computer software for the synchronisation of data between a remote data 
station and a remote unit and a fixed or remote data station or such a device; USB [universal serial bus] operating 
software; software and hardware for telephone-based information queries, application software; application software for 
mobile phones; application software for wireless and wired apparatus; downloadable software applications for use with 
mobile and wired apparatus; data processing equipment; peripherals adapted for use with computers; wired and wireless 
computer peripherals; touch pads [electric]; touch pads [electronic]; touchpads for computers; computer touchscreens; 
monitors; displays; computer screens; touchscreen monitors; parts and accessories for all the aforesaid goods, included 
in this class.

Cl.10;Medical, dental, veterinary, medical electric and surgical apparatus and instruments; medical respiratory 
apparatus; anaesthetic apparatus; respirators for artificial respiration; patient ventilation instruments; respiratory 
apparatus for intensive care units; asphyxial neonates respirators; humidifiers for artificial respiration apparatus; 
humidification chambers for artificial respiration apparatus; connectors for humidifiers, humidification chambers and 
nebulisers being parts for medical apparatus; fasteners for humidifiers and nebulisers being part of medical apparatus; 
humidifiers for medical purposes and medical treatments; humidifiers for use with respiratory apparatus, humidifiers for 
use in medical treatment; humidifiers for use with respiratory therapy apparatus; water refill tubes for humidification 
chambers for medical purposes and medical treatments; water refill tubes for humidifiers for use with respiratory 
treatment apparatus; artificial noses for medical purposes; protective nose masks for medical use; nose masks for 
artificial respiration for medical purposes; respiratory masks for artificial respiration; respiratory masks for respiratory 
assistance for medical purposes; masks for non-invasive respiration; anaesthesia face masks; nasal prongs for newborns
and adults; face masks for medical use; sets of respiratory tubes for respiratory apparatus; single-use sets of respiratory 
tubes for respiratory apparatus; autoclavable sets of respiratory tubes; breathing tubes, in particular tubes being 
accessories for respiration and anaesthesia; respiratory tubes; surface-heated respiratory tubes; endotracheal tube cuffs 
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for medical purposes; inflatable endotracheal tube cuffs for artificial respiration for medical purposes; cuff pressure 
monitors; apparatus and equipment for measuring, monitoring and adjustment of pressure in endotracheal tube cuffs for 
medical purposes; soda lime cartridges for medical use; heat and moisture filters for respiratory apparatus; valves for 
respiration apparatus; expiration valves being part of medical apparatus; expiration valves for maintaining lung pressure; 
peep activators being parts of medical ventilators for maintaining pressure; pressure reducers for medical purposes; 
pressure reducers for medical respirators; measuring cuvettes for medical purposes for determining the carbon dioxide 
content of the air exhaled by a human, and for analysis of the air flow; sensors for medical purposes; sensors for 
measuring respiratory flow and breath pressure; sensors for measuring oxygen saturation in the blood; carbon dioxide 
(CO2) sensors for medical purposes; fraction of inspired oxygen (FiO2) sensors; pulse oximeter oxygen saturation (SpO2) 
sensors for medical purposes, flow sensors for medical purposes; neuromuscular transmission (NMT) sensors for 
medical purposes; chromatographs for medical use; separation cartridges for chromatography for clinical laboratory 
purposes; sensors for respiratory mechanisms; sensors for measuring the pressure in inflatable endotracheal tube cuffs 
for artificial respiration for medical purposes; temperature indicators for medical purposes; temperature measuring 
instruments for medical use; temperature scanners for medical use; temperature monitors for medical use; electronic 
temperature monitors for medical use; electronic temperature recorders for medical use; temperature regulation 
instruments for medical purposes; temperature sensors for medical use; medical skin sensors and disposable sensors 
for temperature measurement; sensors for measuring the temperature of breathing air for use in medical respiratory 
apparatus; temperature probes for medical purposes; sensors for measuring the humidity of breathing air for use in 
medical respiratory apparatus; optical temperature measuring instruments for medical inspection purposes; fibre optic 
temperature probes for medical-diagnostic use; temperature-sensitive test instruments and test apparatus for medical 
purposes; optical scanners for medical inspection purposes; optical sensors for water level detection in humidification 
chambers for medical respiratory apparatus; electrodes for use with medical apparatus; electrodes for medical use; 
electrodes for picking up biological parameters for medical use; non-selective electrodes being chemically sensitive 
probes [for medical use]; electrocardiography (ECG) electrodes; disposable and reusable electrocardiography (ECG) 
cables for medical use; neuromuscular transmission (NMT) adapters for medical purposes; neuromuscular transmission 
(NMT) electrode cables for medical purposes; nasal cannula; sprayers for medical purposes; portable nebulisers for 
medical purposes; pumps for medical purposes; compresses for medical use; filters for medical purposes for purifying 
breathing air; membranes for filtration [medical]; bacteria filters; water traps being parts and/or accessories for medical 
apparatus; mechanical filters for respiration apparatus; airway adapters being parts of medical and surgical apparatus; 
filters for respiration systems; connectors for filters for respiration systems; tube extensions for breathing tubes; 
breathing bags; test lung; manual respiration bags; humidification chambers for breathing tube systems; tube heaters 
being part of medical apparatus; adapters for tube heaters being part of medical apparatus; tube clips being part of 
medical apparatus; tube connections being part of medical apparatus; compressed air installations and systems for 
medical purposes, consisting of apparatus and fixed devices for preparing, checking and providing medical compressed 
air; gas supply installations and systems for medical purposes, consisting of apparatus and fixed devices for preparing, 
checking and providing gases for medical purposes; vacuum regulators for medical purposes; spirometers (medical 
apparatus); spirometry apparatus; medical tubing; compressed air tubes for medical purposes; tube systems, consisting 
of tubes for medical purposes, in particular tubes for anaesthesia, respiratory tubes and tubes for medical suction, tube 
adapters, valves, connections and accessories; surface-heated respiratory tube systems; filters for medical use; pipetting 
instruments for medical use; medical syringes; medical syringe needles; syringe pumps for medical purposes; septa for 
medical purposes; high-temperature resistant septa for medical purposes; analysers for medical use; apparatus for use in 
medical or veterinary analysis for conducting analyses of blood and urine of human or animal origin; analysis apparatus 
for conducting of immunoassays for medical purposes; spirometers; measuring devices for medical use; measuring 
instruments adapted for medical use; apparatus for measuring cardiac, circulatory, aspiratory and pulmonary functions; 
testing instruments for medical purposes; manual probe heads for medical purposes; automated apparatus and 
instruments for blood separation; medical apparatus and instruments for primary care and stabilisation of newborns; air 
temperature sensors for incubators for medical purposes; air inlet filters for incubators for medical purposes; oxygen 
(O2) distributors for incubators for medical purposes; dispensers for administering and selecting reagent instruments for 
medical use; apparatus for measuring body signals in connection with patient analysis; patient monitoring instruments, 
patient monitoring alarms and patient monitoring sensors; apparatus and instruments for monitoring patients, in 
particular patient monitoring apparatus, patient monitoring sensors and alarms; alarm management systems for patient 
monitoring, consisting of patient monitoring apparatus, patient monitoring alarms and/or software for patient monitoring 
apparatus and patient monitoring alarms; gas emergency signal monitors for monitoring medical gases and gas 
installations in hospitals; clinical information systems for monitoring patients, consisting of patient monitoring apparatus 
and patient monitoring alarms; systems for monitoring patient data, consisting of patient monitoring apparatus and 
patient monitoring alarms; medical testing systems for medical use, consisting of testing apparatus for testing the 
function of medical apparatus, and analysers or diagnostic apparatus for medical apparatus; medical analysis apparatus 
for use in laboratories; medical imaging apparatus; monitor holders being accessories for medical apparatus and medical 
furniture; precision instruments for medical purposes; medical instruments for drug abuse testing; cell culture 
instruments for medical use; analysis robots for medical purposes; containers especially made for medical waste; 
containers especially adapted for the disposal of medical instruments, syringes and other contaminated medical waste; 
heating plates for humidifiers for use with medical respiratory apparatus; probes for medical purposes; freezing 
installations for medical purposes; parts and accessories for all the aforesaid goods, included in this class.

Cl.11;Cooling apparatus; freezers; deep freezing apparatus; air conditioning installations; installations for the cooling 
of air; cryorefrigerators; heaters for laboratory containers; water conditioning installations; water conditioning units; 
water treatment filters; water recycling apparatus, namely ultraviolet sterilisation apparatus; reverse osmosis water 
purification units; sewage purification apparatus; air filters; air filtering installations; air purifiers; sterilizers for laboratory 
use; steam sterilizers for laboratory use; sterilizers for industrial use; sterilizers for medical use; parts and accessories 
for all the aforesaid goods, included in this class.

Cl.16;Printed matter; printed matter; periodicals; books; prospectuses; operating manuals and technical writing or 
drawing books; garbage bags of paper or of plastics.

Cl.17;Flexible ducting, tubes, hoses and fittings, including valves, all not of metal; seals, sealants and fillers; insulating 
materials and articles; o-rings; pipe-connectors, non-metallic; fittings for measuring equipment and sensors (not of 
metal), namely insulators and padding and stuffing materials of rubber or plastics for measuring equipment and sensors; 
adhesive tapes, strips, bands and films; semi-worked polymer resins; parts and accessories for all the aforesaid goods, 
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included in this class.

Cl.20;Valves, non-metallic, other than parts of machines; storage racks; containers, specimen containers for storage 
and transport, storage containers for goods, all not of metal; containers and boxes for storage; containers and boxes, not 
of metal, for preservation purposes, included in this class; containers, not of metal, for purposes of storage, transport and
stockpiling of biological, clinical, chemical, forensic and biopharmaceutical substances and samples; container closures 
of plastic; pipe fasteners and holders, non-metallic; fittings, accessories and spare parts for the aforesaid goods included 
in this class.

Cl.21;Glassware, porcelain and earthenware not included in other classes; parts and accessories for all the aforesaid 
goods, included in this class.

Cl.35;Advertising, marketing and promotional services; business management; business administration; business 
management consulting; advice relating to the organisation and management of business; business consultancy services 
relating to manufacturing; business analysis, research and information services; display services for merchandise; 
organisation of exhibitions and trade fairs for business and promotional purposes; product demonstrations and 
presentations, including via the internet; commercial services and consumer information, namely organising business 
contacts, procurement services, for others, negotiation and conclusion of commercial transactions for third parties; 
compilation and systemisation of data and information into electronic databases; business project management; 
customer relationship management, namely receiving, recording and forwarding customer queries or customer 
complaints, electronically or by telephone; business organisation planning relating to operating times and locations for 
goods in the field of laboratory automation, cryopreservation services, process analytics and computerised warehouse 
management; retailing and wholesaling and online and mail order sale, all in respect of the following goods: chemicals 
used in industry and science, active ingredients for chemical analyses, laboratory chemicals for scientific purposes, 
chemical solutions for process analytics, electrolyte solutions, not for medical purposes, buffers (chemicals), acids, 
bases, proteins for scientific purposes, genetic identity tests, consisting of reagents, media for cell cultures for non-
medical research laboratories, media for cell cultures for the biotechnological industry, culture media for microbiology, 
diagnostic reagents for in-vitro applications in biochemistry, clinical chemistry and microbiology, biochemicals for 
scientific in-vitro and in-vivo applications, biochemical substances, namely base materials for in-vitro gene technology, 
chemicals for use in the purification of proteins for in-vitro applications, reagents for use in an in-vitro laboratory, not for 
medical or veterinary purposes, chemical solutions for conducting nucleic acid tests, chemical solutions for purification 
of nucleic acids, not for medical purposes, reagents for reproduction of nucleic acids, not for medical purposes, 
chemicals for use in performing nucleic acid polymerase chain reactions, not for medical purposes, nucleic acids for 
scientific purposes, chemical solutions for conducting of ELISA tests, not for medical purposes, chemical solutions for 
conducting analyses of blood and urine of human or animal origin, not for medical purposes, chemical solutions for DNA 
and RNA preparation and isolation, not for medical purposes, chemical solutions for isolation of nucleic acids, not for 
medical purposes, chemical solutions for cell screening, not for medical purposes, chemical solutions for biomarker 
analysis and protein analysis, the analysis of protein sequences and glycan structures, not for medical purposes, 
chemical solutions for immunoassays, not for medical purposes, chemical compounds for production of synthetic resins, 
eluents, not for medical purposes, unprocessed resins, unprocessed polymer resins, chemical digestion solutions used 
in industry and science, chemical water treatment preparations, chemical water purification preparations, chemicals for 
waste water treatment, ion exchangers, ion exchange resins, laboratory gases, chemically treated test strips, other than 
for medical purposes, filter materials of chemicals and non-chemical substances, pharmaceutical grade water, ultra-pure 
water, distilled water, diagnostics, pharmaceutical preparations, chemical preparations for medical or pharmaceutical 
purposes, reagents for providing diagnosis in medicine or veterinary medicine, medical diagnostic test strips, genetic 
identity tests, consisting of reagents, for medical purposes, medical diagnostic reagents and tests for examining bodily 
fluids, active ingredients for in-vitro diagnosis in biochemistry, clinical chemistry and microbiology, reagents for in-vitro 
laboratory tests for medical and veterinary purposes, in-vitro diagnostic preparations for medical purposes, in-vitro 
gender prediction test kits, electrolyte solutions for medical purposes, sterile solutions for medical purposes, goods of 
metal, fasteners of metal, pipes and tubes of metal, connectors of metal for pipes, containers of metal, closures of metal 
for containers, containers of metal for storage, transport and management of biological, clinical, chemical, forensic and 
biopharmaceutical substances, fittings of metal for measuring devices and sensors, valves of metal, hand-operated 
valves of metal, valves of metal for regulating fluid flow, dispensers of metal, machines and machine tools, motors and 
engines, other than for land vehicles, machine coupling and transmission components (except for land vehicles), 
machines for punching, compressors, robotic apparatus, robotic filling machines, vacuum controllers, pumps, pumps 
being machine parts, pumps being engine parts, machines, namely automatic distribution machines, valves operated by 
changes in pressure, hydraulically controlled automatic valves, power-operated valves, mechanical valves for regulating 
fluid flow, motorised valves, pneumatically controlled automatic valves, valves for pumps, valve positioners, valve 
position adjusters, valve manifolds, parts of machines, namely flange connectors for pipes, compression fittings for pipes 
of metal, blowing machines for the compression, exhaustion and transport of gases, self-regulating pumps, other than for 
dispensing of fuel at petrol stations, cip and sip cleaning installations for in-situ and automated cleaning and sterilisation 
of process engineering installations and production installations, apparatus, instruments and cables for electricity, 
analysis and diagnosis apparatus, not for medical purposes, measuring, detection and surveillance instruments, devices 
and regulators, electrical controllers, electrical controllers for robots, electronic controllers, control units and control 
systems, apparatus for scientific research and laboratories, valve positioners for laboratory use, valve position adjusters 
for laboratory use, valve manifolds for scientific research and laboratories, scientific, optical, analysis, measuring, dosage
dispensing, diagnostic and checking apparatus and instruments, scientific, optical, analysis, measuring, dosage 
dispensing, diagnostic and checking apparatus and instruments for use in laboratories, conduits, pipes, tubes, fittings, 
bushings, flanges, connectors, couplers and adapters for laboratory apparatus and laboratory instruments, fans for 
laboratory apparatus and laboratory instruments, spouts for air supply for laboratory apparatus and instruments, 
automatic pipetting work stations, liquid handling workstations for scientific research and laboratories, laboratory 
equipment systems consisting of automatic pipetting workstations connected to one another and scientific laboratory 
apparatus for storage and management of biological, clinical, chemical, forensic and biopharmaceutical substances and 
samples, laboratory apparatus and laboratory instruments, namely sensors for measuring ph, dissolved oxygen, 
oxidation reduction potential, ozone, organic carbon and conductivity, at the same time being provided with an integrated 
device for enhancing and wired and wireless transmission of sensor signals, for monitoring sensor functions and for 
controlling and setting sensor calibration, laboratory apparatus and instruments for removal of biological, clinical, 
chemical, forensic and biopharmaceutical substances and samples using excess pressure, decappers, cappers and cap 
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removers for sample containers, automated decappers, cappers and cap removers for sample containers, cappers and 
decappers for capping and uncapping of sample receptacles with push-in stoppers and screwing and unscrewing of 
screw caps for sample receptacles for scientific research and laboratories, cappers and decappers for automated capping 
and uncapping of sample receptacles with push-in stoppers and automated screwing and unscrewing of screw caps for 
sample receptacles for scientific research and laboratories, laboratory apparatus and laboratory instruments for process 
analytics, not for medical purposes, laboratory apparatus and instruments for biopharmaceutical process applications, 
not for medical purposes, laboratory apparatus and instruments for biopharmaceutical process installations, not for 
medical purposes, storage installations and distribution installations for pharmaceutical grade water, in particular with 
purity degrees WFI, PW, HPW and UPW, not for medical purposes, laboratory apparatus and instruments for media 
preparation and buffer preparation, not for medical purposes, laboratory apparatus, namely apparatus for fermentation, 
fermentation tanks for scientific research and laboratories, collection tanks for scientific research and laboratories, 
laboratory apparatus and instruments for analysis of feed water for steam generators, condensers, laboratory apparatus 
and instruments for clinical chemistry, not for medical purposes, laboratory apparatus and instruments for sample 
preparation and processing in analytical laboratories, laboratory apparatus and instruments, namely sample cutters for 
processing of biological, clinical, chemical, forensic and biopharmaceutical substances and samples for scientific 
research, diluters for sample preparation and processing in analytical laboratories, dispensers for sample preparation and
processing in analytical laboratories, diluter and dispenser systems for sample preparation in analytical laboratories, 
laboratory apparatus and laboratory instruments for blood separation, not for medical purposes, apparatus for scientific 
research and laboratories for the storage, transport and management of biological, clinical, chemical, forensic and 
biopharmaceutical substances and samples, chromatographic apparatus for scientific or laboratory purposes, automated 
ion-exchange chromatography apparatus for laboratory use, automated ion-exclusion chromatography apparatus for 
laboratory use, automated reversed-phase chromatography apparatus for laboratory use, separation cartridges for 
chromatography for scientific or laboratory purposes, separation columns for ion exclusion, ion exchange and reversed 
phase chromatography for scientific or laboratory purposes, bioreactors for cell cultures, cell culture apparatus for 
laboratory use, incubators for laboratory use, cell banks, laboratory apparatus and instruments for processing, 
reproduction, purification and isolation of nucleic acids, not for medical purposes, laboratory apparatus and instruments 
for conducting of nucleic acid polymerase chain reactions, not for medical purposes, laboratory apparatus for analysis of 
genetic material, laboratory apparatus and instruments for DNA and RNA preparation and isolation, laboratory apparatus 
and instruments for genome sequencing, not for medical purposes, laboratory apparatus and laboratory instruments for 
transfection, not for medical purposes, laboratory apparatus and laboratory instruments for transformation, namely for 
non-viral transmission of free dna into competent bacterial cells, fungi, algae, yeast and plants, not for medical purposes, 
laboratory apparatus and instruments for cell screening, not for medical purposes, equilibrium dialysers for determining 
the binding effect of molecules and ions on proteins, not for medical purposes, laboratory apparatus and instruments for 
examining and determining of ADMET parameters, not for medical purposes, laboratory apparatus and instruments for 
examining the absorption, reabsorption and distribution of pharmaceutical active ingredients in an organism, not for 
medical purposes, laboratory apparatus and instruments for protein crystallography, not for medical purposes, laboratory 
apparatus and instruments for examining and analysing the crystallisation process of chemical substances and 
pharmaceutical active ingredients, not for medical purposes, laboratory apparatus and instruments for x-ray structural 
analysis, not for medical purposes, laboratory apparatus and instruments for x-ray diffraction analysis, not for medical 
purposes, differential scanning calorimeters for scientific research and laboratories, laboratory apparatus and 
instruments for conducting of polymorphism screenings of chemical substances and pharmaceutical active ingredients, 
not for medical purposes, laboratory apparatus and instruments for verifying the storage stability of chemical substances 
and pharmaceutical active ingredients, not for medical purposes, laboratory apparatus and instruments for verification 
and analysis of the compatibility of mixtures and combinations of different chemical substances and pharmaceutical 
active ingredients, not for medical purposes, laboratory apparatus and instruments for verification and analysis of the 
suspensibility of solid or lyophilised chemical substances and pharmaceutical active ingredients, not for medical 
purposes, laboratory apparatus and instruments for magnetic separation of cells, not for medical purposes, laboratory 
apparatus and instruments for fluorescence-activated cell sorting, not for medical purposes, laboratory apparatus and 
laboratory instruments for cryopreservation services, not for medical purposes, laboratory apparatus and instruments for 
cultivation and fermentation of microorganisms, not for medical purposes, laboratory apparatus and instruments for 
generating of cell lines, not for medical purposes, laboratory apparatus and instruments for cloning of cells, not for 
medical purposes, laboratory apparatus and instruments for determination and analysis of the alcohol, drug, heavy metal 
and toxin content in human and animal blood or urine, not for medical purposes, laboratory apparatus and instruments 
for determination and analysis of the arsenic content and arsenic speciation in water and in human and animal foodstuffs, 
not for medical purposes, laboratory apparatus and instruments for determination and analysis of the chromium content 
and chromium speciation in water and in human and animal foodstuffs, not for medical purposes, laboratory apparatus 
and instruments for determination and analysis of pesticide, herbicide, petroleum, toxin, pathogen and heavy metal 
content in soil and water samples, not for medical purposes, laboratory apparatus and instruments for determination and 
analysis of the proportion of fat, sugar, glucose, fructose, sucrose and water-soluble vitamins in human and animal 
foodstuffs, not for medical purposes, laboratory apparatus and laboratory instruments for conducting of paternity tests, 
not for medical purposes, laboratory apparatus and instruments for development and determination of compositions of 
active ingredients in pharmaceuticals, not for medical purposes, laboratory apparatus and instruments for in-vitro 
diagnostics, not for medical purposes, laboratory apparatus and instruments for conducting of allergy tests, not for 
medical purposes, laboratory apparatus and instruments for biomarker analysis and protein analysis, not for medical 
purposes, laboratory apparatus and instruments for analysis of protein sequences, not for medical purposes, laboratory 
apparatus and instruments for analysis of glycan structures, not for medical purposes, laboratory apparatus and 
instruments for conducting analyses of blood and urine of human or animal origin, not for medical purposes, laboratory 
apparatus and instruments for conducting nucleic acid tests, not for medical purposes, laboratory apparatus and 
instruments for conducting ELISA tests, not for medical purposes, laboratory apparatus and instruments for 
immunoassays, not for medical purposes, laboratory apparatus and instruments for determination and analysis of the 
precious metal content in soil and stone samples, not for medical purposes, laboratory apparatus and instruments for 
determination and analysis of anions and inorganic ions in groundwater and drinking water, not for medical purposes, 
laboratory apparatus and instruments for extraction and analysis of oil samples, not for medical purposes, scientific 
apparatus for determining the water content in oil products, laboratory apparatus and instruments for purification of 
oligonucleotides, not for medical purposes, laboratory apparatus and instruments for purification of pharmaceutical 
active ingredients, not for medical purposes, laboratory apparatus and instruments for proteomics, not for medical 
purposes, laboratory apparatus and instruments for atomic absorption spectrometry, not for medical purposes, 
laboratory apparatus and instruments for inductively coupled plasma spectroscopy, not for medical purposes, laboratory 
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apparatus and instruments for electrophoresis, not for medical purposes, laboratory apparatus and instruments for 
conducting of water solubility tests, not for medical purposes, laboratory apparatus and instruments for quantitative 
analysis of xenobiotic and biotic substances in biological systems, not for medical purposes, laboratory apparatus and 
instruments for determination of the undissolved proportion of pharmaceutical active ingredients in chemical solutions, 
not for medical purposes, laboratory apparatus and instruments for wet and dry grinding of particles of pharmaceutical 
substances, not for medical purposes, laboratory apparatus and instruments for measuring of particle size in 
pharmaceutical substances, not for medical purposes, apparatus for taking oil samples for scientific research and 
laboratories, apparatus and installations for disposal and removal of biomedical and biohazardous waste by means of 
conversion into non-infectious solid waste, for scientific and laboratory purposes, receiving tanks for scientific and 
laboratory purposes, collection containers for scientific and laboratory purposes, degassers for scientific and laboratory 
purposes, instruments for regulating and monitoring temperature, temperature display apparatus, temperature regulating 
apparatus, temperature recording apparatus, temperature sensors for scientific purposes, temperature measuring 
apparatus for scientific purposes, temperature feedback units, digital cameras, wireless and wired transmitters, wireless 
and wired receivers, wireless and wired communications apparatus, wireless and wired two-way communications 
systems, wireless and wired communications apparatus for transmission of data, interfaces, electrical interface cables, 
interfaces for sensors for measuring pH, dissolved oxygen, oxidation reduction potential, ozone, organic carbon and 
conductivity, laboratory apparatus and instruments for clinical, analytical and biopharmaceutical applications, mass 
spectrometers, cytometers, laboratory shakers, heated laboratory shakers, incubators for laboratory purposes, incubation
plates for scientific or laboratory purposes, incubator shakers for laboratory use, heated incubator shakers for laboratory 
use, laboratory stirrers, laboratory mixers, apparatus for heating and refrigerating for laboratory use, evaporators for 
laboratory use, heat exchange crucibles for scientific purposes, sampling devices for laboratory use and scientific 
purposes, automated sampling devices for laboratory use and scientific purposes, manual probe heads for laboratory use 
and scientific purposes, tactile switches for laboratory use and scientific purposes, foot switches for laboratory use and 
scientific purposes, HPLC columns for laboratory use and scientific purposes, septa for laboratory use and scientific 
purposes, high-temperature resistant septa for laboratory use and scientific purposes, petri dishes, petri dishes for use in 
laboratory research, life-saving apparatus, life-saving devices, calculating machines, data recording and data processing 
equipment, printers, computers, tablet computers, mobile computers, automated pipettes, pipettes, pipette tips, pipetting 
devices, pipetting channels, pipetting heads, pipetting arms, pipette modules, pipette end cutters, feeders for pipettes, 
thermal cyclers, vacuum apparatus for laboratory use, vacuum pumps for laboratory use, vacuum probes for laboratory 
use, vacuum stations for laboratory use, laboratory apparatus and instruments for automated refilling of reagents, 
reagent containers, centrifuges for laboratory purposes, filter systems for laboratory purposes, filters for pipettes or for 
pipette tips, probes and pipettes for scientific purposes, micropumps, analysis apparatus for liquids, scientific dispensing 
apparatus, included in this class, scientific apparatus and instruments, namely dispensing apparatus attached to bottles, 
scientific syringes and syringes for use in chemistry, syringes with threaded plungers for laboratory use, multi-channel 
syringes with interchangeable needles for gel loading for laboratory use, syringe needles for laboratory use, syringe 
needles of glass for laboratory use, syringe guides for laboratory use, wire for cleaning syringe needles for laboratory 
use, tungsten wire for cleaning syringe needles for laboratory use, syringe racks for laboratory use, pipette accessories, 
namely pipette holders, pipette carriers and pipette stands, pipette racks for laboratory use, holders for pipette carriers 
for laboratory use, reusable dispensing syringes for laboratory use, disposable dispensing syringes for laboratory use, 
syringe pumps for laboratory use, sample carrier plates for laboratory use, bar code readers, liquid containers for use in 
laboratories, holders for filling pipettes, containers for active ingredients, microplates fitted with microstrips, laboratory 
installations, equipment and holders for storage of biological, clinical, chemical, forensic and biopharmaceutical 
substances and samples, electrodes, electrodes for sensors, cathodes, sensors and detectors, sensors for measuring 
instruments, sensors for touchscreens, optical sensors, electro-optical sensors, fibre optic sensors, optical sensors for 
water level detection, water level detectors, devices for measuring water level, water level indicators, electronic sensors, 
sensors for monitoring of cip and sip purification installations and processes, sensors for analysis of feed water for 
steam generators, sensors for monitoring of ion exchangers, controllers for sensors, housings for measuring devices and 
sensors, holders for measuring devices and sensors, protective sleeves and protective films for measuring devices and 
sensors, protective sleeves and protective films for electric wires, protective sleeves and protective films for touchpads 
(electric), electronic touchpads, computer touchpads, touchscreens for computers, visual display screens, displays, 
computer monitors, touchscreen monitors, diaphragms for scientific apparatus, glassware for laboratory purposes, 
hollow glass containers for measuring, glassware for scientific use (specifically adapted), sealing machines for laboratory 
purposes, washing apparatus for needles of precious metals for laboratory use, programs, computer software for medical 
purposes, data processing hardware for medical purposes, electronic controls for automatic valves, laboratory apparatus 
for collecting, distributing, transporting, positioning of objects and of solid, liquid and gaseous substances, checking 
apparatus and instruments for breathing apparatus for artificial respiration, analysis robots, not for medical purposes, 
apparatus for recording, transmission or reproduction of sounds, images and data, data carriers for recording images, 
sound and data, computer network equipment, data communications apparatus, computer network equipment, data 
communications equipment, mobile and wired data communications apparatus, mobile and wired communications 
terminals, data communications receivers, data transmission networks, computer networking hardware, data 
communications hardware, WLAN apparatus, digital electronic pocket devices for data processing, information 
processing, storage and displaying of data, transmission and receiving of data, transmission of data between computers 
and related software, blank computer storage media, USB sticks, USB cables, USB card readers, readers for memory 
cards, adapters for memory cards, memory card readers, optical memory cards, flash memory cards, secure digital 
memory cards, recorded data, IT and audiovisual apparatus, electronic devices for data processing, information 
processing, for storage and displaying of data, for transmission and receiving of data and transmission of data between 
computers, electronic interactive apparatus for monitoring sensor functions and for controlling and adjusting sensor 
calibration of sensors used for measuring pH, dissolved oxygen, oxidation reduction potential, ozone, organic carbon and 
conductivity, electric control panels, power supply units, electricity mains equipment, cables for data synchronisation, 
cables for data transmission, cables for electrical signal transmission, threaded cable connectors of metal, connecting 
parts for electric cables, medical technology apparatus for electronic recording, electronic conversion, electronic 
representation, electronic storage, electronic processing and for electronic printing of data, in particular customer data, 
computer software, software for monitoring and controlling respiratory apparatus and respiratory support apparatus, 
computer software for determination of the undissolved proportion of pharmaceutical active ingredients in chemical 
solutions, computer software for conducting, analysis and representation of X-ray structural and X-ray diffraction 
examinations, computer software for conducting, analysis and representation of differential scanning calorimetry, 
computer software for conducting, analysis and representation of polymorphism screenings of chemical substances and 
pharmaceutical active ingredients, computer software for analysis and representation of the storage stability of chemical 
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substances and pharmaceutical active ingredients, computer software for analysis and representation of the compatibility 
of mixtures and combinations of different chemical substances and pharmaceutical active ingredients, computer software 
for development and determination of the composition of active ingredients in pharmaceuticals, not for medical purposes, 
computer software for analysis and representation of suspensibility of solid or lyophilised chemical substances and 
pharmaceutical active ingredients, computer software for mass spectrometry, computer software for atomic absorption 
spectrometry, computer software for inductively coupled plasma spectrometry, computer software for wireless and wired 
network communications, computer software for wireless and wired content transmission, computer software and 
computer firmware, namely operating system programs and data synchronisation programs, computer software for 
synchronisation of databases, computer software for the synchronisation of data between a remote station and a remote 
unit and a fixed or remote data station or such a device, USB operating software (universal serial bus), computer software 
and hardware for telephone-based information queries, application software, application software for mobile telephones, 
application software for wired and wireless apparatus, downloadable software applications for use with mobile and wired 
apparatus, data processing equipment, computer peripherals, wired and wireless computer peripherals, touchpads 
(electric), electronic touchpads, computer touchpads, touchscreens for computers, visual display screens, displays, 
computer monitors, touchscreen monitors, medical, dental, veterinary, electromedical and surgical apparatus and 
instruments, medical respiratory apparatus, anaesthetic apparatus, respirators for artificial respiration, respiratory 
apparatus for patients, respiratory apparatus for intensive care units, respiratory apparatus for newborns for prevention 
of asphyxiation, humidifiers for respiration, humidification chambers for respiratory apparatus, connectors for 
humidifiers, humidification chambers and nebulisers, being parts of medical apparatus, fasteners for humidifiers and 
nebulisers being part of medical apparatus, humidifiers for medical purposes and medical treatments, humidifiers for use 
with respiratory apparatus, humidifiers for medical treatments, humidifiers for use with respiratory treatment apparatus, 
water refill tubes for humidification chambers for medical purposes and medical treatments, water refill tubes for 
humidifiers for use with respiratory treatment apparatus, artificial noses for medical purposes, protective nose masks for 
medical purposes, nose masks for artificial respiration for medical purposes, respiratory masks for artificial respiration, 
respiratory masks for respiratory assistance for medical purposes, masks for non-invasive respiration, anaesthesia face 
masks, nasal prongs for newborns and adults, face masks for medical purposes, sets of respiratory tubes for respiratory 
apparatus, single-use sets of respiratory tubes for respiratory apparatus, autoclavable sets of respiratory tubes, breathing 
tubes, in particular tubes being accessories for respiration and anaesthesia, respiratory tubes, surface-heated respiratory 
tubes, endotracheal tube cuffs for medical purposes, inflatable endotracheal tube cuffs for artificial respiration for 
medical purposes, cuff pressure monitors, apparatus and equipment for measuring, monitoring and adjustment of 
pressure in endotracheal tube cuffs for medical purposes, soda lime cartridges, heat and moisture filters for respiratory 
apparatus, valves for respiratory apparatus, expiration valves being parts of medical apparatus, expiration valves for 
maintaining lung pressure, peep activators, being parts for respiratory apparatus for maintaining pressure, pressure 
reducers for medical purposes, pressure reducers for medical respirators, measuring cuvettes for medical purposes for 
determining the carbon dioxide content of the air exhaled by a human, and for analysis of the air flow, sensors for medical 
purposes, sensors for measuring respiratory flow and breath pressure, sensors for measuring oxygen saturation in the 
blood, CO2 sensors for medical purposes, FiO2 sensors, SpO2 sensors for medical purposes, flow sensors for medical 
purposes, NMT sensors for medical purposes, chromatographic apparatus for medical purposes, separation cartridges 
for chromatography for clinical laboratory purposes, sensors for respiratory mechanisms, sensors for measuring the 
pressure in inflatable endotracheal tube cuffs for artificial respiration for medical purposes, temperature display 
apparatus for medical purposes, temperature measuring apparatus for medical purposes, temperature scanners for 
medical purposes, temperature monitors for medical purposes, electronic temperature monitors for medical purposes, 
electronic temperature recorders for medical purposes, temperature regulation instruments for medical purposes, 
temperature sensors for medical purposes, medical skin sensors and disposable sensors for temperature measurement, 
sensors for measuring the temperature of breathing air for use in medical respiratory apparatus, temperature probes for 
medical purposes, sensors for measuring the humidity of breathing air for use in medical respiratory apparatus, optical 
temperature measuring instruments for medical inspection purposes, fibre optic temperature probes for medical-
diagnostic use, temperature-sensitive test instruments and test apparatus for medical purposes, optical scanners for 
medical inspection purposes, optical sensors for water level detection in humidification chambers for medical respiratory 
apparatus, electrodes for medical apparatus, electrodes for medical purposes, electrodes for recording biological 
parameters, non-selective electrodes in the form of chemically sensitive probes (for medical purposes), ECG electrodes, 
disposable and reusable ECG cables, NMT adapters for medical purposes, NMT electrode cables for medical purposes, 
nasal cannulae, nebulisers for medical purposes, portable nebulisers for medical purposes, pumps for medical purposes, 
compressors for medical purposes, filters for medical purposes for purifying breathing air, membranes for filtration 
(medical), bacteria strains, water traps being parts and/or fittings for medical apparatus, mechanical filters for respiratory 
apparatus, airway adapters, filters for respiration systems, connectors for filters for respiration systems, tube extensions 
for breathing tubes, breathing bags, test lungs, manual respiration bags, humidification chambers for breathing tube 
systems, tube heaters being part of medical apparatus, adapters for tube heaters being parts of medical apparatus, tube 
clips being parts of medical apparatus, tube connectors being parts of medical apparatus, compressed air installations 
and systems for medical purposes, consisting of apparatus and fixed devices for preparing, checking and providing 
medical compressed air, gas supply installations and systems for medical purposes, consisting of apparatus and fixed 
devices for preparing, checking and providing of gases for medical purposes, vacuum regulators for medical purposes, 
spirometers (medical apparatus), spirometry apparatus, tubes for medical purposes, compressed air tubes (medical), tube 
systems, consisting of tubes for medical purposes, in particular tubes for anaesthesia, respiratory tubes and tubes for 
medical suction, tube adapters, valves, connections and accessories, surface-heated respiratory tube systems, filters for 
medical purposes, pipettes for medical purposes, syringes for medical purposes, medical syringe needles, syringe pumps
for medical purposes, septa for medical purposes, high-temperature resistant septa for medical purposes, apparatus for 
use in medical analysis, apparatus for use in medical or veterinary analysis for conducting analyses of blood and urine of 
human or animal origin, analysis apparatus for conducting of immunoassays for medical purposes, spirometers, 
measuring devices for medical purposes, measuring instruments for medical purposes, devices for measuring heart, 
circulation, respiration and lung function, testing instruments for medical purposes, manual probe heads for medical 
purposes, automated apparatus and instruments for blood separation, medical apparatus and instruments for primary 
care and stabilisation of newborns, air temperature sensors for incubators, air inlet filters for incubators, O2 distributors 
for incubators, dispensing apparatus for recording and selecting active substance carriers for medical purposes, 
apparatus for measuring of body signals in connection with patient analytics, patient monitoring apparatus, patient 
monitoring alarms and patient monitoring sensors, apparatus and instruments for patient monitoring, in particular patient 
monitoring apparatus, patient monitoring sensors and alarms, alarm management systems for patient monitoring, 
consisting of patient monitoring apparatus, patient monitoring alarms and/or software for patient monitoring apparatus 
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and patient monitoring alarms, gas emergency signal monitors for monitoring medical gases and gas installations in 
hospitals, clinical information systems for patient monitoring, consisting of patient monitoring apparatus and patient 
monitoring alarms, systems for patient data monitoring, consisting of patient monitoring apparatus and patient 
monitoring alarms, test systems, consisting of test equipment for testing the function of medical apparatus and analysis 
or diagnostic devices for medical apparatus, medical analysis apparatus for laboratories, apparatus for medical imaging, 
monitor holders being accessories for medical apparatus and medical furniture, precision instruments for medical 
purposes, medical instruments for testing for drug abuse, cell culture apparatus for medical purposes, analysis robots for 
medical purposes, containers for medical waste, specially adapted containers for disposal of medical instruments, 
syringes and other contaminated medical waste, heating plates for humidifiers for use with medical respiratory apparatus, 
probes for medical purposes, freezing installations for medical purposes, installations for refrigerating, freezing 
installations, freezing apparatus, installations for air conditioning, installations for cooling air, cryorefrigerators, 
apparatus for heating laboratory containers, water treatment installations, water treatment apparatus, water treatment 
filters, apparatus for water treatment, namely ultraviolet sterilisation apparatus, reverse osmosis water purification units, 
apparatus for wastewater purification, air filters, air filter installations, air filter apparatus, sterilisers for laboratory 
purposes, steam sterilisers for laboratory purposes, sterilisers for industrial purposes, sterilisers for medical purposes, 
printed matter, magazines, books, prospectuses, operating manuals and technical documentation, garbage bags of paper 
or of plastics, flexible conduits, pipes, tubes and couplers, including valves, all not of metal, gaskets, caulking materials 
and filling compounds, insulating, damping and barrier materials, o-rings, fittings for measuring devices and sensors, not 
of metal, adhesive tapes, strips and films, semi-worked polymer resins, valves, not of metal, storage racks, containers, 
specimen containers, storage containers for goods, containers and boxes for storage, containers and boxes, not of metal, 
for preservation purposes, included in this class, containers, not of metal, for storage, transport and management of 
biological, clinical, chemical, forensic and biopharmaceutical substances and samples, plastic closures for containers, 
drains of plastic, fasteners, connectors and holders for pipes, not of metal, glassware, porcelain and earthenware, not 
included in other classes, parts, spare parts and accessories for all of the aforesaid goods; rental of objects in connection 
with the providing of the aforesaid services, included in this class; collection of data; collection of data for use in 
scientific research; computerised stock management.

Cl.37;Assembling of storage systems; installation, maintenance and repair of surgical, medical, dental and veterinary 
and analytical apparatus and instruments; installation, maintenance and repair of respiratory apparatus; installation, 
maintenance and repair of apparatus for measuring body signals in connection with patient analysis; installation, 
maintenance and repair of scientific, optical, analysis, measuring, dosage dispensing, diagnostic and checking apparatus 
and instruments for use in laboratories; installation, maintenance and repair of scientific, optical, analysis, measuring, 
dosage dispensing, diagnostic and checking apparatus and instruments for use in the field of laboratory automation, 
cryopreservation services, process analytics, biopharmaceutical process installations and computerised warehouse 
management; cleaning of storage tanks, storage containers, water supply ducts.

Cl.38;Telecommunication services; communications services for the exchange of data in electronic form; 
communications by means of radio, computer, the internet, satellite, telematics, cables and digital transmission; 
telematics services, included in this class; providing of access to electronic databases and communications networks; 
rental of access time to electronic databases and communications networks; rental of access times for enabling the use 
of non-downloadable online software; rental of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.39;Transport; transportation, packaging and storage of goods; packaging and storage of biological, clinical, 
chemical, forensic and biopharmaceutical substances and samples; storage of human cells; storage of liquids; hazardous 
materials warehousing; refrigerated storage; refrigerated warehousing; refrigerated storage; refrigerated storage of 
biological, clinical, chemical, forensic and biopharmaceutical substances and samples; temperature-controlled storage of 
chemical, forensic and biopharmaceutical substances and samples; low-temperature storage of chemical, forensic and 
biopharmaceutical substances and samples; low-temperature storage of human cells; provision of frozen storage 
facilities; rental of refrigerated storage; delivery, shipping and distribution of printed matter and of electronic data media, 
including CD-ROMs and DVDs.

Cl.40;Cryopreservation services; water treatment and purification; purification of gases; disposal [treatment] and 
removal [treatment] of biomedical and biohazardous waste by means of sterilisation apparatus for conversion into non-
infectious solid waste,; customised manufacture of medicine goods, parts and fittings therefor; waste water treatment; 
treatment of waste water from generating operations; treatment of waste water from industrial processes; customised 
manufacture of apparatus and instruments for scientific research and laboratories, and parts and fittings therefor.

Cl.41;Publication of texts, other than publicity texts; organization of meetings and conferences; publication of data, 
other than publicity texts, in the form of texts, graphic pictures, images and sound, which can be reproduced and 
retrieved via telematic networks; publication of printed documents and electronic data media therefor, including CD-
ROMs and DVDs, other than publicity texts; publishing books, magazines, operating instructions and technical 
documentation; publishing of software and computer programs, online or on data carriers; training and instruction; 
conducting of workshops and seminars for training purposes; production of films for educational purposes.

Cl.42;Research and development in the field of chemistry, physics, engineering, medicine, biology, biochemistry, 
pharmacy, biotechnology, chemical and/or biological laboratory services; chemical and/or biological research 
laboratories; scientific and technological services and research and design relating thereto; industrial analysis and 
research services; hosting of databases for the collection, electronic storage and analysis of biological, clinical, chemical, 
forensic and biopharmaceutical substances and samples with associated data, for scientific research and medical 
research purposes; scientific research for medical purposes in the area of cancerous diseases; scientific services relating
to the isolation and cultivation of human tissues and cells; analysis in the field of molecular biology; research relating to 
molecular sciences; analytical services relating to determining the chemical ingredients of liquids; blood analysis 
services for scientific research purposes; development of scientific testing procedures for determining human genetic 
identity; DNA screening for scientific research purposes; structural and functional analysis of genomes; biological 
cloning services; advisory services relating to biochemistry; technical testing services; conducting industrial tests; 
engineering testing; engineering for others in relation to laboratory apparatus and instruments, laboratory automation, 
cryopreservation services, mass spectrometry, atomic absorption spectrometry, plasma spectrometry, proteomics, 
immunoassays, process analytics, biopharmaceutical process installations and computerised warehouse management; 

7191



technical planning and consultancy in the field of engineering services relating to laboratory apparatus and instruments, 
laboratory automation, cryopreservation services, mass spectrometry, atomic absorption spectrometry, plasma 
spectrometry, proteomics, immunoassays, process analytics, biopharmaceutical process installations and computerised 
warehouse management; engineering project management services; technical project management for the development 
of laboratory apparatus and instruments, laboratory automation, cryopreservation services, mass spectrometry, atomic 
absorption spectrometry, plasma spectrometry, proteomics, process analytics, biopharmaceutical process installations 
and computerised warehouse management; engineering consultancy relating to data-processing; studies (technical 
project-); computer software technical support services; information technology [IT] services, namely development, 
programming, installation, implementation, updating, maintenance and repair of software, development and 
implementation of computer hardware, hosting of websites, software as a service (SaaS), rental of software, rental of 
computer hardware and installations, information technology [IT] consultancy and information, IT security services in the 
nature of protection and recovery of computer data, data duplication and conversion, data coding, computer analysis and 
diagnostics, research and development, and implementation of software for computers and computer systems, computer 
programming, computer project management, data mining, computer design and development services, technological 
services in relation to computers, computer network services, development, updating and maintenance of software and 
database systems, data migration; technological consultancy in relation to laboratory apparatus and instruments, 
laboratory automation, cryopreservation services, process analytics, biopharmaceutical process installations and 
computerised warehouse management; monitoring of computer systems by remote access; development of new products
and technologies, for others; surveying; chemistry services in relation to laboratory apparatus and instruments, 
laboratory automation, cryopreservation services, mass spectrometry, atomic absorption spectrometry, plasma 
spectrometry, proteomics, immunoassays, process analytics, biopharmaceutical process installations and computerised 
warehouse management; physics (research) in relation to laboratory apparatus and instruments, laboratory automation, 
cryopreservation services, mass spectrometry, atomic absorption spectrometry, plasma spectrometry, immunoassays, 
process analytics, biopharmaceutical process installations and computerised warehouse management; product 
development; technical consultancy relating to product development; product development for medicine goods; product 
development for apparatus and instruments for scientific research and laboratories; medical laboratory services.

Cl.44;Medical services; medical consultations; medical services for the diagnosis of conditions of the human body; 
medical services relating to dna, genetics and genetic tests; medical services relating to the removal, treatment and 
processing of human cells; medical services relating to the removal, treatment and processing of stem cells; medical 
analysis services for the diagnosis of cancer; medical analysis services for cancer diagnosis and prognosis; medical 
services relating to the removal, treatment and processing of human blood; medical laboratory services for the analysis 
of blood samples taken from patients; drug, alcohol and DNA screening for medical purposes; drug testing for substance 
abuse; drug screening for medical purposes; medical testing services relating to the diagnosis and treatment of disease; 
conducting of immunoassays for medical purposes; medical services in the field of treatment of chronic pain; provision 
of pharmaceutical information; pharmacy advice; consultancy and information services relating to biopharmaceutical 
products; DNA screening for medical purposes; medical diagnostics, namely conducting of tests and analysis; rental of 
medical equipment, machines and apparatus.

Cl.45;Licensing authority services; licensing of computer software [legal services]; licensing of technology; licensing 
industrial property rights; industrial property consultancy; legal services in the form of exploitation of intellectual 
property rights and copyright though licensing.
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3864736    02/03/2018
[International Registration No. : 1407568]
HANKOOK FUJEE INDUSTRIES CO., LTD.
720-26, Chorok-ro, Yanggam-myeon, Hwaseong -si Gyeonggi-do 18628 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Meat choppers being machines; meat and bone choppers being machines; meat fleshing machines; meat 
processing machines; meat slicing machines; frozen and refrigerated meat choppers being machines; electric food 
grinders; cheese slicing machines; vacuum packaging machines; vacuum packaging machines for food; sausage making 
machines; agitators for industrial purpose; band saw machines for metalworking; kneading machines; electric food 
processors (other than for household purpose); meat mincers; food mixing machines for industrial purposes; food 
chopping machines for industrial purposes.

Cl.8;Non-electric slicers for ham; non-electric slicers; mincing knives [hand tools], cleavers; choppers [knives]; 
apparatus and instruments for skinning butcher's animals; knife sharpeners; saw blades; sharpening wheels for knives 
and blades; meat-cutting knives; kitchen knives.

Cl.35;Wholesale store services featuring meat chopping machines; retail store services featuring meat chopping 
machines; commercial intermediary services in the field of meat chopping machines; sales agency services of meat 
chopping machines; wholesale store services featuring meat and bone chopping machines; retail store services featuring 
meat and bone chopping machines; commercial intermediary services in the field of meat and bone chopping machines; 
sales agency services of meat and bone chopping machines; wholesale store services featuring frozen and refrigerated 
meat chopping machines; retail store services featuring frozen and refrigerated meat chopping machines; commercial 
intermediary services in the field of frozen and refrigerated meat chopping machines; sales agency services of frozen and 
refrigerated meat chopping machines; wholesale store services featuring meat slicing machines; retail store services 
featuring meat slicing machines; commercial intermediary services in the field of meat slicing machines; sales agency 
services of meat slicing machines; wholesale store services featuring vacuum packaging machines; retail store services 
featuring vacuum packaging machines; commercial intermediary services in the field of vacuum packaging machines; 
sales agency services of vacuum packaging machines. 
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Priority claimed from 13/09/2017; Application No. : 87607343 ;United States of America 

3864739    08/03/2018
[International Registration No. : 1407560]
ViaSat, Inc.
6155 El Camino Real Carlsbad, CA 92009 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Communication terminal equipment, namely, modems, receivers, radios, simulators and networks for satellite and 
terrestrial communication terminals.

Cl.38;Internet service provider (ISP); satellite communication services; wireless broadband and wireless narrowband 
communication services; telecommunication services, namely, providing multiple user wireless access to the Internet.
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Priority claimed from 08/01/2018; Application No. : 87747158 ;United States of America 

3864741    05/03/2018
[International Registration No. : 1407555]
TeleTech Holdings, Inc.
9197 S. Peoria Street Englewood CO 80112 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Employment and advertising agency services for others and business marketing research, development and 
consulting services related thereto; business management services, namely, remote and onsite business management of 
computer sites for others and business research, development and consulting services related thereto; customer 
relationship management services and customer care services.

Cl.36;Financial analysis and consulting services.

Cl.38;Telecommunications services, namely, providing telephone and electronic mail services, providing multiple-user 
access to a global computer information network, that also features routing calls for others to customer service 
representatives.

Cl.41;Educational services, namely, training in the field of job placement, recruiting, staffing and hiring; training in the 
field of customer care and customer relationship management, particularly training for customer service representatives 
and for those hiring customer service representatives; educational services, namely, conducting classes, seminars, 
training sessions and workshops in the fields of effective marketing, consulting, and communications skills.

Cl.42;Software as a service (SAAS) services featuring software for use in the provision of customer care and customer 
relationship management services; research, development and technological consulting services in the field of computer 
disaster recovery planning services, computer site design services and computer software; computer programming 
services for others; application service provider services, namely, hosting computer software applications of others that 
feature employment job advertising, recruiting, hiring, personnel placement, staffing, job applicant tracking and 
screening, and outsourcing; computer services, namely, on-site and remote management of information technology (IT) 
systems of others and technological research, development and consulting services related thereto; computer disaster 
recovery planning; and computer site design, and on-site management and operation of information technology (IT) 
systems of others.
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Priority claimed from 14/09/2017; Application No. : VA 2017 02032 ;Denmark 

3864769    18/12/2017
[International Registration No. : 1407530]
BLAZAR ApS
Tuborg Sundpark 9, 3. tv. DK-2900 Hellerup Denmark

Proposed to be Used
IR DIVISION
Cl.35;Business consultancy and advisory services; business advisory and information services; business organization 
advice; business development services; advertising, marketing and promotional consultancy, advisory and assistance 
services; business marketing services; business management; business administration; business management 
consulting services; clerical services; business intermediary services relating to the matching of potential private 
investors with entrepreneurs needing funding; advice and information concerning commercial business management 
(advisory and assistance services); advisory services (business -) relating to the establishment of businesses; 
assistance, advisory services and consultancy relating to business organization; assistance, advisory services and 
consultancy relating to commercial transactions; assistance, advisory services and consultancy relating to the corporate 
structure of businesses; advisory services relating to business management; business advice relating to acquisitions.

Cl.36;Investment services; trust investment services; investment consultancy; financing and funding services; venture 
capital services; venture capital management; venture capital financing; venture capital funding services to emerging and 
start-up companies; facilitating, arranging, and consulting in the field of financing for emerging companies, start-up 
companies and existing businesses; incubation financial services, namely providing financial advice to emerging 
companies, start-up companies and existing businesses; financial advisory services.
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Priority claimed from 07/11/2017; Application No. : 017438102 ;European Union 

3864797    12/03/2018
[International Registration No. : 1407589]
FERRER INTERNACIONAL, S.A.
Gran Vía Carlos III, 94 E-08028 Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, degreasing and abrasive preparations; soaps, perfumery products; essential oils; cosmetics, 
hair lotions and dentifrices; deodorants for personal use; creams for cosmetic use; suntanning creams; sunscreen 
creams and sun protection (cosmetics); dermatological creams and lotions (other than for medical use).

Cl.5;Pharmaceutical and veterinary products, hygienic and sanitary products for medical use; dietetic substances and 
foodstuffs for medical or veterinary use, food for babies, food supplements for human beings or animals, nutraceutical 
products for therapeutic use and as a dietary supplements; plasters, material for dressings; disinfectants; products for 
destroying vermin; fungicides.

Cl.42;Medical and pharmaceutical research services; research and development services in the field of bacteriology; 
scientific research services for medical purposes; agrochemical research; chemical research and analysis; advisory 
services relating to pharmaceutical research; technical project study; medical research laboratory services.
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3864807    19/04/2018
[International Registration No. : 1407581]
Weidmüller Interface GmbH & Co. KG
Klingenbergstrasse 16 32758 Detmold Germany

Proposed to be Used
IR DIVISION
Cl.6;Moulding parts, signboards of metal for marking/ identifying of pipes, cables, wires, equipment and other industrial 
components, as well as hand operated hand tools for the installation of the moulding parts, signboards, labels and 
adhesive labels; Labels and adhesive labels made metal for marking/ identifying of pipes, cables, wires, equipment and 
other industrial components, as well as hand operated hand tools for the installation of the moulding parts, signboards, 
labels and adhesive labels.

Cl.16;Moulding parts, signboards of paper for marking/ identifying of pipes, cables, wires, equipment and other 
industrial components, as well as hand operated hand tools for the installation of the moulding parts, signboards, labels 
and adhesive labels; Labels and adhesive labels made of paper for marking/ identifying of pipes, cables, wires, equipment 
and other industrial components, as well as hand operated hand tools for the installation of the moulding parts, 
signboards, labels and adhesive labels.

Cl.20;Moulding parts, signboards of plastics for marking/ identifying of pipes, cables, wires, equipment and other 
industrial components, as well as hand operated hand tools for the installation of the moulding parts, signboards, labels 
and adhesive labels; Labels and adhesive labels made of plastics for marking/ identifying of pipes, cables, wires, 
equipment and other industrial components, as well as hand operated hand tools for the installation of the moulding 
parts, signboards, labels and adhesive labels.
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Priority claimed from 02/11/2017; Application No. : UK00003267767 ;United Kingdom 

3864808    13/03/2018
[International Registration No. : 1407184]
Korala Associates Limited
John Cotton Building, 10-14 Sunnyside Edinburgh EH7 5RA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software, computer programmes and computer programming tools for use with ATMs, financial 
transaction machines, automated ticketing machines, vending machines, dispensing machines, self service machines, 
electronic point of sale machines, remote teller assisted machines, open banking technology and in relation to financial 
services and financial transaction services.

Cl.42;Computer programming services; cloud computing services; software as a service (SaaS); design and 
development of software and computer programmes; all the aforesaid services being in relation to ATMs, financial 
transaction machines, automated ticketing machines, vending machines, dispensing machines, self service machines, 
electronic point of sale machines, remote teller assisted machines, open banking technology and in relation to financial 
services and financial transaction services; consultancy services relating to the aforesaid.
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3865232    28/02/2018
[International Registration No. : 1406517]
Lunor AG
Lunorallee 1 75378 Bad Liebenzell Germany

Proposed to be Used
IR DIVISION
Cl.9;Spectacles (optics), also as sets of rimless frames and sets of pince-nez or as mixed sets with both kinds of 
mountings, spectacle frames, spectacle glasses, sunglasses, goggles for sports framed and unframed monocles, also as 
magnifying visual aids, reading aids, magnifying glasses; contact lenses; binoculars; spectacle cases and other 
containers that provide main or secondary protection for spectacles, glasses chains, glasses laces, clip-ons for sun 
protection or addition; special frame sides and other accessories for spectacles (included in this class), optical goods.

Cl.14;Jewellery, with and without precious stones; horological instruments, in particular wristwatches and pocket 
watches, and chronometric instruments; bracelets and fastenings for bracelets for horological and chronometric 
instruments; presentation cases for horological and chronometric instruments; parts of horological and chronometric 
instrument.
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3865236    27/11/2017
[International Registration No. : 1406990]
ALI DAGDELEN
Yenidogan Mah. 41 Sk. No. 5 D:1 Zeytinburnu Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.25;Clothing, including underwear and outerclothing, other than special purpose protective clothing; socks, footwear, 
headgear.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes, office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers, business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export 
agencies, commercial or industrial management assistance, auctioneering; the bringing together, for the benefit of others,
of clothing, including underwear and outerclothing, other than special purpose protective clothing, socks, footwear, 
headgear; enabling customers to conveniently view and purchase those goods, such services may be provided by retail 
stores, wholesale outlets, by means of electronic media or through mail order catalogues.

7201



Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

 

3865358    06/04/2018
[International Registration No. : 1406948]
Episurf IP-Management AB
Karlavägen 60 SE-114 49 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic 
articles, suture materials.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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3865372    13/03/2018
[International Registration No. : 1406472]
Mobirise
Apt 17715 Chynoweth House, Trevissome Park Truro, Cornwall TR4 8UN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software for processing images, graphics and text; software; computer programs for accessing and using the 
internet; software applications; interface software; computer software; software for embedding online advertising on 
websites; software and applications for mobile devices; computer software for creating dynamic websites; internet 
messaging software; computer software applications; software for designing online advertising on websites; internet 
access software; computer software for use in creating and designing websites; computer e-commerce software to allow 
users to perform electronic business transactions via a global computer network; graphics software; computer software 
for organizing and viewing digital images and photographs; downloadable computer software applications; software for 
mobile phones; software for online messaging; software development tools; website development software; computer 
software development tools; downloadable cloud computing software; instant messaging software; graphical user 
interface software; servers for web hosting; software applications for use with mobile devices; software for operating an 
online shop; computer software for application and database integration; computer graphics software; computer 
programs for using the internet and the worldwide web; computer software programs; mobile software; computer 
application software for mobile phones.

Cl.42;Consultancy relating to the creation and design of websites; computer website design; hosting an online website 
for creating and hosting micro websites for businesses; design and development of software for website development; 
website load testing services; hosting platforms on the internet; consultancy relating to the creation and design of 
websites for e-commerce; design and construction of homepages and websites; hosting of digital content on the internet; 
rental of software for internet access; updating websites for others; research in the field of social media; hosting of 
mobile websites; creating and maintaining websites; website design consultancy; design, creation, hosting and 
maintenance of websites for others; website hosting services; hosting of mobile applications; programming of software 
for e-commerce platforms; hosting of e-commerce platforms on the internet; cloud computing services; administration of 
mail servers; website design services; providing search engines for the internet; cloud computing; programming of 
software for website development; building and maintaining websites; design and development of software in the field of 
mobile applications; design and development of internet security programs; hosting the websites of others; design and 
development of homepages and websites; design and updating of home pages and web pages; maintenance of software 
used in the field of e-commerce; maintenance of software for internet access; web page design services; hosting of 
customized web pages; website usability testing services; programming of web pages; creating and maintaining websites 
for cellular phones; rental of software for website development; design and creation of homepages and web pages; 
creating and designing web pages for others; providing temporary use of on-line non-downloadable operating software 
for accessing and using a cloud computing network; website development services; designing websites for advertising 
purposes.
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Priority claimed from 07/02/2018; Application No. : 017778853 ;European Union 

3865446    28/02/2018
[International Registration No. : 1406460]
COC Dienstleistungs GmbH
An den Treptowers 1 12435 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Gift vouchers, encoded downloaded from a global computer network.

Cl.35;Advertising and marketing services, namely, promoting the goods and services of others; organization, operation 
and supervision of customer loyalty schemes; providing of discounts on goods and services for others; sales promotion 
for goods and services of others through providing information relating to coupons, discounts, vouchers, price 
comparison information, product reviews and links to the retail websites of others via a website; promoting the goods and
services of others, namely, providing information regarding discounts, coupons, rebates, vouchers and special offers for 
the goods and services of others via a web site and a network of affiliated web sites, via blogs, via on-line social networks 
and via mobile devices; administering a program for enabling participating members to obtain rebates, discounts, cash-
back, coupons, vouchers and special offers in the nature of free shipping, price reductions, free goods or services, 
access to exclusive, limited or improved goods and services, and limited time offers for purchasing the goods and 
services of the participating businesses of others; administrative processing of cash rebates and other rebates for 
making purchases from or applying for a service of participating stores or service providers as part of a customer loyalty 
program.
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Priority claimed from 07/09/2017; Application No. : 87599418 ;United States of America 

3865479    23/02/2018
[International Registration No. : 1406705]
Sellas Life Sciences Group Ltd.
O'Hara House 3 Bermudiana Road Hamilton HM11

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and biopharmaceutical preparations for the treatment of cancer.

Cl.42;Scientific research and development for medical, pharmaceutical, and biopharmaceutical purposes; consulting in 
the field of medical, pharmaceutical, and biopharmaceutical research and product development; conducting of clinical 
trials, for others and development of pharmaceutical products, biopharmaceutical products, and other therapeutic 
products; development of cancer vaccines and treatment products for cancer.
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3865480    20/02/2018
[International Registration No. : 1406704]
FULLGREEN LTD
37 Warren Street London W1T 6AD United Kingdom

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, seafood, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits, vegetables, 
fungi, legumes and nuts; processed vegetables; jellies, jams, compotes; eggs; dairy products and dairy substitute 
products; milk and milk products; edible oils and fats; prepared products for consumption containing substantially any of 
the aforementioned goods; prepared meals containing substantially any of the aforementioned goods; prepared meals 
containing substantially vegetables; prepared meals containing substantially vegetables and meat; prepared meals 
containing substantially vegetables and fish; prepared meals containing substantially vegetables and seafood; prepared 
meals containing substantially vegetables and legumes.

Cl.30;Processed grains, starches, and goods made thereof, baking preparations and yeasts; processed cereals; rice; 
dried and fresh pastas and noodles; salts, seasonings, flavourings and condiments; sauces [condiments]; baked goods, 
confectionery, chocolate and desserts; sugars, natural sweeteners, sweet coatings and fillings, bee products; ice, ice 
creams, frozen yoghurts and sorbets; coffee, teas and cocoa and substitutes therefor; prepared products for 
consumption containing substantially any of the aforementioned goods; prepared meals containing substantially any of 
the aforementioned goods; prepared meals containing substantially rice; prepared meals containing substantially pasta; 
prepared meals containing substantially noodles.
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Priority claimed from 23/08/2017; Application No. : 2017-110469 ;Japan 

3865505    22/01/2018
[International Registration No. : 1406677]
Nihon Superior Co., Ltd.
16-15, Esaka-cho 1-chome, Suita-shi 564-0063 Osaka Japan

Proposed to be Used
IR DIVISION
Cl.1;Soldering fluxes; soldering paste; soldering preparations; soldering chemicals; brazing fluxes; brazing 
preparations; brazing chemicals; industrial chemicals; chemicals; detergents for industrial use; detergents for use in 
manufacturing processes.

Cl.6;Solder alloys; solder pastes; soldering wire of metal; solders in the form of washer, ring, pellet, powder, ribbon, 
ball, wire or bar; solder preforms made of metal; brazing alloys; flux-cored solder; non-ferrous metals and their alloys; 
iron and steel.

7207



Trade Marks Journal No: 1856 ,   02/07/2018           Class 99 
 

 

3865521    29/01/2018
[International Registration No. : 1406654]
Åhléns AB
SE-118 90 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.20;Chair pads; hand-held mirrors [toilet mirrors]; locker mirrors; mirrors for use in powder compacts; beds, bedding, 
mattresses, pillows and cushions.

Cl.21;Soap racks; soap dispensers; dispensers for liquid soap [for household purposes]; dispensers for liquid soap; 
soap boxes; soap containers; soap brackets; toilet brushes; water closet brush holders; toothbrushes; toothbrush 
containers; toothbrush holders; dishwashing brushes; bathroom pails; rings for towels [bathroom fittings]; bathroom 
glass holder; bathroom basins [receptacles]; cosmetic and toilet utensils and bathroom articles.

Cl.24;Fabrics [piece goods]; bed linen; bed clothes and blankets; bed covers; sleeping bag liners; sheets [textile]; 
pillowcases; covers for cushions; bed throws; valanced bed covers; table covers; hand towels; throws; curtains; bath 
linen; kitchen and table linens; table napkins of textile; lace table mats not made of paper; tablecloths, not of paper; place 
mats, not of paper; place mats of textile; curtains for showers; towelling [textile]; pillow shams; mattress covers; 
coverings for furniture.

Cl.27;Bath mats; door mats.
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Priority claimed from 31/01/2018; Application No. : 2018-12247 ;Japan 

3865535    31/01/2018
[International Registration No. : 1406734]
NIPPON PAPER INDUSTRIES CO., LTD.
4-1, Ohji 1-chome, Kita-ku Tokyo 114-0002 Japan

Proposed to be Used
IR DIVISION
Cl.16;Liquid paper packaging container with lid with pouring spouts; storage containers made of paper; storage bags 
made of paper; containers of paper, for packaging; paper container with pump dispenser; paper containers; paper and 
cardboard.

Cl.20;Cap for plastic wrapping container; plastic wrapping container with pump dispenser; plastic wrapping container; 
boxes of plastic.
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3865598    13/02/2018
[International Registration No. : 1406451]
Roche Diabetes Care GmbH
Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in the field of medicine and diagnostics; computer software for use in the field of 
diabetes; computer software for use with blood glucose monitoring instruments; computer software for the evaluation, 
monitoring and administration of medical data; mobile Apps for medical and diagnostic applications; computer Apps 
used in the fields of lifestyle, health and behavioral modification; mobile Apps for the estimation of carbohydrates in food 
and the calculation of bolus insulin dose.

Cl.41;Education and tuition for medical purposes in the field of diabetes; personal coaching in the fields of lifestyle, 
health and behavioral modification; training and education in the health and medical field in relation to diabetes 
management and the use of blood sugar measuring apparatus, insulin pumps and accessories thereof.
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Priority claimed from 23/01/2018; Application No. : 712534 ;Switzerland 

3866082    28/02/2018
[International Registration No. : 1406833]
PD Dr. med. Jan Bonhoeffer
Benkenstrasse 8 CH-4054 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Printed school material relating to health.

Cl.41;Training; coaching (training); preparation and hosting of conferences, congresses, seminars, symposiums, 
lectures, lessons and training courses; all the aforesaid services relating to health.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software; biomedical research services.

Cl.44;Medical services; medical and therapeutic services for health care; medical and therapeutic services relating to 
health; medical clinic services; hospital services; medical clinic services; medical and health care clinic services; 
chemical, medical and biological laboratory services for medical diagnosis.
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Priority claimed from 10/04/2017; Application No. : 87405534 ;United States of America 

3867255    04/10/2017
[International Registration No. : 1407095]
Medtech SA
900 rue du Mas de Verchant F-34000 Montpellier France

Proposed to be Used
IR DIVISION
Cl.9;Optical distance sensors, software for the operational management of the surgical robotic systems, video 
monitors, electronic navigational and positioning apparatus and instruments, visual display units, optical viewing and 
recording apparatus, electronic controls, and touch screens.

Cl.10;Medical devices, namely, surgical robotic systems consisting of surgical robotic arms, navigational cameras, 
surgical instruments, cannulae, navigational probes, surgical drapes, stands for navigational cameras, and stands for 
robotic arms, all sold as a unit.
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3867618    18/01/2018
[International Registration No. : 1406387]
Dream of Sweden AB
C/O Fredrik Esbensen, Dalviksringen 12 SE-554 45 Jönköping Sweden

Proposed to be Used
IR DIVISION
Cl.29;Jellies; jams, compotes, fruit and vegetable spreads; marmalade.

Cl.30;Aromatic preparations for cakes; pastries, cakes, tarts and biscuits (cookies); cake doughs; candy decorations 
for cakes; biscuits; cakes of sugar-bounded millet or popped rice (okoshi); cereal cakes for human consumption; sponge 
fingers [cakes]; iced cakes; biscuits having a chocolate flavoured coating; half covered chocolate biscuits; sweets 
(candy), candy bars and chewing gum; confectionery having liquid fruit fillings; candy with cocoa; candy with caramel; 
confectionery bars; hard caramels [candies]; non-medicated confectionery having toffee fillings; sugarless sweets; 
sweetmeats [candy] being flavoured with fruit; fruit jellies [confectionery]; jelly beans; non-medicated confectionery in 
jelly form; frozen yoghurt [confectionery ices]; frozen confectionery containing ice cream; dairy ice cream; ice creams 
containing chocolate; ice cream with fruit; ice creams flavoured with chocolate; ice cream drinks; ice cream desserts; ice 
confectionery; confectionery ices; ice cream confectionery; ice cream stick bars; ice milk bars; ice lollies containing milk; 
ice lollies being milk flavoured; ice cream gateaux; cones for ice cream; ice, ice creams, frozen yogurts and sorbets; ice 
for refreshment; coffee-based beverages containing ice cream (affogato); sauces for ice cream; yoghurt based ice cream 
[ice cream predominating]; soya based ice cream products; flavored ices; biscuits; biscuits for human consumption made
from malt; biscuits for human consumption made from cereals; biscuits containing fruit; biscuits with an iced topping; 
biscuits flavoured with fruit; chocolate covered cakes; frozen cakes; cakes; bread biscuits; biscuits having a chocolate 
coating; biscotti; biscuits containing chocolate flavoured ingredients; cheese-flavored biscuits; petit-beurre biscuits; 
wafers; salted biscuits; savory biscuits; sweet biscuits for human consumption; turkish delight; artificial coffee; mixtures 
of coffee; coffee-based beverages; filters in the form of paper bags filled with coffee; freeze-dried coffee; coffee in whole-
bean form; ice beverages with a coffee base; coffee; coffee in brewed form; ground coffee; coffee [roasted, powdered, 
granulated, or in drinks]; coffee, teas and cocoa and substitutes therefor; coffee-based beverages; coffee-based beverage 
containing milk; mixtures of coffee; coffee in whole-bean form; coffee capsules; decaffeinated coffee; aerated beverages 
[with coffee, cocoa or chocolate base]; roasted coffee beans; flavoured coffee; prepared coffee beverages; tea; teas (non-
medicated -) flavoured with lemon; teas (non-medicated -) containing lemon.

Cl.32;Syrups for beverages; syrups for making soft drinks; syrups for lemonade; squashes [non-alcoholic beverages]; 
fruit squashes; lime juice cordial; aerated water; still water; aerated water [soda water]; flavoured waters; waters; bottled 
drinking water; aloe juice beverages; fruit juice beverages; juices; non-alcoholic beverages; non-alcoholic honey-based 
beverages; carbonated non-alcoholic drinks.
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Priority claimed from 05/05/2017; Application No. : 016677891 ;European Union 

3867649    25/10/2017
[International Registration No. : 1407250]
SDL plc
New Globe House, Vanwall Business Park, Vanwall Road Maidenhead, Berkshire SL6 4UB United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for language translation and localization; computer software for computer assisted translation 
and machine translation; computer software for connecting software products, namely, integrating or embedding features 
and functions of one software product with or into another; computer software for content and document management; 
computer software for web content and digital media management; computer software for structured content 
management; computer software for creation, editing, searching, sharing, tagging, collaborative review, and discussion of
content; computer software for real-time verification of multilingual terminology; computer software for storing, updating, 
and maintaining translation memory and terminology databases and files; computer software for assuring quality and 
consistency of style and terminology in documents; computer software for personalization and targeting of content; 
computer software for machine learning applications; computer software for facilitating the creation, management, 
distribution and publication of product and technical information; computer software for facilitating the transfer of static 
data to a dynamic, interactive or portable format; computer software enabling multiple users to share translation data 
files, databases, and other project materials with one another; computer software enabling users to communicate in their 
native languages while using Romanized text and keyboards for use in transliteration; computer software for production 
of textual transcriptions of broadcast and video feeds; computer software for recording and submitting comments on the 
accuracy of language translations in documents accessible via web sites, the Internet and other computer and 
communication networks; computer software for recording and submitting comments on the usefulness of documents 
accessible via web sites, the Internet and other computer and communication networks; computer software enabling 
users to work with documents of different formats; computer software for collaborating on the creation, editing, 
monitoring, managing, retrieval, distribution, publication and display of content in hard copy and across local, national 
and global computer networks; computer software for accessing, analysis, assembly, authoring, capture, collection, 
comparison, compilation, conversion, creation, decryption, delivery, encryption, filing, filtering, generation, globalisation, 
handling, integration, linking of content, information and data; computer software for localisation, logging, maintenance, 
management, preparation, processing, publishing, recovery, reproduction, retrieval, reuse, revision, searching, security, 
selection, sharing, storage, structuring, systematization, taxonomy, transcription, translation, updating, verification, 
version control of content, information and data; computer software for use in the fields of website creation and 
management; computer software for use in the field of technical documentation; computer software for use in the fields of
customer care and user community applications; computer software for use in the field of customer communications; 
computer software for use in the field of searchable knowledge bases; computer software for use in the fields of 
discussion forums and electronic bulletin boards; computer software for use in the fields of communication and 
collaboration; computer software for use in the field of transliteration; computer software for use in the field of 
transcreation; computer software for use in the field of voice-to-text applications; computer software for use in the field of 
broadcast monitoring applications; computer software for use in the field of workflow applications; downloadable user 
manuals and knowledge bases in the field of computer software.

Cl.35;Provision of business and marketing consultation; creation and production of marketing materials for others; 
copywriting services in relation to marketing materials and websites; multichannel distribution of marketing messages 
and campaigns; brand creation and management services; brand positioning and strategy services.
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Cl.41;Provision of language translation and localization services for others; provision of training and certification in the 
fields of language translation and localization; creation and production of video, audio, motion graphics, and animations 
for others; provision of voice talent for audio and audiovisual productions; interpretation services; facilitating 
interpretation and translation; interpretation and translation support; information and consultancy services, all relating to 
interpretation and translation; publishing services; providing online non-downloadable user manuals in the field of 
computer software.

Cl.42;Providing online non-downloadable computer software for language translation and localization; providing online 
non-downloadable computer software for computer assisted translation and machine translation; providing online non-
downloadable computer software for connecting software products, namely, integrating or embedding features and 
functions of one software product with or into another; providing online non-downloadable computer software for content 
and document management; providing online non-downloadable computer software for web content and digital media 
management; providing online non-downloadable computer software for structured content management; providing 
online non-downloadable computer software for creation, editing, searching, sharing, tagging, collaborative review, and 
discussion of content; providing online non-downloadable computer software for real-time verification of multilingual 
terminology; providing online non-downloadable computer software for storing, updating, and maintaining translation 
memory and terminology databases and files; providing online non-downloadable computer software for assuring quality 
and consistency of style and terminology in documents; providing online non-downloadable computer software for 
personalization and targeting of content; providing online non-downloadable computer software for machine learning 
applications; providing online non-downloadable computer software for facilitating the creation, management, distribution
and publication of product and technical information; providing online non-downloadable computer software for 
facilitating the transfer of static data to a dynamic, interactive or portable format; providing online non-downloadable 
computer software enabling multiple users to share translation data files, databases, and other project materials with one 
another; providing online non-downloadable computer software enabling users to communicate in their native languages 
while using Romanized text and keyboards for use in transliteration; providing online non-downloadable computer 
software for production of textual transcriptions of broadcast and video feeds; providing online non-downloadable 
computer software for recording and submitting comments on the accuracy of language translations in documents 
accessible via web sites, the Internet and other computer and communication networks; providing online non-
downloadable computer software for recording and submitting comments on the usefulness of documents accessible via 
web sites, the Internet and other computer and communication networks; providing online non-downloadable computer 
software enabling users to work with documents of different formats; providing online non-downloadable computer 
software for collaborating on the creation, editing, monitoring, managing, retrieval, distribution, publication and display of 
content in hard copy and across local, national and global computer networks; providing online non-downloadable 
computer software for accessing, analysis, assembly, authoring, capture, collection, comparison, compilation, 
conversion, creation, decryption, delivery, encryption, filing, filtering, generation, globalisation, handling, integration, 
linking of content, information and data; providing online non-downloadable computer software for localisation, logging, 
maintenance, management, preparation, processing, publishing, recovery, reproduction, retrieval, reuse, revision, 
searching, security, selection, sharing, storage, structuring, systematization, taxonomy, transcription, translation, 
updating, verification, version control of content, information and data; providing online non-downloadable computer 
software for use in the fields of website creation and management; providing online non-downloadable computer software
for use in the field of technical documentation; providing online non-downloadable computer software for use in the fields 
of customer care and user community applications; providing online non-downloadable computer software for use in the 
field of customer communications; providing online non-downloadable computer software for use in the field of 
searchable knowledge bases; providing online non-downloadable computer software for use in the fields of discussion 
forums and electronic bulletin boards; providing online non-downloadable computer software for use in the fields of 
communication and collaboration; providing online non-downloadable computer software for use in the field of 
transliteration; providing online non-downloadable computer software for use in the field of transcreation; providing 
online non-downloadable computer software for use in the field of voice-to-text applications; providing online non-
downloadable computer software for use in the field of broadcast monitoring applications; providing online non-
downloadable computer software for use in the field of workflow applications; providing online non-downloadable 
computer software enabling multiple users to view, add, collect, edit, update, manage, modify, organize, store, track and 
bookmark content and data on a centralized platform; providing online non-downloadable computer software for soliciting
and gathering comments and feedback via web sites, the Internet and other computer and communication networks; 
providing online non-downloadable knowledge bases in the field of computer software, namely, database management 
computer software for use in the management of information regarding computer software and troubleshooting computer 
software; technical support services for computer software; technical consultation services in the field of integrating 
computer software; provision of network-based application programming interfaces (APIs) in the field of language 
translation; testing of computer software for others; creation of language translation dictionaries for others; design 
services relating to the publication of documents.
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Priority claimed from 07/06/2017; Application No. : UK00003235857 ;United Kingdom 

3867655    06/12/2017
[International Registration No. : 1407252]
Dyson Technology Limited
Tetbury Hill Malmesbury, Wiltshire SN16 0RP United Kingdom

Proposed to be Used
IR DIVISION
Cl.8;Hair styling apparatus (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); electrical appliances for styling hair (term considered too vague by the International Bureau - rule 13 (2) (b) 
of the Common Regulations); apparatus and devices for curling hair (term considered too vague by the International 
Bureau - rule 13 (2) (b) of the Common Regulations); electric hair curling irons; electric hair straightening irons; electric 
apparatus for hair curling (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); electric apparatus for hair crimping; electric apparatus for hair cutting; electric apparatus for hair trimming; 
hand tools and implements for hair; heated hair curling devices (term considered too vague by the International Bureau - 
rule 13 (2) (b) of the Common Regulations); hand tools and implements for curling, cutting, crimping, straightening, 
styling, trimming or waving hair; hair tongs (term considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations); cases, boxes and bags specially adapted for all the aforesaid goods (term considered too vague 
by the International Bureau - rule 13 (2) (b) of the Common Regulations); parts, fittings and accessories all for the 
aforesaid goods (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).

Cl.11;Apparatus and appliances for drying hair; hair dryers; cases, boxes and bags specially adapted for all the 
aforesaid goods (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
parts, fittings and accessories for all the aforesaid goods (term considered too vague by the International Bureau - rule 13 
(2) (b) of the Common Regulations).

Cl.21;Brushes; hair brushes; electric brushes; electric hair brushes; electric rotating hair brushes; electric heated hair 
brushes; hot air hair brushes; combs; large-toothed combs for the hair; electric combs; cases, boxes and bags specially 
adapted for all the aforesaid goods (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); parts, fittings and accessories for all the aforesaid goods (term considered too vague by the International 
Bureau - rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 08/09/2017; Application No. : 017187915 ;European Union 

3867694    22/01/2018
[International Registration No. : 1407272]
Rheinzink GmbH & Co. KG
Bahnhofstr. 90 45711 Datteln Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals; common metals and their alloys; titanium; titanium alloy; zinc; alloys of nickel; alloyed iron; lead-
tin alloys; metal building materials; transportable buildings of metal; materials of metal for railway tracks; non-electric 
cables and wires of common metal; semi-finished goods and goods of metal and their alloys, in particular of zinc, titanium
zinc, zinc alloys, titanium zinc alloys, namely pipes, gullies, roof kerb weathering, roofing assemblies, roofing sheets, wall 
coverings, eaves sheets, window sills, facade claddings; metal hooks; frameworks of metal; tin cans; wrought common 
metals; raw base metals; slabs of common metal; fasteners of common metal; alloys of metal; zinc and its alloys; 
common metals and their alloys including stainless steel; alloys of metal containing calcium and aluminium; metal 
hardware; roofing sheets of metal; roof angle irons; metallic gutters; roofing plate of metal; metal roofing hips; metal 
roofing; roofing tiles of metal; roof coverings of metal; roof gutters of metal; roof ridges of metal; metal beams; roofing 
panels of metal; soffits (metal -); tiles of metal; roof windows of metal; metal roof trusses; roof components of metal; roof 
flashings of lead; gutter supports of metal; metal roof vents; dome shaped skylight windows (metal -); cladding panels of 
metal for roofing; metal roof flashing; roof flashings of aluminium; roofs of metal for structures; dormer vents (metal -); 
gutter connection pieces of metal; skylights [windows] of metal for use in buildings; hooks for slate [metal hardware]; 
skylight frames (metal -) for use in buildings; roofing of metal, incorporating photovoltaic cells; building structures of 
metal; transportable structures of metal; drains made of metal; metal alloys for further manufacturing; sheets and plates 
of metal; goods of common metal, namely cover parts, fastening parts, cover frames, plates, boards, corner pieces, 
bands, bars and strips, profiled and non-profiled, including surface-treated.

Cl.37;Bricklaying; plumbing; painting, interior and exterior; building and assembly services, namely erecting roof 
constructions, roof coverings and facade claddings, including ventilation and drainage systems therefor, in particular 
using metal sheets; roofing installation; resurfacing of roofs; resurfacing of roofs; roofing services; insulation of roofing; 
dismantling of roofs; loft cleaning; installation of roof timbering; installation of felt roofs; maintaining and repair of roof 
guttering; clearing and cleaning gutters; application of waterproof coatings for roofs; installation of insulating materials in
buildings, roofs and structures; insulating of internal and external walls, ceilings and roofs; building construction 
supervision; construction management services; supervision of building renovation; supervision of building demolition; 
building construction supervision services for real estate projects; building construction supervision services for 
building projects; on site project management relating to the construction of buildings; construction project management 
services; building inspection [in the course of building construction]; building services relating to building for industry 
purposes; building services relating to building for habitation; installation of glazed building structures; drainage 
services; installing siding; erection of pre-fabricated buildings; installation of doors and windows; building, construction 
and demolition.

Cl.40;Processing of metal sheets and other semi-finished goods of metal being prefabricated articles for roof 
coverings, facade claddings, ventilating channels and special constructions in the field of structural engineering; metal 
treating; processing of metal surfaces using precision grinding techniques; metal fabrication and finishing services; 
processing of metal surfaces by abrasive polishing; processing of metal surfaces by precision grinding and abrasive 
polishing.

Cl.42;Planning of roof designs, roof constructions, roof coverings and facade designs, including ventilation and 
drainage systems therefor; development of laying techniques and special constructions in the field of structural 
engineering; design services relating to roof covering components; monitoring of building structures; testing of 
computers; computer graphics services; computer design services; computer system design; development of computer 
systems; computer software research; maintenance of computer programs; computer system analysis; computer 
research services; computer system monitoring services; provision of research services; technological engineering 
analysis; scientific analysis; technological analysis services; materials testing and analysing; chemical analysis; 
metallurgical analysis; computer aided industrial analysis services; scientific research and analysis.
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Priority claimed from 08/08/2017; Application No. : 017085333 ;European Union 

3867696    25/01/2018
[International Registration No. : 1407274]
Uroš Anderlic
Severin-Schreiber-Gasse 5/1/4 A-1180 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Computer games programmes downloaded via the internet [software]; computer software applications, 
downloadable; mobile apps; computer programs [downloadable software]; electronic game software for wireless devices; 
electronic game software for mobile phones; entertainment software; downloadable pictures, motion pictures, movies, 
music, and sound; electronic publications, downloadable; additional data for computer games (downloadable).

Cl.16;Printed matter, books, instruction manuals for games, comic books; magazines featuring video and computer 
games; fantasy books; books for children; books in the fields of games and gaming; series of computer game hint books; 
comics; cartoon prints; comic books; newspaper comic strips; strategy guidebooks for video games; strategy guide 
books for computer games; strategy guide magazines for video games; newsletters in the fields of games and gaming.

Cl.25;Clothing for women, men and children, namely t-shirts, printed t-shirts, hooded pullovers; sweat shirts, shorts, 
tank tops, denim pants, sweaters, trousers, jackets [clothing], underwear; bandanas [neckerchiefs], bathing suit cover-
ups, waist belts, boxer shorts, coats, leggings, leotards, skirts, socks, suits, suspenders, sweatpants, swimming 
costumes.

Cl.35;Advertising; distribution of promotional materials; business services; business management; office functions; 
conducting, organizing and arranging of promotional events; professional business consulting; business information, 
advice and consultancy for consumers; business strategies for obtaining rewards to increase customer loyalty and for 
frequent customers; presentation of goods on all kinds of communications media, for retail or rental purposes; all of the 
aforesaid services in connection with video games, films, music, data processing apparatus and equipment, software, 
hardware, video game consoles; retailing in relation to video games; retail services in relation to computer hardware; 
retail services in relation to computer software.

Cl.41;Providing of information relating to video games, computer games, sound, music, images, animated films or 
motion pictures via telecommunications or computer networks; provision of on-line computer games; provision of on-line 
entertainment; entertainment services; electronic games services provided by means of the internet; electronic games 
services provided from a computer database or by means of the internet; entertainment provided via the internet; on-line 
game services provided via a computer network; providing information relating to computer game and/or video game 
amusement via computer networks and/or global communication networks; providing of information relating to 
entertainment in the fields of computer games and video games, providing of non-downloadable pictures and images 
online; providing on-line music, not downloadable; providing on-line non-downloadable audio and video content.

Cl.42;Computer game hardware design; computer software design; designing computer game software and video game
software; programming and maintenance of computer game software for use in video game consoles; consultancy and 
information services relating to programming and maintenance of computer game software for use in video game 
consoles; creating and maintaining websites; computer programming and maintenance of computer software; provision 
of information and data relating to scientific and technological research and development; technical advice relating to 
operation of computers and computer software; computer system design; provision of computer programs; computer 
rental; rental of software; providing temporary use of on-line non-downloadable computer software for computer game 
software and video game software; hosting web sites.
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3867739    17/10/2017
[International Registration No. : 1407241]
Oxford Nanopore Technologies Limited
Edmund Cartwright House, 4 Robert Robinson Avenue, Oxford Science Park Oxford OX4 4GA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software; software; software for running an e-commerce platform; software for use in analysing, 
transmitting and receiving data via a global communications network; software for developing, running and 
communicating with software on data processing apparatus, scientific apparatus, medical and veterinary apparatus, 
computers, mobile phones, tablet computers and handheld mobile digital electronic devices; computer operating 
software; operating system software; operating software for data processing apparatus, scientific apparatus, medical and 
veterinary apparatus, computers, mobile phones, tablet computers and handheld mobile digital electronic devices; 
sensors; micro-array chips; electronic sensing apparatus; scientific, nautical, surveying, photographic, cinematographic, 
optical, weighing, measuring, signalling, supervision, life-saving and teaching apparatus and instruments; apparatus and 
instruments for biological, bacteriological, chemical, biochemical, DNA, RNA, protein, polynucleic acid and molecular 
analysis, sensing, preparation, testing and manipulation, optical or electrochemical analysis, medical diagnosis, and for 
the measurement of ions (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); portable apparatus and instruments for biological, bacteriological, chemical, biochemical, DNA, RNA, 
protein, polynucleic acid and molecular analysis, sensing, preparation, testing and manipulation, optical or 
electrochemical analysis, medical diagnosis, and for the measurement of ions (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); apparatus and instruments for use in DNA, RNA, protein
and polynucleic acid sequencing; apparatus for the analysis of polynucleic acid sequences; apparatus and instruments 
for the analysis of nucleic and polynucleic acids; apparatus and instruments for the analysis of proteins; apparatus and 
instruments for analysis of genetic information, genomic information and proteomic information; apparatus and 
instruments for use in laboratory analysis; diagnostic and testing apparatus, not for medical purposes; monitoring 
apparatus and instruments; computer programs, computer hardware and data processing apparatus, all for the analysis 
and recordal of scientific data; scientific apparatus and instruments; apparatus, devices and instruments for synthesising 
chemical compounds, small molecules, genomes, DNA, RNA or other nucleic acids, oligosaccharides, proteins and 
peptides; data processing apparatus, devices and instruments; apparatus, devices and instruments for identifying, 
measuring, analysing, sequencing or synthesising small molecules, genomes, DNA, RNA or other nucleic acids, 
oligosaccharides, proteins and peptides; portable apparatus, devices and instruments for identifying, measuring, 
analysing, sequencing or synthesising small molecules, genomes, DNA, RNA or other nucleic acids, oligosaccharides, 
proteins and peptides; portable computer hardware and data processing apparatus, all for the analysis and recordal of 
scientific data; computer peripheral devices; instruments and apparatus for the display of information obtained from 
scientific equipment; silicon chips; DNA chips; analyte detector chips; biosensor chips; cartridges (term considered too 
vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); batteries; rechargeable batteries; chargers
for batteries; power packs; computer docking stations; apparatus for connecting and charging portable digital electronic 
devices; testing apparatus incorporating chemical or biological reagents (term considered too vague by the International 
Bureau - rule 13 (2) (b) of the Common Regulations); reaction units containing chemical or biological reagents; nanopore 
sensing devices (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); 
parts and fittings for all the aforesaid goods.

Cl.10;Surgical, medical and veterinary apparatus and instruments; medical and veterinary apparatus for biological, 
chemical, biochemical, DNA, RNA, protein and molecular analysis; portable medical and veterinary apparatus for 
biological, chemical, biochemical, DNA, RNA, protein and molecular analysis; liquid biopsy devices; blood testing 
apparatus; diagnostic apparatus for medical or veterinary purposes; portable diagnostic apparatus for medical or 
veterinary purposes; testing apparatus for medical or veterinary purposes; portable testing apparatus for medical or 
veterinary purposes; cartridges for test samples, for medical purposes; reaction units containing chemical reagents, for 
medical purposes; nanopore sensing devices (term considered too vague by the International Bureau - rule 13 (2) (b) of 
the Common Regulations); parts and fittings for all the aforesaid goods.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; scientific research for chemical, biochemical, biological, bacteriological, medical or veterinary purposes; 
biological, chemical, biochemical, bacteriological, DNA, RNA, protein, polynucleic acid and molecular analysis services; 
synthesis of chemical compounds, small molecules, genomes, DNA, RNA or other nucleic acids, oligosaccharides, 
proteins and peptides; scientific research for medical or veterinary purposes; genome, DNA, RNA and nucleic acid, 
oligosaccharide, protein and peptide synthesising services; chemical compound and small molecule synthesising 
services; DNA and RNA and polynucleic acid sequencing services; protein sequencing services; design and development 
of instruments and apparatus for biological, chemical, biochemical, DNA, RNA, protein and molecular analysis; laboratory 
testing services; DNA and polynucleic acid testing services; genome sequencing services; analysis and evaluation of 
data, including scientific and medical data (term considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations); computerised analysis of data; overseeing, monitoring and managing scientific and medical 
experiments and tests (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); overseeing, monitoring and managing the analysis and evaluation of scientific and medical data (term 
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considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); design of scientific 
experiments; analysis of data generated by scientific and medical experiments and tests (term considered too vague by 
the International Bureau - rule 13 (2) (b) of the Common Regulations); biological, bacteriological, chemical, biochemical, 
DNA, RNA, protein, polynucleic acid and molecular analysis and evaluation services (term considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations); DNA and RNA and polynucleic acid and protein 
sequencing, analysis and evaluation services (term considered too vague by the International Bureau - rule 13 (2) (b) of 
the Common Regulations); genome sequencing services and the analysis and evaluation of data resulting therefrom; 
provision of reports relating to scientific and medical experiments, the results of scientific and medical experiments and 
tests, the analysis and evaluation of scientific and medical data, and data generated by scientific and medical experiments
and tests (term considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); scientific 
and medical research and development services; technical data analysis and evaluation services; electronic data storage 
services; application service provider (ASP) services for providing access to computer software applications installed or 
downloaded onto data processing apparatus, scientific apparatus, medical and veterinary apparatus, computers, mobile 
phones, tablet computers and handheld mobile digital electronic devices; information, advisory and consultancy services 
relating to the aforesaid.
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Priority claimed from 10/07/2017; Application No. : 87522598 ;United States of America 

3867763    09/01/2018
[International Registration No. : 1407173]
Amalgamated Token Services LLC
655 Montgomery Street San Francisco CA 94111 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for providing access to an online platform for presale and fundraising for businesses; computer
software for providing access to an online platform for presale and fundraising for entrepreneurs and businesses through 
the use of protocol tokens; computer software for providing access to the internet; computer software for downloading 
software, data files, audio files, video files and image files from the internet; computer hardware and software for 
encoding, decoding, capturing, playing, viewing, downloading, uploading, retrieving, transferring, and sharing audio, 
video and other multimedia files, software, digital files, electronic broadcasts, and data; computer hardware and software 
for collecting, editing, organizing, modifying, bookmarking, transmitting, storing, and sharing audio, video, and 
multimedia files, digital files, electronic broadcasts, and data; software for collecting, editing, organizing, modifying, 
bookmarking, transmitting, storing, and sharing of audio, video, and other multimedia files, software, digital files, 
electronic broadcasts, and data; software for electronic data storage.

Cl.36;Providing company financial information and investment opportunities for investment purposes via a website; 
providing company financial information and investment information via protocol tokens; providing information and 
analytics in the field of finance and financial valuations; information, advisory, consultancy and research services relating 
to finance and investments; investment of funds for others; venture capital funding services; business fundraising 
services; business fundraising services through the sale of protocol tokens; financial services, namely, internet business 
fundraising; financial services, namely, business fundraising provided over a computer network through the use of 
protocol tokens; cash management services, namely, facilitating and tracking transfers of electronic cash equivalents; 
virtual currency exchange transaction services for transferrable electronic cash equivalent units having a specified cash 
value; currency exchange services; online, real-time currency trading services; digital currency exchange and transaction 
services for transferable electronic cash equivalent units having a specified cash value; financial services, namely, 
providing a virtual currency for use by members of an online community via a global computer network; providing pricing 
and market capitalization information for digital and cryptocurrencies and application tokens; digital currency wallet and 
storage services.

Cl.42;Computer services, namely, creating an online platform, namely, a website for presale and fundraising for 
entrepreneurs and businesses; computer services, namely, creating an online platform, namely, a website for presale and 
fundraising for entrepreneurs and businesses through the use of protocol tokens; providing a web hosting platform for 
use by investors to review investment opportunities and profiles and make investments; providing a web hosting platform 
for use by investors to review investment opportunities and profiles and invest in companies through the purchasing of 
protocol tokens; software as a service (SAAS) services featuring software for providing access to an online platform and 
database featuring management tools and solutions for investor relations; software as a service (SAAS) services 
featuring software for secure, cloud-based file storage, transfer, and sharing; software as a service (SAAS) services 
featuring software for facilitating equity sales and investment transactions; software as a service (SAAS) services 
featuring software for facilitating the sale of protocol tokens; software as a service (SAAS) services featuring software for 
providing a virtual currency for use by members of online communities via a global computer network; computer 
services, namely, providing temporary use of on-line non-downloadable software that performs computerized online legal 
document template assembly services for other.
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3867812    27/10/2017
[International Registration No. : 1407162]
E PROTECTIONS PTE. LTD.
8 Eu Tong Sen Street 18, 92 the CENTRAL Singapore 059818 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; computer software for use in data management; electronic machines, apparatus and their 
parts; consumer video game programs; electronic circuits and CD-ROMs recorded with programs for hand-held games 
with liquid crystal displays; game programs for arcade video game machines; telecommunication machines and 
apparatus; downloadable image files; prerecorded DVDs; prerecorded videotapes; image recorded CD-ROMs; electronic 
publications.

Cl.35;Marketing; providing information and consultation relating to purchase of goods; arranging contracts relating to 
commercial sales; procurement of contracts for the purchase and sale of goods; providing information concerning 
commercial sales; procurement of contracts for the purchase and sale of goods relating to e-commerce; business 
administration relating to e-commerce; business management analysis or business consultancy; marketing research or 
analysis; advertising and publicity services; promoting the goods and services of others through the administration of 
sales and promotional incentive schemes involving trading stamps.

Cl.36;Buying and selling of securities; trading of securities index futures; trading of securities options; trading of 
overseas market securities futures; agencies for brokerage of securities, securities index futures, securities options, and 
overseas market securities futures; agencies for brokerage of entrusting agents with on-commission trading in domestic 
markets of securities, securities index futures and securities options; agencies for brokerage of entrusting agents with 
on-commission trading in overseas markets of securities and securities index futures; agencies for brokerage of forward 
agreement of securities, for forward agreement of securities index futures, for forward agreement of securities options, 
spot and forward transaction of securities index futures; brokerage for securities liquidation; securities underwriting; 
securities offering; brokerage services relating to securities subscription or offering; providing stock market information; 
agencies for trading of commodity futures; life insurance brokerage; life insurance services; agencies for non-life 
insurance; claims adjustment for non-life insurance; non-life insurance underwriting; insurance premium rate computing; 
credit card payment processing services; electronic transfer of money; acceptance of deposits [including substitute bond 
issuance] and acceptance of fixed interval installment deposits; loans [financing] and discount of bills; domestic 
exchange settlement; liability guarantee and acceptance of bills; securities lending; acquisition and transfer of monetary 
claims; safekeeping of valuables including securities and precious metals [safe deposit services]; currency exchange 
services; trusteeship of financial futures contracts; trusteeship of money, securities, monetary claims, personal property, 
land, rights on land fixtures, surface rights or lease on land; agencies for bond subscriptions; foreign exchange bureaux; 
letter-of-credit related services; brokerage of credit purchase; issuance of prepaid cards; issuing of prepaid cards; issue 
of tokens of value; consigned collection of payment for goods and services.

Cl.42;Providing computer programs on data networks; rental of computers; rental of memory space on a computer 
server; rental of computer software; computer software design, computer programming, or maintenance of computer 
software; technological advice relating to computers, automobiles and industrial machines.
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3867830    12/02/2018
[International Registration No. : 1406802]
RELLA GIDA SANAYI VE TICARET ANONIM SIRKETI
Tuzla Kimya San. Org. San. Böl. Melek Aras Bulv. Organik Cad. No:3 Tuzla Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; processed meat products; dried pulses; soups, bouillon; processed olives, olive 
paste; milk and milk products; butter; edible oils; dried, preserved, frozen, cooked, smoked or salted fruits and 
vegetables; tomato paste; prepared nuts and dried fruits as snacks; hazelnut spreads and peanut butter; tahini (sesame 
seed paste); eggs and powdered eggs; potato chips.

Cl.30;Coffee, cocoa; coffee or cocoa based beverages, chocolate based beverages; pasta, stuffed dumplings, noodles; 
pastries and bakery products based on flour; desserts based on flour and chocolate; bread, simit [Turkish ring-shaped 
bagel covered with sesame seeds], pogaça [Turkish bagel], pita, sandwiches, katmer [Turkish pastry], pies, cakes, 
baklava [Turkish dessert based on dough coated with syrup], kadayif [Turkish dessert based on dough]; desserts based 
on dough coated with syrup; puddings, custard, kazandibi [Turkish pudding], rice pudding, keskül [Turkish pudding]; 
honey, bee glue for human consumption, propolis for food purposes; condiments for foodstuff, vanilla (flavoring), spices, 
sauces (condiments), tomato sauce; yeast, baking powder; flour, semolina, starch for food; sugar, cube sugar, powdered 
sugar; tea, ice tea; confectionery; chocolate, biscuits, crackers, wafers; chewing gums; ice-cream, edible ices; salt; 
cereal-based snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed wheat for human consumption, 
crushed barley for human consumption, processed oats for human consumption, processed rye for human consumption, 
rice; molasses for food.
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Priority claimed from 24/08/2017; Application No. : 2017/05686 ;Sweden 

3867928    19/09/2017
[International Registration No. : 1406984]
Medhand International AB
Box 7304 SE-103 90 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Software and applications for mobile devices; downloadable applications for use with mobile devices; application 
software; mobile apps; telecommunication apparatus and equipment; data processing equipment; computer equipment 
and software for electronic mail and transmission of data; computer programs for access to electronic databases and 
computer networks; computer application software for education services for uploading, downloading, provision of 
access, placing, reproduction, tagging, blogging, streaming, linking, sharing or in other way provision of electronic media 
or information online via computers or communication networks; computer software for the processing of data, words, 
images and/or sound; computer software for the processing of data, words, images and/or sound; computer software for 
the transmission, compression and decompression, editing and data processing; computer programs.

Cl.35;Advertising, marketing and promotional services for companies; compilation and systemization of information 
into computer databases; providing information about and making referrals concerning products, services, events and 
activities; promoting the goods and services of others via computer and communication networks in the field of science 
and medicine; promoting the exchange of third parties' services and goods via computer and communications network; 
providing of online services related to advertising, marketing and promotional services.

Cl.38;Telecommunication services namely user-generated content delivery and online services for transmission of 
messages to facilitate communication for educational and training purposes; providing Internet chatrooms; providing 
online forums; access services to telecommunications networks; Internet portal services [providing user access to a 
global computer network]; telecommunications, namely granting of access to distributed databases; providing access to 
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searchable online database.

Cl.42;Computer services namely providing temporary use of online non-downloadable computer software; providing 
temporary use of online non-downloadable computer software, mobile applications and web applications for review, 
access, reading, monitoring, research, sharing, recommendation, add-on, integration, synchronization, organization and 
presentation of content, research, articles, information, texts, videos and images from public and private newspapers, 
blogs, websites, medical and research resources; hosting a website with technology for review, access, reading, 
monitoring, research, sharing, recommendation, add-on, integration, synchronization, organization and presentation of 
content, research, articles, information, texts, videos and images from public and private newspapers, blogs, websites, 
medical and research resources, medical and scientific journals and databases; computer services, namely, hosting an 
online community website for users to participate in discussions and feedback from other users, forming virtual 
communities and social networking; hosting an online community website, mobile applications and web applications with 
shared communications between group members; design of information systems; programming of electronic operating 
systems; design, development, maintenance and updating of software; design and development of computer software 
systems for input, output, adaption, demonstration and storage of data; design and development of software.
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